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LOK SABHA DEBATES

LOK SABHA

Tuesday, July 15, 2014/Ashadha 24, 1936 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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- (e
HON. SPEAKER: Now, Question Hour.
... (Interruptions)
HON. SPEAKER: There is no suspension of Question Hour.
... (Interruptions)
HON. SPEAKER: After the Question Hour, and not now.
Q. No.101 - Yogi Adityanath.
... (Interruptions)
HON. SPEAKER: Yes, Kharge Ji.
... (Interruptions)
HON. SPEAKER: Kharge Ji there is no rule. I am sorry. This is not allowed.
... (Interruptions)
HON. SPEAKER: No, there is no rule to suspend the Question Hour.
... (Interruptions)
A 37eA& : 39 §fSy|
.. (orTE)
AT S7EA& : Dol I8 a8 1T 2] qR-IR F&l g 7 ol |
.. (eraE)
11.01 hrs

At this stage, Shri Ninong Ering and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
HON. SPEAKER: I am sorry. There is no suspension of Question Hour. There is
no rule or anything. After the Question Hour, I will see. No, I am sorry.
... (Interruptions)
HON. SPEAKER: Please do not do that.
... (Interruptions)
HON. SPEAKER: I request all of you, please.

... (Interruptions)
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A 3reaE @ W1 fded © f6 U1 AR S-S T8l 9o | SReE Sl davE SR T8l
BT gl VAT BIs Sl T8
... (9Er)
AT 37eqe : Sl Wl AT 91d S0 D! gl IRIR TP & a1 7T B
. ()
A 3remet : 31l FvEe *maR & 8rml No, [ am sorry.

... (Interruptions)
AR snfaeAT (MR@YR): 3fedel Sfl, O¥ Bl I=Iadl (A J8ld 2. (aeT) a8 uNen

2l... (TauT)

11.03 hrs

At this stage, Kumari Mahbooba Mufti and some other hon. Members came
and stood on the floor near the Table.

.. (cggem)
HON. SPEAKER: This is not proper.
... (Interruptions)

AN SMfe@TT @ SHHT BRY © b WA BT Sl FHAT JoI ©§, SS9 gol Tl H dedl 8%

HEME & A1 IHHT &M FRAR Tl ... (FaeT)

HON. SPEAKER: Placards are not allowed. No, I am sorry.
... (Interruptions)

HON. SPEAKER: Please go to your seats.
... (Interruptions)

HON. SPEAKER: No placards, please.

... (Interruptions)
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11.03 > hrs
ORAL ANSWERS TO QUESTIONS

HON. SPEAKER: Now, Question Hour.

Q. 101, Yogi Adityanath ji

(Q.101)

AN Infe=T : HEIGAT, ¥ 1953 H OI§ ¥ P I[ETG A 35 BRIS o, 9 AHI A< B
qhel B I | fHAMT 1 AN 53% 1. (FAGF) I FHT o & AR g A= H
Qe -T8] 8l UTdl 7|, (S3aem) ifdhT 31T 120 SIS & & forg S fhae o Scd1eH
PR B S DI ATACHR F1 @ ,... (M) 37 <% & Fehel TRl U@ H IHBI NG

ATH 14% & AT Bl... (aaem)

Heledl, § dad Y GHG a1 qarl arsdl gl... (QhgH) R 89 Q@ Ol 99 1925
H 9 UM A BT SM IORE IUY T iR TS fdacd IE &1 a9 Aidg 0 ol (Faem)
AIfR 3TTS1 G W AN BT SM 9T 29,000 9T & MR U faaed g & aM & oy a3
IRE A T W R B AE e T w® L (aU™) "Eey, A 92T 39 91 Bl YA B
% ¢ b gaaw 9 Aea-aiRer # 39 <9 & fHami @1 b 4R SUe g8 g, (aum)
IqD 9 B fha-l Vel g8 ©,...(FagH) I8 89 39 GHAT qod Bl INd BT § IAD! Bl
ST & VAT & AH A S Fhd gl (FAIH) T8 AT SR WD ©, .. (@ET) I8 359
19 BT ST dal & b 50 <o B A0 ufawd STE B g GHEE W Si 3R qHEdr &
Hiferd AfFER A dfad o1 ared €. (@agE)  # rud AregH | AW HA SN A AT
=TT & 6 Sl fhamil &1 9 fawwar & SRl fUse &9 aul # o¥ & <. (adgm)
A 3remet : Ue gied, Wi 98 € wi |
anht snfeca : oo <9 auf § uiw arg feamt 7 endsar & g, § sdferw gy 430
St A ST e g b gead waei Jod 3R Aok | faeme iy SdEl & 9 H Sl qR
FR B SS9 YN IR BT ¥ fHam B o, 39 fou R R’ A W1 @l

272... (sgaum)
$it e Aew Rig @ AEIedT, AR WRBR 26 A3 DI NS 2 3R AP 71 § &6 U@ 97 4
WA g BT 99 Y Y BT § IR I0D Ugel [hAMI DI gl g1 A1y 6 AR 51 a1
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WHR FT T TT BN ... (FIIH) T8t 100 & & R gAR fofy a7 wfe aRRRf oft |
figel IR a8t & o} B <@l 6 W S aFd Ud gou A §, a8 o fawiiRe
HRAT &, AP WHR A & a1 39 HA 9 H g1 I &1 AT ... (Fae™) omT Hfeaa
0 H A GG B (AR W 9eHd g ($ B & A1 ™ A8 8 @l 8, iy W
fafega v 9 ga@! o &9 . (SFam)

anft snfaeene ¢ AR # S v srgwdl WAt § oiR e €1 wrifes v @ feami @
GrST BT I=i A 2. (a9 I8 8 94 D foly Tl &1 9wy g1 # Ay #3 S @
A H A AE [ P IS WEHR B gN FAdH FHST I b A Y a9 A

SITaT &, oI A8 UQe & WReR UH 2. (TIe™)
AT 31em&t : [ am sorry. # SR Wa e &l €, U 91d @1 I b s sorHe
e 1 H FagEd AR & q8 A | FagaT AR H A7 59 b A T8 Y AR
P TATSS 8l ©, d IART FAF I8! gl §9 I DI WA AlC PR ol | A9 A F Al
fae & T Faea sifaR &1 feved 7q B | T9ae e & DI Alfcd 7Y 9 T8 2l
.. (o)

HON. SPEAKER: This is the Question Hour. Hon. Member, I would look into the
matter raised by you.

... (Interruptions)
HON. SPEAKER: I am again requesting you, please go to your seat.

... (Interruptions)
HON. SPEAKER: Please do not disturb the Question Hour.
11.08 hrs

At this stage, Shri P. Karunakaran and some other hon. Members came
and stood on the floor near the Table.

anft enfecamn : #EE, § @ @ oon f& A A S e orgwdt WAt € ek W 9
fram 2 sufery feaml & disr @ gfa S9a! ddeaeiedr iR ol WAy 8l $%
TSI ARHR & g YAqH FHT oI & WI- 9 QAT S 1 W USw @l WRBHR
I U gl # A HA A S AT ()
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THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): semel <fl, #%1
3N I & b arezet St 1 AN ofhR By W fawy Iomr =y a1 WRPR S0 IR H
S & @ fU TR €, AR Wdldl 91 8, S AT, ACH HT 8, BBl W Al B
RG] 3R M VA & FAT aAed § af 3Muadt Aol gl We are ready to discuss every

issue under the rules. ... (Interruptions) But, this is not the way. ... (Interruptions)
Other Members are losing their opportunities, they should understand it. ...

(Interruptions)

ARM snfee et @ A A fhar faie € fhami 4 s g7 Aecqul ge WR 93T el 6 o @
gl..(@aaE) ¥ A feae fRd 21 faml & san wea gl ge W S feam @ ST gen
U HEqUl el &, SU WR U T8l B < I8 ol A § A H3 SN A S e g
5 S HE Je¥ B ARBR FAqH FHAT I H I QPR D [PAMI DI AT BRIl ©
3R I f2di B WA B 8, T R WRBR T PN IA@RI H 4 39 THR B 9
B FIRT B BT Yr@e™= B2, (@ragm)

sft e Wigw Rig ;. orewer wEIGAT o, 999 ST WRBGR <l ® L. (F9uM) 3R s e
AR W U4 QAW [qav0 #3701 8, ... (Fa9) 39! W $o YfFeT el ol 39 |99 |
H ST WAL B . (TIeT)

HON. SPEAKER: Shri K.C. Venugopal, do you want to ask a question? No.

... (Interruptions)
HON. SPEAKER: Shri Nagendra Kumar Pradhan.

... (Interruptions)
SHRI NAGENDRA KUMAR PRADHAN : Hon. Speaker, Madam, the MSP
fixed by the Government of India recently is not adequate for the farmers of this
country, especially the paddy-growing farmers of Odisha. Especially in my
Sambalpur parliamentary constituency, thousands of agriculturists, who are
depending on paddy production, are not getting the exact price. May I know from

the hon. Minister, through you, whether any subsidized amount is to be fixed by
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the Government of India for the benefit of the agriculturists of my State as well as
the agriculturists in the rest of the country?

Yt wen Aew Rig . ereme wEEw Sf B S 9WeN w9 a2 (wawr) S9a fog
MgSAEH &l 99 2009 H UH HHT T oAT| .. ([@eT) IFT IUGA ANTd © Hdg 3 GeIa
feu & .. (¥agm) ST MR W BH PN FM HR oI [N Bl RHIie & 2l
..(cr@g) 98 91 You FEiRa &=ar 8 89 S AN &) &l ... (EEH) By ISl | O
WHN I I FEdl <l 21 ... (Fag) 39 g § § qarn arean g 5 snfsen @t avern

i, ...(FEgE) i TS ARG < 91 IS a1 8RN L (SaeT)

st 3w fRen @ sy wEGw, # omus wiegd 9 HAl SN 9 S @nedn g fb =gAaH
AT I B IV B b qg W, .. (FAEF) T WWBR DI 3P AT I g,
.. (er@eg) Awe B S1f¥Epd fhar S 2. (@Ed) R W, ¥ W feaE @ <A I

W AT &l @RIGT ST B .. (aeT) $9b BRI [BAM DI ST HH Jod R da-1 TSl

2l .. ()

Jree] HElGdl, T HAl Heled qargdl 6 gAaw FHeiT o uifvd 89 & Ugel S
AT B Ufhar BT g FaiRer B . (Faum) iR SBT3 B WS 8 Y, ... (TaH)
@ AR aven & foay & 318 S AT & WEHR 7 99715 27 .. ()
$t wren Agw Rag oty AEEW SN, B o WRie & forg wweN e feiRa w=a €l
.. (AgM) IS e & oy U o7 Yokl 2 .. (@ragH) § I9 Uoiki ¥ $9 ey #

Al BT .. (TqET)
HON. SPEAKER: Shri Adhir Ranjan Chowdhury, do you want to ask a question?
No.
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(Q. 102)
St TERIET O ¢ JfEdE HEIGAT Sfl, I8 U SIAd He@yyl U gl ... (Faum) # o U

& IR b HH W, ... (FagE) d A JHA ST S 9@ g e o @ At e |
wfed AT & Ady |, . (aYF) RN 9RT WRHR b T HATT gRT i 3R afdher ot
RIUAT B BT DI WG gl ... (ae)  FAF-1T #7341 S 7 Bl @ {6 U s 9 B
AT T8 2 fr wied warer et oiR Afdhel &t wimuEr ol (ragm) dfded, S 8|
I B TR fFar g & a9 wdenl & ®rd w® Ry &1 A #=a €1, (Fau™) =M
ay 2013-14 3R qY 2014-15 B & JRAAT & ... (TIGF) TH RE 95 DR B foq 74
St S g8 9 IS gU 9N gieve Aihel @ Scord [Har ol (@ag)  dlg &9 9 IS g7 I
- ARAE, PR, UREA-HUAIRT AT T gg DI ST H RAell & 3R a8, 37 WA
P o PR DR (F dlg IR & A0 HEN | (@@gH) offd 99 2014-15 & IR |
AR H3 St 9 S SOR AT g, L (TauT) SEH IR USY H BIs URATSHT TRarfad @t
2l... (cgasT)

H e HIEH W S dedl § (P U dR® ARBR DI AN ggee Afhe Bl
RISl @ ST @ fog dig ke @1 Bl L (FEE)  §E0 dR%, SR 4S¥ A R
He@ql WA - [NREa-SUadas], HMawl, AR AR PATR DI Sed & (U iy
IRATSHT URATId a8l 2. (a9) $9 969 § IR & a1 i 87 ... (FIem)

Y shure AW TEF STy HEIG], AN W A I U YY1 §, 99D d U § - Ud
Ugq © 6 91 TSR BT W e FA1 ArEa ol (@@e) § de arear g 5 AN aw
3G qAH W UTh g9 DI DIy WhiH T8l gl...(@ragm) Sgt aa 3 SReqes vd afde o
qd B, SHH B AIolae R Fehd o ... (FAUH) A Qe | dig ©H b R H gel Bl
B O |fdhe 77 fHy gu 21 ugat wfde # i aran srerar S9 ufem aRuy @ed € 98 U=
a1 B T @1 g aRuy e e § R B e QT B A, AR, aRIvReT, digT,
PR, AwRES e o] S WHA 2. (Fagr) § A" GG DI AT <1
aedl g f% &9 91 uig ¢ |fde 39 goic § A= Ry € ST 9 U@ Afdhe 3O o

... (cTaem)
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#i SEA®T U @ 3fedE Weledl, H AT HAl Sl Bl IMHNI § [P I’ Bl IqRATE!
AT A §g W IS U Wl b I HedUU Wl DI WA R H WHA DA B
reare fean €1 7| g &1 9 el [UuwRied), Siid a8, S 9 A aRuy § wMmfie
B BT Bl fHar Bl (gaer) #9 it @ W gRuy &1 S ared |qHesn gL (eraem)
T TR BT IR e 2 f6 a7 aRuey # S Ae@yul wid € Sd AU BT Aied (ahv]
fpar SITQen | g8l wied s, WA g g9 S0, S el bl Hew@qul Aol b1 by
B DI ATAIDHAT 2l... (Fa) Q& AT H dlg g9 AW arel |AR, A1S S, S RE,
wehl B A= glagnw & Sl g1 9 IR0, GRAY @ [ART b 98 I IS PR,
MREYR B Y ARM e St & &3 ¥ fuuigan, siteasg, JaiigR, <df ured 84 8
ST, (AET) T8 FaTel dgd Feayyl 2| R I9 Uk Bl W dlg URUY A Bed b
TR W Ae Hrifaefdd], TR HHfefdd! & & foy ®Ig gars sreel a9 WR faar &r?

st shure AW TEF : <reTe WRIGH], W9 W Afdhe a1 € A S9H a1l wa glagw s
gl...(agm) ' 99 AR, @ fifae gfagee AR & e &) © 5 Siei-oret
Uy dlg SRee 8 98 g, TR defaefdd), IS drfaefdd], Yol dHfaciae &l gfaen
BI...(Tae™) A9 S99 Yol B URATd &7 B 9 R H Y B defdefadt w1 mafiear @
STQN L. (@raa) #9 fifde gfigem #3 9 OR $feedd & ar § @ @a &t
gl... (g T4 JUISTe ST O TIR HAfdfde & IR H T BN, (Saem)

HON. SPEAKER: Next supplementary by Dr. Mriganka Mahato.

... (Interruptions)
DR. MRIGANKA MAHATO : Respected Speaker Madam, I want to ask the hon.
Minister of Tourism whether the Central Government has any plan to set up tourist
circuit in the Jungle Mahal area of various States, particularly, West Bengal so that
the tribal people living in those arecas get a chance for their economic
development, and Maoist activity in the forest areas could be reduced. ...

(Interruptions)
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£ sfure I/ gD ¢ AE HEIGY, Wihe B AR H AFHG S 7 I YOl gl B
ST H ... (agM) BRI 91el 1 3 AfHIEl § 50 Afhed SR 3R AReR 7 91 5
dfhe SwrR 5 gl ..(auM) e ¥ Jieled 3M & qI1§ S9d! JHIel &I SIREf|

... (cgagr)

DR. BOORA NARSAIAH GOUD : Respected Madam, I was just going through
the written answer given by the hon. Minister. It has been stated in the written
reply that there is no specific allocation of Tourist Parks for Telangana.

As you know pretty well, Madam, religious tourism generates the highest
income for India. We are getting a lot of foreign exchange by way of religious
tourism.

Our State was recently formed on 2™ of June, but there is no mention of
setting up of ‘Tourist Parks’ under the head ‘Telangana’. The State of Telangana
has got a lot of religious sites, heritage sites, like in Warangal, Hyderabad,
Bhuvanagiri, Jain Mandir and various forts that are there, which could be a good
source for generating revenue, both for the State and the Central Governments.

I would request the Minister to take note of it. Telangana should not be
clubbed with Andhra Pradesh. As of now, Telangana has been shown under a
common head, that is, ‘Andhra Pradesh and Telangana’. Kindly allocate tourist
circuits for the State of Telangana separately and with a special emphasis. The
figures reveal that almost Rs. 4,000 lakh to Rs. 5,000 lakh has been allocated only
for Tirupati, Kadapa and Konaseema areas, which I welcome. However, I would
request the hon. Minister to make separate allocations for the State of Telangana

as otherwise we will be at a loss. ... (Interruptions)

HON. SPEAKER: Mr. Minister, the hon. Home Minister, Shri Rajnath Singh,
wants to say something.

(Interruptions)
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11.22 hrs.
RE: INDIAN JOURNALIST’S VISIT TO PAKISTAN AND MEETING
THE WANTED TERRORIST

HON. SPEAKER: Do you want to hear what Shri Rajnath Singh wants to say?
The Home Minister is on his feet.

... (Interruptions)
HON. SPEAKER: But this should not be treated as a precedent. The Home
Minister is saying something. offeh ST 37y 9 ORfSe 7a 913y

.. (erTE)

HON. SPEAKER: Please go back to your seats. This is not the way.

... (Interruptions)
11.23 hrs

At this stage, Shri Ninong Ering and some other hon. Members
went back to their seats.

... (Interruptions)
HON. SPEAKER: Prof. Saugata Roy, you are not permitted to speak. Nothing is
going on record, except what Shri Rajnath Singh wants to say.

(Interruptions) ... ~
HON. SPEAKER: This is not the way, [ am sorry. U8l 37 ¥q oid 8 S84, IAD
qre € # 3MYD! a1 R G| YT &1 Bl &1 B AHY MY Th BR ATCS A eIy, I8
T AT [ ST 2

... (caagm)
HON. SPEAKER: This is not the way. Prof. Saugata Roy, whatever you are
saying is not going on record.
... (Interruptions)
HON. SPEAKER: The hon. Home Minister wants to say something.

... (Interruptions)

* Not recorded.
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AW Sremet @ @S oft, # oud! W UEH aTd qar Al ugelt a1d ¥g ® fF omy wew
IATA-ATa & 7 &1 I 3% Fa9a ffdR b X H hal T & fh PIs ol T8l a7
.. (erae)

[ e ¢ T A ST 31T 3 dRg | S B 31T AX | TSl S ®, STy al
I T 27 AMIBT FaTA IR AWE B Bl AT SR AT, AfhT TSI SNl MISHT 8 T
5 ot e 9E 99 @ Ot g1 FEve SffaR oY @l & forg 21 TR snuer fafer
a9 el @Ry, 91 A9 qied | Y Favdd iR g PHIVY, SH g PIg SMURT T8l gl TR
MY 1 419 HE W B, #7 Fal o7 fF LTI &l § 99 A 1 oyl v gar wiferamis)
e MfReR 1 ol &1 o1 6 89 a1 &R & oIy IR €1 #9 F'l A1 fF wlie affteR
FITAT 3R U IoY| AT HA QA IR M| AU b Abd 9, offhd ol b | TR HUAT
HRD AT FH BHAY DI 91 A 154, I8 A1 MY e 21 of@ AT I8 41 ot po

qd HE AR &, AT 3T I G|

N afcado TSN (TAaw) :  3fedel HelQdl, d MU UP & a1d dHedl dredl g b I8
v & &el IorT A1 SR SR # MU 84 ale ! WA & off| dupiare 7§69 W)
i b1 | B9 Gag b R @red 9| R IS 91 o Bl W I8 9 IS 99 qHI
3y el &1 off| g Wied I8l W | BA1 UH-4R 7el, &l dR 78l U IR I Redve Bl
fh &1 4 B9 P A 39 IR H Y| 98 91 AW & q1d T Hel 1 H I8 W Fig 313

g9 T o1 83T AT <lfhe S aad W BH1 I8 Bl b ISy W91 § 39 R H $© B8l T
g, gafere oy f o Bfeyl S Uy wEe, o e ey gqu as € T 9 6
MY dlerd @, 89 God el | Sei Bel b AN Al gail ge ARG ®, ... (Fger) 39
P W dleld S3Y, 8 GAd S, STarg Te <Al . (FauH) 89 gy a8 Sare =@med 8
... (x@Em) ¥E & B ARy {6 A8 warel g9 el SOl .. (FaYH) |aTd Yeb aR g,
Dol & TR IO TAT| B9 SHHT XU 1ed A | Ao WY g9 Ui Ared 81 ... (Fagm)
A & ¢ H W BEl o7 [ avET MaR @ 916 H Hidl < gl 39 W 9 Al (AR I
# Pl A1 {6 gDt & dgl BIg a1 el ®, Al A9 AR §, A e AFReR wEd diem
& fog IR €1 Yes Mr. Home Minister, Please speak.

... (Fagm)
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T HWA (sft T i) @ sy wElew, ORI ERR EWe B WAl 7 @l § 6 o W
IO 7 9 ol avE o R El g AT 9ey 8N @i ATed 3 FEl 5w o
ek H Ig Yo I8l W Sorl AT AT 59 W srezefiy dic & gd I8 fqer i 8nm {6 g9
T § IWHR B dRB T Pl ION 3T AMRT, RPN B 59 Hed H by WIHNI AT
FIRY AAT T2T RAT &, SADI TAHN & Bl <1 @12y, o9 W 3Maeht e ura grm, ar

BH AT Tl HReb, I THT TF HReb 89 A9 Bl MiTad W A rawd B¢y, I8 § g¥

e Pl IMMEEH BT dTedl gl... (Fagm)
AR e {9 Pel © 6 Jawed R & 916 # Hidl § ¢t

... (cgagm)

A S1emet ;37T M YRR Hidl e «, after that he will reply.

.. ()
A D& 2 YDl & q1S A 37 WINI JATR § 33|

. ()
e fadr wet, A SR wER TR SuTHA HAl dun AW Bl wAt (st uw. ddam
AAE) ¢ § FATET AR AWS B D U& § Gl g SR qal PR D (Y IR g .. (FaEm)
MY AT <, B LI MR & dI§ Faf HAl| . (Fags) § d&fda #= &1 qar gm, 9
3P STA1d | ... (FTEM) AR $9g SOIHR IR T iR TRBR R Sfad 411, T8
I T 21 ... (FaEH) T AR A PO -l T8l ol ... (FIF) AW SIS AR
G Y| .. (@raer™) Wil & A o 3R WRBGR &1 AW o1 Sfad 781 81 ... (Tau) gH
f iR @ 21 .. (agm) safey 9e Hifviy, Favad oM & a8 afs wiax srgAfa &,
dql B SRR WIS B .. (M) HUAT T AR el <l .. ()
AT 3eaet ;319 AR MY AT A1 €, a1 A a1 G o |

... (cgagm)
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11.28 hrs.
ORAL ANSWERS TO QUESTIONS-Contd....
(Q.NO.102)

HON. SPEAKER : There will no suspension of Question Hour. I am sorry.

... (caagm)
AT 3remer ¢ VAT Tl BT ¢ & 3N IR-4R 31 & ¥ I, this is not good. No, I am
SorTy.

.. (orTE)

A eaet @ AT A H o W TS A, d U & |ed ool | Hare W BT e B

... (Fagm)
A e @ H Y e fhar 8 6 aeas faR 3R W g & d19 M7 9 g
@I Iarg, R # =gt & Al PR BT 39 W $Y el &, A 8 qhdl ol

... (Fagm)

HON. SPEAKER : But after Question Hour, I will allow.

.. ()
AT STEA& : offch ¥l 81, FITa MR Bl foe & F9g T8l 21| g1 I8 uRure! <T@l
Set 21 [ am sorry. # 911 & g 6 39 Tdbd @ 918 Io|

... (cgagm)
sit Soforifec wnerawma Rt < sft o Rig <t 7 faea fan § 6 9 emuas smewr &t
STOR DHT| ... (FFET) 3Tedel ARG, #-T @i 3T 3iTeX 7l

HON. SPEAKER : Under which rule.
... (9ur)

AT SEA&  : FITAT AR D GHI PIg @I 3B AT T8 |
.. (o)

A Semer : H 3MS¥W ¢ %@ gl Yes Mr. Minister, Please reply.
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APl AT & T A3l A1 Tied Aol & od #3 (s sfiutg 3 A1g®) ¢ T
& A qed | S ard go off,

H P! IMMYAR BT dTed] § [ I I B aRITA AR HIATR, I R HM
Afhd  JrRersS gorl 2. (agM) 976 o 3R I9d] 3R DIS W TS AT 8, Al MM
TSI WY, B IAH! TS BT (1aegr)
ST, e grERare feie @ sreuy HeEiewn, exdl Bl W@ hEdM Tl SuRigvs, o Al
SFRIT SR QX S¥1 & N1 ST ATed | § A HA S | qeHr dredr § b AReR T U
B W AT R A 918 & OEd gl & W SIRRITS DI o 3R T @ 9a?
28, STt 3R el wied &) o § w1 IR F IS AT URy g9 Bt Ao 9978 27
sit shure AW SH : ARG, AN TG A SINEUS S IR H I U YOl ©, H DI
AT ArEdl § {6 g9 SRNacHl I8 e el a9 §, od WREGR A Sl JuioTdl ST g,
IADT TIOMHAT PR, TARCIZS HRP a8 Wolde 89 <d ol 3oy STIRNGUS Pl 3T S
T & s9d IR ¥ Pl JUISd Iod ARGR Bl dk%B I U @ 9 R 81 fAfvad dR 9
[EEIEal
HON. SPEAKER: Q. No. 103, Shri Shanavas.

... (Interruptions)

HON. SPEAKER: He is not asking. Mr. Minister to reply.
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(Q. 103)
S, el WARR PN : 7ede Heledl, U8 U dgd "yl U &l A 39 WR SIR Bl

F R W S AT § I aTel BTE! S A Ui S 9 1 ARSI T, veaw
& ufderd 8 T 21 39 e W Rl & JaRUNIR iR ISHINT & W9 H I¥d IUANT B
R A Ao 8, 9 Fefes |nfad 81 I8 © i Al JaT AR & gRT Il Iie gid
Tre] B T B, S AR f=l & e, dor, brs, dffel anfe Wl WISt B b bR

I ORI 81 ST 3R Baol 3RS 7109 I & B WNBR T |

11.32 hrs

At this stage, Shri Ravneet Singh and some other hon. Members came
and stood on the floor near the Table.

A a8 W <@1 § 5 399 Ue Ao © b o it Rl # fSaeem <9, S
M e Se| 9 e € B T8 S, A1 fSaewE B awm, fhaer g o,
WA DY AT SR BRNT? S¥H Sl P aflid &, 98 ddel BITSll 8| T8 HAT Sil, 3! A
BT AR 6 31St 98 9 TR H BIF SUB! DR AT IR L § Fifh Ig I A
I gl U8 S WY NN T, T & WA W SN § 3R A AR Hwisi & e o
IR Bl SHD I B Al AqdT JMANT 3 O Ugfd IR & g, S99 fa=ar & F8l, ol
IR IRl & 1 S 3f=T 8l V@l &, bl MRIR0r 841 a1feq | # a8 See =g 6
F7 T8 WA SN Sl ™ Sl a1 AR W 39 aR § TR ==l B SR g ugla # gEr
HAE? R A T TAT I WRAT WIS H qe J EAHR B FHI FARR Bl
TR B R Ig | S H M 2 fh R dig fei-wm) qiemeft fooeft T &1 o
Jh Ugd I T, A1 SR SHA AR H ST H |l 49 9 g, A 98 SAdT Sdd o
H 3ES BT 87 U A% ISTINT & JaR-SR & U 3Tqep! ATSIg 8, o srfafem
g, S 3MU® SR PO ISl I HsC AT 8, ATVH BT & YD oY, O RS IRum T4t
A @ 2l # argm 5 o 3w vy ¥ tw favga wa w3 W yeiia ¥ ef Renfoeie s
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w ol g1 e At dar SR # adten ggfd # uRaddH fhar S sk fa=d der s
IR AT9131 & Hieded & folg @ <5aw &l Syl

# A F 39 W Uh GHIeE W A SR 3 9¥ B wWernsit § I8 uRadd dRA B
AMMIIHAT Bl 39 IR H RBR BT R Bl &7, (Faem)

At fw Refie : orege #eieTn, I8 R 9 9am aren g g dfea S ware omn ©
I D H{ A8 Hel dledl § b ARd R T-0 R B & o & foy o=
& wft four iR dweat & ks O Rl B (@agE) <Y @ e & fou e
AR & & Rip ReER 98 a9 21 e f ‘@ SRS & Wed €, STdhT W e

gH BIFT STl g1 AT 9exy Bl 3R T ¥ SUH BIs SHGRN a1fgy, ar 3t i forg

A6hd 2 l... (Fragm)

HON. SPEAKER: Shri Joshi, please let the Minister answer your question.

... (Interruptions)
HON. SPEAKER: Mr. Minister, answer the question of Shri Joshi only, nothing
else.

... (Interruptions)

2 fva Roftog: dfqear § S arawen MgiRa & 89 S¥®T1 e &R 8 € g4y 39 aR 4
3T | HET D DI AR T8l B

St T 9 : I7eue WRlGd], |eW e ®f 91 O I 7 b 9 Ay wew wnedard S
TS i & R W A e @ § iR STE 91 g U ©, 98 el H§ 21 o9 ¥ wWan
B3 o1, 9 Wfder &1 Faior gam orl I9 9wy I9 forar M o {6 <o @ o B
BN, 3ol faw wrerw Brft o e & forg ok fiv-eik 2=t &1 wrorwwT & W QX o A
ST, fohar S| <ifdsT <=1 1 @A gY 65 ATl B Y 8, SUS a9 R @ S fRufa
g, SIS @1 WA T B <), ol 2R e B o <@ 2 SR SIS gt o <@ 'l 9
A 9P H 9 g 1 8 IR o Bl § P I8l ) 7 9% forg o 21 g9 aRE U
e § ot Wd) o BT ® {6 I8 IR 2= # fofv 9 €1 8FR Raay § 39 dRg B
R & @1 o wwEr wand € 5 D ) Fwr RN &1 @ 2 99 @ -l a8 o &
5 wmre &w fagw # €1 fava &1 U1 BIS <1 TE BN Sl I1U AHTNT DI RIUT R B
fog o |l &1 e WY iR S Wi @t R IR wR @ |1 et 9w iR @t
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QT < b [y PO BRI HHAINAT DI Arcdre foar Smar 8 3R a1 3 b IR &=t
TREATST HARIT Sl &1 #1 S Qo =g {6 89 fha A H B4 1 X <% # Rfua
P ATGI? . ()

TR HWat (st wom RE) ¢ otee weledn, oF & Rael ff Wied €, 99 WieR BRd © B
JI@! IS HIE AGHT & A a8 IGd gl ... (Faum) I & IPpd I T AR A7rait
P Al A A1 I8 D] YR H Y& dTel oAl & 78] #Fd 8, dfedh giois 3R MRRGS H
fl 39 T 9 WoR fFar S 2 5 WRad & ua O 9w g et ade agemart B
At 9raeT fawg # g S %@ 2. (FaE) S Ak WINT B WG o, 98 fRed W Wi
DI AT A WG FhdT & AR T Fhal ©l SN GFRT & Hg <21 H W I8 gROT It
ST @ ® SR 3P U S v R W T it uRe fhy €. (@raa) fR<t & "' &
el 9 U §, 2 B Wecd BT HH B BT DIs BRU T8 & IGD AT dadl S & g
.. (cagr) = Wi & dieares @ forg, e & ey R Y arddg g €S9 ded
AITe & foly AN WER AfYHaH TS S 81 A1eY, 98 H Bl IR B

S BITE FAR ¢ AT Jeger Sff, 30 g3 39 A R e Bl AaeR fon, g9a fory
# UBT gyEarE <A1 ArEdr gl A SR Sf 9 AR @ g € 6 oS giedt &
el B & S wien e H ol o W@ 8 R Aol d o= iR yeRlH 8 ) g
A A S 99 gU € iR A A SN A g A "won &) off {6 ANl WRER SR
T A1 4 SFw $ a1 W Ho R | Al @1, 9w &R 8, drs g,
e WAl & S| FE 97 DEDR H AU 1 DI AHG DRI g

At fova Refy @ few, wiferIiie &1 1968 &1 YSIcq & fo/d ®e1 1 © &6 aredl
AT H T Al WY €, e ot 22 €, W B f[der SR WierE & oy s A
S| ST8l e &t & b &t a1 & A WHI-9 W b5 ARBR B AR A fFew fay on
@ € 3R 3 W IHS AT & oY 8H B Y|

HON. SPEAKER: The House stands adjourned to meet again at 12 noon.

11.41 hrs

The Lok Sabha then adjourned till
Twelve of the Clock.
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12.00 hrs
The Lok Sabha reassembled at Twelve of the clock.
(Hon. Speaker in the Chair)

#t IO 9 (FAYRT) ¢ e Sfl, JUITHRT D ISeH W BB FHAT BTl l... (AE) 1w
et Felt 2. (raem)
A e : Y foRfl wa & dgd Aifed § ARG HIferT ercwE AT 193 & 3iaid|

Then, I will allow.

... (cTaem)
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PAPERS LAID ON THE TABLE

HON. SPEAKER: Papers to be laid.

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): On behalf of
Shri Shripad Yesso Naik, I beg to lay on the Table:-

(1

)

3)

4

(@)

(i)

A copy of the Annual Report (Hindi and English versions) of the
Raja Rammohun Roy Library Foundation, Kolkata, for the year
2012-2013, along with Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Raja Rammohun Roy Library
Foundation, Kolkata, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(1)

(i)

[Placed in Library. See No. LT 76/16/14]
A copy of the Annual Report (Hindi and English versions) of the
Victoria Memorial Hall, Kolkata, for the year 2012-2013, along
with Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Victoria Memorial Hall, Kolkata,

for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library. See No. LT 77/16/14]
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)

(6)

(7)

(8)

)

(10)

(1)

(i)

32

A copy of the Annual Report (Hindi and English versions) of the
Khuda Bakhsh Oriental Public Library, Patna, for the year 2012-
2013, along with Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Khuda Bakhsh Oriental Public
Library, Patna, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

(1)

(i)

[Placed in Library. See No. LT 78/16/14]
A copy of the Annual Report (Hindi and English versions) of the
Rampur Raza Library, Rampur, for the year 2012-2013, along with
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Rampur Raza Library, Rampur,

for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

(1)

(i)

[Placed in Library. See No. LT 79/16/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian Museum, Kolkata, for the year 2012-2013, along with
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Museum, Kolkata, for the

year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (9) above.

[Placed in Library. See No. LT 80/16/14]
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(11) (1) A copy of the Annual Report (Hindi and English versions) of the
National Museum Institute of History of Art, Conservation and
Museology, New Delhi, for the year 2012-2013, along with
Audited Accounts.
(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Museum Institute of
History of Art, Conservation and Museology, New Delhi, for the
year 2012-2013.
(12) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (11) above.
[Placed in Library. See No. LT 81/16/14]
(13) (1) A copy of the Annual Report (Hindi and English versions) of the
South Zone Cultural Centre, Thanjavur, for the year 2010-2011,
along with Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the South Zone Cultural Centre,
Thanjavur, for the year 2010-2011.
(14) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (13) above.
[Placed in Library. See No. LT 82/16/14]
(15) (1) A copy of the Annual Report (Hindi and English versions) of the
South Zone Cultural Centre, Thanjavur, for the year 2011-2012,
along with Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the South Zone Cultural Centre,
Thanjavur, for the year 2011-2012.
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(16) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (15) above.
[Placed in Library. See No. LT 83/16/14]
(17) (i) A copy of the Annual Report (Hindi and English versions) of the
South Zone Cultural Centre, Thanjavur, for the year 2012-2013,
along with Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the South Zone Cultural Centre,
Thanjavur, for the year 2012-2013.
(18) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (17) above.
[Placed in Library. See No. LT 84/16/14]
(19) (i) A copy of the Annual Report (Hindi and English versions) of the
Nava Nalanda Mahavihara, Nalanda, for the year 2012-2013.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Nava Nalanda Mahavihara, Nalanda, for the year 2012-2013,
together with Audit Report thereon.
(ii)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Nava Nalanda Mahavihara,
Nalanda, for the year 2012-2013.
(20) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (19) above.
[Placed in Library. See No. LT 85/16/14]
(21) (1) A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Himalayan Culture Studies, Dahung, for the year
2011-2012, along with Audited Accounts.



15.07.2014 35

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Institute of Himalayan
Culture Studies, Dahung, for the year 2011-2012.
(22) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (21) above.
[Placed in Library. See No. LT 86/16/14]
(23) (1) A copy of the Annual Report (Hindi and English versions) of the
North Central Zone Cultural Centre, Allahabad, for the year 2012-
2013, along with Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the North Central Zone Cultural
Centre, Allahabad, for the year 2012-2013.
(24)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (23) above.
[Placed in Library. See No. LT 87/16/14]
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A AR G HATAT H o 7301 (sht et =) @ areger S, § FfaRad o3 9w qead
TR T §:-
(1) fr=faRed o= & gH-ue ufa (R q2r i S -
(Th) T2AYH DR U UleAR folfics iR AR iR IR JAT0T &
drF ay 2014-2015 & fofg g3 ol
[Placed in Library. See No. LT 88/16/14]
@) PHlcH Rt U BHRfeHed faffics aik Husl fawm,
AR 3R IdRSP HATAT & d19 99 2014-2015 B oIy gal
RREIRIISIEE]

[Placed in Library. See No. LT 89/16/14]
((F) T D Us Brgfedhed fafiice ok Hus fawmT,
3R ISP FATT & 49 99 2014-2015 & I gAT AHSI AT AU |

[Placed in Library. See No. LT 90/16/14]
@ER) fegwm Warafeard faffics sk 9us fA9RT, AR &R IS JATer

& dr9 a¥ 2014-2015 & Y FAT FHSIAT AT
[Placed in Library. See No. LT 91/16/14]

(2) @M B Us BHERCH forfice & ay¥ 2011-2012 3R 2012-2013
& qYe Ufades q e JEmRll o Jefed orar 9¥ o | &
T A ATE Bl MEiRa fafy & HIdR quT ued W T R S & DR S
arel faaxur ®F ge ufa (= q2m sRh dweo) |
[Placed in Library. See No. LT 92/16/14]

(3) @ut IrfAf, 1956 HI gRT 619% &I IULURT (1) & i F=fRad T &t
UH-Udh Ui (B e sl Hwhv) |
(@) (Vo) fogwm deanrafea fafics, qul & a9 2012-2013 & HRIGROT Bl
TRBR GIRT FHIE|
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@) fegem dderafeaw fafics, gor & v 2012-2013 &1 aifi®
gfde orREaTifard oy 9 89 R T d-AETeaTiRieTd B
fewforgi |

[Placed in Library. See No. LT 93/16/14]

(@) (TP) I DD U BHRYCHe [Afics, Biadel & ay 2010-2011

® HRIBRUT Bl IRBR gRT AHET|

@) da Bfrred Us BHR]Ched faffics, diaard ad 2010-2011 &1
e fdeT oRITNIfET o e S W FRIFS-Aeeramed &
fewforai|
(4) Swgaa (3) # IfedtRad TAT BT AW TS W & H gY (Ie & HROT S aTd
31 faavor (Rt o sisit dvanwo) |

[Placed in Library. See No. LT 94/16/14]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): T beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under sub-section (3) of Section 156 of
the Indo-Tibetan Border Police Force Act, 1992:-
(1) The Indo-Tibetan Border Police Force, Combatant Accounts Cadre,
Group ‘A’ and ‘B’ Posts Recruitment Rules, 2014 published in Notification
No. G.S.R. 209(E) in Gazette of India dated 25" March, 2014.
[Placed in Library. See No. LT 95/16/14]
(2) The Indo-Tibetan Border Police Force, Animal Transport Cadre
(Non-gazetted) Recruitment (Amendment) Rules, 2014 published in
Notification No. G.S.R. 359(E) in Gazette of India dated 27™ May, 2014.

[Placed in Library. See No. LT 96/16/14]
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3) The Indo-Tibetan Border Police Force, General Duty Cadre (Group
‘A’ Posts) Recruitment (Amendment) Rules, 2014 published in Notification
No. G.S.R. 94(E) in Gazette of India dated 18" February, 2014.

[Placed in Library. See No. LT 97/16/14]

PN AT | IO FAA qAT WET TAIBRUT JEUFT AAAT A I H{Al (ST, Honla arfera) :
ey SN, H dieAre orfdfre, 1968 @ R 27 3R 28 & iwia WR fAfeIRad
STfERTETAT BT Uh-Teh Ufdl (fEwal e SISl WRehRo) [T Ueel R Il &i-

(1) aFFT i NG 3TER, 2014 ST 27 A, 2014 © WRA & J90F H ARG AT

HI03T0 910(31) H ThIRIT garT o7l

(2) AFFT 3 TRATFARIGSIA 3TTER, 2014 ST 27 A, 2014 ® WRA B Io0F H JORLAT
T HI037M0 911 (37) ¥ HeHIRI Farm Tl

[Placed in Library. See No. LT 98/16/14]

[T T 3R SFfwTRar #ea # o wAt (oft gav wia) ¢ oreuer o, # ffaRad

A Bl UH-Ueh Ui (B qm SISl ApRo) [ Ued IR Il ;-
(1) I Srggfad Sfa fa iR e fem e amifoie = &R sfereTRar #araa
@ 19 a¥ 2014-15 & Y g wwsiiar S|

[Placed in Library. See No. LT 99/16/14]
(2) IR WIS HHAR O iR famrt fFm qen AT = @ik SrfraTRar #arera

& d1 99 2014-15 B folQ g3 A S|
[Placed in Library. See No. LT 100/16/14]
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12.04 hrs
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Madam Speaker, I have to report a message received
from the Secretary-General of Rajya Sabha:-

“In accordance with the provisions of rule 127 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am
directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on the 14™ July, 2014 agreed without any amendment to the
Andhra Pradesh Reorganization (Amendment) Bill, 2014 which was
passed by the Lok Sabha at its sitting held on the 11™ July, 2014.”
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12.04 V5 hrs
ELECTION TO COMMITTEE

Committee on Official Language

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): On behalf of Shri Rajnath Singh, I beg to move the following:-

“That in pursuance of section 4 (2) of the Official Languages Act,
1963, the members of this House do proceed to elect, in accordance
with the system of proportional representation by means of the
single transferable vote, twenty members from amongst themselves
to be members of the Committee on Official Language to review the
progress made in the use of Hindi for the official purposes of the
Union and submit a report to the President making recommendations
thereon in accordance with Section 4 (3) of the said Act.”

HON. SPEAKER: The question is:

“That in pursuance of section 4 (2) of the Official Languages Act,
1963, the members of this House do proceed to elect, in accordance
with the system of proportional representation by means of the
single transferable vote, twenty members from amongst themselves
to be members of the Committee on Official Language to review the
progress made in the use of Hindi for the official purposes of the
Union and submit a report to the President making recommendations
thereon in accordance with Section 4 (3) of the said Act.”

The motion was adopted.
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... (cgagm)

AT STEAE ¢ oMY IS S, MU YeSl-HE & Alfed &1 &, § U TS 781 IR & gl

... (cgayT)
A Steget ¢ S AT JHUERT &1 8 SO Ared €, I9 aR H W A & FHEw € 6
3T fHdl el & 3fcid, Fga-9 Bl ©, MU [l &l & fava Ig AHT Sorgy, Il A

3MYBT TS, Bl |

... (cgayT)
A A& ¢ § AT WY IpTel A HiepT gl |

... (cgagm)
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12.0S hrs
STATEMENT BY MINISTER
Reported meeting of an Indian Journalist with Hafiz Saeed in Pakistan

e e #=R, smam eiR wEdt Tt Sueme wA aen wWwdh e Wt (sh ww, ddwm
AAG) : AElRd, B PV FSW 1 T © IR Tel SoN AT fF ARG BT TH TFAGR
IR SR a8t & STddmard 1 gifthel wse o e gl #9 fage w3 st g <t &
I B T 3R T ST H oS Bl I 39 Wy § Uh ede ot ... (arawm)

AT STEA& ¢ 379 3T Y| VAT &1 Bl & b 9 7 9 HRAT AR e 1 BT

.. (eraE)
A Jehet : AT I Sff, M9 98 S| & P18 & 919 W 8 arer |

.. (erTE)
fader #3ft qen warft Wkl @Rt Wt (sl oAt @R ¢ stege S, S R e 9ed H
o1 o, H AT W & IN ¥ gaaed < 3% gl H I8 PR & A1 984 DicIRGall iR

IIgAIDell MU HEH W 39 Wad Dl gl dred! g [ &1 98 yar afssd & g

T3 AT g87 g B Asa W Ih! JeAThld ¥ HRA DR DI R AP Blg Hag & 2
T TR S ¥ U8l 3R 7 UIfHRd™ Sax S= &4 dis ga & % 98 afee wEe 9
e aret 1. (aem)

A Jtemer ¢ 1 82 Why are you then taking his name? SRTd 39 Sft, 3md SRR E|
SNl T8l 8, 3MY &R AR BRId! Y|

... (Fagm)

SR JUAT RIS : T I, I8 Y§ W0 I SAD! (o1 A1 3R Al Fetrepra | Jgi
9 I & IR o1 S 98 fhell & a9 a97ax T I 98 fFefl & <ol © I1 R ARPR A
9 We &1 FMgiRa d=ar o1 a1 S9H! e § Aeg &1 oAl I8 9 @ TRE I I\ 3R
R a1 € & W 8 98 guiagel 21 # iU HIegH ¥ Sl dTedl § [ WA ARBR Bl
S Pl T T8I 81 A8 H Y Q)T drsdl gl... (aem)
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vt A w3, AT iR vER TR SuEA HAl @ WWer i WA (s uH. daban
AAG) : AN JE SN, PO AMGI Fo JUTHAT & aR H SRS oMl ded Al g
ifed <1 MU! AN &7 & I1% AR I¥d I H |l Ruae wft .. (@raegm)

AR JTEh&T @ AT AT T Wede <1r?

N TA.dban ARG AT S IR H S AN U FAT Fa TR I8 ©, PO A6 gl g8
2, IUDI IR I IR W &, SWD aN H I AMCH MY [ AR Afeq H Al 3R @
S q9 WRBR I8 H Id T W49 S|

HON. SPEAKER: Do you want to say something just now?

2 TA.dha ARG ¢ IMUD! AT B 1G]

A areaet : rfl el are /|

... (cgaygm)
AT 3eheT : 9 e Ueh A1 el for S Aapd | # o qo @ g b @ fed Faw &
3I=TIIC 3T ST <31 A1 3 <? JAgEd! arell ad el W ISt AT IS Sfl, Wb e

# AT MY W PO el AT AT A& § PO Hel aATe?

.. (@)
AT e : 3T 6| Sdb 21 #7 dren 21 oy fhelt e & srvid So1gy a1 Sfa T
S| 319 &1 I

... (cgagm)
HON. SPEAKER: He has already said that.

... (Interruptions)

A A& : IR IR T Bl 27 I g ¢l d81 a1 F1 IR IR Aeiil? T4 ARBR H8

g1 B, D deM & I8 BAT STDT |
... (cgaygm)
SHRI JYOTIRADITYA M. SCINDIA (GUNA): Madam, he must be allowed to

speak.... (Interruptions)
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SHRI MALLIKARJUN KHARGE (GULBARGA): Madam, I am thankful to
you.... (Interruptions) 1 would like to know the action they are going to take...

(Interruptions)

AT 3eTET : TR & $© Fard el 2] g oft, ISy TRHR 7 Hal g " Iy
3MU] STaTg AT | #Ega St 1 #4 Ualrs fhar & oifs S & Wil # Sl 6 § 59 a1
& I AD! TAS TR W& g 3R § R IR &8 @l g & I8 © H1S 3R J 3Mus |aa
g g ¥ 21 1 $8 T8 5l Wi, gers T8l el [ am saying this from day one.
3y |t TRl | A e € 5 gl & Al @ Wit B W § ™ e T8 | g2
HOIGR &1 BT AT ATTH 3B 2] TS BITURE HiRY |

. ()
A oremel @ dldl fodr Sweiv| Wede W Fal 81 Bl 39 37 fawy uR /R @t ==
2rft| She has made her statement. 3% 2| 5@ HI$ qaTal & &l & A1 TRIF &1 FaTel T
3T & HegaT Sft, 3y difery |

.. ()
AT STEA& : IT DIs DI T8l o
.. (eTT)
12.10 hrs
SUBMISSION BY MEMBERS

Re: Situation in Gaza due to alleged attack by Israeli forces on Palestine
Civilians
PR A RN (ST ¢ AR e, B9 U8 SR bl W [or o fb e W
fgal B ol & e B W@ &1 B T AR O @ & R geal @) 9gd 99 dEiE g,
IRl B dree 81 el f 9o 89 91 DR W® ¥, Ui BR @ ¥, 99 ddd drere 170 Al
He Id P 186 B TS| 3@ TP fHa AN AR MY E, BH SABT SN TE Bl B I AD
I 1 T AR Y S 35 g |
e, B BIg WMo T8 ¥ WA Nt T8t ey g ol (@rdem)
[T 31e08T ¢ MY 59 9T ¥ Ad aiferv| I8 e 2|
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. ()

PUR FEgal Gt @ BAG A b wde A8l gUR fdd YRR & 8 U 8| AR Job Had
T el &1 aRa &1 Sfe’1 St &1 a1 sRTwId River ®gax gard 91 a1 e
o FIifeh $faxt it stood for the cause of the Palestinians. 319 &S faAi | a8l 3C®d & W@
g, 950 N 1 3 21 HA A4 b 186 & 3R G AT 2 200 HI B MY B SHG W A&
SN Tl # S g1 ol o <t fhft 9= @t ot e S B, fRl @ < T g
AT WX BY ... (agr)

HEIGAT, B GSolHie HIRM faar o1l sarl urdl 9gd BIct urdl &, & ol &1 89 ATed o
FITIT MR F/S 8 Kb AN I S I &1 8, TAY I91 39 T 81 AHal 2| 89 @
J T AR WS B, feuHeE B AP Iy TE fHA1l 9 ey § R @® Eed
SORTICH 3Ch Pl HroH IR des oied e Ad ® &8 fod T A1 St 8, asi
ReTegem oy o) f e BRR g1 =fey, & e BRIR T A1fey] Scrd ThaRbl ©
Fifep A W HYUASH & T H 8, SRR § Dls DYQiere! 8l 3l ... (@e™) 8x
Ired & fF TSIv ORBR U BRSNS BT TRIATT BRD SIRIA Bl IRBR DI b B

They should convey the concern of the House to them so that they show respect. ¥
e dg fpy o anfRul .. (sgaerm)
A STEAE ¢ gydTa| JMUBT ASH AT, {7 Aeh! Al faar| 31 R feqehe T8 |
.. (orTE)
FAR W gt : B 3E F 9 FEIR & T AR Pl & 9o Fedi W 2l It is

an emotional issue for everybody.... (Interruptions)

AT STEAE : Wilvl, HSaT Sfl, AMUh! a1 FHTS 8l TS|
... (9ur)

HON. SPEAKER: All of you can associate with her.

... (Interruptions)

A reaet @ A1 Ao, faS] Bl wEgar ol & |1 TAIRige fhan ST 2
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12.12 hrs

MATTERS UNDER RULE 377 *
HON. SPEAKER: The Matters under Rule 377 shall be laid on the Table of the
House. Members who have been permitted to raise matters under Rule 377 today
and are desirous of laying them may personally hand over text of the matter at the
Table of the House within 20 minutes. Only those matters shall be treated as laid
for which text of the matter has been received at the Table within stipulated time.

The rest will be treated as lapsed.

(i) Need to start work on multipurpose project for development of various
facilities in Ballia Parliamentary constituency, Uttar Pradesh.

M wa R (afern) @ # o SR a3 aforn # 99 US IgsEiY ueiee B A A
W A AT B D A8 H Dy ADR Pl LA D PHRAT d18a g

A A &7 qfelT § By 3R IS AR GRT I(AADH Ao FY B D a8 Hl
215 s Y IR I IgSeY UIode § Bg ARBR Ud I8 WRBR Bl By ASAYUl 1Y

3W TS § O BN AU Dg, URRT B FaQ T8 BlEAR], I e (a9 fawm),
GlEreTTel, YT FAETS A o D, WO ARBRID Dg, AR Hedl (2we] RO,
g1 15, e Urh, SEICIRGH, TRAAR UM &1 IR 8199, HIH 3iid, i gl 3Mfe
$B qu F 45 IST Tl I8 IgSedy Hivide Ifed SE@-uTe & 3w H ST | aRafda @ k@
gl

W &% WHR A I 30E 2 5 39 afdcle e fRa & R Amel ) e
PR IRAT & 48 TS IgoSedI Wolae Bl G GAT® WU A F@Id B D ARy A&
9Tt @1 <1 @ P B, A &7 & agHel [Ab & Ae-e Tied oI dgrar e,
AT DI AR e 3R Tagaeh! Bl e dq 8|

* Treated as laid on the Table.
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(ii) Need to extend Shram Shakti Express running between
New Delhi and Kanpur upto Jhansi

Mt wig v fiE Tt (SeE) @0 AR A9E &F ST WIFIR & SR 7ET Yed 6 OSi |
HEAR AR TR, AR AU I§ Te, Ao, R SR T9 $¢ Goid W USd & ol
39 A9 W ARG B fcelt oM & forg e &8 o 27 7 8 oy Ty &1 ar

PHfSHTS BT ATHAT BIAT TSl & |

T W A 7 [P & Ald VR, Sl feell 4 BIYR IR HYd 17 °¢ HAYR
el TN T | SN YR I R 96 oM B B HY, RN 39 aFaiiidl B (ool I®
A o ghaen e @ |
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(iii) Need to expedite development of National Highway
No. 228 declared as a Dandi Heritage route

sirell STashias uee (FAFAM0N) : YRA IRER & dcblel= Jara=t = Jg ayon &f off {6 ay
2005 ¥ TS AW B RS e’ B W [JHfa fHar S | g a8 wnoor e W
TETAT e St 7 SN 7 fRAT o | ¥ PR YR WRBR | Y 2006 H 39 AN Bl KT
RISHIT 228 & 4 § AT & o |

ORI WRBR 1 T I¥ @ 3R 152 HIS WId B AN A 36 A1 & JIH ROT Bl
B R B T o7 | YRA WRBR gRI Fgad WEE B IREe & AR 2013 RS
B B AN A §HD GOX TR & DY Bl YR HRA & (Y ORI WRDR 1 Uh YG ATl
2 (S v faHie 29.9.2000) | A 39T I 39 We@qYl Aol W faaR T8 fovar 1 2 |

A 2011 | v |fyared 7 ¥8 Mol forn € & Siel # warEE @1 oo w)
3 B B S W SIS EHEIE A ST Bl fSferep R faan oy iR wseh qRass
Td IS ISR HATSI & HIS[ET JTag i & 3iiid 39 48 W TR &Y |

As®H URAET UG TSGR IASHTT AT 7 JEATEIG - Shel ISd IR (TITF 228)
B g (RaargTe) & oy weara diar ((Aie 23.11.2012) | ORI WREBR DI 39 W]
MUY 8 Rifh THh AIE & QR HSlA Ml R 9 AR Dl g M & HRU $HHT
UfETRie A © | Al 39 dR H ORI & deblale A3 3R J&Al o 75 fogax 4Rd
AR A AN B A fF gl ¥ WRad a1 R S & (HAT A 3R D1 Gl T
fram Y | 39 IR # T[ORT WRGR B R I Fs IR foaRad o «ff frar 51 gar 2 | e
RHR F H TR & 6 qd # WRRaq An Jom1 W & 3/ [Ha1 I1g @R 39 7 v 4
HNET 3R ARad R HR # a7 fhar S |
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(iv) Need to provide better railway connectivity in
Jalore Parliamentary Constituency in Rajasthan

it qaoft TA. wed (TER): S W 316 TS Ugdl A 15 #E, 1929 B AR H Uil
IR N ST o | IS SR Rl B ST 20 oG 9§ SR 81 s 7 | gHcs!, Yot
223.44 f5f. o9 39 Ao | 9@ q% AT Gl w1 IR T8 gen € | SR e @
AN U I & oIy ORI, AERIE, HAedh, dferrs, dd gl oidl # &d § |
ST TSR JAF-SMT IEdl 8, g 9 Jamradi & fog el ¥ dar 81 89 9 &g
HfSTZAT BT AT HRAT TSl © | IIEHSEIE A ST YR B 3R o= ST arell |4yt <A1
H gHem AT fedhe a1 € ST IOHM W SR Ud UTalqR T Aieh Yol 3a1 | ST 91g |
®) A A SR IR qHGS! WSt

—~

(@) oREE A QR IR FHES! WSt

(M) PR A YR qrT AHeE! st

(@) OIS W SR 9 GEes! Hide!

() TR A AUR, AR TRAUT 12489-12490 DI AWE H IS QT Fama

Y |

S IR AR ¥ RRE e & @1 Yed Acasd 9 ST oMY | 39 foy gd 99

& ff B a1 & s T8 RIS 31 SR 4 Yad 9 SIS S &1 349 2 | oAfd oo
dqeh AL AT T 71 of UTs 2 |
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(v) Need to ensure timely payment of honorarium to Accredited Social Health
Activists under National Rural Health Mission in Uttar Pradesh
and also enhance the amount of honorarium paid to them

$it SFEfeT U (SARATTS): WRA & I & H IS I @rRed e & sfaid
URAD Al DI A AT Bl ATST 3L qg31 D AEAH J Brw WRBR 7 W U H AN DR
Wl § | IRUTRAwT A U R & G H B oS © | X S H T 3MMS AT TR
98U Sfedl Ud gedl B Gl o Hecdqul Yl UM B B BR 8 5 | TR &S Bl
T AEATSAT DT TR IgAT GRT WATHD TR gy FdT R IRUATEA of SPR D UG
W Y4 HH W DA A TR ISP WRLT WE0 BRI Bl BRI Bl & | Iqb SWIA GRiaw
fSeliad oM & oy sRudrel of St 2 | omen 9gell g™ s Ry warew gfaemwit @
e & AW & 9ras[e A1 600/- B IR BE JA 2 | IR U H (e, 2013 ¥
AT 9531l B Arcare I e # Sfes 8 @ 7 | s IR S GHE BIB! TWR
Hepe UaT 8 1§ | SEfd SMTe 9gRll @ gRI SNIAR UIedTe IR &l ST W 3000/~ U
TfHTE AT Bl AT Bl bR Fuy fhar S %81 € | 37 39 TR THR1 Bl W gY AN
TRBR A N DRIATS! DI AN BT g |
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(vi) Need to provide adequate compensation to farmers of Kammakeri village
in Belgaum Parliamentary constituency in Karnataka in lieu of acquisition of
their farm land for Kudachi-Bagalkot railway project in the State

SHRI SURESH C. ANGADI (BELGAUM): The proposal to lay a new Railway
track, along Kudachi- Bagalkot route, in Karnataka State, has already received its
nod/approval in the Railway Budget-2012-13. But simmering differences amongst
the farmers have arisen over the compensation of land acquired from the farmers
of the Kammakeri village in Ramdurg taluka of Belgaum district. For, the land
value fixed as compensation by the Railway authorities earlier was approximately
Rs. 12.00 lakh per acre. However, farmers allege that now it is being fixed at Rs
4.50 lakh per acre which is very meagre.

In this respect, I urge upon the Railway Ministry to kindly look into the
matter and request it, to see to it, that the value of those lands which are to be
acquired from the farmers of Kammakeri village in my Parliamentary
Constituency is on a par with the market value prevailing in the neighbouring
Bagalkot district as the lands that are proposed to be acquired from the farmers of
the Kammakeri village are very fertile and irrigated lands.

Hence, 1 demand that the farmers who lose their lands for the
implementation of the new Kudachi-Bagalkot Railway Project in Karnataka, are

reasonably compensated.
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(vii) Need to undertake gauge conversion of Khijadiya-Amreli-Visavadar-
Junagarh railway line and expedite survey work of new railway line in
Amreli Parliamentary Constituency, Gujarat

$ft ARUME  FBfeE (sPRel) : H U HEH W AMT deal g b Reoiiean-srve-
foATaeR-S[rTe &1 133.61 6.4, &1 e aRac dqom 14.9 A1 & 75 area oM &
BRI BT UEAN TG B Y TG 7 s GRDR & LA WOl T[T o1, TR Bl adial
GIfAAT & DR S Fd Bl A Tl el uTg qA1 a<iH H Fd DI B A B gl i |
EEREEN

MU Ry ¢ & Hefd e siffratRal &1 wd & & &7 a5 oM & fog g
oy SR a1fs w7 9 R e QX B 9D J&AT ST DI FHDT AW SIeg | STea I B 6D |

(viii) Need to augment and improve railway facilities providing better railway
connectivity in Baghpat Parliamentary Constituency in Uttar Pradesh

ST, AU g (rTue) : AEER-HBRAYR Xeld ol 1907 W 1970 IF B! s & W4 4
PR I Ud 1970 H U I A3 (A€ o) # uRafid B T ud 99 J e 9@ g9
AT W HF 7 lp? UG 1 TR Tl gerdt 8, el wlifs 23 . dY./ger 9 oax
aifdepa 38 fohHfl./der 2 | SOl & 66 aNT & qIG W AT IS &5 S AgAYY Bl
(¥eT, aNTad, ISia) S {6 fieel & A 20 ¥ 50 fH0H0 & g W & T8l 4§ XA & gRI
focell 3 ¥ IS¢ I T °C BT IHY AT & o fIar &1 vy | W 99y & 9rud 3
TSI ATTLIRAAT Td 3UeTaif Pl 7171 ThR Ieelad B 6T § -
1. AP WS & HRU SE IR T B A &9 A 3-4 1 A€l I feal H, e
@I Bl W Y U F AT H AT B Tl G 1T DY GRE Bg AfaiRad
ey oM o darford @ Yot sl § &y S |
2. focell WERAYR eld d1gd &1 Qedd_ul Ud gl fhar Sy wiife Sad g
H1 94 U4 A1Id1 Yofd 9T aR gt © |
3. fRe-ABRAR & I BRE o &1 HaTe (HAT ST T SEvIgd oI aretl {64l Ueb
AT B TOA-AMA-HERAR F ORI AT |
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4. 919 ¥ VBN T4 AIGTR | MSRATEE B Al & A1ed9 9 Sl 9 |

5. 9914 , 9N, Wbl Ud HIQR Yeld ¥CIEI Bl SIBRUN fhAT SY T Ferqd
GfagTg O YTy, wErerd, SurE vd Afgensll o fg ster § wdtener bl
AT B Y|

6. framMi & gR1 SWIfRd ®dl, Wil Td g7 IRl & IR 8 IhIoNeS ATITS!
P FARAT BT SMT| 99 fHA™T Td STHTERIRAT ST DT oty B |

7. 83 H AR ¥ IS BNIRI B IUALAT DI @ gU [ BIC VT Bl HREAM Dl
el Sy |

8. e ¥ 317 e &l Vb & ol Ag (Bd Wicsh! R I Fef gae fby Sl |

9. T ficell | T ol Y 9 A WG &5 (TR, H Xad DI D
 31fere JAg <R, AN Bl 8d & S |
3 AT AT XA HAT Sl A SRY 8 6 A AAST & D SRR AR D

HHTE B 31T PIg 7 Iy W@e 39 a4 & qoic H 3faed B |
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(ix) Need to exempt Bundi city in Rajasthan from the forest laws applicable to
regions surrounding Ramgarh wildlife sanctuary to facilitate the development

works in the city
3t 3 faReT (@1eT) @ WX Alh T & H 37T dTel §&l ¥ER H a9 AURT gRT ST WRBR Dbl

TG pHih 79, f&AH 20 T 1982 & IMUR W I S[d JRIRVY [HAITG DI AHT B
fFaT fee Bre aMfe w4l Jlagll W b o & T | Iad Ab A AHT ¢S ARG Bl
3TETST e JIfad 81 & 8 |

o 2 s, 9% ofega 9 1982 # WX B Mg off @1 99 ¥ 2011 dF A
9T gR1 SHEE T8l BRE T SR a9 2011 H Sad ARG B YR TR AR Flerdy AN
&R e |

Y& R BT AADY & S LA § gd qA1 Gied A @ 8 e a9
FRIRVY A o B 8g Acplald (el Hefaex 1 Hl a9 gd jIoRd fqunT & wger 99 R
|fed e &1 7 |

X 1 TER B ST 39 TR FERT A T 2 AR TG A a6t affared 3% @ e
31 A AN 2 b T &7 DI JRIRVY AT A Fed BRI DI DHIIATE] JATRE HRIBR gl B
A% [P 1 Y T & SR d1fh 1 RT 50 B9R Bl SMET&T B I8 el 9 |

(x) Need to improve BSNL service in Hingoli Parliamentary Constituency,
Maharashtra

SHRI RAJEEV SATAV (HINGOLI): BSNL Network in Hingoli, Nanded,
Yavatmal districts is non-functional for the last many months. I request the Union

Government to take necessary steps for proper functioning of BSNL network.
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(xi) Need to set up a Textile Park in Perambalur district, Tamil Nadu.

SHRI R.P. MARUTHARAJAA (PERAMBALUR): In Perambalur District of
Tamil Nadu, around 3000 acres of agricultural land was acquired from the farmers
at a very cheap rate by a Private firm from Andhra Pradesh during UPA-I regime
from the villages of Iraiyur, Iyanperaiyur and Pennekonam to set up a Special
Economic Zone (SEZ) in Perambalur. But so far, nothing has been done by the
Union Government to set up SEZ as promised. Even though State Government is
ready to extend all possible help to set up SEZ at Perambalur nothing has been
done now. The farmers who had sold their land to the Union Govt. to set up SEZ
are also facing problems due to unemployment and non-cultivation of their lands.
Educated youth of this backward area are not getting proper employment
opportunities. Perambalur is a backward area, there are no industries/factories to
create employment opportunities for the unemployed educated youth as well as the
farmers. So, the unemployed youth are migrating to other cities in the State and
other States of the country in search of employment.

As Perambalur and its surrounding areas are specialized in cultivation of
Cotton, a Textile Park can be set up there, so that the natural resources available
can be utilized in a proper way. The youth of the area will get employment. The
unemployed farmers can get some kind of opportunities to earn their livelihood.
This way the Union Government can develop Perambalur area which comes under
my parliamentary constituency. The unemployed youth are expecting more
employment opportunities from the new government. Hence, I urge upon the
Union Government to take necessary steps urgently to set up a Textile Park in

Perambalur.
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(xii) Need to construct a bridge or underpass on NH-45 at Kootteripattu
village under Arani Parliamentary Constituency, Tamil Nadu

SHRI V. ELUMALAI (ARANI): I would like to draw the attention of the
Government towards the dire need to take up immediate steps to construct a bridge
or underpass on NH-45 at Kootteripattu village which is 130 kilometers from
Chennai under Arani Parliamentary Constituency in Tamil Nadu to avoid
accidents. Pedestrians are being hit by the speeding vehicles due to lack of a
bridge to reach another village or town as it is a junction. So far about 200 people
died and more than 1000 people were injured due to accidents on this highway.
It is learnt that a former Hon’ble Minister for Road Transport & Highways had
given instructions to the concerned officials to take necessary steps to construct a
over bridge or under pass. But, so far, nothing happened. Detailed Project Report
for the construction of elevated bridge or under pass road at Kootteripattu junction
(Mailam-Pondy Road-SH 136 and Vellimedupettai — Mailam Road — MD 739)
should be taken up immediately. There is heavy traffic density on NH 45 even
after completion of four lanes by NHAI. Mailam — Pondy Road (SH-136) and
Vellimedupettai-Mailam Road (MD-739) are branching on NH-45 and no under
pass has been provided at the junction of NH 45, SH 136 and MD 739 to facilitate
easy traffic movement along NH 45. There is heavy traffic and the location is
accident-prone due to uncontrolled speeding of vehicles. The local people are very
much agitated. Hence, I request the Hon’ble Minister for Road Transport &
Highways to take up this project on an urgent basis by directing the Road
Transport and National Highways Authorities.



15.07.2014 57

(xiii) Need to build a deep sea port with railway connectivity
at Sagar Islands in West Bengal

PROF. SAUGATA ROY (DUM DUM): West Bengal has no sea port at the
moment. The two ports in West Bengal, namely, Kolkata and Haldia are fast
silting up in spite of dredging works. There is need for a deep sea port in the State.
The previous Government had announced setting up of a deep sea port at Sagar
Islands with rail connectivity. There has been no mention of this port in the
finance minister’s budget speech. I will request the Union Government to start

work on the deep sea port with rail connectivity immediately.
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(xiv) Need to undertake repair and conversion of National Highway No. 60
into four lane in West Bengal

SHRIMATI SATABDI ROY (BIRBHUM): This is to bring to the kind notice of
the Government that a major road route of 155 KM length in the District of
Birbhum of NH 60 was to be constructed and undertaken by the Highway
Department about 15 years ago which connected two adjacent Districts of
Murshidabad and Burdwan towards NH 34 and NH 2. It is called a second route of

North Bengal connection.

Railway connectivity of the District Town Suri is still poor and most

dependable route is NH 60 for the majority of people of the district.

Big mines like Stone and China clay and so many big and small industries
as well as Bakreswar Thermal Power Plant are transporting their raw-materials
and products through this highway. Employment of lakhs of people have been
dependent upon this highway.

Thousands of overloaded vehicles with stone chips have been passing
through this road and fulfilling the need of stone chips for entire Eastern India and

the Government has been earning a good amount of revenue from this NH 60.

Side by side movement of vehicles are causing deaths of numerous lives in
road accidents. Accidents and road jams have increased in a sharp manner due to

the damaged condition of the entire road which requires immediate repair.

Considering plying of huge number of vehicles and occurrence of the
accidents and earning of Government revenue from NH 60, urgent repair,

renovation development and conversion to 4 lane is immediately required.
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(xv) Need to conduct a CBI inquiry into the kidnapping and disappearance of
children and youth in Punjab

PROF. SADHU SINGH (FARIDKOT): The incidents of kidnapping of children
and youth have assumed alarming propotion in Faridkot, Punjab. Many youngsters
and adult youth have been kidnapped during the last few months. The State police
department has not been able to crack even a single case of these kidnappings. The
mysterious disappearance of these young ones expose the inefficiency of the
police authorities or points to any high level conspiracy behind disappearance of

children and youth on a large scale in the State.

These happenings have created a situation of unbearable tragedies and
horror for the people of this area. Keeping in view the above situation, I demand a

CBI enquiry into the disappearance of children and youth in the State.

(xvi) Need to fix the Minimum Support Price of Maize particularly in Purnia
Parliamentary Constituency, Bihar

£ AW FAR (YfUrE) : RER & W AwEy & gt vd BRi & @ e & el |
Hedh BT WA TGR ATAT H BRI © | 39 & & Bl BT SHifdebIdred Ud J& W4 A 31T Bl
TAEE qdh B8 & | 39 &F B AN Ul Wl TR MR Bl 3709 IRAR BT ol & |
T B & R & oramar 35 iR I § gwat Yerar st Bl ¥ |

HRA TSR G, & T U4 3Me], sle b1 F9dT oI aiffd o gabl &, offepd
Hech b1 AT Hod v T8 fhar & | fIeR |fed <u W & fhaml © f2d § Had @i
AT I o 9 H A B |
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(xvii) Need to double the quota of MBBS seats for Lakshadweep

MOHAMMED FAIZAL (LAKSHADWEEP): Union Territory of Lakshadweep,
with cent percent Minority & Scheduled Tribe population has no Medical College
and for that reason the Ministry of Health and Family Welfare allocates a fixed
number of MBBS seats for the students of Union Territory of Lakshadweep from
the Central Pool Quota. Last year 13 seats of MBBS course were allocated to
Lakshadweep. This is a common knowledge that Government of India has added

10000 MBBS seats throughout the Country.

It is, therefore, requested that considering the ST & Minority population of
Lakshadweep and available additional seats, the quota of Lakshadweep may be
doubled.
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(xviii) Need to amend Securitisation Act, 2002 providing for relief and
exemption to the Rubber Plantation sector from attachment of collateral in
the event of non-payment of farm loan

SHRI JOSE K. MANI (KOTTAYAM): I have come across a recent report of the
Reserve Bank of India taking exception to non- provisioning of bad debts
extended to agriculture sector. This should act as a wake-up call for all lending
institutions serving the farmer community which have under the garb of the
provisions of the Securitization Act, are denying the process of natural justice to
the borrowers from the farming community. The Securitization Act, 2002 vests
powers with banking institutions lending to the agricultural sector to liquidate bad
debts through the process of attachment of collateral by merely serving a notice.
However, the above said provision does not apply to loans extended to the farming
sector. Despite such immunity granted to the farming sector from the process of
attachment of collateral under the Act, many banks lending to the agricultural
sector are blatantly resorting to the provisions of the Act equating agricultural
loans with commercial loans. Most of the victims of this discriminatory practice
by banks belong to the Rubber plantation sector which has not been expressly
identified as a beneficiary at a par with the general farming community as
mentioned in the Act. It is, therefore, necessary to provide the same measure of
relief and exemption to the Rubber plantation sector also by amending the relevant

provisions of the Act.
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AT S7eAe ¢ 37 AN AR TG - STURId
sft Tgate g ucal
$t wgene R wea (gHte) : W srege, # fegwm § YTl &l S qvied ad <@ g,

IS HIH I QA JABS ARBR & AHT AT d1adl gl ... (raem)

12.14 hrs

At this stage, Shri P.Karunakaran, Shri E. Ahamed, Kumari Mehbooba Mufti and
some other hon. Members came and stood on the floor near the Table.

HON. SPEAKER: Kumari Mehbooba Mutfti ji, this is not the way. I am sorry.
... (Interruptions)
AR 3ea8t @ &R 9 B [ATS T8l Bl Bl
.. (@)

2t ugelte g wea : I I B AlAHl B IR U B ufA BT ATl ... (FaEr)
# MU AW W Al Ihs WS B WEH WA Aedl gl a¥ 2008 H FUewRd # R
aRemell 93 ITH SIS AIEIH & 5817 AT 51.6 vIG AR (24 A18qH & 5082 AT 45.1
afrerd &1 99 2011 & 3ficbs H Pot YRt 11097 98 & 3R 379 3FUSH ATEIH & 9203 3R
f&dl & 1700 & AN HoT AATHR 15.3 URIRIG U | 3 A 45 TRRE F TSHR 15.3 U &I
Q| JAGEAT 7 Ueb PRI HHS Bl o fbar o, IF a1 RwIRel @t off | 39 wer o
fep Sl gdUeRft 1 W-Ae b1 a1 8, 98 T R | T8 3R S A1e7H b qedl Bl BeR
B ITAT ©, I8 Td B Al Bl [SHRATSST B aretl 2

T 91d S el o R RF Al & o 9 919 T8 8, offed d-de &
A § 9 BN A 8, S Aheldl el el 81 °18 98 SR Bl WA Wi 8, A
qE ISR B ARAE! B, AE & Dbl F 3 &, el TRt & AT 3w B 9 RE |

gSoT BI Send 2l

# SIS AEH W WBR A ATUE BRAT § [P 24 3R DI WIEl © AR ae a8l wWier
S B O QI BR W 8| W FAET § fh ARBR qET Bl el R WA aqTedl qave
P 9501, T&l IRBR I AN WA 2. (SFaer)
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A sremet ¢ s fRdie A it @i etore ek s fie et B SRie v &
A1 wrag o S 2l

A fas IR Y - SufRmm |

ST, e AW (Y SR @) @ A 3feue Heled, dl o usel g S 7 U =S
& ed 7 ueh AEw @ ol fRar| e e 7 W R € 5 39 UeR W e W9 &
HH A G A D GfhAT B BN UgArs SRl 8, sAfl 39 A9y H Ay oy o

A=Y ... (FIe)

12.17 hrs

At this stage, Prof. Saugata Roy and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)

ST, fpdie Wi @ AT N § B WRPR BT W1 forar 21 sl aR B1 1541 Al wwr |
Al 9 favy W =i g8 | # WeR ¥ A7 A1 @rear g & g ST Ue <ol & gyl
DI T BT dredl gl ... (FIuF) sy w1 Faed 6 et S ot ofR TRy ot
WHR 1 2, I8 39 9dY # fIgR F| s@ad! IR I= 980 B IR Ag A<l B Fer 2 B
9 UPR B TS Yo & g AT SRGEARI H 909 & gR1 9 Gel 7 99 g9 @4 Bl
SATE TTead @4 & Red wisd {6y 8§ S= Saaaforers fear o <& 21 st IR I8 Aoy
el U Wllp |HT & Sl GHH | §, 9 99 QU 99 H gaeR W A, 9D e A
BT, ST TRBHR 0D Fe¥ H N Hed Sorl| .. (agm)

A Jremet ¢ Al LAl s gavs AT ofR 2 fHNT Aol B SWR vy F g
forar e 2

Now, item Nos. 10 and 11 shall be taken up together.

... (Interruptions)

AT N @ 3d B ¥l goic W 9l P& R ® 2l § 30 G e it & & aa
R WER A a9 T BT T dRIBT 81 8IdT ol T Wi U SRl W sy iR X
IOl W FAT Y6 H QIfoIg| H TIDT FATS, foha ol

... (@agm)
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HON. SPEAKER: Please go to your seats. U &l 2Idl 8, I8 T¥IdT T8l Bl

... (Interruptions)
HON. SPEAKER: I will not allow this.
.. (o)
A JTehET @ 3T X qoIe R =dl B Qo] | 2 Jedre Siren, 31y qiferd |
... (cFaEr)
A 3eq&T @ B A1 DT A9 el QAT SIel| T§ bIg aRiebl el &
.. (o)
HON. SPEAKER: This is not the way. I am sorry.

... (Interruptions)

-1 NeALT : AT fh I1d BT STa19 FIHT 3R T 59 axid A S[d1d AT |

... (cgaygm)

HON. SPEAKER: Is this the way to get a reply? Please go to your seats.

... (Interruptions)

AT 37eAeT ¢ B 91 BT 919 8l 2 g1 [ am sorry.

... (@agm)

HON. SPEAKER: The House stands adjourned to meet again at 12.45 p.m.

12.19 hrs

64

The Lok Sabha then adjourned till Forty Five Minutes past Twelve of the Clock.
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12.45 hrs
The Lok Sabha reassembled at Forty Five Minutes past Twelve of the Clock.
(Hon. Speaker in the Chair)

SUBMISSION BY MEMBERS .....Contd.

Re: Situation in Gaza due to alleged attack by Israeli forces on Palestine
Civilians

A e ¢ A ek, 3T ST AT HEgEl Sft 4 Sor o, 9 WR $Y Ao Y-
U e # Sl aTd e Ared §| wewdi 7 g9 ded far 21 1 am allowing them. Dr.

Shashi Tharoor wants to say something on this subject. Dr. Tharoor, you please
conclude within a minute or two.

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): We just wanted to
express our support for the concerns that have been conveyed by the hon. Member
from the PDP. The fact is that we have witnessed in the last few days a
tremendous humanitarian tragedy, 192 people have been killed, including 37
children. As you know, India and the Congress Party have consistently stood for
peace and justice in the area of Palestine. From our point of view, the two states
there must live in peace side by side and people should not become innocent
victims of terror. When a tragedy is unfolding, we feel that it is appropriate that
the Lok Sabha should express the concerns of the Indian people. Therefore, we
support the request of the hon. Member, Kumari Mehbooba Mutfti that a formula
should be found for the House to collectively express its concern.

In the meantime we have received news that the Israelis have accepted the
truce offer promoted by the Egyptians. If Hamas also accepts it, we will see some
peace and we will certainly want to encourage that. So, I would request you,
Madam Speaker, to find a way in which the Minister of External Affairs can also

attend and the House can have a Half-an-Hour Discussion on this matter. It can
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pass a Resolution which conveys the sense of the people of India about what has
been happening and what may yet happen. Thank you.

SHRI E. AHAMED (MALAPPURAM): Madam Speaker, I do not know how to
express what is going on there in the Gaza area. Innocent people are being
butchered. They are being mercilessly killed. Women and children are being
mercilessly killed. What is going on is a flagrant violation of international human
rights. Nobody is speaking about this. Unfortunately, all these big powers have
been playing hide and seek to avoid this serious human rights issue. Therefore,
India has a responsibility. India has always been standing behind the Palestinian
people. India has traditionally been supporting the Palestinian people. Right from
the time of Mahatma Gandhi and Jawaharlal Nehru, we have been supporting the
Palestinian people. This human rights violation should be stopped.

I may just mention that the Gaza Strip is the most populated area in the
Earth located in 360 sq. kms. radius with 1.8 million people. Largest number of
people in the world live in that area. India should condemn the alleged atrocities
and the war crime being committed by the Israeli forces in Gaza. It is the holy
month of Ramadan. In spite of that Israelis are waging unjust and despicable war
against innocent people of Palestine.

Madam Speaker, I will take only one minute more. Even women and
children are not being spared. Therefore, this silence of the international
community 1s shocking. It has also to be condemned. Now, 180 people have been
killed, including 37 children, 24 women and 12 elderly people. Around 1260
people were injured since Israel started the current aggression on Gaza.

I would just like to request this House to condemn this also as well as to
prevail upon the Government of India to take up the matter with the international
body, the United Nations. The President of Palestine Mahmoud Abbas has already
written to the Secretary-General of the United Nations Mr. Ban Ki Moon in this
matter. Therefore, it is a very important duty of this country. This country is

always condemning violence, war and every such thing. This country is always
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supporting the Palestinian people. This country cannot just sleep over such an
international issue. Therefore, I take this opportunity to say that the Government
of India may take up this matter with the United Nations and do the needful, in
accordance with what we have been following so far in this country. This is the
country of Pandit Jawaharlal Nehru. This is the country of Mahatma Gandhi. This
is the country of supporting all these things and this country is supporting the
international matter of the Palestine people.

PROF. SAUGATA ROY (DUM DUM): Madam, I would like to thank you for
allowing me to speak on the great humanitarian tragedy that is unfolding in the
Gaza Strip.

Madam, as you know, Isracl was a creation of the imperialists after the
Second World War and the Palestinian people were left without a homeland for a
long time. After a long struggle led by Yasser Arafat and the PLO, ultimately it
was decided that the Palestinian people would receive two slices of territory for
their stay. One was the area north of Jerusalem which included Bethlehem, the
birthplace of Christ and the other was the Gaza Strip close to the sea and inhabited
by the Palestinian people.

Madam, now, it is an internal matter of the Palestinian people that the PLO
was voted out and the Hamas came into power in the Palestine Liberation
Authority. The Zionists in Israel have been trying to finish the Palestinian people.
Without provocation, in the latest incident, the Israelis started raining missiles on
Gaza Strip killing men, women and children. Then, the Israeli Army has entered
the Gaza Strip. The death toll, as has been mentioned by Kumari Mehbooba Mufti
earlier, has crossed 180 and hundreds of people including women and children are
injured. As a country, India has always stood by the right of the Palestinian
people. At the same time, we do not deny the right of Israel to exist but we feel the
Palestinian people must be given justice. The Palestinians have a cause which was

supported the most by Mahatma Gandhi and then by Pandit Jawaharlal Nehru.
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So, I would urge, through you, Madam, upon the Government to bring a
Resolution condemning the Israeli aggression and the genocide being carried out
by the Israeli troops in Gaza; prevail on the United Nations to immediately
intervene to have a permanent ceasefire and a commitment from Israel that such
an aggression on the Palestinian people would not be done in future. This would
be in keeping with the dignity of the country and our past views against
imperialism, neo-colonialism and Zionism.

DR. M. THAMBIDURAI (KARUR): Hon. Speaker, we also join the other hon.
Members in what they have said. Madam, you know very well that our Party is
against the human rights violation. Wherever ethnic violence is taking place,
innocent people are killed. Killing of innocent Palestinian people by Israeli Army
is condemnable. Therefore, we request the Government to take up this matter
seriously; bring forward a Resolution or whatever they want. The Government has
to see what actually is happening there; why the innocent people are killed.
Therefore, it is a condemnable thing. Hence, I request the Government to take a
serious view of this matter and consider what the other hon. Members have also
said. We are also supporting this issue.

SHRI P. KARUNAKARAN (KASARGOD): Madam, the Government of India
have been keeping a very strong foreign policy. It is true that it is on the basis of
that foreign policy that we can comment and also come to a conclusion.

It is true that the reports that we are getting are really alarming. There are
about 200 people who lost their lives. It is also reported that one lakh people
have been evacuated and hundreds of people are injured. It is not just a question of
war between the two countries, but it is a question of human rights of the people
over there. The Government of India has been keeping a good relation with
Palestine for a long time. The Governments may change, but the foreign policy of
the country cannot change with the wishes and desire of any Government or any
party. I am not saying that this Government is going to change the foreign policy.

But with regard to the Palestine issue, from the reports that we get from Gaza,
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without our request the Government has to come forward and condemn this. It is
the responsibility of the Government. So, I request the Government to take serious
note of this issue because we have to show our solidarity and, therefore, I fully
support the motion moved by the PDP Leader.

HON. SPEAKER: There is no motion as such. She has not moved any motion.

M IgER MW (FewEre) : Hieawd Wiax Aifedr, # e YHIOR § b Th UH
T 3R SAATES Fel W 37T &9 THH B &ATS! <R &1 arel Bl A fam| a8 )

9 STSaTd &1 S9ER [HA1 T & AW BRIl B Peol-3H W, TwADN W, § Iq4

Tafthsd &1 MU WRA §HAT I T d1d UgaT A {6 I8 U JRE! A9l ¥ 98l R

BHY 9 qob < HIGH Bl &1 i AT 3R SH 89 I Bh-U-3ATolGl Dl AT
f&am| # amues IIRY §pa A §9 91 BT ATAdl BRAl g [ gHAA-U-Tos Fad Ugel 31U
RAEIRG TTeddId BT SoNIge | JAhd Y IR A I8 7 [ gowa-u-fes @1 =y &
I8 TG BN 99 TNIG BRI+l B, ST 3T garsfi & folv dsu W €, S U 9™ &
fU @ € €1 Wbl §HHA BT DM AT © (h BRT SHIHA AR egAMCRIT T R
T SCHIRM DI GE MU aR% A HaTy iR A1r & A1 gpoa-U-fos A § I[Re ol
5 a8 997t STFar ¥dg R, WM IR ¥ Sl SM-<igal Udh @4 JadH-J<eal 8l gl
g, d8 R 39 A Pl IoN AR TGN Bl §HAd DI @My 6 59 W # U M <,
9 WA # Uh ROl aman Sy SR a9 @ fiefax a8l 1R ST deel-3M 8 @1 8, S9
W Pl FRER 3 AT 50 a0 BT ¢ (b Jgfadl Bl fBeeRk 7 I, & R H S[APR 10 AT
RN BT Heel AT o, 87 IFHT ARG B 8, AR AT 98 W & AR gedi Bl AR T
gl # Ay DI AT AT g IR R A oy JRY gHpAa A HaTedl &=al g &b a8
310 RIWRET ATefehld B GAhdl B Yeb Jordd IIH d9ve QRMET 4 <

A J1ehel @ oy &g off, 37 o He e |

N orw Rig Tea (SMeETe) ¢ Ny WElRY, 'R o¥ @ ¥g Mifd B g ek ufed
SATEREAT 8% Sl 1 Udh aR Vel b o f6 g 3 &gl W) Sefaa & Raee iR
BT A1 fEga gu el W I8 AR Q¥ B AT 2] A8 TN S DI IR AR FAR 9 H
d0 gu a4l @l ot fReR €1 39 W gy 8l ]8T A1y | a8 sAn diferdt € SR Siretel &
a5 I8 7 fHar 2 6 g # & W Aaar & Reem® SR B ar e gu
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T8 | ¥ weT # IEt aw S o T @7 gRard @ A ofR BIE IRATd @, 98 IR AR
gD YA BT AR 3R WRBR B & I (Dol NFSN T8l &, Ig 89 Fadh! Ter)
2 P 39 W Ua 9 G 2], Uh 9 d8aw, f[aR dxa 39 4 & Raars a1 &
eY SR A & gl 8 & ¥, AATER DI b1 ALY

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Speaker,

I have noted the views expressed by the hon. Members from different political
parties. The House is aware that it is a highly sensitive matter and also concerning
the foreign policy. As rightly said by some of the hon. Members, we have a stated
policy with regard to our approach towards Palestine and also towards Israel. So,
any move by the Government of India at this stage will have implications on our
foreign policy. ... (Interruptions) You have had your say.
13.00 hrs
... (Interruptions)

SHRI M. VENKAIAH NAIDU: You had your views. ... (Interruptions) As far as
Government is concerned, we don’t propose to move any Resolution. I do not
want to add anything. ... (Interruptions) I would convey the views of the Members
to the Minister of External Affairs. ... (Interruptions)
A L& : Yg el el &, YN q1d el aail &

.. (o)
SHRI M. VENKAIAH NAIDU: Domestic politics should not affect our

international relations. Please understand that.... (Interruptions)

T STEFET : 3T AN =T (U 1 G & gl 37 I 3! Uiferdt & e 9 919 1| &)
A & forv 59 a)e 9 7T&! fohar <rar gl
... (cgaygm)

A 3remel : <RIV 39 a)E o 8l BIdl ©1 3T 1T qHeM BT DI B |

... (Tagm)
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A eael ¢ AT 17 Sfl, U 8 gan g1 W3 St 7 el § 6 Al & wiged Hie by
g1 3R AT &1 aF W, offh ome, e, onft VT o 8 T8 @ ddhd 2l This is not
the way.
.. (orTE)
A 3TE& @ W AR Sfl, 3y S & 6 U1 o T8 8 Wbl § R S 9o Al
.. (o)
AT STEAE : T ofl, AT I8 TSY, AS T It b &l

... (Fagm)
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13.01 hrs

RAILWAY BUDGET (2014-15) - GENERAL DISCUSSION.
DEMANDS FOR EXCESS GRANTS (RAILWAYS) - 2011-12 ...Contd

HON. SPEAKER: Now, we take up Item Nos.10 and 11. we take up further
discussion on the Railway Budget.
SHRI PRALHAD JOSHI (DHARWAD): Madam, after a long gap, a visionary
Budget is presented with specific agenda, keeping the national perspective in
mind. ... (Interruptions) I am happy and also proud to state that after a long gap
such a Budget has been presented by my senior colleague, who is also a
Kannadiga. 1 compliment Shri D.V. Sadananda Gowda for presenting such a
good Budget. In the last 10 years, the condition of Railways had gone from bad to
worse. ... (Interruptions)
HON. SPEAKER: Except the speech of Shri Pralhad Joshi, nothing would go on
record.

(Interruptions) ..."
el e w5, amam 3R T T SuvEE w5 dun Wud art @t (sft wA. ddemn
TAE) : HeH, W 7 A AR T fFA o1 fF 39 99 B IoW B dqE, TN Feide W

SITGA |.... (9em)
3t afeerarol @SN ([aat) : R UiferRd) B F91 WS g, 98 1 FRR FHIRTYL... (raem)
AT S7eA& ¢ 3T [T 7 STUI-37U+T I B ol 8, 37 3T AN I8 1Y |
... (caaym)
SHRI MALLIKARJUN KHARGE : Your answer is not satisfactory.
(Interruptions) We have no option. ... (Interruptions) The Government is not
ready to respond on this issue. We have no other option but to walk out.

13.03 hrs

At this stage, Shri Mallikarjun Kharge. Shri Asaduddin Owaisi, Shri Jai Prakash
Narayan Yadav, Kumari Mehbooba Mufti and some other hon. Members left the
House.

* Not recorded.
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SHRI PRALHAD JOSHI : Madam, after a long gap, a visionary Budget and a
growth oriented Budget has been presented. ... (Interruptions) Earlier, the
Railways had been used mindlessly. Now, Shri Sadananda Gowda is trying to
bring it on track. I compliment him. For being a Kannadiga also, once again, I am
very proud of him.

Nt gemw g drea (sore) ¢ A s Sff, BW fRlg # dardemse &wd © I ...
(Interruptions)

13.05 hrs

At this stage, Shri Mulayam Singh Yadav and some other
hon. Members left the House.

... (Interruptions)
SHRI PRALHAD JOSHI: Especially in the last 10 years, the Railways have gone
from bad to worse. In the last 10 years, how has UPA handled the Railways which
is the lifeline of the nation? It has been handled in a very casual manner. In the
last 10 years, we have had 8 Railway Ministers. Railways saw 8 Ministers in 10
years. Madam, in 5 years, there were 7 Railway Ministers.
PROF. SAUGATA ROY (DUM DUM): We walk out in protest. ...
(Interruptions)
13.06 hrs

At this stage, Prof. Saugata Roy and some other
hon. Members left the House.

... (Interruptions)
SHRI PRALHAD JOSHI : In local bodies, there is one-year Mayorship period.
There is a demand that — you were also a Mayor — one year is not sufficient. At
least it should be extended to 24 months or 20 months. But, here, 7 Ministers in 5
years means their tenure is less than 8 months. How can they run the Railways?
That is why they used it to meet their political ends and personal ambitions. Out
the last 30 years, 26 years was the rule of Congress Party. They went on

announcing the projects without even bothering to start them. Out of 676 projects,
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359 projects have not been even half completed for which nearly Rs. 2 lakh crore
is needed. If it goes in the same manner —I am quite sure now it will not go in the
same manner under the leadership of Shri Narendra Modi and Shri Sadananda
Gowda — it will take 30 years. This is how they have handled it. In this backdrop,
I would say that the Budget presented by Shri Sadananda Gowda signals good
economics over bad politics.

13.08 hrs (Dr. M. Thambidurai in the Chair)

Now let me come to the price rise. When there was a discussion on price
rise, at that time also Kharge ji said that he had withheld the prices which was
proposed in February, 2014 and which the Prime Minister had declared. But he
said that he withheld it. Kharge ji is not here. He was the Minister of Labour
when Shri Dinesh Trivedi was the Minister of Railways. At that time, in 2012,
Dinesh Trivedi ji hiked the passenger tariff while presenting the Railway Budget
in this august House. After that, 39 %=1 & febrel f&am a1l He was removed. Very
unceremoniously he was sacked.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): BJP had opposed the
price rise at that time.... (Interruptions)

SHRI PRALHAD JOSHI : Sudip ji, I am bringing the facts before the House.
You cannot disturb me like that. The Minister was sacked unceremoniously. One
Minister presented the Budget; another Minister replied to that Budget discussion.
This is how they handled it.

Also, 1 would like to ask especially Kharge ji and Sonia ji, without the
permission of the Prime Minister, without the permission of Sonia Gandhi, T® <
1 781 fead &1 But, the price hike was mentioned in the Railway Budget Speech;

then it was subsequently withdrawn. The poor fellow lost the job. This is how

they handled the Railways.... (Interruptions)
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Dinesh Trivedi became
rich by resigning from Railways... (Interruptions) Your addressing him in the
sense of poor fellow is unfair.... (Interruptions)

SHRI PRALHAD JOSHI : 3% %! I withdraw my words. The Minister had lost his

job. Under the UPA Government, the Railway had become a mess. We all know
what quality of food is supplied in the Railways. That is why, the hon. Railway
Minister has stressed on hygienic food and cleanliness. He has also allocated 40
per cent of the money for that. 1 know, being in the Chair, the constraint of time. |
have many points to make. But I am leaving out some of them.

Now, I come to my constituency problems. I would like to draw the
attention of Shri Sadananda Gowdaji to the fact that we are consistently
demanding a Hubli-Mumbai train that is 17317 and 17318, for the last 10 years. |
urge you to run this train on daily basis with a convenient time for Hubli and
Belgaum people. Sir, Hubli is also called chota Mumbai. =3 4 AN Hfdefact
TE & ITAdT 98T B, 3T A et off, 7 Redve ® 5 3 19 Fuan Wer R

The second issue is this. You have announced about the train for Gadag-
Pandarpur to promote rail tourism. 1 request you to extend it further upto Hubli
because Hubli is just 50 kilometres away from Gadag. The South-Western
Headquarters of Railways is also in Hubli. Hubli is very famous for a famous
temple of sant Shri Siddharoodha. There are lakhs of devotees who visit Hubli
and Dharwad. That is why, I request you to extend this tourist train Gadag-
Pandarpur upto Hubli.

You have taken up only the on-going projects. You have not sanctioned
any new project. I appreciate that. The work of doubling on Tumkur-Hubli route,
which goes to Bengaluru, is pending. I request you to allocate more money for
that work. At least, in another two to three years doubling work should be
completed on this route.

Sadananda Gowdaji, whenever you take up new line projects, please

include Dharwad-Belgaum line. I think, Shri Suresh Angadi is also sitting here.
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From Dharwad to Belgaum, it is 50 kilometres but because of the route problem, it
goes via Londa and that is why it takes three hours. I would like to suggest to you
that whenever you take up new line projects, kindly take up Dharwad-Belgaum
line via Kittur.

In your Railway Budget, you have announced that unmanned level crossing

will be manned and new RUBs will be constructed. Sam= itsT i, witsl =41 The

current length and width of the RUBs is very less. Farmers are not able to go
through these RUBs carry sugarcane and other items. That is why, I request you
to kindly extend the length and breadth of these RUBs.

Lastly, whenever you plan to sanction new zones, I urge you to kindly take
care of the interests of Gulbarga and make it a new division of Railways. Along
with this, your old constituency Mangalore should also be made a Divisional
Headquarters.

With these demands, I thank you very much.
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"3t gk T (HewR): R @ 9 # AiE 8 JAE 2014 B ARG & A Xl HA
#t |arig S 7Sl 7 ST 9l | Ud <9 & 9 IR (a1 98 (fead w0 9 5o dftas
uReeal # WRd & foy Tikg & gur g1 Dfa gon, D daeT w8 gdadt aoret @ i
A B T § T8 FoIC (AT Qi @ SIRY AR < Bl i A1 1T IR Bl
W BT IR B 8T Bl

S Ioic B fARITe AT g & ANTRST DI AgfedRed gaferd o @ 2 & I8
[IWE, FIAY Td WAgee Aed §l §9 Ioic B ASD 31 ATGHT A oI W AGHT dh T
S qOIC B Ugd YD U ofdR BIF db 2l 39 ol F el AT A dhx ARSIl dh
21 I8 g9 Nl BI A go™ & I & Aerg &1 1T Ued Bxa § 9em g w9ef 2

ART H VW HoR GURATE JATEl d Fdid saedddl g1 A e el aroriy
St @ g H BT WRA Bl D wqig ® B HeH oW A ISR B Fad faar 1 qu |
PN a7 @ IR & WINE <@ Al RN DI I BT RoEg Aem H <@l 7R
HEhI=T dedl, Ul W@iiW agqids 9sd Ao & |1 & 9Rd & ol Al bl HerEaA
AS®H AT A SATSHR Sl ST TIRT AT, IAHI URMH 2 o 191 WRA 1 | Hg T &M
g B BH 125 BRIS WK Y9 2, UP A @ Mde 8, U gax 4 qwidhd gl V4T &
ERATE Ud BTSN TAN YAd goie § A R Al off & 99 § 9 < W& 2

3 IOl H ARG Yl & fad qwor ¥ orw Waedl ¥ gear fawrs B @t woa afg
Td fde 1 ety fhar g1 g6 ga=iar § {6 aoie # Wi &= & SushHi, BXef, ud
facelt seger fder vd Qrdwifies ot wrflerdt @ fevman denes S gurRarel YA Xerd Bl
EERICRCE Rl

R W A 33 TR AT NRSAT aradl H @Wiell %8 SR g1 U8 gole 39 AR W &M
3P HR @ 8, SUGeR HIFd MERY T gRI Wiell AT ST B AT 3§ ST BT AR,
g ¥Td B A R FAh Bl 3R of SR av URagd & 31 #eH H Fg B drell e
Al g o1 ARV BT YA dSd B, 500 HIATEIE AR Foll AT & Are & AU faorel!
R TH DA Ao I UgAM DI 31 oled § W1 & Igddsd I8 W € b Sorer gomi

H Pl SIS B 5 Tl a7 St ITART BN A1 Siolel & ST Td Wiell J7dl feal

* Speech was laid on the Table
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B AR F TS SOl B F9d (g w0 F g fod @ iy fel gu1 g9d B dRe W
T |

R P JT9 < 8, § AT Q¥ I B AT & U4 AT U 7 AR B HHOM
TRHR I 5 21 pvd fod & fofy Yo gnr form S & N s @1 dRer g
A AR USRI B @A & BRUT Bl U4 Heoll Seurad faway § arufara qRomdi @
3R I I TS| e ST STATHC T & FSAW 4 Y <l dt faRiy it Suaer
PR W PYBI U4 Y IUEeh] H Tl 8] el HewiR ol qUT &3l faeell Bl qax $ad @
I ST BT AT Th G ek gy IRIeT AATs Bl ¢l I8 goic gaiaRl Edh W 2l
S8l U8 garae H bl SR Pl 9@d1 < @M &, d8l Side Wrarerd H1 | 4 3% @ 2
ded AT BIC B T RS ARG DI T/ & A1 IR0 H |l 2

BRI WISl aT HIA], WIUBR, WR-UST BT R DI § JUO A1 I BRI A drell
A 2] AReTd R, g, IR e, HIRUNE anfe 1 At e gean FHRan
DT ATAR DR Xeld 1 AT el bl fOr foar &, |qrer & Adr 9ras &1 w4 e gl

XA T qHY YEET B A1 AHY BT AGUANT PR dTel Afdadl T4 FHEl DI U A<
3R IUAY HRAMT| JAATST BT BT IR, Taberer g forwe ol erawer, fasmareri o
TS g, TA.TH.TE. § HIoW, Ui fFe 7200 fewe U@ TR &1 Favell, 3T
A ek fewme, T g wenH Hid fodre I8 99 w9 &l 99 a) W 2] AR AHe I
I P WRART DI T, S AR AG ST T ST SR U S AT WHA BT qR
SN A6 T FATS BT IT e 7 ard e & v &= argd g1 s o1 @redt
ST ST HeddT Bl AfIRa AT & wedl|

HRA AR faeq # 9 MeAfcies S & HROT S0 ST 81 89191 dTehdd, 89N b,

B Y01, AR OIS, BHRI AR, [dwadged &1 Hrd, agdd HgdH B dHoddl, bl Bl
Jel I @D Sfad B S, A Bl 81 AMg Ypid & & Uofl Bt Aar 1 qeR &,
TART AI-d, T[RRIt BT G o1, g8l 9 ofax Jfed, qIF-a75 | bR T BT FHH
PR B TN HIGAT B Hol g4 S8l § U Bl o- O 89 o i dad ded ©§, 99
AT & FHoll D BT YAAd O dAledd - ugar forn| <dt afche, SafdferT wfdhe uiig Jiek
Afhe dig dfhe, 99 afhe 9N AR dtf 9fhe & geam & 7€ Sot ue ool | T o
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%l & & Y & dedd d W o o, fd, wiaen, |idk, sign, | A |G A ARA 8 I
T1 XA T irer it 31 WRT DI YFITT BT SRRV g I B MR IR B @ B

# erd @ faRy el afche ggar @ Womell WR HATY Bh} Wb AT ATl WR I
T o7 fh A8 XAMS! YARR AT H §PI-CRA Ud U SReA | RIeT &1 ISalr dre,
TATEAROT DI HED IRARMAN, I§ IMYARH SIRA A1 GeRyR M, I8 R BIeR AR Al I8
arRRf 3R BReR & =l Wt ugeefil ¥ et & e Renm ardh @ e @ W
g, AUR DI 4G RN A1 S B [Fprg §f M1 I8 et gg ari ff Oemef @
AT DT &1 W BN | AT XS A DI GRRA B Al GRSl bl q A T | I8
3Tl dIEl @l YS! ot 1 U8 Ueb YRS Ud STaraas sqaqwell Syl BRI | I8 XSt
Tl & Afthe BT A1 Tga™ T8 | TR 97 A0 el & ot sride gl giifery niever a8
YIS favg & WRA G R Pl AT ATba o alel WAl [Addbrie & ¥l Bl JbR
R BT b bR Ueh (9N ST & HA1egd | A1 & drd Aifdd i & (olg Rl wafl|

# AR AP W9 ¥ gAPR W1 §, 34 A dad W 2 6 § a3 & A o
MR AR Y WAl ARIGT BT &I MPT B | AGAR i JHT &F e @l gfe |
Aqh FHTare arell & 2l favg & wew faene oreqel R wiar agufne, e
SRIEFT WE™ Bf Fifoar fhar da &, &1 faeme AR RaT & & 7 ® wnifia 7 wEf
Al Wel S Bl gfray S g1 raardt gor, R waid SR A | faere QAR g
off, I U 1 WINTA BT dTel UTOIT FHIC ARMEHA DI o1 A AR 3| GRIad [GoET 1
T @ faor Wl B gRRE @ 8, wel i W A el W § SHfi-aesh wies
I 21 RT3t I wied ©Id IR, fRRiSTg 3l Aeidhid &l TR Sooid Ud TR
5 TaR A SIS dTell YA dex &l G 2016 H Iooid ¥ AT 81 arel [ewr 4 it
AR I Al AT GIHAT W oo qgdil | Rkilee | HedR Al AT & a9 Ui faRie
Ae HREN WNUd 2, R SR ¥dd & ol I8 A1 91 &l gfe 4 g% arell o o
Ugl IE o WIS o, WY S uRadd & uearq Al misal @ S # snfé afg
TE T8 IR TB & AT e Bl ¢ TIHY I8 A1 2| I &F BV B Sd9IR H Tl %,
A 3o A M # onfara guwR A gfg @ e w7 3@ B S TR 2

1. PIC-1He ISR o THR 59833 Td ISIPR--17d UAOR ¢ TR 59836 &I

AT RN BT JIRTGA PHRD HGAR qh AT SMY qAT (MHE-I&AYR IAOR o TH=R 59835
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U4 a-dler TSR ¢ TFR 59834 ®I AT Pl o HedR A URY fHar Sem A
gfaensit @t gfee & 3Ifea Brm|

2. SAYR-IREAYR Werel o Dl il fhar Sy dor #edR # 9T s
& ST @2 S99 ¢ &1 AW UYUI YR @ ST 3fed 8|

3. IHg Td HedR B HEBIA B TR oo qdT A9, S ARSI
$ER A 3 a1 I A Sied 7 RkieTe ¥ S/R Al oo U e S oF o &
URH BT S|

4. TRAT-ITAH AR # RG T A TR 141, 150-Tad, 151, 152 (ST,
IS Hied, doid A, e #)wR Yed iR fas & Wi & sriard i qof &
S |

5. AATH-SSIPR TAUE  (19327) DI W Y €C Y4 TR fexitene |
HaTS YR ¥ e gRREd fhar S i el S aret antii &1 gfaer e e |

6. Hg-AedR A IR AAH-HolBlEe-3<R db A oF & Fare &g Afar
o I W FAionda wergsiary & fFafor &1 el BagHe-geN o aRads & 9 &
qul fhar S|

7. RAATH-ATH-TIRITSG-ISTHR Xl WUS Bl QBDRY Td fAEfdiepRoT B &g el
IOl | T QM b1 wraer A S|

AR & AT WS & oIy A ¥l |31 8 |are el g A el IsqHAT A
HArST R8T §R1 Id Xl goIe Webd < @l & (% I8 qoie Se, $iY, qary, e, gaiaror
Afed ¥R & ARBID U SMMEATHD a1k [99ard Bl < AR AT & Ao Joiget o
R AT 8, Sy RN U4 deia g
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"3t gRwE AN (aApie) @ oTeei St TvwE WIS S @ g # N "7 7 X qoic
e H UK fhaT g1 98 & g I FauTes! Ud 9 fadb Afed Yeld goie 8, S Xeld Bl
A JaT B AR Yerd faeg &1 <ol 991 v dar 8, oy q1egw & war |l wRs
RN @ HaT B & T, g 99 Ig © 6 g9et @t 100 ufed vsaw & w0 A 2 e9
goIC W FE WIAd B M1 € 6 < H YeAd Iy Bl 3R FHEAN § SR §9 WRBR | Xed
HI 3R TR U R VAd & BN A & oy dhfors A1eqi &1 N & & [y
foran 21 fava & &g < 7 9RA | IfEHeEE W Ry golc Nl Al YH B Bl ARSI
qam gl

9 W 359 AIOG AT € 3R 379 F8 a1 $3 ST A T W 7, W T WHR A
S ARSI B g¥ B @ oIy Yed 7 Fraw a1 &g el vd el o @1 snefia s
& oY % Hed IOl 2| AF TRE A WBR - A1 DI Geelell & oy, S! Jagr qer &
fIT vd SHBT AT H T AT GHT Bl g9 D U 59 goic § e uradH By 21 gl
PR J Y8 YAJ g9l ST BT TP AleHl ¢l ¥ & fadbd Td Xard # doil dF arell a9
gl

S goic # QR AISHRIT B QR B & A1 & 5 SAERT Xl dal, 5 Hiegd ¥
AT, 6 TINO ¥l AT, 27 T3 VAU ¥l Aal, 8 UAOR Xl T, 14 el Haradl bl IR vd
18 TSI BT WAV BRI fHT S &1 U@ &l R XA ATorsif Ud Wi el dal P
P ST & 78 91 Wifdd Bnft ® fF <o # ugel IR g Ud Yo WA 7 o H eI B
AEcd P UEAMI 8 Ud I9a oy St T Y €, S foy W9med e &l S ogawel &
T 8, 98 A ARIE B

# ORI & DS [7el BT dHary aiafea SR g SR o HHe & # e
st & oy Wed &1 e A AT S JHeiT § o W) e 9 fER aR @
STRIY BT § SR IRNE HAT § (b 59 W SRIATS B AX G0ad eF H g glaemsi

@1 foarR fear SR g 3% YT DT ST

* Speech was laid on the Table
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ufegd Yad @ SIS YAd ST ORI I5¥ W USdl §, UNg UrREd Nold @l
BRI s H &l ORI & [Gb™ & (g uieaq Vel 1 AT JAeHarars 3 R g
1Ry, FE ORI & Yold AN & oy qR-aR W5 & Tah M 3 a1 S Fehl |

TR ORI ST DI IS 8 Ud T8l W SISl Xold offsd a9 gl 8, ug A
@ f39mT & I8 W XA qa 78§ MR T & MR BT I A W S BT R fHAT 7
ORI (ST B IS 8 & A’ MER BT 1 TR A SISl S anieg | |y &
MM q gHES a1 MR, ST U SEHSEIE BIdR g Yol Al YR bl S Arey | wW
A &3 & AT UTATYR AAARIER D YAl 166 41 TR Uh IURYSA G941 31l A1aeqh
g, Fifdh IUINYSA & M@ H T-N TR AR AW &l 5

W FHE ST AR 991 WER §l 39 AR B Xeld WA W S-Sl TR,
XA-YST TIAUNT U9 YR USRI P SeNd Siied H AT SR, SN Xeld DI ][oRA
eI SiR G 3R A 1§ TeR W M-S § Brot gfaen e

W HEE & SNIGiel Sfaid ST U T WK T, @l DI NG 3§ A B
B Bl T8 TR AMURD gee F A #AgdqVl & T8 A MH-UTeYR b e Heeaqul
3N &5 99 a1 §l TR ¥ 4o & oy ST Bl 9wl H & 9% Yo ¥al 9d § o
SN @ 7T 2 f6 59 ST Il SHT dTfev | SER-gIhR B §id o Xl Xl JdT Bl
3ERrd <1 A fhar S| SR Ud Wiers! @& e Sl Yol WAl ¥l W&l §, SAD! UIAYR b
R S =nfee| SR ORI & Nl AT B SR Ud SO &l W S @ oy
STSTHR-STRIT et a1 1 fawaR Tidiam™ I agran SRl | ¥ ok 9§ gael 4 SEgR & 4
ol & AT BT MY b il S, NI 39 &7 BT 81asT S dTel ARl Bl Jefl X
Jar e A1 #47 gg Wt RiE 2 6 g™ & SEvigd 9 U g Yol WAl g B ST
aMfey, R I I[ORM © ARl DI BRER, HaRAY Ud qai1d ddb ¥l giaer A wab |
TENEH-STGR X FaT BT HDHR TH QR S | YoI-aXell Yol Al Bl &b & Tl 1,
Hifh 39 ¥ qa1 H Bl WS & 8 YOHUIAYR R WRIOR Y a1 vd - Tiefiem-
UTTYR Nl Hdl oo &I kB Gdg & GHI QHI dondl 8, 39H UP Adl Bl Wegm o

YR B 4 T SR ST YAd WA W SRS [CHe Td SR U & Rasedp! W
frear 21 A WEHR A IRY T fh SRa fewe Rasat 1d Yad fede smeror Rasat &1




15.07.2014 83

STCT-3TeT fohaT S | rewR-IREdqR Nl Wl g H al o Fefidl §, S04 U SIRel Dl
A o ARy, Ry R A Bl Al Bl e |9 |

W e &3 gADIor el & Al grs, JoNTs, TN Ud RA b BT SN |
AREl B AT H BRG ©, ST {8 A FAIBI0] -9 H By fQabdl BT AR Bl
TSAl Bl AR Y HAT SN A SR 2 B WY AGErd &3 Dol & gRATHd U TqR 3 s
o fau et g X A1 Yo @1 SAF AMRY| TS A ABHEEE S drd ORI qdie ¥el
Hdl, ORI Hel, WAl WAl YU Ud ORI Yrasd Yol a1y 3fgAarers 3 a9-ad 8¢ I
G I 8, 39 N HAmel BT YR d AR fHar S, Ry Yed ®1 Iea ar fHenm
AT & AN D FR ORI M-S 7 Gfaem | ffrerh | SaqR-aeddqR gaas, evardre-
SEAYR VRTINS, SAYR-Fg NHIH ToRIIs Td JisT-SiTEqR Yol Harsi T oex1d TR b
S| UTAYR ¥ IEHGIETE & drd el dlell U 8 Yl 9al 8, I gas B gof dendl © g fad
H PIE S T Tl WHR A A N © [ 7 & 99 qremR F reHeEE & 9 S
TS TS S| ITAYR B ¥erd SrSiol ded &l a9 10 91 8 T &, WY Yold TIA )
ore T g, T & oA § AR @1 9gd ergfaer Bl ¥ weMyR § .UH.U%. T TR,
& HEfET §, WY YR Yod W W Udh Yold e Rasal 8, IR ¥ 31 faeT &
e UMY Xeld T W BH A HH A Xd AREV Rgseh! 81 ANMY | SFEHEIE I I[HER]
AR dh TE Y WAl TN b (U HS Al A AT B OGN E g, S gA B AR
EHEIETE | 3T IS & 414 YeId dATs Bl [JEdidxyl fhar S, |y St o 941 1 9 |
W HEET 8 B g Agd Tl 126 S SMEl U9 Wi wia & di # 7 I8 W Yol
BICh ©, SAD! GAdM DI HUl B C S I 81 UR QI MG & ANl Bl XeAd TS D 54
IR 3R SS9 UR 9 H ®IH! fqdpd 81 @ 8 AX 59 e & & Jasis! Ud Wiars! Yol
ST W g WM W 1 IURYA 8, SHD! el fHar S1 amaead g, 39 oy [orm
TRBR 7 3T fEar B o R &1 © 3R SR Wipd W 81 & 2, 39 B & s
H g o a1 S| HieS! AIe Nad dfse R Sl Xadd S99 Siod RaM 37d &, 98 59
YeTd e« H s e db WS W& ©, OTad BRU 39 Neld e &I AT W SN ¥ld Bleh
g, 98 IR 98 WEdl 3| WHR F ST I Gem & oy Ry Hxn argm b Ui sgawen
B I, R 59 BIes DI R WY d% 98 | [HA1 S|
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W EEET & TGl el @ ddel At 3T A W W 9 8, WY STD! Hs
N HAG I TSl §l 39 WEw H OH N HAl St W o Rg dem B WY WwE &7
JANDIOT & ARATAT UTYR I 3FFT & 419 g NaId olrgd @l A0 SHRaran S aer &
Sl UTqR A SEQR arT REYR 8R1E, Wik B U U s Xald ollgd @l fHior o arfa
LTS &, Fifh Tg &F AT IS § 3R 3H NoId s & g1 A WG AP Bl Jg
@ T WRA-ITFRE T W gga # T 8rfi|

# 39 IRAIAd X qolc B AT ST g
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*SHRI G. HARI (ARAKKONAM): My parliamentary constituency Arakkonam
is ancient and industrial based city. It has central Government owned Navy
Centre, Railway based industries, lots of Private and Govt. colleges. Arakkonam
have adjacent pilgrims centre like Tiruthani Murugan Temple and also world
famous Kanchipuram Temple.

Hence lakhs of people particularly Govt. & private employees, school &
college students and business people travel Arakkonam to Chennai and their main
mode of transport is train. Important deficiency is that despite more trains
crossing through Arakkonam junction, important trains are not stopped at
Arakkonam junction.

I request Hon’ble Railway Minister to fulfill the below mentioned demands
for my Arakkonam constituency.

1. I request to speed up the Tindivananm to Nagari track work which

has already commenced and not yet completed because of

insufficient fund.

2. The Railways must reopen Ittchiputhur railway station which is
located in between Arakkonam and Tiruthani and setup a ticket

booking counter also.

3. For the convenience of the Sabarimala devotees, the train 12623
Chennai — Thiruvananthapuram Express and also train 12624
Chennai Mail must be stopped in Arakkonam.

4. Chennai — Tirupati train service was stopped last year, but it should
be continued.

5. Both morning and evening electric trains must be operated from

Chennai Beach station to Arakkonam via Kanchipuram Tirumalpur.

" Speech was laid on the Table.
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Railways must arrange stoppage to all express and super fast express
trains in the stations like Arakkonam, Solingar, Panavaram,
Anvarthikhanpet, Walaja and Muguntharaipuram.

There are no train services between 7 AM to 9.40 AM from
Thiruthani. Railway Department announced that a train will be
operated at 8 AM, but it has not yet operated. This Govt. must take
necessary steps on this demand.

In the morning time new express train must be operated from
Triruthani to Chennai, and it should be named Thirutani Super Fast
Express.

A new express train must be operated in the name of Thiruthani
Murugan Express from Thiruthani to Kanyakumari via Madurai,
Tuticorin and Tirunelveli.

Myore to Cheanni (train no.16203) Garudadri Express stopping time
in Thiruthani is 9.25 AM. Earlier it was 8 AM. I request to change

the time again as 8 AM for the public’s convenience.
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*SHRI C. MAHENDRAN (POLLACHI): I humbly submit my profound thanks
to the TAMIL NADU CHIEF MINISTER Hon’ble PURATCHI THALAIVI
AMMA for being given me an opportunity to be a Parliamentarian in this Hon’ble
House.

Amma has commended the populist Railway Budget of 2014-15 presented
by the Railway Minister, Shri D.V. Sadananda Gowda under the guidance of the
Prime Minister, Shri Narendra Modi for the benefit to common commuters to a
great extent.

The Government has taken strenuous exercise to provide multifarious
benefits to the passengers by introducing new trains to Tamil Nadu.

Here are the highlights of this Budget which is very much appreciated by
all sectors of society.

* No new increase in passenger fares and freight charges

* Diamond quadrilateral for high speed trains

* Plan to hike speed of trains to 160-200km/hr in 9 sectors

* Online booking to support 7,200 tickets per minute; to allow 1.2

lakh users log in simultaneously

* Reservation system to be revamped , ticket-booking through mobile

Phones, post offices to be popularized

* Online platform for unreserved tickets

* Combo parking-platform tickets at stations

* Women RPF Constables to escort ladies coaches; 4,000 women

constables to be inducted

* Retiring room facility to be extended to all stations

* Battery operated cars for differently-abled and senior citizens at major

stations

* Feedback services through IVRS on quality of food

* Food can be ordered through SMS, phone; Food Courts at major stations

" Speech was laid on the Table.



15.07.2014 88

* Cleanliness budget up by 40 per cent over last year
* CCTVs to be used at stations for monitoring cleanliness
* Setting up of corpus fund for stations’ upkeep; RO drinking water in
some stations and trains
* Automatic door closing in mainline and sub-urban coaches
* FDI in railway projects, except in operations
* FDI, domestic investments in rail infrastructure
* Office-on-Wheels: internet & workstation facilities on select trains
* Wi-Fiin A1, A category stations and in select trains
* Railways university for technical and non-technical subjects
* Some stations to be developed to international standards through PPP
model
* Parcel traffic to be segregated to separate terminals to make passenger
traffic unhindered
* Solar energy to be tapped at major stations
* Highest ever plan outlay of Rs.65,455 crore for 2014-15
New Trains like Jansadharan Trains, Premium Trains and AC express
trains, Express Trains and PassengerTrains services have been proposed which is
a welcoming note on this budget.
The following impetus given specially for the trains which runs in the
Tamil Nadu regions are :

a) Shalimar-Chennai Premium Express

b) Jaipur-Madurai Premium Express

c) Ahmedabad Chennai Express (Biweekly) via Vasai Road
d) Visakhapatnam-Chennai Express (Weekly)

e) Yeshvantpur —Hosur (6 days a week)
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I shall be happy if the Hon’ble Railway Minister allocate sufficient funs in
this Budget for the speedy implementation of Braod Gauge line between
Coimbatore to Palani sector in the Pollachi Parliamentary constituency covering
Kinathukadavu, Pollachi, Udumalpet, and Madathukulam  Assembly
constituencies.

Due to the poor funds allocation in the previous regime it has led delay in
implementing the broad-gauge conversion work which caused inordinate delay
and dragged the project for more than 5 years and not yet completed.

Still certain land acquiring process has not been completed in the
Coimbatore to Pollachi area which also causes delay in speedy implementing the
gauge conversion work. Due to the non-stoppage of train service for more than 5
years, people of my constituency mainly to depend on Road transport and which
leads to more congestion on road traffic and causes more road accidents in the
peak hours.

And also the work in the Pollachi to Palghat sector and Pollachi to
Coimbatore sector work going in snail speed causing hardship to the general
public. Hence I request the Hon’ble Railway Minister to look into this sector war
footage and clear the funds immediately and ensure speedy restoration of train
service in my constituency without further delay.

I shall be thankful if you could run the train currently plying between
Palani to Chennai i.e. Palanimurugan Express by extending it from Pollachi
instead of from Palani to Chennai and arrange to start it from Pollachi at 7.00 PM.
So that, Pollachi, Udumalpet, Madathukulam Taluk peoples of my constituency
will be very much benefitted as there is high cost in the bus transports and private
operators fleecing the commuters heavily at high cost.

Also if a new train operated between Pollachi to Bangalore (via Udumalpet,
Palani, Dindigul, Karur, Namakkal, Salem, Krishnagiri, Hosur) for the commuters

of these areas I will be very much thankful as they depends upon only Omni bus
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which is being charged very high compare with Railway fare. Hence it is the very
much necessity to provide the facility in this sector.

I request to introduce 4 new passenger trains between Palani to Combatore
via Udumalpet, Pollachi, Kinathukadavu for the benefit of season-ticket holders as
well as general public to avoid rush on peak hours in buses at present in this area.
If the above routes are in operation, the Coconut Growers, Pilgrimage Tourists and
Passengers will be benefitted immensely.

Hence please let me know when the Railway Ministry will take immediate

action in this regard at the earliest.
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"SHRI MULLAPPALLY RAMACHANDRAN (VADAKARA): Indian Railways
is the single largest public utility service which has contributed immensely to the
overall development of our country through the years. It has been acting as a
powerful agent of the unity and integrity of our country. Every Railway Budget
therefore assumes greater importance as the growth of the nation depends mainly
on Railways.

The budget speech made by the Minister is full of pious hopes and
expectations and he wanted to build a vibrant India with Railways as its vehicle of
change. We all know that Indian Railway is a symbol of the unity and integrity of
this country. But my prime opposition to this budget is that it militates against the
very spirit of unity in diversity espoused by this great nation i.e. Bharath.

At the outset, let me place it on record that this budget lacks national
perception and clear vision. It is against the spirit of federalism. It appears to
contain statements of intents which are not backed by road map for development.

While finalizing the projects and new lines the Hon’ble Minister has not
taken a judicious and balanced approach. He has sought to give preferential
treatment to the states on partisan lines. I do not think this unilateral stand being
taken by the Minister will auger well for the unity and integrity of India, for which
the Railways have been playing a critical role ever since its inception.

I should have delved deep into the important features of the Budget to
emphasize my view points. It is apparent that this budget is taking the Railways to
the path of privatization at a great speed. The rapid speed at which the Govt.
resort to take the route of PPP and FDI is rather frightening. 1 would never say
that we should not invite FDI into our country. While doing so ample care and

caution 1s to be exercised.

" Speech was laid on the Table.
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Let me now confine to the main issues relating to my state i.e. Kerala. If
you look at the budget, Kerala is the only state in the whole of the country which
has been given a raw deal or step motherly treatment by the Govt.

Immediately after the presentation of the budget we, MPs from Kerala,
cutting across political affiliations had a meeting with the Railway Minister in the
Rail Bhawan. I hope that he is fully convinced of our grievances and contentions.

The Chief Minister of Kerala had written letter to the Hon’ble Prime
Minister as also to the Minister of Railways on the important issues relating to the
development needs of the state much before the Budget was finalized.

I understand the Palghat and Trivandrum Railway Divisions also have
submitted proposals before the Ministry. MPs from Kerala also had individually
represented the matter before the Minister.

It is deeply disappointing to note that not a single demand made by the state
was favourably considered by the Ministry. [ request the Minister to please
enlighten us the reason for this vindictive attitude towards Kerala.

For the overall development of Railways in the state there has been a
demand for setting up of a new zone for the benefit of Kerala and the regions of
Konkan. The demand for a Peninsular Railway Zone comprising of Palghat,
Trivandrum and Konkan Divisions has been hanging fire for long time. The
successive Railway Ministers have assured Kerala that such a zone will be set up
without further loss of time. But no tangible result has been achieved yet. The
main demand of the state of Kerala is also for setting up of a Peninsular Railway
Zone. | earnestly urge upon the Minister to consider this genuine need of the state.

It has been widely reported that a new railway division is proposed to be set
up with Head Quarters at Mangalore by bifurcating the Palghat Railway Division
which has been truncated after the formation of the Salem Division. Therefore it
is my request that the existing Palghat Division should not be further pruned while

setting up a new division at Mangalore.
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Coming to the question of laying new lines in the State of Kerala, I would
emphasize the paramount need of introducing a Railway Line from Tellicherry to
Mysore.

As per the records available with the Railways even the British were
convinced of the strategic importance and socio-economic significance of such a
line. This was one of the important proposals by the British to connect Kerala to
Karnataka. From the British records, it was found that many a survey was
conducted by the British for this line.

Hon’ble Railway Minister is aware of the importance of this line as he was
signatory to a memorandum for such a line, submitted to the then Railway
Minister when he was an MP.

The distance from Kerala to Delhi and other North Indian cities could be
reduced by hundreds of kilometers if such a line is laid.

The former Railway Minister late Lal Bahadur Shastri had taken the trouble
of travelling from Coorg to Tellicherry by road and he was fully seized of the
matter. While addressing a rally at Tellicherry, he underlined the need for such a
strategically important Railway Line. Time has come for us to initiate preliminary
work on the line as Hon’ble Minister is aware of the potential of this line.

A Greenfield international airport is going to be commissioned by 2015 at
Mattannur in Kannur and a 20 km line connecting Kannur to Mattannur has been
envisaged in the last two budgets. Kindly expedite the matter.

Electrification of Railway line from Shornur to Mangalore must be taken
on fast track. The Railway stations between Mangalore and Palghat were built by
the British and many of these big and small stations are in extremely bad
conditions. Urgent steps may be taken to improve their condition.

The Railway stations at Tellicherry and Badagara are both ‘A’ grade
Adarsh Stations that fetch very high revenue for Railways. Modernization of

these stations need to be taken up early. Quilandy and Mahe Railway Stations
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were declared as Adarsh Railway Stations long back, but no improvement or
development has been brought about at these stations.

Steps to rebuild the already dilapidated Quilandy Railway Station is to be
taken on war footing. I have allocated considerable amounts from MPLADS fund
for raising/extension of platforms at stations like Mukkali, Nadapuram Road and
Iringal under Palghat Division. It is distressing to note that there is inordinate
delay in completing the work. Small stations like Jagnath Temple Gate, Payyoli,
Thikkodi and Chemancheri also need fast improvement as hundreds of passengers
board local trains from these stations.

I have been requesting the Railway authorities to put to good use the land
available around Badagara Railway station. I am happy that the Government has
responded positively and one of the ten temperature controlled storages for fruits
and vegetables is proposed to be set up at Badagara.

A new local train from Byndoor in Karnataka is proposed to be introduced
to Mangalore and the same is extended up to Kasargod-touching a few kilometers
in the northernmost tip of Kerala. If the benefit of the train is to reach Kerala it
must be extended to Guruvayoor so that hundreds of pilgrims can visit both
Mookambika Temple, Kollur and Shree Krishna Temple, Guruvayoor.

A survey has been announced by the Minister for a new line from
Kanhangad to Panathur. The very same announcement was made by the previous
Government in the 2013 budget. Therefore there is nothing new about that,
considering the heavy rush of students, IT professionals, traders and ordinary
passengers on this route.

People from Kerala travel long distances to reach cities like Delhi in
Northern India. This involves minimum two and half days journey. It is an ordeal
for the long distance passengers bound for Kerala.

To make matters worse, unhygienic and poor quality food is being served

on all the trains bound for Kerala. Theft has become order of the day and every
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day passengers keep coming to complain about theft on the trains. Proper security
and safety of the passengers, especially females, must necessarily be ensured.

You will be surprised to know that many of the Kerala bound trains are
infested with bugs, cockroaches and rodents. It is virtually impossible for
passengers to have a comfortably journey. As you have assured in the Budget,
urgent steps must be taken to maintain cleanliness in the trains. As the Hon’ble
Chief Minister of Kerala and we MPs have already submitted an exhaustive
memorandum, in this connection, I do not want to touch upon each and every
point. I hope the Hon’ble Minister will consider the proposals and will respond

positively in his reply to the debate.
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"'SHRI M. UDHAYAKUMAR (DINGIGUL): I would like to express my views
on the Railway Budget 2014-15.

I have been elected from Dindigul constituency of Tamil Nadu State by the
blessing of our Supremo Honourable Chief Minister Dr. Puratchi Thalaivi Ammaji
(J. Jayalalitha) of Tamil Nadu who has dedicated her life solely for Tamil Nadu’s
growth which is very clear in her very slogan ‘Makkalukaha Naan, Makkalal
Naan’ that means ‘I am for the People and I am by the People’.

As Honourable Chief Minister of Tamil Nadu has welcomed the Railway
Budget 2014-15, I too welcome the budget which has published the authentic
position in the present situation, development of the Railway Station, good
protection for all those who travel by Train, Express Trains from Vishapatnam to
Chennai via Vijayawada, Bangalore to Hosur Diesel Outstation Train, Jaipur to
Madurai Premium A/c Express and Shalimar-Chennai Premium Express, etc as it
is prepared for the welfare of the People of our country.

I would like to bring to the kind attention of the Honourable Railway
Minister some of the difficulties that I face in my Constituency (Dindigul, Tamil
Nadu). They are namely:-

l. We need Railway Route extension from Dindigul to Sabarimalai via
Nilakottai, Vathalakundu, Periya Kulam, Theni, Cumbam and Kumli. Because
many Lord Ayyappa’s Devotees of Dindigul District and other neighbouring
districts find extremely difficult as there is no Railway route in the above said
places. This is the only shortest road to reach Sabarimala. My humble request is
to conduct an Inspection Survey of these areas so as to facilitate the devotees to go
for Sabarimala Darshan. I strongly believe that this will bring much income to the
Railway Department as well as to fulfill the connectivity to the new places which

1s the dream of our Honourable Prime Minister.
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2. Trichy to Dindigul Phase II train route is being laid. But the work is dead
slow. May I request you to speed up the work in order to save much time of the
passengers.

3. Kodaikanal, is very famous Hill Station for relaxation and tourism centre,
there should be Train stop at Kodai Road junction for all the major trains (Vaigai
Exp., Pallavan Exp, Pandiyan Exp., Podigai Exp., Nellai Exp., Kanyakumari Exp.,
Guruvayur Exp., etc.). Many of the tourists from different parts of our country
and the foreign tourists are put in difficulties as there is no stop at Kodai Kanal
Road (KQN).

4. There should be Express Trains from Chennai Egmore to Palani (Pazhani)
via Vilupuram, Trichy and Dindigul, because Palani is one of the major
pilgrimages of South India. At present, there is only one train which starts in the
mid night from Chennai Central. Many devotees find difficulty in reaching the
place. If the trains are from the above said route, many can benefit and it is one of
the major source of income for the railways. Honourable Railway Minister may
announce a new express train from Chennai Egmore to Palani via Vilupuram,
Trichy and Dindigul.

5. May I humbly request the Honourable Minister of Railways to make an
announcement to form a new goods shed at Tamaraipadi so as to avoid traffic
congestion and public inconvenience in Dindigul city. Many of the Private and
Government sectors engage so many trucks to clear the goods every day from
Dindigul Town Railway Junction. Shifting process is affecting the general public
since continuous trucks are passing through the heart of the city during the peak
hours. Hence, considering the welfare of general public as well as to avoid traffic
jams inside the city during peak hours, may I request you to make some
arrangements to originate a new railway goods shed at Tamaraipadi, 7 km from
Dindigul and in any one of the outside areas so as to shift the goods to their

warehouses without any traffic problem.
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*SHRIMATI POONAM MAHAJAN (NORTH CENTRAL MUMBAI):The
Mayor of Bagota had famously said, "A developed country is not a place where
the poor have cars. It is where the rich use public transportation." With the
announcement of this Railway budget, I am happy to note that we have finally set
the ball rolling for development of the Indian Railways in the true sense of the
term.

The Railway Minister has delivered a reformist budget with a focus on
improving passenger services, security, and financial viability, and has finally put
an end to the populist regime that prevailed in this past decade.

As the commercial hub of the country, Mumbai and the State of
Maharashtra had a lot of expectations from the Rail Budget and I thank the Rail
Minister for having given the due importance to our State and city. It is a matter
of pride that the first bullet train in India will be between Mumbai and
Ahmedabad. The provision of Rs.1785 crore for Road-over-bridges and Road-
under-bridges will bring much required bridge infrastructure in to the city. A total
of 58 new trains will be introduced including a Mumbai — Gorakhpur Jansadharan
Express, premium AC express train between Mumbai Central and New Delhi as
well as 3 weekly express trains between Mumbai and neighboring states.

There has also been due consideration of the Mumbai Suburban Rail
network. Our city will get 864 additional state-of-the-art EMUSs over a period of 2
years. With the completion of the conversion of traction from 1500 Volts DC to
25 KV AC in Mumbai Suburban Railways, the efficiency of operations would
improve, besides reducing the cost of operations.

The overall essence of this year's railway budget is the attempted course
correction and the initiative-driven model. The Government's aim to increase
private participation in the building of railways as well as bringing in FDI will
provide the requisite resources to modernize trains and stations. A focus on

passenger amenities/services such as provision of foot-over-bridges and escalators
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via PPP, and provision of sufficient drinking water and toilets in stations will go a
long way in helping the citizenry.

It is shame that the Indian Railways is known for its lack of cleanliness; the
Ministry has done right in emphasizing the need for a clean railway, and
outsourcing the cleaning activities at 50 stations to professional agencies.
Furthermore, the setting up of a separate housekeeping wing in stations is a
welcome move.

Few of the proposals that stood out are battery-operated platform cars for
the differently-abled and senior citizens; 4000 women RPF constables to promote
safety of women; setting up of an incubation institute as well as internships for
engineering and MBA students with the railways and provision of workstations in
select trains on payment basis.

There is a revolution waiting to happen with ready-to-eat meals of reputed
brands being introduced in trains. Setting up of food courts in stations providing
regional cuisine would mean that the railway would in itself become a culinary
heaven. What more can the people ask for, if they can place the order through
smartphones/SMS?

This budget gives an increased importance to safety and security with
multi-pronged initiatives for elimination of unmanned level crossings, usage of
advanced technology, and introduction of international level safety standards.

Focus on green initiatives such as using solar energy and bio-diesel and
promotion of rail tourism are welcome moves. Specifically, the introduction of a
special train featuring the life and work of Swami Vivekananda will add immense
moral value to youngsters from across the country.

All in all, there is an undeniable imprint of the vision and ideas of our
Prime Minister Shri Narendra Modi in the railway budget. Especially so in the IT
initiatives, where there will be a revamping of online reservation system to support
an e-ticketing rate of 7200 tickets per minute as opposed to the current rate of a

mere 2000 tickets per minute.
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I have two specific suggestions to the Railway Budget 2014. First, there is
a need to provide renewed attention to the Mumbai Suburban rail network. We
need better railway stations with basic facilities such as toilets and drinking water.
A PPP model can be looked into to provide these facilities in an innovative and
effective manner. The Mumbai locals carry over 5 million daily commuters. We
need enough trains especially during peak hours. It is very worrying that an
average of 10 to 12 cases of deaths on the Mumbai Local track is reported on a
daily basis. A focus on safety and security of passengers is a primary requirement,
especially during peak hours.

In particular, I would like to point out that Bandra Terminus is one of the
most frequented stations in Mumbai, which is situated on two lines — Harbour as
well as Western — needs immediate attention. There is untenable encroachment of
Railway land as well as hawker menace around Bandra Station. The access to
Bandra Station is blocked and causes a lot of problem for commuters. I request
the Ministry to look in to this issue and ensure that Bandra Terminus is developed
as a model railway station with modern amenities.

There is also a desperate need to ensure that the automated ticketing system
in Mumbai Suburban stations is revamped. Although there are Automatic Ticket
Vending Machines (ATVM) in many busy stations, they are usually out of order.
We need for these to work and we require for more of such ATVMs in order to
tackle the long queues in most stations.

Special attention needs to be paid to the Railway Karamcharis, who require
better housing facilities as well as other basic amenities. These workers are the
backbone of the railways and it is necessary to ensure their well being.

I request you to consider the suggestions I have put forth. Again, I would
like to congratulate the Minister for Railways on the path-breaking Railway

Budget and look forward to the same being implemented in the coming year.
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"SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR):I would like to
express my views pertaining to the railways which are relating to Khurda-Bolangir
railway linking to west and east of our state. This is the only railway line which
goes from Khurda Road to Bolangir via KBK and down trodden areas and is
fetching very good income to the government. This is the only railway line goes
via Adivasi, Girijjan and Ansuchit Jati dominated areas. In this budget, the
Government has only sanctioned Rs.100 crores. The way the money would be
sanctioned it may take another 30 years to complete. Therefore what is the
difficulty if a good sum of about Rs.1000 crores is sanctioned once a year and by
two years the entire project will be completed. Hon. Chief Minister Mr. Naveen
Pattanaik has already sanctioned 50% of money out of state exchequer for this
project and free land to the Centre to complete the work. Presently, from Khurda
Road to Bolgaurbegunia and upto Nayagarh the work is already completed. May |
request the Hon. Minister to ply the train from Khurda Road to completed areas
immediately to mitigate the problems of local passengers. It is highly delayed in
execution and the work needs to be taken on war footing to complete the project
from Khurda to Bolangir to start it immediately.

My second request is to complete the work ever sanctioned for the flyover
from Birosurendrasai Nagar to Pokhriput of my constituency. For the rest of the
flyovers, as I have been requesting your predecessors these should have been
started which are near to the platform of Mirakarpur and second it comes under
Khurda Division. There is no road for the villages, they are using railway track as
only passage from Golbai to across the Lakhenpur Every year innocent people
are dying under Jatni constituency at Sitaramchak and the government has already
decided to make Bhubaneswar and Puri platform to world class stations with

international facilities. It is not known when the work will be started. 1 request to
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allot more funds to provide more facilities at Bhusundurpur and Kuhuri railway
stations. Kindly provide man made crossing near Mirakarpur.

The Government should start the work where man made crossing is needed
to avoid accidents. I request to convert railway school Jatina to railway college
for higher studies of railway employees. One railway hospital is there (under
Khurda Road Junction) which must be promoted as class-one hospital. Near to
Bhubaneswar railway station, there is wagon/coach workshop at Mancheswar
which should be developed. This section is highly neglected and I appeal to open
a railway school for employees. Under the East Coast Zone the long pending
divisional works should be started to complete the entire project. A mono train
should be surveyed to avoid traffic congestion in Bhubaneswar city, the capital of
Odisha. Despite several requests of mine the survey work for Metro from Cuttack
to Bhubaneswar, Bhubaneswar to Jatni via Khurda is yet not started. Despite of
my request on ther august floor of parliament to start the Metro work which is

highly essential for the regular passengers and the tourists as a whole.
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*ADV. JOICE GEORGE (IDUKKI): I want to convey my strong objection to
the Hon'ble Minister for Railways as regards, the railway budget presented by the
Hon'ble Railway Minister is concerned Kerala has been discriminated in granting
new railway lines, sanctioning new trains, allocating new funds to the on-going
projects especially Sabari rail (Angamali — Sabarimala) line etc. Kerala has not
been given its due share in all the above aspects.

Angamali — Sabarimala rail way line was originally included in the railway
budget for the year 1997 — 98 and started construction in the year 2006. During
the past 16 years the progress achieved in the project is almost negligible and out
of 116 Kms., the work is in progress only in 8 kms. from Angamali to Kaladi.

It is understood that the detailed estimate has been sanctioned from
Angamali to Perumbavoor for a length of 17 Kms. only out of 116 Kms. The
work was held up for various reasons, such as objection from the public on the
alignment decided by the Railways and for want of allotment of sufficient funds in
the Railway budget. After repeated meetings with the local public representatives,
a new alignment in Kottayam District has finally been decided during the meeting
held by Honourable Chief Minister on 11.02.2014. The proposed new alignment
reduces the length of the line from 116 Kms. to 111.2 Kms. It is understood that
the approval of the Railway Board is yet to be communicated for the revised
alignment.

During the last 20 years, no new Railway line has been commissioned in
the Kerala and the only new line project sanctioned and in progress is the
Angamali — Sabarimala new line project. It is suggested that the above project
may be given priority by the Central Govt. taking into account the importance of
Sabarimala being the most important pilgrim centre in Kerala patronized by the
devotees from all the southern states and sufficient funds may be allotted during
this year and the next three years so that the project can be commissioned. The

barest minimum requirement of funds during this year is Rs.100 Crores for land
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acquisition and to progress with the work up to Perumbavoor, for the purpose of
continuing with the project. But the Hon'ble Minister was not prepared to allocate
the minimum required amount. Therefore I request the Hon'ble Minister to

allocate the funds for continuing the construction work of Angamali — Sabarimala

project.
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"SHRI V. PANEERSELVAM (SALEM): 1 would like to express my sincere
thanks and gratitude to our Tamilnadu permanent chief minister, Revolutionary

leader puratchi thalaivi amma and my constituency people to elect me as a

Member of Parliament from Salem.

Hon'ble Railway Minister presented his maiden railway budget on 8th July
2014 for the year 2014-15. In this budget, the railway minister has announced
various new schemes and new trains across India.

He has introduced 58 new trains including 05 jan sadharan trains and 05
premium trains. He has introduced 5 new trains in Tamil Nadu satate .i.e. (West
Bengal —Chennai), Jaipur to Madurai premium express Ahmadabad —Chennai
express twice in a week, Chennai — Hyderabad high speed train and
Melmaruvathur and Veilankanni special pilgrimage trains during festival seasons
etc. It will really very helpful to the people to visit these religious places during
festivals. I appreciate the Hon'ble minister for his new initiatives.

Hon'ble Minister has announced to set up a "Cold Storage Godown" near
Chennai to preserve vegetables and fruits which are really a boost and
encouragement to the vegetable and fruit growers and also to improve them
economically.

The Railway Minister has allowed FDI and PPP to help make ends meet
and fund infrastructure projects. I would like to say that there are lots of merits
and advantages in this railway budget, but I felt some more new trains project to
be introduced for tamilnadu. My Salem parliamentary constituency has been
totally ignored by the Railway Minister.

I already requested to hon'ble minister that to start a day time new express
train from Salem Junction —Chennai Egmore, for my Salem constituency . The
main thing is that railways is getting Rs.400 cr. from my constituency. I request
myself and on behalf of my constituency people to introduce more trains in my

Salem division. This will make more profits to the railways and it will be useful
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for my Salem constituency people. Because around 2008 to 2014 around there is
one and only train that is Salem Egmore Express. There is lots of space to build a
new railway track and introduce a new train in Salem division.

Hence, I request the hon'ble Railway Minister to consider implementing
these pending projects and introduce some more trains from Salem to Egmore this
year in day time.

I appeal to the Hon'ble Minister, not to increase railway fare in future to
boost the financial positions of railway departments, as it directly affects the
common people because the common people are using trains and there is also

price rise of essential commodities in the country.
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" SHRI J.J.T.NATTERJEE (THOOTHUKUDI): My constituency Tuticorin the
one of the famous cities and its called like “Pearl City” and it is surrounded by
Bay of Bengal. It has the major hub for salt exporting throughout the world.
Tuticorin Port is one of the major port in India and also it has domestic Airport
connecting various parts of the country. My constituency people lack the
accessibility of the railway service and are even deprived of the benefits of railway
projects as well as other welfare schemes of the central government for nearly two
decades. In this regard, it is a great opportunity that this constituency is
represented by me with the great guidance of Hon’ble Chief Minister of Tamil
Nadu, Dr. Puratchi Thalaivi Amma. Therefore, I feel that it is the duty of mine
and the people belonging to Tuticorin Constituency to register our sincere
gratitude to Hon’ble Chief Minister of Tamilnadu, Dr. Puratchi Thalaivi Amma

At the moment, I further would like to congratulate Hon’ble Railway
Minister for having placed his first Railway Budget in this august house. Hon’ble
Minister has brought before the country the real situation of Indian Railways,
giving importance for early completion of already approved projects rather than
announcing new railway lines. It is unfortunate that in the last 10 years, 99 new
line projects worth of Rs, 60,000 crore were sanctioned but only one project has
been completed and even some projects are remaining uncompleted over three
decades.

Therefore, Hon’ble Minister has recognized that real condition of the
pending projects and I hope that he will take more effective measures for the early
completion of early approved railway projects. The Diamond Quadrilateral high
speed rail network would prove a game changer in terms of providing a transport
infrastructure backbone for the country.

Tuticorin is well connected with the state capital by Road, Rail Air and by
Sea Water. Every day from Tuticorin by road (45 B NH) more than 10,000

" Speech was laid on the Table.



15.07.2014 116

Lorries and 1000 Omni buses are going out and two private aircraft are operated
from Tuticorin Airport. Unfortunately the railway facility to our town is very
limited. Only one express train connection to our state capital of Tamilnadu is
Pearl City Express. There is a huge demand for the railway reservation in
passenger train. Apart from that the goods carriage was not supported by the
railway. Almost all the goods are transported through roadways, it is a costlier
than the railways. Even though there is heavy demand for goods carrying train, it
is a economically potential route.

Even though this constituency has the potential of revenue generation and
development, but it could not do so, because of non-accessibility of proper railway
service. [ put forward to your kind consideration some of the long pending
demands of the people of my constituency.

1. Early completion Doubling of railway line with electrification form

Tuticorin to Madurai.

2. Tuticorin — Chennai via Madurai Express train in day time in the name of

“Salt City Express”

3. Construction of subways into railway gates in Tuticorin Railway Station

4. Basic Amentities to be fulfilled in Tuticorin Railway Station, modernization
required in Platform No.2

5. PRS counter in Head Post Office in Tuticorin

6. Special Quota to be provided in Pearl City Express for the passengers from
Tuticorin

7. Escalators, Battery operated car facility to be provided to children and old
age people.

8. Passenger train between Tuticorin — Madurai via Tirunelveli and Tuticorin

— Trivandrum via Tirunelveli on daily basis it will encourage the small

business people and students, it may also avoid rush in the roadways.

9. New Survey for new railway line from Tuticorin — Madurai via

Ettayapuram, Aruppukottai
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10. New railway line upto Tuticorin Port with doubling and electrification.
This new railway line is for freight traffic only. It carries Steel, it carries
cement, it carries salt, it carries food grains and fodder and it also carries

wooden items.

I appreciate the Minister that this budget has placed considerable emphasis
on improving the experience of the rail traveler by improving cleanliness,
security, catering, toilet and other facilities at stations and trains while
safety in operation has also been appropriately accorded the highest
priority. I appreciate the steps to improve the rail safety. It is informed that
in oreder to strengthen security in trains and at stations 17000 RPF
personnel have been recruited and are ready for deployment. This is also
proposal to recruit 4000 women RPF security personnel to ensure security
of ladies who are traveling alone. While thanking Hon’ble Minister, |
would like to request him to take initiatives to extend the purview of safety
to all passengers trains especially trains which are running overcrowded in

sub-urban areas.

I have listed only few demands of my constituency here. However,
there are still a number of demands as far as railway is concerned because
of the fact that my constituency is ultimately deprived of railway services
for many years. I feel it is my utmost duty to get all those pending works
finished during my tenure and hope that I will do it, with the better co-
ordination of the central government and guidance of our Hon’ble Chief

Minister of Tamil Nadu, Dr. Puratchi Thalaivi Amma.
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*SHRI ADHALRAO PATIL SHIVAJIRAO (SHIRUR): I, on behalf of Shiv
Sena Party and also on behalf of the people of Maharashtra, strongly support the
Railway Budget presented by the Hon’ble Minister of Railways under the able

guidance of our Prime Minister Shri Narendra Modiji.

Hon’ble Minister of Railways has presented this Railway Budget recently
and several decisions like modernization of Indian Railways, security of women
passengers in railways, introduction of first bullet train in India, improvement in
basic facilities, introduction of several new important trains including new trains
to connect Mumbai and Pune with other parts of the country. I sincerely welcome

the initiatives taken by the Hon’ble Minister of Railways.

I wish to draw kind attention of Hon’ble Minister of Railways towards two
railway projects of vital importance, which have not been included in the current
railway budget, neglecting the strong sentiments of the people of Maharashtra.

These two projects are Pune-Nashik and Kalyan-Nagar projects.

Since 2004, i.e., after my election to the Lok Sabha for the first time, I have
been pursuing these projects vigorously with the Ministry of Railways and the
Government of Maharashtra. A survey of Pune-Nashik railway line was conducted
around 20 years ago and the matter was closed. However, keeping in view the
rapid increase in the industrial developments, availability of agricultural goods for
transportation and other factors involved on my request, the then Hon’ble Minister
of Railways was pleased to order survey of this area and in this new survey, the
rate of return was found to be profitable, if Maharashtra Governments shares some
financial burden of the project. Thereafter, keeping in view the importance of the
projects, I pursued the matter with the Government of Maharashtra for around 2

years and finally, Government of Maharashtra has agreed to share 50% of the
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project cost, amounting to Rs. 1900 crores. The Ministry of Railways, thereafter
sent the proposal to the Planning Commission and in the year August, 2013 the
then Hon’ble Minister of Railways in the UPA Government rejected the proposal
on the ground of not being feasible, though the rate of return in the survey was

found to be +4%.

Today several multinational companies have set up their factories on this
route and the maximum number of world class vehicles are being produced on this
route. I, therefore, request Hon’ble Minister of Railways to include these two
projects viz., Pune — Nashik and Pune — Nagar projects in the instant Railway

Budget.

Besides, there are long pending demands from the commuters from my
Parliamentary Constituency, Shirur in Pune districts which have been neglected in
the instance Railway Budget. Pune — Daund electrification work is going on and
its deadline has been extended up to September, 2014. However, keeping in view
the very slow progress in the work, it cannot be completed on its extended
deadline and the concerned authorities may be directed to increase the speed of
the project and to complete it up to September, 2014. Daund — Pune Solapur
Express which starts at 4.30 am and Daund — Pune Manmad Express which starts
at 5.30 am reach almost daily 90 minutes late on Urali Kanchan Railway Station
causing inconvenience to the daily commuters. Daund — Pune Shuttle express
which used to start at 4.30 an has been discontinued abruptly. This schuttle

express may be continued to run as it is.

There is a long pending demand to grant stoppage to the Howrah — Pune,
Howrah Express and Patna — Pune, Patna Express at the Urali Kanchan Station.
Udyan Express has been granted stoppage at Urali Kanchan Station. However,

information about this stoppage has not been included in the records of the
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railways. [ request the Hon’ble Minister of Railways to include information abot
this halt on the computerized record of the Railways so that more and more
commuters can be benefited. There are only two sheds presently available on the
Urali Kanchan Railway Station. There is an urgent need to erect complete sheds
on the station and also for beautification of the station, keeping in view the large
commuters boarding train from this station.

There is also a long pending demand of daily commuters between Pune and
Mumbai for introduction of a new train between Pune-Mumbai, which should
reach before 10 am to Mumbai. Pune railway station has been granted
international status, however, funds for its modernization and beautification has
not been released. Keeping in view the increasing population in Pune and
industrialization of the nearby areas, there is an urgent need for a new terminal on
Pune railway station and also for a separate new terminal for local trains.

I request Hon’ble Minister of Railways to kindly include the above long
pending demands of the commuters of my area. The people of Maharashtra have
full faith on the leadership of Shri Narendra Modiji and I am sure, under his kind
leadership and also under the leadership of Sadanand Gowdaji, more and more
decisions for the benefits of people of India will be taken and services in Indian

Railways will prosper further.
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*SHRI K.R.P. PRABAKARAN (TIRUNELVELI): My constituency Tirunelveli
lack accessibility of the railway service and is even deprived of the benefits of
railway projects as well as other welfare schemes of the central government for
nearly two decades. In this regard, it is a great opportunity that this constituency
is represented by me with the great guidance of Hon’ble Chief Minister of Tamil
Nadu, Dr. Puratchi Thalaivi Amma. Therefore, I feel that it is the duty of mine
and the people belonging to Tirunelveli Constituency to register our sincere

gratitude to Hon’ble Chief Minister of Tamilnadu, Dr. Puratchi Thalaivi Amma.

At this moment, I further would like to congratulate Hon’ble Railway
Minister for having placed his first Railway Budget in this august House. Hon’ble
has brought before the country the real situation of Indian Railways, giving
importance for early completion of already approved projects rather than
announcing new railway lines. It is unfortunate that in the last 10 years, 99 new
line projects worth of Rs, 60,000 crore were sanctioned but only one project has
been completed and even some projects are remaining uncompleted over three

decades.

Therefore, Hon’ble Minister has recognized the real condition of the
pending projects and I hope that he will take more effective measures for the early
completion of early approved railway projects. The Diamond Quadrilateral high
speed rail network would prove a game changer in terms of providing a transport
infrastructure backbone, for Tirunelveli is well connected with the state capital by
Road. Every day from Tirunelveli by road more than 10,000 Lorries and 1000
Omni buses are going out. Unfortunately the railway facility to our town is very
limited. There are only few express train connections to our state capital of
Tamilnadu. There is a huge demand for the railway reservation in passenger train.

Apart from that the goods carriage was not supported by the railway. Almost all

" Speech was laid on the Table.
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the goods are transported through roadways, it is a costlier than the railways.
Even though there is heavy demand for goods carrying train, it is economically

potential route.

Even though this constituency has the potential of revenue generation and
development, but it could not do so, because of non-accessibilities of proper
railway service. I put forward to your kind consideration some of the long

pending demands of the people of my constituency.

1. Early completion of Doubling of railway line with electrification from
Tirunelvi  to Madurai, length is 157 KM in Madurai Division. The
survey report says the expense of the above said route is Rs. 2050 crore.
The central planning commission of railways should approve the above
project and allocate the necessary funds to speed up the project.

2. Construction of subways into railway gates in Tirunelveli Railway
Station

3. Basic amenities to be fulfilled in Tirunelveli Railway Station,
modernization required for all the platforms

4. PRS counter in Head Post Office in Tirunelveli

5. Special Quota to be provided in Nellai Express for the passengers from
Tirunleveli

6. Escalators, Battery operated car, facility to be provided to children and
old age people.

7. Passenger train between Tuticorin — Madurai via Tirunelveli and
Tuticorin — Trivndrum via Tirunelveli on daily basis. It will encourage
the small business people and students, it may also avoid rush in the
roadways.

8. New railway line upto Tuticorin Port with doubling and electrification

with financial help from the Tuticorin VOC port Trust under PPP
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method. This new railway line is for freight traffic only. It carries
Steel, it carries cement, it carries Salt, it carries food grains and fodder
and it also carries wooden items.

9. Early re-opening of stoppage at Kavalkinaru Railway station. It is
nearby the Mahendragiri Atomic Fuel Station. More than 10000 people
will use if it comes to active.

10. Extension of Tuticorin — Tirunelveli passengers train up to Shencottai
and also in night service.

11. Nellai Express 12631/12632 to be extended up to Shenkottai.

12.First AC coach in Nellai Express 12631/12632 and Pothigai Express
12661/12662

13. Silambu Express 16181/16182 extend upto Shenkottai via Manamadurai

treated as single train.

I would like to heartily congratulate you on your assumption of
office as Union Minister of Railway. With your vast experience and
dedication, I am confident that Indian Railways will reach new heights both
in terms of passenger and freight traffic. I am elected from Tirunelveli
constituency, Tamil Nadu, with the blessings of Hon’ble Chief Minister of
Tamil Nadu. Dr. Puratchi Thalaivi Amma.

I would like to place before you the below mentioned long pending

projects of my Tirunelveli Constituency for your kind perusal:-

1. To expedite the doubling and electrification of Madurai — Tirunelveli
— Kanyakumari Section;

2. Early reopening of KAVALKINARU Railway Station in Tirunelveli
District, Tamil Nadu;
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3. To improve lighting and other basic amenities to the passengers at
Nanguneri and Valliyur Railway Stations;

4. To increase the number of coaches including unreserved in (i) Nellai
(i1)) Kanyakumari and (iii) Anandhapuri Express Trains and
introduction of more Special Trains connecting Tirunelveli during
seasons, summer vacation and festival times and provision of First
Class/First AC Coach in Nellai Express.

5. Level Crossing barrier Gate (Gate No. 111) was fixed at Senkulam —
Muntratappu — Palayamkottai railway line. However, there is no
man appointed at this gate which has caused huge difficult to vehicle
and people. Therefore, I request you to instruct concerned officials

to post a staff at this gate.

Your kind attention is requested to the subject and reference mentioned
above. I hereby inform you that there is an unmanned level crossing at 11.50 to
11.60 kilometers from Tirunelveli at Gate Non. 9. This unmanned level crossing
was closed by the senior section Engineer, P. Way, Srivaikundam on 4.7.2014 at

1400 hrs.

This level crossing is used daily by hundreds of local people living in
villages namely Kuthukal, Muthur, Sivanthipatti, Sriramakulam,
Ramanujampudur, Reddiarpatti and Serakulam, This road leads to
Paruthipadu,Munanchipatti, Mulakaripatti and Kudangulam (Nucler Power
Station).

This road is connected with Tiruchendur and Tuticorin state Highway and
is daily accessed by farmers, Agricultural and skilled labourers, student, patients
ans all categories of people for transporting agricultural product, milk, schools,

colleges and hospitals etc.
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In the above circumstances, on behalf of the public living in the above
villages of my constituency, I request you to kindly take necessary action to open

the ULC and convert to manned level crossing.

I appreciate the Minister that this budget has placed considerable emphasis
on improving the experience of the rail traveler by improving cleanliness, security,
catering, toilet and other facilities at stations and trains, while safety in operation
has also been appropriately accorded the highest priority. I appreciate the steps to
improve the rail safety. It is informed that in order to strengthen security in trains
and at stations 17000 RPF personnel have been recruited and are ready for
deployment. There is also proposal to recruit 4000 women RPF security personnel
to ensure security of ladies who are traveling alone. While thanking Hon’ble
Minister, I would like to request him to take initiatives to extend the purview of
safety to all passengers trains especially trains which are running overcrowded in

sub-urban areas.

I have listed only few demands of my constituency here. However, there
are still a number of demands as far as railway is concerned because of the fact
that my constituency is ultimately deprived of railway services for many years. |
feel it is my utmost duty to get all those pending works finished during my tenure
and hope that I will do it, with the better co-operation of the central government
and guidance of our Hon’ble Chief Minister of Tamil Nadu, Dr. Puratchi Thalivi

Amma.
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"'SHRIMATI K. MARAGATHAM (KANCHEEPURAM): My constituency
Kanchipuram lack accessibility of the railway service and is even deprived of the
benefits of railway projects as well as other welfare schemes of the central
government for nearly two decades. In this regard, it is a great opportunity that
this constituency is represented by me with the great guidance of Hon’ble Chief
Minister of Tamil Nadu, Dr. Puratchi Thalaivi Amma. Therefore, I feel that it is
the duty of mine and the people belonging to Kanchipuram Constituency to
register our sincere gratitude to Hon’ble Chief Minister of Tamilnadu, Dr. Puratchi
Thalaivi Amma Madam.

At this moment, I further would like to congratulate Hon’ble Railway
Minister for having placed his first Railway Budget in this august house. Hon’ble
Minister has brought before the country the real situation of Indian Railways,
giving importance for early completion of already approved projects rather than
announcing new railway lines. It is unfortunate that in the last 10 years, 99 new
line projects worth of Rs. 60,000 crore were sanctioned but only one project has
been completed and even some projects are remaining uncompleted over three
decades.

Therefore, Hon’ble Minister has recognized the real condition of the
pending projects and I hope that he will take more effective measures for the early
completion of early approved railway projects. The Diamond Quadrilateral high
speed rail network would proved a game changer in terms of providing a transport
infrastructure backbone for the country. Kanchipuram is well connected with the
state capital by Road. Every day from Kanchipuram by road. More than 10,000
trucks and 1000 Omni buses are going out. Unfortunately the railway facility to
our town is very limited. There are only few express train connections to our state
capital of Tamilnadu and Central Capital of New Delhi. There is a huge demand

for the railway reservation in passenger train. Apart from that the goods carriage

" Speech was laid on the Table.
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was not supported by the railway. Almost all the goods are transported through
roadways, it is a costlier than the railways. Even though there is heavy demand
for goods carrying train, it is economically potential rout.

Even though this constituency has the potential of revenue generation and
development, but it could not do so, because of non-accessibility of proper railway
service. [ put forward to your kind consideration some of the long pending
demands of the people of my constituency.

l. Construction of subways into railway gates at Kanchipuram Railway
Station.
Basic Amenities to be fulfilled at Kanchipuram Railway Station.
Modernisation required for all the Platforms.

PRS counter in Head Post Office in Kanchipuram.

A

Special Quota to be provided for all Express trains for the passengers

from Kanchipuram.

6. Escalators, Battery operated car, facility to be provided to child and old
age people.

7. Passenger train between Kanchipuram-Chennai Central and Chennai
Egmore via Tambaram on hourly basis it will encourage the small
business people and students, it may also avoid rush in the roadways.

8. Private Freight Terminals (PFT) at Tambaram Railway Station New
railway line for freight Traffic with doubling and electrification with
financial help from Private under PPP method. This new railway line is
for freight traffic only. It carries Steel, it carries cement, it carries salt,
it carries food grains and fodder and it also carries wooden items.

9. Movement of Agri Products, Parcel Traffic, Connectivity to remote

areas, Urban Transport, Freight business for the above mentioned area is

future needs and requirements in the form of providing connectivity to

hitherto unconnected regions, requirement of movement of goods from
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11.

12.
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new production/consumption center needs to be assessed on a

continuous basis.

Redevelopment of Tambaram railway station as world class Station.

e Segregation of arrival/departure of passengers.

e Adequate concourse — No overcrowding.

e All essential facilities at concourse — catering, small retail, wash
rooms, cloak rooms, drinking water, toilets, ATM, Internet and
pharmacy, etc.

e Adequate waiting room facilities-ladies dormitories-transit hold.

Cleanliness & Hygiene on Railways

e To improve the standard of cleanliness and hygiene in coaches is a
high priority area of Indian railways.

Chennai-Pondicherry Railway line via Mamallapuram

Chennai and Pondicherry are separated by about 160 Km. An East

Coast Road (ECR) is available for the travel between these two places.

The journey on the coast of Bay of Bengal through ECR is not only

pleasant but also becomes highly accidental risk. Around 2000 buses

had been operated daily via ECR and also thousands of trucks, private
cars & two wheelers are plying in this road. Because of this hectic
traffic all the time in ECR, almost most of the places of ECR become
accident prone. Even though, traveling in the East Coast Road becomes
dangerous, many school/college students, office employees and the
general public are using this road. One of our long requests of
providing railway track from Chennai to Pondicherry via

Mamallapuram is still pending. If a railway track was provided, it will

be helpful to transfer the goods, for the tourists, foreigners visiting

Mamallapuram, Pondicherry and many other places. It will also help

many people travel between Chennai & Pondicherry without the fear of

accident.
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Hence, it is requested to allot the necessary fund in the railway budget 2014
in the name of Railway line between Chennai & Pondicherry via Mamallapuram.

I appreciate the Minister that this budget had placed considerable emphasis
on improving the experience of the rail traveler by improving cleanliness, security,
catering, toilet and other facility at stations and trains while safety in operation has
also been appropriately accorded the highest priority. 1 appreciate the steps to
improve the rail safety. It is informed that in order to strengthen security in trains
and at stations 17000 RPF personnel have been recruited and are ready for
deployment and there is also proposal to recruit 4000 women RPF security
personnel to ensure security of ladies who are traveling alone. While thanking
Hon’ble Minister, I would like to request him to take initiatives to extend the
purview of safety to all passengers trains especially trains which are running
overcrowded in sub-urban areas.

On behalf of the people of our Kanchipuram Lok Sabha
constituencies, Tamilnadu, I, the elected representative would like to
place before your goodself the below mentioned genuine demands for
your kind perusal:-

(1) Restoration of Stoppage at Karasangal

(@)  Train Nos. 66045/66046 Melmaruvathur-Villupuram
EMU.

(b)  Train No. 56037/56038 Egmore-Villupuram

(c)  Train No: 56859/56860 Villupuram-Thambaram

(d)  Train No: 56041/56042 Tirupathi-Pondicherry.

(i1))  Request for PRS counter at Karasangal and Kelambakkam
Railway Station.

(iii)) Request for fund allocation for Velacherry-Cuddalore New
Railway Line via Kelambakkam, Thirupporur,

Mahapallipuram.
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(iv) Request for speed up the ongoing project of Nandhivaram-
Guduvancherry Railway Gate Fly over Bridge.

In this connection, I would like to submit that stoppages were earlier
provided to these trains at Karasangal. However, all of a sudden the
stoppages were withdrawn. With the result, the people of our
Constituencies are facing lot of difficulties. They are at the mercy of
roadways which is always crowded. These stations are the huge source
of revenue generation to the Railways.

Considering the plight of railway passengers, I humbly request your
goodself to kindly intervene in the matter and issue necessary directions
to the southern railway authorities for restoring stoppage of the above
mentioned trains at Karasangal.

I have listed only few demands of my constituency here. However,
there are still a number of demands as far as railways is concerned
because of the fact that my constituency is ultimately deprived of
railway services for many years. I feel it is my utmost duty to get all
those pending works finished during my tenure and hope that I will do it
with the better co-ordination of the central government and guidance of
our Hon’ble Chief Minister of Tamil Nadu, Dr. Puratchi Thalaivi

Amma.
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"SHRI R.P. MARUTHARAJAA (PERAMBALUR): I would like to draw the
kind attention of the Minister to consider the request of my constituency people to
lay a new railway line and to introduce a new train service between Ariyalur and
Namakkal via Perambalur, Thuraiyar & Musiri in Tamilnad.

I would also like to request you allot necessary fund (Rs.98 lakhs) to
construct a Subway at Uttamarkovil Railway Station at KM326 + 10 Meters of
Villupuram, Trichy Chord Line.

If the above 2 requests are considered my constituency people would be
very grateful to you for ever.

I have received representations from students, merchants, labourers and
general publics of Lalgudi for the new stopping of the following trains. (1)T. No.
16127/16128 Chennai — Guruvayoor — Chennai Exp.(2) T.No. 16713/16714 —
Chennai — Rameshwaram — Chennai Express(3) T. No. 16107/16108 — Chennai —
Mangalore — Chennai Express, and (4)sepreate P.R.S. facilities. Kindly do the
needful.

I would be happy if you could take appropriate steps to consider my

requests.

" Speech was laid on the Table.
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"DR. SIDHANT MOHAPATRA (BERHAMPUR): While congratulating the
Minister for proposing a realistic railway budget in the Parliament, I would like to
express my admiration for the thrust you have laid on social viability in the Indian
Railways. In order to provide better passenger amenities and improve the safety
aspects of Indian Railways, the much needed hike in passenger and freight fares
have been rightly proposed by you. However the sharp increase of 14% in
passenger fares at one go will pose a big burden on the common man. This could
be considered in suitable instalments by devising a proper mechanism.

I also thank you for allocating Rs. 2 Crore for the proposed railway wagon
factory at Sitalapalli in Ganjam district of my constituency and earnestly request
you to look into the following pending proposals:

1) The gauge conversion between Naupada in Andhra Pradesh and
Gunupur in Odisha has been completed and passenger train services
have commenced. There is a missing link of about 60 Km between
Gunupur and Rayagada and this stretch if constructed will serve the
most backward and tribal areas of the district. Further, this stretch will
connect the existing Vizianagaram — Raipur main line. The entire
hinterland traffic of South Odisha and part of Chattisgarh can be cost
effectively routed through Rayagada — Naupada to Gopalpur Port.
Indian Railways, several industrial houses as well as backward and
tribal regions of South Odisha will be greatly benefitted from this line.
Hence construction of Gunupur — Rayagada Railway line may be

considered under the port connectivity plan.

2) There has been no progress of the proposed wagon factory in Ganjam

ever since it was announced almost three years ago. Govt. of Odisha

" Speech was laid on the Table.
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has earmarked 100 acres for the wagon factory in consultation with
railway officials. The land is yet to be taken over by the railways. I
understand that the project will be implemented under PPP mode. So
far Railways have not advertised for obtaining expression of interest
from the private parties as has been done in the case of other proposed
wagon factories. The construction of the project may please be taken up
urgently so that a large number of youth in this area will earn their

employment and livelihood.

Better passenger amenities may please be provided at the railway
stations in Berhampur, Chatrapur, Ganjam, Parlakhemundi, Gunupur

and Palasa.

Construction of a ROB on the main Railway line near Jagannathpur
Railway Station and Ambapua; construction of RUB at Chatrapur Main
Station and Court Station, Surla Road, Randha Village near Golonthra

may please be taken up.

Extension of the existing train no. 12145/12146 from Kurla (Mumbai)
to Bhubaneswar upto Palasa. This will facilitate passengers of South

QOdisha and North Andhra Pradesh.

Early introduction of an express train from Gunupur to Bhubaneswar
and Gunupur to Visakhapatnam which were announced in the previous

budgets.
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Stoppage at Rambha station of any one train originating from Howrah
preferably East Coast Express. This will facilitate a large number of
tourists from Kolkata visiting Chilika Lake for which Rambha is the
nearest Railway station. Further, a large number of tourists are expected
to visit Puri and Rambha during the forthcoming Nabakalebar festival of
Lord Jagannath during 2015. This stoppage will greatly help the

tourists as well as pilgrims.

Extension of Rourkela-Bhubaneswar train upto Berhampur which will
facilitate a large number of passengers in the industrial city of Rourkela

as well as resident of Southern Odisha.

Construction of Khurda road bypass so as to enable South bound trains
to Puri without power back to save time and Administrative overheads.
This may be completed before the Nabakelebara of Lord Jagannath to
be performed in June, 2015.

Hope you will take prompt actions on the above proposals.
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*SHRI P. SRINIVASA REDDU (KHAMMAM): I would like to express my
views on Railway Budget-2014. The Railway Budget has not focused much on
the newly carved Telangana State. This is one of the backward States in India.
The previous government, while passing the AP State bifurcation, they have
promised to fulfill their aspirations and to support the State in a big way. People
of Telangana have expected a lot from the present Government, but the people of
Telangana have got disappointed after seeing this Railway Budget. After
bifurcation of Andhra Pradesh, the Railways have six divisions and they were also
divided among both the States. The Telangana State has got only three divisions
remaining and there is a persistent demand from Maharashtra to merge the Nanded
division into Central Railway, if it goes to the Central Railway, we have only two
divisions. Therefore, there is an absolute need to create a couple of new Divisions
in Telangana State and especially one is at Kazipet as a new division so as to cater
to the needs of the people of this backward region. In this Budget, a Wagaon
Manufacturing Unit at Kazipet with Rs.5crore is only allocated. Nothing much to
see in this Budget. The Bhadrachalam Division of Telangana State has got highest
population of tribes and other nomadic tribes. For their welfare, the previous
government had announced a Bhadrachalam —Kovvur Railway line, which covers
mainly tribal areas which facilitates these tribal to mix up with mainstream but no
expeditious progress has been achieved and no reference has been made in this
Budget. We were expecting some New Railway Lines, New Road Over Bridges
and some Under Bridges. No effort have been made towards these new proposals.
I would like to draw the attention of Hon'ble Minister of Railways to
provide some extra infrastructural facilities to generate employment to the local
unemployed youth and to allocate more funds for the development of Telangana

State, as the State of Telangana is at infant stage.

" Speech was laid on the Table
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"‘SHRI RAMCHANDRA HANSDAH (MAYURBHANJ): Railway Budget for
2014-15 may bear a sign of promise to extricate itself from the cheap populist
shackles over the years it was fastened with but still I can not support it because
there is little provision for my home Stae Odisha — which has continuously been
subjected to utter negligence in the budget for the past few years. Though a little
solace has tried to be given to my State by increasing the budgetary allocation, but
it will not suffice to compensate the past lapses and will fail to put my state in the
track of even keel — in the track of parity with other states with regard to
development in Railways.

I am happy that there is a promise in the Budget for North-Eastern part of
the country, but am shocked that there is no provision for 7 districts of my state
which is yet to be under the Railway network of the country. Though the state
contributes substantially in terms of revenue earned from the freight, the budget
provision for various projects of the railways in the state is very meagre. I would
like to remind the department through you that though in the past there was some
amount allocated for some projects in the state, later on the fund was diverted to
projects in the other states. I hope this time it will not be repeated.

I want to draw the attention of the Hon’ble Minister of some of the
problems existing in my constituency area.

(1)  That, improvement of track from RUPSA — Bangriposi section under
Kharagpur Division is badly needed with upgraded sleepers (PSC), 52 kg/62 kg 90
UTs rails, proper ballast caution and modification in alignment. The existing track
is of released rail and of so inferior quality due to which 12891/12892 Bangripori-
Bhubanseswar SF Express takes two hours to travel 60 km. track when on the
other hand, it takes only three hours to cover 200 km distance from Bhubaneswar
to Balasore.

(2)  That 18008/18007 Baripada Shalimar Similipal Intercity Express which has
departure time at Baripada 0440 hrs and arrival time to Baripada at 11.15 hrs. is

" Speech was laid on the Table.
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not convenient to the commuters coming from the remote areas of my tribal
dominated district of Mayurbhanj. Its timing should be suitably changed with
extension to Howrah as Shalimar is not convenient place.
(3)  The 12891/12892 Bangriposi-Bhubaneswar SF Express should be extended
to Puri.
(4)  Badmapahar — Tata Passenger train should be extended to Rourkela as most
of the people in my district work in Rourkela Steel Plant.

Also I would like to draw the attention for the Minister that basic amenities
of the stations of my district are of very poor condition, they should be give due

attention by the department.
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#it ameaw Arg (§9): |uafd Sft, U g e B 9Hy faar] # ugell IR faifid grew
o T H AT §l 3R Yo Y Dl VIS o ol & § I8 AR Ugell Igdie 8|

# ¥ g9IC W Al D g @Sl 83T &1 § &F A A 9T H AU I A DR
B BRI BN T8 DR g1d H Feola[ @ R & v o7 4 4808 @ d3,
BITE ATqq TG, 312w f&Ai &1 arral fhar SR fhRrr qerer 3w fad & gResrd T
B fUoe < Al § LY. ARBR - JATHG BRI IR AT WIS H HH A HH Jhg Db
JrEt glaemsll § e & 2l fise 10 ani § oI 700 93 ¢ Al s, AIA ol H W
30 wfrerd @t gfg @t T NG WESR T Y BT U AGEI MR B BISl AT| TE FHEAl
TUdHed Tad & b Yeld @1 gleld 31 8l 2l Jfh I8 IR fohvra qerT @msd! 8, sufoy 39
UHR & ART &M & 2

FHTafT 7EIed, gd ¥ 39 91 & g9 §ER A @ 2 {5 S 7 60 @il
$T T8 fHAT T iR 39 o X a5 & &5 # 0Nl & WHI & I 5000 fhaAreR
T8 § 989 13000 fharier drsd & Slad &1 5 T DR 8, Saevvl od ol

# 3ue HIEgH ¥ FHEAT Aredl g (B HN @ GH H ffIdHa) sy ReTd off ok 9t
IR § g ot ffl REs A 3 ifeir ofigAl &) gerdNl 3 ofigd 3R I arsH & w9 H
g% Bl M H, R XA B P TS DI dwIE 1,15,833 fFAMR Bl I8 HIE B
FIEA H ol 2§97 ¥ 52,101 e fgdida ¢ Safe st & S # 98 1000
foperriier off| ugel 10-12 =i B MieAT ot off, o 24 & &1 AT =erdt &1 AT
& feal o dwem Y 25-30 @l & 9 F% 58 foad &1 7 T # BNAIG W T B AT |
g SfRIU-qd #ed Yerd fAeIqR & Sid AT 81 I8 WIW SATET AT HHADY o drell S 2
U MR B PoI YA U BT badl 2 UG XA YA B B qr9E NAd A DI AT 15
IR BTG & [SamIqR SiF ¥ o71dl 21 39 IR 1 a9l # BNTIg &I $B 8l Ha T

[UTIY WEIG, PoT 58 oAl H W b Al oF BeiNIg Bl & e ¥ Wew b oA
TG A o, 98 W Irg Y w7 g w & I @ Sied & forg =es 2
AT X 7 S 99 <7 @ 2 fF 7 Iomfoe He-wa T8 e offe ' N e 2 e
58 AT § W 12 <5 S U< BT e gl
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AT U 7BIGT, goic o &1 d1d dal 8 o, 8l WIS ¥ HINSR &I aid el
T$ R Hug-orgHaEE B aR § U A MU TG B &1 Sl 30 9 BIRSR B fawy ¥
B A WG e B TS F| D IR F Ahleld R B T HNISR B TS W
B? 1 W B9 gole of TN ? TT&l b HIS-STEHIEIE goie of Bl 910 & SHd forg S
492 fHaHIeR & oY 60 TR FHRIS TUY HT ofc H Yraem a1 g1 g9d! Aaad I8 gorl b

UF ey dge a9 & fv 120 TR JUU @d 8| AHRIE: Udh fhalHier Xol s
T H 10 BHRIS BUY T o] SHD! Adeld Ig 2 [ MY oI o B bddl eoldr fa@r =
g1 U8 HY T, I 9 BINSR DI UGl # T8l 2| Xl golc BT [OJa AT DA W, {7
U 7 fF A Al U AHET 85 Baie, [NYR S| Bl srfdeiawad wral & fog W
gRRINT BT 3fEe T0g 0 | far M 2. (raem)

[HTafr wEled, # MUl a1 B o e § qHIE PR 8T gl od § I & & Al
® IX H HEAl dredl gl WS W Wic 3R qW%R & (96 & (oY SeelRISTe’I-SHEdYR Xl
AT & oy 78T Yol 3iR 31 geRIfR fiell R 21 RIS BUY &1 YdlcHT &, Sdfd oY BRI
& oy 772 s AR @1 sraeges Bl

3 HOR URASHAIY - SRATS-RRAN & oy 10 Rg $UY H1 3fded fhar w1 &
Safh SRRA 1130 HRIS UG DI 8| AYR-SIRATST & (Y 10 ARG UG BT AT [har T
2 S STRd 260 BRI BUY B Bl NaR-U=gl b U 828 HRIS BUT Bl SRd & dih
9 foIg 1 g &1 anded faam T 2

TE T8 g-omieTa 28 fed A orse e i ggd @ URW & T ®
I ATded & faa T g1 39 fY 54 RIS HYY A

IR S| & folT 140 91 ®iesd drell B § ®icd o & foy 21 &_is
TIY I IFMAIHAT T oAfhd 2.50 TS oy Y 2|

GU-GCRlIRISIERT el 3fTaR fio1/3fer fasl divtee & foly dhael 50 &g JUY &1 ATde
g, SEfd 39 Y 14 TS Y AIRY|

gi-fremE @ g TEw TR Asfaw & foay Wt dae 10 or@ v Ry W § 39S
forg 10 ®Is BUU =R

FrS-guen @ 3isfeas, fHems-RRar &1 siskfas @& foy fby 17 sirde &1 W I8

g Bl
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fAcelTs-goell TS8Rl YeTd dge |e-¥Ce HSlal § Sa-iaSl &l 3fdd Aaedehal o
s A1 Wiga e gl .. (ragr)

firers awrafer I (@.un.ar.), g difee feur &k fiars dere & O R Tgd |
Wpd 8, gas oy ff sded € 2l

31q # g ¢l Bl AT B ey H HeAT aredl gl... (Faur)

HON. CHAIRPERSON : Please give it to the Railway Minister.
St arHeaSt Wg ¢ WWAfd o, e § ARdaY & & Uid & AT e §1 g9y 7 6 T8 ol
B HIT Gl G -
SU-gER YR a7 IRl
SU-AIBRI e (S Ve Il SRS -
e & I s a1 §-ARTR-S eI HeTia
PRA-ANYR & Ae Tl Qados, JArelel UaNdd... (@Egr) H SReR H oA

gl...(xaym)
MR. CHAIRPERSON : Remaining part you may give it, in writing, to the hon.

Minister.

#f s |g AP 2| QIR HEIGY, STUD! gIaTa|
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SHRI T.G. VENKATESH BABU (CHENNAI NORTH): Vanakam and namaste
to the hon. Chairman, Sir, and the esteemed Members of this august House. This is
my maiden speech, as a Member of Parliament from the Chennai North
Constituency, Tamil Nadu.

At the outset, I hail the name of my hon. leader, hon. Chief Minister of
Tamil Nadu, Puratchi Thalaivi Amma. I thank her whole-heartedly for reposing
her faith in me to fulfill the party’s and her progressive policies, and represent the
interests of Chennai North Constituency on her behalf.

I also take this opportunity to express my sincere gratitude to the great
people of my Constituency, Chennai North for reposing their faith in the
leadership and governance of our beloved leader Puratchi Thalaivi Amma.

We sought the mandate of the people for the triple doctrines of peace,
progress and prosperity, which are close to the heart of our beloved leader. Today,
we are proud to say that we are the third largest party in this august House.

Mr. Chairman, Sir, the Railway Budget introduced by the Railway Minister
i1s bold and honest. It accepts the shortfalls and does not contemplate too many
populous measures. It does not go for new projects but commits itself to focus on
completing the 457 pending projects. There is 25 per cent more budgetary
increase on passenger amenities and 40 per cent more on cleanliness. In the
cleanliness department, I would like to remind this House of Gandhiji’s words,
who while traveling in a third class Indian Railways compartment, said: “It is
pestilentially dirty.” But here, the credit has to be given to the hon. Railway
Minister for allocating 40 per cent more budgetary resources on cleanliness. It is
also laudable that there is 12 per cent more for safety.

Sir, it is a known fact that the railway is the lifeline of our country. In the
budget outlay of 2014-15, there is a total outlay of Rs. 65,455 crore. But only a
meager Rs. 700 crore has been allotted to the Southern Railways. So, to the
Southern Railway of which Tamil Nadu is also a part of, the allotted amount will

be still lesser. The much awaited doubling of Egmore to Kanyakumari is still
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pending. The first phase Egmore to Madurai and the second phase Madurai to
Kanyakumari are the long pending projects. The funds allocated for these projects
are very less compared to the funds allotted to other States. If we compare the
funds to the North-East States, they have been allotted Rs. 5,116 crore.

Apart from this, for the last 30 years, so many projects in Tamil Nadu are
pending. There is a huge backlog. The corridor of Egmore to Kanyakumari has
the highest passenger patronage. If the doubling process is over in due time,
heavy revenue will be generated, which can be utilized for better projects.

Sir, regarding passenger fares and freight rates, the passengers fares have
been increased by 14.2 per cent whereas the freight rates have been increased by
6.5 per cent. Though the proposal was long due, one time steep hike puts a lot of
hardships to the common man. When the prices of commodities like fruits,
vegetables, which the common man uses, escalate, it has a cascading effect on the
economy also.

Further, Sir, the ratio of passenger fares versus freight rates, which was
2:13 has gone now to 3:68. The operating ratio, which is a measure of Railways
efficiency is hovering around 90 per cent for the past two decades. Last year, it
had recorded 88.8 per cent, which was slightly better. The operating ratio is the
ratio between revenue and expenditure. Lower the ratio better is the health of the
Railways. So, improving this ratio should be the aim of the Budget.

I sincerely hope that while considering the plight of the poor people at least
in future the hon. Minister will not follow the previous Government’s policy of bi-
annual fuel price linked fare increases.

Regarding Chennai suburban train services, they do not give adequate
attention since long. The suburban service, particularly between Chennai Central
and Gummudipoondi, is always crowded. There is a long pending demand to ply
more services in this section. However, no concrete steps have been taken so far. It
is not out of place to mention here that in this Union Budget the hon. Finance

Minister has announced that Ponneri would be developed as a smart city. Ponneri
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is very near to Gummudipoondi where EMU services terminate. Upgradation and
development of infrastructural facilities at Ponneri is going to take place in the
near future. With the result, traffic in this section will improve greatly. Therefore,
the Railways should consider at least five minutes frequency of EMU services in
this section.

Punctuality in this section is only 55 per cent. It should also be given a
serious thought. Besides, slow pace of construction of rail overbridges and rail
underbridges are the major impediments for delay in trains. The ongoing work of
rail over bridges and rail under bridges over level crossings 1, 2, 3 and 4, which
form part of North Chennai, is to be expedited as they are busy gates and they
have heavy traffic congestion.

Safety in railways is the biggest casualty. Safety is linked with
modernization. Nearly one lakh crore of rupees is estimated for upgradation and
modernization of railways, which will ensure safety. For want of a horse-shoe, the
battle was lost; for want of funds, the railways’ safety is being lost.

Over the years, railway accidents are rising and the victims are also not
compensated adequately. In this regard, the recommendations made by Anil
Kakodkar and Sam Pitroda Committees should not be overlooked and their salient
features should be implemented in letter and spirit. Therefore, elimination of 5,400
level crossings should be given a serious thought.

Lending railway works to contract does not augur well for the safety.
Contractualization of welding work led to lots of welding failures causing
derailment of trains as no accountability is there. The much trumpeted anti-
collision devices are yet to take off. Even after 10 years, barring North Frontier
Railway and Konkan Railway Corporation, these devices are not put in place. Sir,
90 per cent of punctuality in Railways is always dubious.

The passenger amenities have a long way to go. Despite pious declaration

in this regard, there is a lot to be improved.
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The proposal to induct 4,000 woman constables in Railway Protection
Force is a welcome step and is in the right direction. This is based on the principle
that women can look after the women passengers in a better manner. So, based on
this principle our hon. Amma has set up the Women Commando Force and All
Women Police Station and she has been the role model for all these activities. So,
we welcome this announcement of taking 4,000 women RPF personnel.

Regarding the long pending demands from Tamil Nadu, they need
immediate attention. [ would like to list the following long pending demands:-

1) Developing a new coaching terminal at Ennore or at Atthipattu in North
Chennai. It is for the growing mega city and for serving trains towards New Delhi,
Kolkata, Guwahati for which platforms are not presently available at Chennai
Central and Egmore stations.

2) Development of Royapuram as a New Modern Third Rail Terminus as
Chennai Central and Egmore stations are saturated;

3) Introducing direct Express Trains from Ennore to Tirunelveli and
Rameswaram via Royapuram and Chengalpattu.

4) Improving suburban stations in Chennai — Gudur section to higher
standards like Mumbai and to open more ticket counters at all suburban stations as
the counters are often crowded,;

5) Upgradation of facilities at the Perambur Railway Hospital, Chennai and
all medical care to the patients;

6) Modernisation and augmentation of the production capacity of Integrated
Coach Factory, Chennai;

7) Sanctioning and expediting the doubling of Madurai-Kanyakumari
Section so as to introduce 24 more Express trains for which huge demand is
pending since long;

8) Grant of additional funds for the doubling and gauge conversion projects
like Tiruvarur-Karaikudi, Madurai-Bodinayakkanur, to introduce the earlier

blocked trains;
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9) To provide proper train related information systems for passengers
including suburban, that is, TV/ LED displays inside and outside stations;

10) Provision of quality food, drinking water, hygiene and security at all
stations and lifts, ramps and escalators at major stations. Particularly, toilets are to
be provided at all suburban stations because EMU trains do not have the facility of
toilets.

Sir, there are multiple and diverse issues, which are facing the nation and
which need to be addressed on war-footing. We believe that a strong State and a
strong Centre can co-exist in the highest democratic traditions and strive towards
the growth of the nation hand in hand. The newly elected Government at the
Centre has a great responsibility on its shoulder and we hope it would live upto to
the expectations of the people of the country and we ourselves assure our
constructive assistance and cooperation in all its progressive initiatives.

With your kind permission, I would like to add a few more words. The
launching of Diamond Quadrilateral for high speed trains is a good step in the
right direction aimed at speeding up of trains to improving the freight traffic, 95
per cent of which happen in this area. But an amount of Rs.9 lakh crore estimated
for this mammoth project is expected to be completed only through FDI and PPP
modes.

Sir, as the Railways is a public utility concern with many social obligations
and since the gestation period is very long, foreign investors hesitate to invest in it.
Private players will come into portfolio investments and speculative markets only
where quick profits are guaranteed. They do not want to wait for 15 long years to
make profit and will desist from investing in railway projects.

There are ample evidences to prove this. The ‘Own Your Wagon Scheme’,
which was announced earlier with much fanfare, did not take off. When global
tenders were floated to build modern LHB coaches, no private investor came
forward. Similarly, no private firms came forward for constructing the dedicated

freight corridor scheme under the PPP mode. Hence, the Railways was forced to



15.07.2014 149

carry out this project on its own. Out of the seven sections, which were planned
earlier, work is going on only in two sections. As per the 11" Plan Period, out of
the target of 36 per cent for private investment, only four per cent came through.
In the 12 Plan Period, out of an estimated amount of Rs.1 lakh crore, only 0.62 per
cent of the FDI have come through. Hundred per cent FDI planned by the previous
Government in high speed and suburban corridors, high speed tracks and
dedicated freight lines did not materialize. With these experiences in hand,
dependence on FDI and PPP has to be given a serious thought.

In all the countries of the world, Railways is prioritized as the public
transport and is heavily funded. China is allocating Rs.1,80,000 crore every year to
railway planning. But our Railways has too meagre budgetary support which is
just enough to meet out the loss incurred on passenger traffic.

I conclude my speech with my humble salutations to our hon. Chief
Minister of Tamil Nadu, Puratchi Thalaivi, Amma and reiterate our party’s
promise to work towards peace, progress and prosperity.

Jai Hind! With these words, I conclude my speech on the Railway Budget.
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‘PR I PAR (YREEIE) @ TN WPHR BT I9 2014-15 HT T ABHT ¥ olc U
A & forg & A7 X #2H w_Ie St @ Bfdd qu1s <1 g1 A TRew Al A gerEE]
St & U AR ¥ AR Vo) fIvaiy a1 <7 & fU eRRR 21 99l # WRaR @
A 3 AeHl & W @ gl H, ¥ F9IC 2014-15 BT WHA B 8¢ 59 AlDIFE! goic BT
AT FRAT gl I§ IoIC AN 3R PRI ANT oI 2| I8 AN DI MMPIENAT & AT
gl gole # e BT U PR B Iy wHRIT wag ) B B Xl 99t 39 & Jarnoy e
& ol Wel o1 gR Aifad BNl 3 #eled 5 G4l @ & AN Bl JRME-D ¥l ATAT JoIH
B B B fHA 21 FE I v WWhRlia o 7l A9 favaw ® f6 Siee & Wi Y
faeq @1 FIIS Va1 Hareit H AiHT SIRAN |

AT X #A 7RI St 7 SR Uo¥ & fov fieeh 4 oMW, fieel ¥ SR d@
golc o A BT TR JAT dIefiia-SmesieiqR b1 H-UREc, Has-TIRER ab s
STATEROT AT 3R BRI-AETS ardl dferdn, TeiyR, aRvRd, T8 Qoo aRoRA, IR-
STTRT YeRTy ST o fARAR BT =N 2014-15 & ¥ goic d &I &1 37 =Swonali & fog §
AT Y HA ARIGT BT MR Fhe A & A1 & g9d18 <ol gl

NS ol H W A B AT DI MGHD 3R I=a GG Iude IR S [Ig 3D
PHeH IO &, WA TR Tbelek 3R fawe &1 =g, Jeddafed Bic g% bR Bl I
T &1 SfFersT gfpTT BT SRR IR AT &, ST giel & Ugel A IR A g Ao
VEI-T-3¢ Y bR AAT BS BIC WAMUT B BT YKIE, AB-ABTS, 400 YA H Aars
BISGABIUT 1Y & T8 & YISTel 8 MR.3M. JE T Bl W YRooATe, AT Bl ReT 3R
& BI [ared Heed (AT 8, Yeld SAREV] JUlTell # PR, I b1 WYY fdbr, HiY ITE]
BT FaoH, Jcel VNS JIARSSRIT HRUNIE & A1 YRS H Hall iR Al & ol
ERT A Bl 9ag1dT & BT Uxard fhar 1 o afsril 8k ®all & ScTedhdial BT o
I B U 98R o W bR H werrdr ferfll Xl b gorell # graf¥En, wed
yRag, HTel AT Fd, 3iTcls ATASST ST BT Yol goic |y fopar 1 gl

# g WHR T IR Joq P SFd1 B Y Jd1 @R B Sedpiierd dfaa w1/
g1 Ud IRATE BT N FoIC 2014-15 H FHAIRA A & (ol IR Bl o

* Speech was laid on the Table
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1. STHRERT A ABSITG-BIAANG H qd H HRIGMEIG-DHRIYR VeTd ol A Sied & fofg

&% DR GRI . TREAT 7 7| A THR ¥ TRY 2 {5 IGRERT W THSITe-HIeArTS
TPb BT T HRATHR MY T8 e BT A0 BRI IR HRE B U 39 g9 § Urae™ @l
S |
2. A FHGT &3 JRIGEIE HETR & MIGGHR Bl afeh S 4 F9d gd S-A1el &
AR BT W Y AR IS BT FH0r AT mawde 8, RN ARl & SH-AT D1 @l 8l
b |

3. AR A BRER W& il fTd Tarassy Yol Tl Bl AR Veld W9 R HH A
& 5 e gevra B Af Arawrhdr 8, Ry gaRi aHivol &1 ey e
4. Y AR & QIR W ASIEEIE W DICGR & a4 3 BHIfSAT od Hied d&m 16-H1

DI M TS g1 d B AT ST 8, FGY &7 & AN D! 3Afeeh W] BT AHAT BRAT
TS Bl A IR I R 2 6 A @t e & fog ®wred &1 d o ff @ren SR

IR IT & AEE B f2d B feed w@d g ouew § Y dar R dddft W
URATd BT a9 2014-15 & X Jolc H FHIRd B § Yl Iolc B qHLT Hal &l
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"3t IR FETEaTE (WeHqR) @ I8 U9 B 91q T 5 g g § 9RA Yo T o1 weaH
e 2l FId TS SarEal B W AR §U XA FaRRI B Jge fhA1 o @M gl ot faa
08 T BT AMHR ¥ HAT Sl gR1 X qoic U fhar 8, ¥ STR Uew &1 o de@yqul
TRaAoY Be TE ¥l SR WeY A Oy w0 9 g S Wy ue fwer &m g el
NIRTIATHS BN (FTHRCFIR SACTUHC) AT & MMaeTH gl A araa | YoM vd
F$H AN gRT AR &31 d% Tgadl ¢l 31 @1 W A1 2 6 3 aRagd & Ared R @t
Tl B TRE BRI B 8, A1 R gdf IR I DI fJbr I dfed T8 e @yl

T 3 #E@YUl Xl YRATST G4 IR U2 Bl aRES dT9R A Bl ardl aredrane
TS N ARA DI B, NPT T4 B AT 2005 H X & GBI 7, OrAD IATH AN 781
HRIS 78 A W AH B, et o a& foxfia Wafa wa 7 & et 7, fhg ww gutT
& Pel SRAT P gdi TR USW & Aedqul vl URATSHT & Ao 3 S8l s, aiees d
f[8R Td faeell 1 SisH arell I8 URATSHT AT 194 fhalHieR &l 8, s a9 4 oo
S B! g4 AIH HH Bl SIRAN 3R XA & 3T AN R Ga1d T BB HF 8 SR

R 12559/12560 ST IRVRTT W -5 ficell &1 Sl 8, &7 AN fIR BR 9e
SRM AT HS B Bl HUT B HCHA-ARIRI-FATREIE WUS Dl QBB &A1Y
[AERiRor & B B AR SMawIdhar 8, Sl Yed b d gaiad & oy acafds qere
BT Her-g faeell aral AS-aRIORT Td gfera-g faeell ardl A-aRORT & fU -
JIRBRE AR 1T TSI & WY, 39 MIAT DT IRATAT $9 THR A & fHar SR {6 s

AT AT G g ATAT SRW bR Tl AT W [ Al o1 dcb ugd od d g7 AT |

24 I Y SR, A T Yo addiord eI g a fgdid argdiod A
I JeT ararplera TN JEed R S |

* Speech was laid on the Table
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"3t rora fAWTE (YOBRQR) @ A XA HAT SN ERT UNA Yol goie & # Fwel aRar gl
P agd refeRad fawgell @1 e 9\ § @ Aredl § iR A X #A ST A
38 &A1 =TT § (o FfaRad fageil @1 59 a9 & qore § wifird far S &k a4
BT DI QR fhar S|

1. ST AT 11033/11034 SHI-Y0T TRl &l IR /@8 db (ha1 S 3R 9
BISIERINERCSECEIRIRS R

2. BRI-ATg BT T IR HR IFBRYR Tb fhar R |

3. S W&AT 15108 BT IR JAFHRYR b [hAT S|
4. TSI AT 15227/15228 BT BRI daIHR I8 H diF o7 fear S|
5. HOTFRRYR-31T& fI8R T¥I9 7 qwiE 3 dF o7 T S|

6.  HOWHER W YWE & forg Aef g Yo qar g @ S|
7. PR Sl & foly oraresl iR 99 dres Ml Fel’s S |
8. TS AT 18864/18865 AR TaAUNT 1 47 fARIR B GOHARYR I fhar S|

9. HTHFRRYR-BISIYR NeRIUE T Qrexiahrul e fhar S|

10.  YOFERYR & he TRRIVYR W R IRETde a9 Sy |

11, Re-TaEred I9Er 1 a1 oREs; TRER, JORRRR 8IdR 9wl H i fad
TAT S| §9 AT B T A SR 8RB GOUhRYR, dferdr, gdi =R, ey
AIAME!, S/, AYE], SISIRYR, AHKIYR, JeMMell MG &30 & AFal Bl A-SH H BTl
wgforaa Brlt &R @ 1 &9 81| I8 TSl qwiE § A1F U foT gerdl 8 3R sHdT W
BB FATIER 2l

12.  UBAST-UCHT Xl oI & DM H ol Ay Y |

13.  YSIHRYR-Tg foell =l Yo dells o |

* Speech was laid on the Table
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S artt |efeh wER™ (S=ma) ¢ YT g A S TR SMIeRa Al & ganaad

HEART AT X /31 7 LAY dee St TSl §RT URd Yeld d9Ic 2014-15 &1 g8 Bl

RS ¥ GAST Heal g1 H gua aferen ufad et A qriell & AR 99 99 SHE @t

R BT ARG g, STel HH WRA B! G ¥g W= ST_re # WOy & Hofkad i

gEhT Aol IR WEG 2 ISRNER TS, ISl ¥4 Ay g, o swfys, o Jae e

e, TS e Uil SR T bl RT FAIRd BRI dtel U, GABI Ut S R, s

Dfd Hef areHifh, 47 oy TR0 A% W gk A, & Rawve e gad, faemr e

Fardl, &t weret =R 9t O 7B AR & S G HHYH 89 & ke 9| Bl
U SITaT U IS 91T SIS S B A YA © e | quiReier Iuferd

gl # 9 9eW W IMUd! W US o UH 9 SE &3 & foy d9m @ g, R 9

STeepTe H SMTUHI Tx FEA W U g8 &, TR R (96T 39 R § -

1. TGS WUl AT BT BERE I W G By, Fifh U8 PO GHI AP Bevld

fepa Tra ol

2. BHAR IATE BT Al R A FARIT SR 3R 59hT Al S8-d I H BRA Bl P

@ S|

3. I I R IR TR eld e Braex @il B W Ha1 & S|

4. IHE H FHEed HIRA W (ER o) IuRm gat &1 FEior sulRer’! & aRe SN

BT P BN

5. JHME WIH W o 4. 12565 fI8R WW® Hifd 8/d S6F &1 oevd fHd oM &t

3TIHHT BN

6. WRAD 13414 3U-S[ST H THL UIH 207 Dla - S Bl HUT B S|

7. o . 12139, 12140 3HU-SIST AT HIRIEIG BT I~ W W SeRG B BT B
|

8. o . 15107, 15108 37U-T[ST AYR-BURI B Id WA W Se@ FALAd B
B HUT BN

* Speech was laid on the Table
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9. IE-XIEREAT Ueh AT S 8, $AH DId d@M DI Ul B AU DY TAT T§ o
AT TR A B WSl Wl B, T WA B AR B oA U B DI G Y& P
S |

e [T &9 I=1d TRRIT BT a9 9 i I9T & 8, I8l 959 g I 3ffp

AT & 3R TATd AvSd & 1 HHYR R a@Ts, & 49 § q91 I &5 Wal & Sue &

RreR BT o @1 7l 39 WIF $1 TP RS HHR TAT d@TS & are bl W HF
ST AHAT & IR $ o a9 4 H Fas o1 q&hd gl
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*sft Ye . asw (aul) : AR YA HE S 9 emuE 2 6 AN dwe e guf, weRrg
& Ot § ot & O &R e ¥ MBS Bl ofd: WX AHAT &F B YA B o d TS B
TIC H SISHR g9 Bl HaRI BRI DI DUl DY, aq [ & & Faifior fderd 4 g
et A |

1. YT YAd WA P [Ieqead T g I9ic § g9 B FaRRI B DI Sovd ¢

2. 3T-YeTia YR RATST Nl TS &l SreiSl Xl offgd # gRafdd &< g doic H &
DI AT B DI TR B

3. JeRTIa-3FTlT BICT ATS I 8 Alg H URad &1 g dolc H &9 &I Faweql B

CARSESG R

4. g Ned e H AT GiAUT BT 98k 9 B UISled, Do, SW N UR,

YT U4 HFedIdhd YoTd STRET0 S ! RISl g HIecy 9gi dI MaeadHdl ¢

5. REQ Yod Wed & AIIDRU & AA-1 FAGfAETy, UifhI d D bl aeachdl
gl

6. g Ud fRMEe Yed WeH R Al Ue[d Ud YEed & AIY-A1Y Wk &
[EESINESURCIRCICRRCaN IS

7. TG N T UR N STRETV g Pl ATILIDB B

8. o H. 12656 dATS-3fEHaIEE TG TRANH & Joliid Neld WU U OeNId Bl
eI

9. o H. 12160 Td 12159 AR ARG b1 fGE Ud =g Veld W W SERd Bl
SMARIHT B

10. ¢ A, 11040 37U/S[ST BT MICAT-DIcEIR HERTG, oAy Dl il Yad wed W
SEId Bl AMARHAT B

11, S F. 12119/12120 THR-FERIE SRS TR 61 el Yerd e W o8vrg &l
SICAIETI]

12. G . 8401/8402 HICRIYR TaAU I AGR Yeld T W SERIG Bl ATdehehal 2l
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13.  oF d. 12135/12136 R0 URDE P fEF9C Veld W W SeRE bl

SIS B

14. ¢ F. 16125/16126 T=Ts-SIgYR UARIU &I fEEle Vold WU W S&rd &l

SIS B

15. ¢ . 12791/12792 IT-SYR URME &I fHMEC Jdd W W SEId &I

SIS B

16. < H. 12791/12792 UcA-RIG~<REEe TR BT fEIEe Yeld WM TR SEd B

SMATAHT B

17.  <H . 12906/12907 BTAS-UREER B TG Xeld I TR SEXId &1 SMATIHAT 8l
SUYE TSI BT D FHE TG PR @l gl FUAT Ifd A A B e

SR R DI HUT DY
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"SHRI TARIQ ANWAR (KATIHAR): I would like to mention that the people
of the country had lots of expectation from this budget but it seems that in this
budget emphasis has only been given to selective states and cities (Bangalore and
Ahmadabad), ignoring other areas of the country.

I oppose the recent hike of 14.2 percent in railway passenger fare and 6.5
in freight charges as it is anti-common man. The inflation of food and other
essential items is already hitting hard on common man.

I would like to mention that this budget is not based on the principle of
equilibrium. The Katihar Parliamentary Constituency, which I represent, is in the
State of Bihar, which is a backward state. Railway is lifeline of the people of this
State. But unfortunately nothing substantative has been mentioned for the state of
Bihar.

Being the custodian of wider interests of the people of my Constituency,
Katihar following are the issues pertaining to Railways which I would like to bring
to the notice of the Hon. Railway Minister.

1. Extension of Railway track from Balwaghatti (Tejnarayanpur) to

Bhaluka Road Railway Station. The survey for this has already been

done.

2. Construction of Railway Bridge on Ganga River between Manihari

(Bihar) to Sahebgun;j (Jharkhand).
3. Commencement of new train service between Katihar to Ranchi.

4. Commencement of new train service between Katihar to Jainagar via

Darbhanga.

5. Commencement of new train service between Katihar to Amritsar via

Delhi.

" Speech was laid on the Table.
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6. Commencement of new train service between Katihar to Mumbai.

7. Completion of work related to passengers facility at Katihar Junction at

Platform No. 3 which is pending since long.
8. Extension of Barauni —Lucknow train no. 15203 till Katihar.

9. Commencement of a new Express train service from Jogwani to
Allahabad via Kathiar, Chapra, Balia, Varanasi. This train will facilitate
people of Nepal to visit places like Kashi and Prayag.

10. Permission to Train No. 15228 from Muzzaffarpur — Jaswantpur to

operate daily.

11. Commencement of new Express train service from Katihar to South

India.

12. Katihar to Howrah — Express train should be made daily with extra A/C

coach.
13. Amrapali Express train with 24 coaches.

14.Jogbani to Kolkata Chitpur Express train to operate daily with extra a/c

3 tire coach.
15. Extension of Surat — Maldah train till Kathihar.

I sincerely hope that the Hon'ble Railway Minister would ensure that the

demands of the people of Katihar are considered favourably.
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SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Sir, thank you very
much for giving me an opportunity to express my views on the maiden speech of
the new Railway Minister, Shri D.V. Sadananda Gowda. I compliment him for
some of the good proposals put forth by him, but still much has to be done with
regard to safety and security of the passengers and amenities at the railway
stations as well as in the trains, and expansion of new railway lines and starting of
new trains also.

Sir, as the Union Minister for Railways, he has to look after the interests of
the entire country where there are so many inequalities in many parts of the
country. For example, rail density is varying from 2 to 3 per cent, to 44 per cent.
The rail density in undivided Andhra Pradesh is 19.14 per 1,000 square kilometers
whereas it is 44.36 in West Bengal, 42.37 in Punjab, 38.36 in Bihar, 36.37 in Uttar
Pradesh, 34.84 in Haryana and 31.23 in Tamil Nadu. In his own State, Karnataka,
it is only 16.04. So, the hon. Minister has to remove all these inequalities.

In the past, the Railways had constituted some committees regarding the
safety aspects. There were three committees — H.R. Khanna Committee, Sam
Pitroda Committee and Dr. Kakodkar Committee. All these committees have
submitted their reports, but they are still pending with the Railway Ministry.

Now, in Andhra Pradesh and Telangana, there are 29 projects pending, as
said by the hon. Minister, at an estimated cost of Rs. 20,680 crore. I request the
hon. Minister to implement those projects at the earliest. In this connection, I
would like to request implementation of one important project between Nadikudi
and Srikalahasti, which is going to be an alternative all-weather route, and the
shortest route, between Hyderabad and Chennai. The rate of return from this
project would be 21 per cent. There are a number of projects where the rate of
return was four or five per cent and which have also been taken up by the
Railways. This project has been pending for decades. Actually, I have been
demanding this from 9" Lok Sabha itself. I was a Member in the 9" Lok Sabha
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also. Actually, this is the most important project. It would also be an all-weather
route. In the case of a cyclone, many times train services get disturbed between
Vijaywada and Chennai also. So, this line would provide an all-weather alternative
route. Not only that, it also passes through Nagarjuna Sagar ayacut area and many
backward areas of those four districts. That is why, it is a very important project.
It had been sanctioned in the Railway Budget of 2010-11, but its implementation
is not moving ahead at all. I request the hon. Minister to give importance to this
project.

Sir, there 1s 1,600 acres of land available near Bitragunta where locomotive
sheds were there previously. It is a very good land with all the infrastructure, water
and electricity. The Railways can think of starting a good railway project there.
The Railways are hardly finding land in many areas to start new railway projects,
but here 1,600 acres of very good land is available. So, I urge upon the Railway
Minister to think of starting a good project there.

There is a demand in my constituency to start a new train between Gudur
and Shirdi via Vijaywada and Secundarabad. There is also a demand to start a
new train between Vijayawada and Bengaluru via Nellore and Renugunta.

Sir, Nellore is a corporation having a population of five to six lakhs. It is
also a district headquarters. There is also a demand to stop at Nellore railway
station Coromandal Express, Tamil Nadu Express and Nizamuddin Garib Rath.
Then, there is another important station, Kavali, in my constituency. There is a
demand of providing a halt at Kavali for Yasvantpur-Howrah Express, Sabari
Express and Seshadri Express.

Sir, the railway is the cheapest mode of transport for passengers as well as
freight transportation. The Railways have to find a way to implement all the
pending projects and to take up new projects also.

As everybody knows, it was during Shri Vajpayee’s time that the National
Highway Projects were taken up in a grand way. Now, it is going on very

successfully, and this year also they have allocated Rs. 38,000 crore for the
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National Highway Projects. But they also have to find suitable means to
implement these Railway projects in a big way because this is the cheapest mode
of transport for the poor people. So, I would request the Government of India to
find some ways and means to implement all these projects; to remove all these
variations / inequalities in the country; and to implement these projects at the
earliest to avoid cost escalation.

With these few words, I support this Budget. Thank you very much.
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"'SHRI A. ANWHAR RAAJHAA (RAMANATHAPURAM): Our dynamic
revolutionary leader Amma has appreciated the Railway Minister for his mission
with a vision. The Railways during the previous government has had a poor
financial management. Still the present Minister has managed to take on the
challenge. Our able leader, the Chief Minister of Tamil Nadu has noted this and
has praised him in her comment on the Railway Budget. She knows well such
challenges. She has taken over the reins of TN administration with an empty
treasury. She has now made Tamil Nadu a surplus State. So, we all can take
lessons from the success story of our leader, the great achiever. With her best
wishes and co-operation in TN project, the Railways can perform better.

Following the footsteps of our leader, I am also congratulating the hon’ble
Railway Minister. As pointed out by our Chief Minister, this budget gives a thrust
to the passenger amenities and safety. This of course received attention in a
limited way from his predecessors. Now, improving and upgrading Railway
stations is getting priority. Our leader, Amma has appreciated this.

While appreciating the long term perspective of this Budget, our Chief
Minister has also cautioned that there should not be burden on common man. Our
leader has welcomed Bullet trains and diamond quadrangle of high speed trains
linking four metros. She has also desired that such technical marvels must reach
Chennai too.

Our leader has welcomed the proposed improvement in the freight
movement. She hopes uninterrupted coal supply to the thermal power stations of
Tamil Nadu will be made sure then. She also expects freight movement of our
Railways to be the largest in the world.

Our leader has been insisting on integrated mass rapid transit system for
Chennai. Her long time demand appears to have been met in your budgetary

promise that State Governments will be consulted and involved in rail projects.

" Speech was laid on the Table.
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At the same time ordinary passenger trains for common people must get a
boost with increased frequency. Stoppages are required to be increased in the case
of many Express Trains As such, the doubling of railway line projects to make
available more lines for operations are long pending and they come in the way of
improving operational efficiency.

The Railway Minister’s efforts to attract Foreign Director Investment,
Public-Private Partnerships and Commercialization of Railway Lands may help to
meet the financial requirements of the Railways. A heavy investment is needed
for the already announced dedicated freight corridors and the newly announced
Diamond Quadrangle high speed trains linking the four metros and the much
awaited Bullet Trains. In the meantime, the unfinished projects of the Railways
require close to two trillion rupees. To compete with other economies of the
world, our freight trains must pick up speed.

To meet these demands and fund needs, engaging private players could be
the key. May I expect from the Railway Minister to attend to the long pending
projects also, when the Railways are able to mobilize funds.

In my constituency, the economic backwardness is more due to lack of
transportation facilities. Railways have ignored the needs of Ramanathapuram
and the surrounding areas for long. Many projects remain on paper still.

A survey for a new Karaikkudi-Kanyakumari line via R. S Mangalam,
Ramanathapuram, Keelakkarai, Saayalkudi and Tuticorin was taken up and went
on between 2008 and 2011. Unfortunately, that project has not taken shape yet .
This pending project must be completed at the earliest. 1 urge upon the
Honourable Railway Minister to look into this. I propose to take it up through the
good offices of our leader, Amma.

A massive outer-port project in Tuticorin with a considerably big budgetary
allocation is to be taken up soon. Ramanathapuram and adjoining areas could
have served as a hinterland of port activities with a rail network in place. It was

not there and we missed the bus once. It should not happen again.
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Double-line rail routes and electrification of railway lines can be of great
help to operate more number of trains. They would help save time, conserve
energy and increase economic activity.

For instance, Rameswaram-Kanyakumari Express Train takes 4 hours and
10 minutes and even more. Doubling of lines can save considerable time in the
travelling time of this train. A daily Express train between Rameswaram and
Coimbatore is a long felt need and a demand. A direct link for Rameswaram with
Mysore via Bengaluru may also be considered by the Railway Minister who hails
from Karnataka.

The Railway Minister in his Budget speech proposed to operate special
trains to Melmaruvathur and Velankanni. I request the Railway Minister to
consider operating similar trains to Srirangam and Rameswaram, the traditional
pilgrim centres of South India.

A modern well-equipped Yatri Niwas on the lines of one that was recently
built in Srirangam by our visionary leader, Amma may be constructed by the
Railways in Rameswaram, the pilgrim centre of the nation.

The Railways may do well to effect changes in the operational timings of
the trains that connect Rameswaram and Ramanathapuram with rest of the
country. This is a far cry and it may be addressed to.

With this, I support the Railway Budget.
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A TR TIRW FER (T=YR):  FHURT S, # MU g7are <1 g 6 Mo qo ¥t goic
W e BT HibT 1| vgr #3 AIG St SR STl WRBR T N HAT S DI XA qoIe U
BT BT S AAER QAT &, H I w9 d & oY w1 gon 1 H N #A S Bl g=are
ST 5 98 39 3fRY 4 99 MY € & I8 Ush Ul ¥ qoie 2| Hifh fUsd g0 anf d g
@ g 5 R W Yo @R 9 Y 9ot v f, se-erm wal & forw & @M fearl
AP §9 Yol oI Bl HIR A AP BT dcb G4l TRT & TG o WRIET Bl 8, Rifh
JAT IR DI 9 ol § AT el g1 § I $9 TA Bl WRIE] Bl § (b MU WK
Y BT IADHT UREI S BT HRAT 2

# PEr A B MU Yerd & by Bt arfel & W H PR A g o ave
TR | Yo dTfesl Bl 8, S ARE Xold BN Q¥ o ST &7 R AHID &3 Bl Aol
UM B & folg U arfeh §l 3udh §9 el 9olc A oF § Aot Myt | 78 w4 St 4w
T T R 21 fUsel IRPBR & AT &9 dN1 § 99 Uolaed aifvd gy 9, offhd I |
Td & AaE QX B U B 3O J1d Hreided Bl g9 B @ foy diiidt ofR uwelens gr
ERRITT UG R DI ST IS G118 8, IAD! H AT Bl gl SO < H Veld Bl oAfe
TRAoMTg Q& 8RN SR <9 & |t &l W e &t I g

MUY TH 3wl iy form 8 fioel) WReR 3 S Tadt & off 9reT T8 gerar o,
MU I T B B [HAT 8, IqDBI § WA HRal gl R YA TEl QT Al Xeld &
e &1 & I TE T U] 39S JATaT MY S AwTd gge @ a1 B 8, 918 ol
o IH B B 9 B AT B W o FA DI ad B, 31 vk 2| g\ srarar o
IS ¢ T B a1 Wt Bl 2 IR N G ot e w2 g

# e #AT Sl gRT UW Y T N F9ie BT WA BRd §Y PO a1 YT &3 Dl Pl
AT, PO FARI DI 3MMUDH AHT @ AR | AGYR ABRISG, b1 fUwsr g forel 7l #X &5
# a1 el FgR &R JITHT A & | JqaqdTe W BB TRIG SAThT 2] I8 TR X T8l 2| dhad
T WIE ¥ VS Yot gl 98t @t St W aRAeE AR € # S W @ fah
3T AT §| TSYR AERTSG, 1 MR AT 21 8A1 Jws qcb D (Y o AR &Y, T 37
& E I POIUC A Ry S §, 98 dRT dgYR IeRRATE BIbR SMY, Iqeh foy # anmaehl
gIae <l gl Afh gor & forw g9 St oF @t AT &1 oft, S g T8l fHhar B g weRTS
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DI b a8 g9 YD 89 I 3Tl & TSYR-aeeRATE W a8 db oF & o 8N I8l |
B o TE B AT 7 A o P srREd ¥ g B fU 3T deit & S SegRuUTE a%
TRICYA a1 SY| 89 98 o & #1 Ta8l R 1 2

AP $9 W 11405 3R 11406 TRR I Al SFREN-YAT of T &, SHD YaRICH

FIBRYME I fhAT ST I § T YRR S doldl & ol Rbgee d dogRee db

TAd! 8 SBT W TRICIE TN W db R (ST ST I TSl bl THR 17233 Bl I
H U AR M 2 IqHT A A qABRAE W ARBIC qP VRACIE AN g A8 SRR
safelt & {6 T=qR U HeR 2 3R Ush U™l i a9+ F1fey & R ¥ #8R 39 <
H 2 I A ORA Tl Sl BRUNTA R & S99 AN W MS! AW bl Aley| Hg aR
U BT & b HEMTR I gY Al a8l W TSt vehdll el & TEYR b1 Uy ug Wi © f Js
W $B MSAT FHT T8I 21 37 FW MISAT BT A1 | T8t 5o 21 # Jaaardl el &t 9
IR /T AT & W BIg o a6l gl T dioae § O e Q¥ AT & U §9 aoie #
3T I9S oy wragr el a1 2| Aics-aal & foy wd 81 ga1 §, 98 $M &1 1fd F o
T 8, S QX BT B O 2| T o AT JaTHISA 8] Mperdt § iR JaaHe & forg
T ISR BIE o1 &, RIS 8, $UBT |l T8I ol & oIy qd 81 ol 8, olfhd I
forg ot oo ate # wraaT W& fear B

ST, MU goie § =Hwun @) 2 fF S M99 e € ST 48 e @ e HAify
§1g Tl 3T T I8 Ifeh IFb! Il | I8 8RN b A 3R WER aTdll Bl 9gd ddbellb
B, Wil I© qgd YADR S gSdl 2] Bl Ig @Mfey fb o4 e d& H=A1 € I a8 W
JIS-URT IR ST @MY | 3FR AZ &l 8RN Al Sl @ ol¢ I§ WA BT HROT G111 Y
I8l A SHH BRI I B @ 2l W Ag fuegd e d9 fhar @1 9gt @ fea 59
I P AR A 2 3R T8 & SR B 91d gl W A0 IR T B 5@ 31y HIg 4w
o of a1 S 91e §9 {5 S’ € 98 W SfeR-UN g9 9|

sl ARPR 7 7e VeI § Po sexey [ogl a9 2011 H Al ¥id g § §eRe gaAT
21 I 1000 ¥ IIH ASHI BT HSIddl AT © ofhd Il dd I= Fgfaa 781 el 21 3
AR B AR ROAR &1 9 70 AR T ¢ [ e9R1 A8idt gl & A1 &4 Fgfaa fet| 9
o1 fFgfaa 78 & o <@ 21 o faech wwan € % S qRa g faman Sl
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[ATART Sfl, qu-TTegell |5 B d 8 Gl § 3R HENSE ARBR D b Aol o
JAMIHT T oiex A1 faar & o S9a fofg oell =il &1 0 & & Jrage W 9 dR SMu
a8l & fou oo g T8 a1 8 @ 98 wag BA1 S| aeEReE § GIOre & Ud
Sffe-Heayul |9 g3 & I8l rgacd 1 € 3R 98 &7 Taqedre 9 yHifad W g 98l R
HTARA-3TR I8 SATGT1 B, AvRedt 9gd S1e1 €, ofgA-< & d8i W feufoiew g1 agf wd @
AT T IR 39 a3 & oIy # MU 1Ry HoM % 59 IR U W # $u yau su6d
forg =nfir a3l
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"SHRI JHINA HIKAKA (KORAPUT): Koraput Parliamentary Constituency is
a tribal district and one of the most backward districts of the country. This
constituency is also a part of KBK region because of the socio-economic condition
of the people. Since long the tribal people of this region have been languishing
with abject poverty as no comprehensive and formidable action was taken to bring
the people of this area into the mainstream of the society. The lack in
development of infrastructure viz. road, railways, educational institutions,
industries etc. has aggravated the situation emanating from poverty. However, the
Government of Odisha has adopted a special area development approach for this
region which has resulted in exposure of tribal students to various fields like
education, sports, employment etc. Now, almost 8000 students of Koraput are
studying in KISS.

The people of this region including the students have also started moving to
various parts of the country and the rail has become the most suitable way of
communication in this regard. But, there is only one train namely, Hirakhand
Express, which is connected to Delhi from this region.

Therefore, with a view to focus attention for acceleration of all-round
development of the region, it is necessary to introduce new trains like DMU from
Koraput to Bhubaneswar and from Gopalpur to Rayagada via Gunpur and
Theriwali as well as from Koraput to Delhi via Rayagada. Hence, I would like to
have your goodself to solicit the kind action in the matter and facilitate the people

of my area to taste the development in appropriate manner.

" Speech was laid on the Table.
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"3l Wgpden arR (RiER) ;39 i a¥ & oy A1d WeR 3 S Yed goie v fha
g, d UBcl @ Vo1 goIel H WK N H AP Ssdl A My Mg iR Noed w0
S BTN B, WY < B ST &A H Ned @ A Ud g8l U= @ aTel Al Bl Xeld
JRagr &1 1k 39 Yd goic § T8 2l Xold & IAE 7 fF < & 759 wd Seontaal gd
oS aFl # Yad &1 e fFar or, e oo & e & Tifd |

S IOl H P 9 VAl €, S 9 & XA I9icl H o 1 T8l e 8, s SR
g goic S Ud FagiRep i IR SITal §e1 ool 2] &% § oA IRIATSIS Pl GR1 B &b
fog fagell & wd Ao & vd o dfoid AmeMl @ erawen f6d SM & &eA IS € &I
N B ATA & [ W Bl IS G Ud HISARAT DT R [HAT I bl 2

it AT 7' wWE O fF Yold H 9N &1 Ao et § S iR TR HIoE ST B,
AW AN R N 0% @ ¥ 3R AT W dd} Aidg "qeed db sG] AR dRd A1 39
ol § Yd § el qaiferd) &1 WIS o Bl a1 Bl s 2l I8 W <wr Ty § fh R
BRI B DR B DT el ST o, g8 a/g § HTAM DAl AR AT bR @Y AifveR
T ST TS BT AT 3N 7 & Verd favr & srffemiror ff forrr oraf § v od 91 59
IR 3 XA IoIC H ABR - By Fgfordd & AR ¥Ad 9T § IR S B qral B 21 a8
BeH Neld H AT BT GESG T H FEANT B |

T R a1 H 17 TR Y Ud AR SR AfRCA Dl Wl R & IR § qqral T
gl 39 999 # IRy R A fF e @ o1 Swiad i Seenfa et § for
SIRAT|

39 9o § Yold Bl Phs HIRAT UR THTY Slell 2 IR 39b U Yod BT Sl 3ol
P ST 8, 99 WR I & W Al T, WY I aRe W 59 W P B I Al YeAd
DI ST el H eIl fHer |

T H T AT ATl 5 8 SR NS WAl IdTs ©, 399 TR Ud HeqH ai &
ART BT TR AT B A Fiaer frorm| R e’ § Y9 @ 9 A/ o, 98 w5 MiH
¥el AT Td 6 QR YR el WAg "oy €, il Hewdqul we @ fU € g9 Yerd Bl
e g | R & # Yord Bt FHrwt fie-wre & B a8 R WRGR | 27 g YR ol

* Speech was laid on the Table
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HAd Y BRI DI NN B g, 3N HIS-WS drell Yol Al H ATA B H AT T
i gfaem erfi|

el R ASdh IARE & AEF HF § A1 I 8, d8l W WEHR 7 8 ISR Yot JaTy,
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"SHRIMATI RITA TARAI (JAJPUR): I would like to invite the kind attention
of the Hon’ble Minister to the fact that the priority agenda of the Government of
India is to bridge the gap between “India” and “Bharat”, which stresses upon rural
infrastructural development and bridging the gap between villages and cities. The
Indian Railways, therefore, accords priority to improving and promoting strategy
that can enhance the access of countryside to urban areas facilitating business,
commerce and marketing thereby an all out development.

I would like to draw the attention of the Government towards the
development of railways in my region/constituency i.e. District Jajpur, Odisha
which has been neglected by subsequent governments after Independence of India.
The railway line in my area was laid down during the British Raj and sadly each
and every government formed at the Centre has turned a blind eye to the genuine
demands of the region. The stations of the area have almost remained at the same
level where it was when India attained Independence in 1947 while the rest of the
country has seen tremendous infrastructural development in the railways.

In this connection, the Haridaspur Railway station, an old Railway station
established during the British days, can perform a vital role to serve the goal set by
the Nation besides contributing to revenue of Indian Railways. Haridaspur
railway station is situated mid way between cuttack and J.K. Road approximately
45 kms distance from each. It is 4 kms from Chandikhol, 14 kms from the
Buddhist archaeological and tourist site of Langudi. It is located at the crossing-
point of Daitari-Chandikhole (NH-200) and Chandikhole-Paradeep (NH 5A) and
Chennai-Kolkata (NH 5).

For kind information of the Hon’ble Minister, I would say the ongoing
railway line from Haridaspur to Paradeep port will be a significant advancement in
the coming couple of years, so it needs improvement of carrying capacity of the

station. Besides, the railway station is situated in an ideal location which can be

" Speech was laid on the Table.
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used by tourists to visit the Buddhist Heritage triangle that includes Lalitgiri,
Udayagiri, Ratnagiri. It has tremendous potential to be developed as a connecting
point for the international tourists who currently have no option but to use
Bhubaneswar/Cuttack as the connecting station. The upgradation will bring
convenience to international tourists, help develop the local economy and promote
tourism.

Besides this, the railway station in the Jajpur District 1.e. Jenapur, Baitarani
Road, Korai, Jakhapura and J.J.LK.R. Road need urgent attention and due care for
their development.

The J.J.K.R. Road station which is a gateway to Kalinga Nagar, the largest
steel hub of the world is falling short of infrastructural facility. Being one of the
most important stations of the Jajpur District and 3-4 surrounding districts some
more trains like Bhubaneswar Rajdhani Express 22824 via Tata, should halt in the
station. So, due attention should be paid for this and upgradation of this station in
particular.

Further, there is no railway connectivity to Jajpur Town, the district
headquarters of Jajpur which was the historical capital of Odisha and its world
famous shrine i.e. Biraja Temple. So, it is of utmost importance that preliminary
survey/work in this regard may be initiated to connect Jajpur town with national
mainstream.

It 1s pertinent to note that the Jajpur district provides huge revenue to the
railways from the freight of the mineral ores and finished steel products from it
steel plants but tragically Jajpur district has not been given its rightful dues by the
Railways and continues to be neglected over the years since Independence. Over
and above, the convenience of the passengers, the improvement of the
infrastructure will boost rural business and commerce that is inter-woven with the
number of tourists and passengers. Needless to say, this will bring income to the

Railways and, therefore, is not a charity but a profitable investment.
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In this connection, I would request the Hon. Minister to take needful action
for a technical study for extending rail connectivity to Jajpur Town and take
appropriate steps for sanctioning funds to ensure improvement of the above
mentioned railway stations in conformity with the set goals of Government of

India.
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"SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): 1 am proposing a
package for Odisha for the consideration of the Government. The package
includes proposals for enhanced provisions for the ongoing projects, sanctioning
of new lines, surveys, introduction of new trains, extension and increase in
frequency of existing mail/express trains, improved passenger amenities at stations
and on board, etc.

While Odisha continues to be one of the largest contributors to the earnings
of Indian Railways, the railway route length and rail density in Odisha is much
below the national average. I would request you to kindly ensure allocation of a
sizeable part of the revenues generated from Odisha within the State itself for
expanding and augmenting rail density in Odisha. Allocation of a sizeable part of
the revenues generated from Odisha within the completion of ongoing projects
which are of critical importance for economic and industrial development of the
state and the nation.

If you have a glance at the Railway map, I would tell you that a large part
of Odisha have remained untouched by the Railways. I urge Minister of Railways
to support the vision of the State Government to connect these backward regions
with the National Network.

Odisha is fast emerging as the mining and metal hub of the country with
substantive addition of power generation capacity. The volume of investments in
diverse sectors at different states is about Rs.8,85,00 crores. A comprehensive
plan also has been prepared by us for developing deep water sea ports along the
Odisha Coast. It is expected that the growth in rail borne traffic will be in excess
of 300 MMTPA in the next five years and pressure on existing logistic
infrastructure shall be enormous. For this purpose, we are in the process of

formulating a Railway Master Plan for Odisha.
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In this context, I will request you to extend the eastern dedicated freight
corridor from Dankuni to Brahmapur to ensure seamless movement of freight
between the upcoming ports on the Odisha coast including the major port at
Paradeep and the vast northern and Central hinterlands of India. In the 2010-11
budget of India Railways, it was announced that Preliminary Engineering cum
Traffic Survey of proposed East-West and East-South freight corridors shall be
taken up. Concomitantly, development of the last mile connectivity to the
upcoming ports in a time bound manner, shall improve the maritime trade of the
eastern coast.

As you would be aware that the State of Odisha accounts for almost 35% of
the nation’s iron reserves and 24% of coal reserves and rail happens to be the most
economic and efficient mode of transportation. Our Government proposes two
dedicated rail corridors in the Angul-Talcher belt and Basundhara area in
Sundargarh-Jharsuguda linking the coal blocks and Nayagarh-Banspani linking the
iron ore mines respectively. These corridors are planned to be developed in a
participative funding mechanism where industries have evinced interest.

There 1s a large part of Odisha including seven backward districts
remaining untouched by the railways. These are also the areas badly affected by
left wing extremism. I believe that delivering rail services in the naxal affected
regions would channelize development therein and bring the people living there
closer to the administration. Many of the present industrial clusters have also
attained a stage of saturation in terms of availability of land, water and
environmental concerns. Hence, it is imperative that new virgin areas are opened
up for industrialization and development. In this context, the construction of
Bhadrachalam Road-Talcher Rail Link via Malkangiri, Jeypore, Lanjigarh,
Sambalpur-Brahmapur new Rail link via Phulbani and Rayagada-Gopalpur Rail
link via Bhismagiri assumes importance. Surveys for these lines have been
sanctioned and I would request you to execute these projects on priority basis.

These projects should be treated as ‘National Projects’.
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For Khurda-Bolangir Rail Project, our State Government has committed to
allocate land (including private land) in the Daspalla-Bolangir stretch (112-289
km) free of cost and share 50% of construction cost for this segment. We request
you to take up this project on top priority. Besides, the work on the already
sanctioned line from Talcher-Binlagarh needs to be accelerated and completed
within a define time schedule. Immediate commencement of work on sections
like Jeypore-Malkangiri and Bargah-Naupada via Padmapur where surveys have
been completed will create new and alternative corridors for movement of thermal
coal and other minerals. A concerted effort needs to be made by all stakeholders
to ensure that these rail corridors are commissioned within a definite time
schedule.

While on the subject, I would also like to draw your attention to the
expeditious completion of doubling work of Sambalpur-Talcher, Khurda Road-
Puri link (phase-II), Cuttack-Barang, Raj Athgarh-Barang and Barang-Khura Road
3" line and sanction Khurd Junction Bypass line. These projects should be
commissioned in 2014-15 with provisio on of enhanced budgetary allocation.
These budgetary allocation for Sambalpur-Talcher doubling be at least 200 crores
this year. This line will act as connectivity between Angul-Talcher, Jharsuguda
Rail Corridor.

Electrification of East Coast rail link from Vishakhapatnam to Kharagpur
has been completed. However, it is necessary to also electrifying the feeder links
in order to bring traffic movement under Single Traction management like
Talcher-Sambalpur-Jharsuguda B.G. Rail Link

I am glad that SPVs for Angul-Dubri Sukinda Road B.G. Rail link and
Haridaspur-Paradeep Rail link under the aegis of RVNL have been formed with
participation of other stakeholders. Odisha Government has committed to take up
equity upto 26% each in both these projects and Rupees 87 crore has been
contributed in the financial year 2013-14. Budgetary provision of another Rupees

100 crore has been made towards these two projects. The execution of the two
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projects should be expedited to support the industrial units in Augul-Talcher
region and the Kalinganagar Industrial cluster.

Various metal based downstream parts are being developed at Kalinganagar
(Steel), Angul (Steel & Aluminium) and Jharsuguda (Steel & Aluminium) and one
of the requirements of these units would be packaging units and containerization
of cargo and modern logistic facilities. In this context, I would request Railways
to develop mega multi-model logistic parks near the important industrial clusters.

I shall also request to take up certain Indian Railway’s modernization
initiatives in Odisha. The survey for a high speed rail between Howrah-
Bhubaneswar-Vishakhapatanam-Vijayawada-Chennai, BBSR-Rourkela via SBP
should be expedited.

There is a constant demand to improve passenger amenities at major
railway stations as well on board. In this context, I would request you to expedite
the execution of world class station at Bhubaneswar and holy pilgrimage town of
Puri. Odisha Government has communicated to Ministry of Railways to bear 50%
of the cost of modern station at Bhubaneswar. Similarly, the railway stations at
important district centres and major tourist destinations need special attention to
provide multi-functional complexes and upgraded passenger amenities. Increased
allotment may be mode for providing improved and modern facilities at these
stations.

To meet the travelling need of the daily commuters, DMU/MEMU services
should be introduced in Sambalpur-Jharsuguda-Rourkela, Brahmapur-Balasore
corridor and Rourkela-Keonjhar via Barbil. A new train service from Puri to Pune
& Mumbai via Sambalpur and Titlagarh has also become essential. The existing
express service between Bhubaneswar and Keonjhar needs to be extended to
Jamshedpur via Banspani. The intercity express between Bhabaneswar and
Sambalpur may be converted into air-conditioned double decker coaches in view

of increased passenger traffic and demand.
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Considering the high level of patronization and persistent demand from

traveling public, I would request you to increase the frequency of popular trains.

Cuttack and Bhubaneswar together are being developed as twin city and as
per the Comprehensive Development Plan prepared by IIT, Kharagpur for
Bhubaneswar and Cuttack. The combined population shall be 2.7 million by the
year 2021 which shall necessitate a Mass Rapid Transit System (MRTS). This
would be the appropriate time to commence detailed planning for rail based city
transport system in greater Bhubaneswar region.

The operationalization of East Coast Railway has brought railway
management closer to the people and problems of Odisha. However, for better
coordination and proper facilitation for bulk customers it is necessary to extend the
jurisdiction of East Coast Railway (ECoR) to include Banspani-Padahapar section,
Bhadrak-Lakhmannath section in Khurda Road Division and Jharsuguda-
Barasuan-Kiriburu, Rourkela-Nuagaon and Jharsuguda-Himagiri section in
Sambalpur Division. Besides, appropriate functional reorganization of ECoR will
necessitate the creation of a new Railway Division at Jajpur-Keonjhar Road.

I would also urge you to expedite setting up of the Wagon Factory at
Sitalapali in Ganjam, Wagon Maintenance Shop at Kalahandi and Skill
Development Centre may be considered for budgetary provision and be finished in
time bound manner.

I would also like to request you to strengthen the ‘rail project execution’
infrastructure in the State with adequate deployment of officials and staff for time-
bound implementation of the projects.

Following new lines may be considered :

1. Jharsuguda-Keonjhar via Kudhinda Deogarh, Palaharda

2. Jharsuguda-Angul via Deogarh
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Extension of following trains is needed :

l. Rajdhani-New Delhi-Bhubaneswar via Sambalpur

2 Allahabad-Rourkela train upto Sambalpur (18109/18110)

3. Nizamuddin-Raigarh Express (12409/12410) upto Sambalpur

4 Rourkela-Bhubaneswar (18417/18418) to run every day instead of 3
days weekly

5. Amritsar-Visakhapatnam (18507/18508) to run daily instead of
thrice weekly

6. Puri-Talcher passenger to be extended to Redhakhol station of

Sambalpur district

Stoppage of follwing trains may be provided :
1. Rourkela-Bhubaneswar intercity at Gorposh

2. Rourkela-Koraput

Railway bridges may be constructed of following places :
1. Railway overbridge at Khetarajpur under Sambalpur Rail division
near Sambalpur Railway station
2. Railway overbridge at Bamra under Sambalpur Rail Division
Finally, I request the Railway Minister not to be hasty. Please make a
vision Plan of the country for another 30 years by which every section of the

leople will benefitted. I support the Budget.
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R BT 3T 850 fHeliey &1 3 Tl 97 & e, UgTS, 980 §S od ¢ 3R 39 %
TA- dTell BIBUT Yeld U HRUNIT & HIETH A 3T 1 IS Sl gl B 77 © {6 Pipor
Y HRUNTE HI SHTE TR DIHY Yeld BT Q@ AR ¥ & U 21 AT 3R AR
¥l D! g e of, a8 # wrelHr e g1 @iy 7Y dsad Sft © YAl A S S[Ha o],
g ST 9T fewTs T <@ 2 3R RIETel ¢ &Y S8 R Sdcl < IT a1 s STa- Bl HifT
# AT XA HAT S BT BRAT gl SR AR A SV HIRA TP del dTell VA ¥eld o a8
PHIHU XTd 2| I B MSAT T b b SR oAl & oAb O BB B U BIbor Yeld
S BB YT BT ITAN & B @ 2l T 7 Fom arelt e 7 A-d S misAt € 98 954
FH TS @ Bl 39D fou 98 AF 2 5 oS S IR M Ferdt 8, S9s oy § 3
fopy MY &R S Tl & forg ff 15 B e & g SieT @ Fur A Y A AR,
R & e R ARGy, Hideul Ned # oS 9 cfied T Y 21 Al @ w7
[ETArS! ¥ U <fHTel BFT AN | Hs au1 A HIHU ¥aAd Bl IR F HRAE Y6 § oAb
3MS TF F© HM el g3l gl Ardaarst # e 8 & 918 /a8 J AEaars! a@ AR h
faory Tt gAY B U T B SR ® 3R g9 o § 91 et R pieur & forw @y
IR A TSN TAT DT HARAT AT HA ST B |

HEIGY, § D HIH I XA HAT SN Bl BRI ol TS § b IS XeTd bl i
$-fepe @ Aregd ¥ Bl & 3R 9 STl B 3R Bl § o DIy Yad § gl g
BIlifh PIhUl § UMY IcAd, Blell Sodd I8 I8 I FAT SIal 21 9 Sl § 919 o
fewpe gfb wxId € A1 Wad usel Afdd & 'Y H 301 AT B febe A1l g Vel HAl b
URT RIPTIT T8 3R IBM SR BT 377 &7 a1 I8 ya 8 T & fehel § e
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B B 3R @3 gl o fedwe Ifp @t f| 9 w2 5 eieuaiEl & fag S s
IS SRl & SO [y fede & oy U a1 T &1 Y68 =l a1y difh IR1 HRIa]
HIHU & AT B AT |

# U A% AT MU AieH W WA S & &9 W Al dredl § (% hichul H agd
IR Bt § Rifh I8 UgTs! URAT | I8 ©IThHH 917 I 32 &, Al BUR & Jfaem aga
FHF gl IR & AT AN BT HTHI WRAFN BT AWAT HIAT TSl gl S §8 I & o
R, WHER, P, HUHBAC! ARArS! 3G S HE@YUl W &, T8 Y ©ehH B R
BUR STel &I T B ATy

FHIRY HRBIGd, Pichul H AR SR RaggT A &1 gq@ et 81 ¥ fogw™ & wies
AR fae wied T8l ard € SR 3 d1el Bg Wedl & oy e gfawr et anfey| gafoy #
AT BRAT § b DIl Xeld H TET T Bl R S Bled & g Yerd FA ot A e

CEGIR
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M | HUIA TG (TEHYH) ¢ AU Heled, H MU Ui 37U AHR @A Bl g (b
AT N O 9T W drer & g3 AT <1 H YeAd q9IC 2014-15 & FHAT H e b
fTT @eT goTT €| Wad Usel H 9 W B Y HAl MRV A HIG S SR ¥ HA S @
T SMHR TR HRAT AT 8 [OD S Aged H e (A5 & A1 I8 Yeld BT golc UK
P TR 21 YT HEAYUl fAWET © SR S B B dRal §l XA ARl Bl Sl BT HH
Bl © 3R AT X U fa Wt dg 81 Sy a1 AR avAT 5w 8 S 2

X s olrgd &l S T Sl WY &1 ARbR o, i =1 Y qoie I

BRA BT B HAT, § AHSIT § b ST (A9 Bl HHI & BRU ¥eld AR °1C H ST &
o7 R AR HAT ST 1 7O | Yeld g9l & Ul ol dfh IR Dl b @+ & oy 3R
AN B T [T & folT I78i ¥l goic H WISl qe &1 &M fharl # wwsar § & g9
IId W XAd W ¥ D AP H Aedqul INEH < A8 Yh Aferd aoie W Bl 99 A &
SR TR B 7 $F 3 P gaH IR Bl TS R

# ofues " ¥ f[ER © dew W e & @ 6 A 98R & uredigm 9
DR AT §| a8 Bl Hg AedqUl WA B f[derR § SR fd8rR 30k e [d8R 1 Sired &
fU U Xefd got o1 fEior SR S @1 SR g8 HEi Bl Bl 99y 9 wel @ g
Afh 39H 1! faewa 81 @1 21 TSl W1 1997-98 W 39 Yol &I Rreum fhar o
3R T A THT 600 BRI BUY W DI DI A DI O @l A G gHH B B DI
Ty St T8 oft e T8 | ISl S9! AN 2930 BRI Tud & T8 gl # Jwen € 6
D1 30 Hierd Wi Y 3rfl T A& 9§l BT WA HA Ol BT SN 5 OB AN
fomar o fo5 ¥® ST 9 9 R 4ol 99 2T 8, 394 JMfd A 3Nfd IR S R STl i
YH B Y, SHDI 8 YA B | FE1 T8I, $Hb AR EONgR & U S8l qd A
v HA S T &F B, S W wsdh-gd &1 FAfer @ wan g1 i @ gen € afe a8 SO
I & 2 3R a8 & A1 IR e dor SR SR gferr [I8R &1 U g9 fa9rT @ el &
Al AN $/Y JHIfad BRT| Sfely AR1 aeT BT b §9 AT B 3T JATY YRT BT
3R f48R &I ST & WU BT B BT BMHE BT
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14.00 hrs

3R ff ®E AEaq Ao B PR F Y g a9 B I FE o @ T H e €
AT T AEAYU oM W &I &1 3R 399 IR 9@l & FWR 980 <8l R Bl
SFTQR &7 H SITRUA BrTerd &, § AHel § b o9 14 g SffereptiRal ik HH=1Ral ©
FEN 9, 3P B A YAd DI a9F d¢l §l I8 95 R Pl § AR I8 TR W 984
WA 5| T8T & HHARAT R JHIAT & Feled 980 R &

HON. CHAIRPERSON : I have a list of 20 Members from your Party.

N I FUA AE ¢ A AR A TE S v gl H v & B BIe-uid AHAN qdqm
EIESIEY

HON. CHAIRPERSON: You explain your point briefly and please conclude.

2 W FUIA AG@ : HelQd, H JRMT FG g 3R 30 A[GAH H Ul IR dIe J8T g, G
3MMYD WA Bl SRR 8] el 3R T3 feell, gz SR @R GA7 i & g¥al Taads a1
MR <3 Ta™ B SRd g dIf o 1fdd A 1fdd 1Y Sor Wdh | uedT ¥ fcel 9™ el
TR &) W 9gd oY W& ® SR @i VT oFf T8 € o 300 A1 400 Afew fore 7
BT I8l a% 5 B 89 W SRR BRA © i SIS Bl § Sy BAIN Rl IF W Al
eI T fear Srar 21 S 6 A dewr | ®al b Redes # 9gd 991 e 8, e g
I WA 2 [P 3T HIA @ H XDhe Bl arsdl AR JFars w0 4§ Al I The fel, 39

JATEd B ®1 B D]

14.02hrs (Shri Anandrao Adsul in the Chair)
UeHT 3R faeell & 4 3 g & SRR 2| 31 el ol 8 & T 9gd fagea

37 S U &1 31 f9eT ® 6 vew & fog ok 37 dersvl fER & & g8 e ) am
T T, ITDH M B THAT FE RET gl oM Adhed fHar € ' R fER ok <wr #
R GRATSRIT BT MAfHT & MER R S| 89X &85 4 JS! A5@q0l o ©, Jois TR
TSl gRg . 12142/41, 14055/56 facell Tercl geAYd TR 3R ST DlcTehld
TS 13239/40| TFTR BRI & T8l SIARYA 3MMBA 8, I8 Ul Pl (R & T 2

TS g1 # wwer g 5 g7 Aiel W R e @ SRRd 2
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RIS, eT-faeell ST aTell o ATefdhell Ui 3fiR S YaRii 9gd fadl 9 9
@ ofl Afd 39 48 < T 21 Al oo d9 fpar ® A1 W1 faed § 6 R srawen
B T8 o W&l B fg offl S 6 A7 wEr B a9 MM W RER @ @M dEE S g,
ISR & ol I 21 ¢ 9e18Y, o Pl FeMT d8d SRl & 37U 31 AN Bl 984 fadeha
BRG]

TRIed, # U oMU Ui MR e S gV SifoW 9w arear g 5 R
HIBH-HITAARTT & d19 H Py Qled dlgd ol &, 39 dos ¥ o9 HHT Y f98R S 8 ar
3T W1 BN & JIAART & 918 o &I SRR HH 81 Il 8, Jifd olls 9gd 3fdd &l
AT g1 39y # A P ey U S Qe ST @l YR ®, SMY 99 W fAER Bl
T HIBMT I AR TP Qe Aled 8l SIRA A1 9gd AR faaehd g 81 S|

# T q1d 3R Hel dEdl g b des WR R 3MY W M e 8, SHBT Juroidl
UEl W B IRAIfAd 21 MU Folc ¢ oM &l a1d & 7, R wE T wEl fIER rgar w®
AT 8| MY TH Joic o ER a& W garsd, e & 98f & @l & W s9&1 ®rIar @
qH AR AP I D ST THA AT & D | T8 THH FAThT TRl IR SRISHIRI BT
2| 987 Po-pREM WT 8 50 R ft dasoi Siferd|

S8l 9 v@l ® | # Y v Ui, A /3 off @ Ui SR A ger |45,
1 T A S & IR STUR e B gY AU I FHIE HRAT g
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"ME UM IS (MESREUR) ¢ A AR FEEEEA Td Y 7 O @ gifie 9urd ud
gIATE o1 ATl g b Yol AR @) glaanel vd e sngdiexvr o1 fav e @t T
&l

3 goic H AT HAT Sff 9 AT & AWl a9 b AR Bl aeIHAIRT BT A WA
2l WAl & SO 39 WHl W Wl gemlt @ dr & gRfea taoia vd g g
Iod WRIY ©Iehid ¥ f[Adail vd gofl ArRe! 1 dear gaar A dal|

JAQ. a9 Ud g dLu. € 7 fHRMr 7 9g1hR 10 aul b1 [HRmr g Ay gl fonl afe
ATST-2MST TaTAT BIdT a1 ST WX dvel 8 gl

T IRBRI A ATH DRI ATE-ATE el & 676 URASHG Wipd BI ofl, offhd 317 BT
& Id w9 3T S [T Bl HIS-HIE ASHT A1 30 N I WISl H 79 ars & oA

3MUPHT 5 a1 & foly # §&F § 9eTs <l g fb MU ¥ I s@ava T # faer &
o ardvife-foh arfieR) Td Uh.Sans. T Sde BT S U9 TR S¥fieRur B B
HIY0T B D A ST A B AR, TSl TR JAT AH-AHTg R gl o §Y
TRl & forg gl ik darit § guR W I a1 21 WeMl & Me o & WA B
STATOTST &R ATI Ueh IRV WA fhar €1 |Y0l <91 &1 Uhgd H Ahadydd dige D
foU &1 v I Tcad Bl HecThiel AT B GAUT BR 37 QT 3 BT Tb Fabd o
gl

AR ol & gRT Xed ¥WCeF, YId SRl & oal 9 4 &1 ST &R gl &
A | 500 HIMATC AR Holl BT ol B BT YKId W ST gl qEENId & ST B
facelt qo1 @t F9d HA UH el wed BT

ot el g1 dcdiaferd B IR S &1 WA ft WA gl e aRs
TR q e Al W IehH IR A | Ugd A |

MR § YA S MR W qH WM d 2wy 3§ Fgardt [fead w0 & amfaa
BT | XUl T @IChH IR He-HF DI FHRT B HH B © Se3d A Sfdep Wrarerdl Dl e
g BT IRATT SIH 2l ST & A1 & WIFE W ATH-9hTe & Al ol Sy gRl
TrTferd R et WAL PR gRT AR DR BT Bl g ©l

* Speech was laid on the Table
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el AT B GRT DI PG YA D (ol 1700 ol J&ll dc1 bivedel a2 400 AfSell
GBI I BT Al I AN DI SR AT Fa1 A3 JRiga e |

s-fepf yumell 1 AWET T §U 3@ HEISA B 9 S[HER ® SRY W fewe
BT B | 3T MeH WTEd B AN I ol o @ ATOHT B qd W9 o & forg #
3YP] HIfCT: I T FHHFAN <l &l

JEf MUt AT Vel & S8 Bl HH B DI ©, WY ABIBIYR oIS 4 5
A o1 22 fAgrre okaws; g faeell & folg o gR1 FHI-T9g WR AT 6 & ARSEIR 4
faeelt & forg @1g ¢ 721 21 arya § ot faw fFraes &l g f6 24315-16 T 24321-22
&1 URETe SHfed # AMeSeiqR 4 fHar S|

ieifires Tt g & oy SmesEiR @ 7 @ &% o 2 3R 7 & P18 M T8 |
U BT Bl orud H Al Bl 222533-34 (W URINE Dl GG D WM W ATBIABIYR

db fhar Ul SO I B 24314-243313 AHAY fdoid S¥ell UM &1 IRdTe

MESTEIqR A fHar |
AR & W AP TR [ b (oY 225651-52 AlSd YU BT ATRSBIYR 4
o frar 9, Sefe 98 ¢ 8kls oY BIe el # w&dl 2l

AESBIYR WA R ®ICHH 7. 4 9 5 147 11 o1, o R AR & g &g

qqd gfaer Iueray &l Bl

WEHH |, 3 30 AT A &, 9@ [ IR | M YoRe 2l qd # T BfaT & HRoy
31 fosT gEeN Bl & & S serl S|

facell URISIR 54076 H 4 DI SR d WIWR & T SMY| TAP oA § FRIHIAR 24
fSad oI SITY e Afgetiall vd fawatin & foy sfelT & fead oy SMY| emesisiqR W W)
DS Go¥ AT BRI & B

AR RicroH, afgen gd fadeti il & fow sremm @ fewe faver o1 24 € & forg
el S|

NeTd SRl H T 5 ¥ | Sidex el & a2 W W By AfSHa R T8l &
MESEIR A HoEEe (ofarg 90 fHHl) Yo deT &1 9d Py dR (J2H IR 1977 qAT A
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1999) B & YA 3MTST ddb iy B el Bl Uil Safh Iad Yeld e & a9 S o

fTad wwRamail &1 FRIEReT 81 SR

1. YETRIR SR IS P MAEE § AR & a5 969 1 Aefis aF g el
gATS & e A1H Ged URaEd 2

B3R, TIR U7 S 91 el ie hisdl & ARI-91Y dbsi B dREM o ol

3. YMESER PN &5 # IR 4w &1 ol el 8 & SRor a8t vy @rer fim

BT W YUSRUT Ul & 9 Py BIC IRBN d UTgde MM € Ud &HH I $HH 50 oI arad fFel

g 20 3rrer e 2l

4. IATESTEIYR A BHEEIE AT GAT & 8] YMBWRIYR d HdElE H 3ATe] BT e a9

TN WR BT § SR BREEE | HI 3T B 100 Dles R & AESEiqR 4 Al S HT 30
Plee WK &, T8t ¥ ATl T < H Wl oI g

5. WEWEIR 9 HREEE & A H WAR PR bag A R@ 8 3R SioreEr 4 uh
3R YR By 1 R fhar S gevt & it fawra < auf d dwaa: dIR & S|

6. YMETRIR SUE H Tererdre 7ef IRgRM & S=Rerell 8, STel BIh! R 9 Jich

T HTGTGRlt BT AN a7 &l 2
7. ARAI Vel T oG da1 g Ud Sied H BedEe-Har ¥d 96 (3.9.) @ 3ifd
SIERRCRI

YMETEIRR IR IR, Hex Yad wod 4 fFmfsal =79y Mt 8 e osve

Sfed § Sa9dd -

1. 12237/12238 CINERIEE CCIRCERIE]

2. 12369/12370 gIaSl-gRER YIS

3. 15622/15621 3 fa8rR e

4, 13256/13255 TSHG-GMTYR TaAud

5. 15904/15903 ESINES e RG]

6. 12356/12355 STRIT-RTIOHIR TeRIv

7. 15652/15651 ATBTE-SHd] llfed Ui
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AR X HAT SN, WMESEIR W s @ oy dls W oA T8l §l T8l & A1l Bl
AGTS 9 foeell I M UbSHl Usl gl AT M A, 19062/19061 HTR-IGl Jwg Bl
IR UTETBIYR H PR BT B DY, A A AT & B ST I ATAT DA H Gfaen
et

3MYHT € A A BIAT AT g (b AESEGR el BT TR 8] A8l W erd
FHR Hie # S 4. e Ifd, orgR v 8, s Seell @l &l THwrel B
JMESIBIYR TR ¥ X¥eTd Bl 15 Ubs YA 8, fORT 1R 9 31Rd, 1925 &I RWIR HReb Bl <t
Tt off | A T AT 7 fF Yod gN U9 orR vEEl & fo Uah WIRG R S @
|

YTESER # & VeI B 900 YHS SN Wiell TSI g8 T AT O mE © 5 3w
S W TP SO A1 AfShd diasl 91”1 SH I URAIY ¥ TG [H 9 Bl old
forer|
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"SHRIMATI RAKSHATAI KHADSE (RAVER): 1 Congratulate Hon’ble
Railway Minister for providing this Railway Budget 2014-15 which covers all
elements of the society Special provision made for women are enthusiastic,
boosting the moral of the alone traveling women.

First of all, on behalf of my Constituency I want to convey thanks to the
Hon’ble Minister for providing new trains passing from Bhusawal Junction which
comes under my Constituency of Raver, Maharashtra State. The passengers now
traveling can take advantage of this new trains which include Bhusawal-
Gorakhpur Jansadharan Express, LTT-Lucknow, Nagpur-Pune & Nizamuddin-
Pune AC Express Weekly, LTT-Azamgadh Weekly Express.

As per the thoughts of our Respected & Honourable Prime Minister
Shri Narendrabhai Modi, the provision of maintaining the cleanliness on all
stations and trains have come under high priority and allotted 40% increase over
the last year. Cleanliness to be monitored by the use of CCTV on stations is really
welcomed. This will also strengthen the security aspect on stations and can be
closely monitored.

The experimental provision extended on few stations & trains by installing
the RO system for drinking water will provide sanitized water for the lower class
of travelers who are not in a position to spend for purchase of bottled water.

The provision made for the women itinerant in all class of Railway by
inducting ladies RPF Constable and to recruit new 4000 number of lady
Constables for escorting ladies coaches is really provides fearless & safe travel for
the ladies traveling alone. Also these RPF on board are being well equipped with
Mobile enabling the women in trouble can instantaneously contact and get the
assistance on board.

The provisions made by the Hon’ble Railway Minister are fulfilling the
phrase of our Prime Minister “Acchhe Din Aayenge”. This is first step to start of

" Speech was laid on the Table.



15.07.2014 197

Acchhe din” which honours the starting of Bullet train announcement in budget
for the first corridor of Mumbai-Ahmedabad. The decision of joining the Metros
and the growth centers by means of a Golden Quadrilateral Road Network, the
ambitious plan by our Hon’ble Shri Atal Bihari Vajpayee, Hon’ble Railway
Minister has made Golden Quadrilateral Network is a historical embarking plan
under the endeavour leadership of Respected Shri Narendrabhai Modi.

I want to pass my sincere thanks to Hon’ble Railway Minister for providing
the new work for the third line on the main route of Central Railway from
Bhusawal-Badnera-Wardha and Bhusawal-Itarsi which in turn improves the
movement of the trains effectively and timely saving the precious time of
passengers.

Hon’ble Railway Minister has given justice for the upliftment movement
encouraged in the field of tourism in our country as stated in their first speech in
the House by Respected Prime Minister Shri Narendrabhai Modi. The new survey
from Aurangabad-Chalisgaon will certainly increase the tourism in the State of
Maharashtra to visit our ancient caves like Ajanta and Ellora.

We from our constituency are also thankful to Hon’ble Railway Minister
for the extension awarded for the experimental stoppage provided on the main line
of Central Railway Route from Mumbai-Howrah & Mumbai-New Delhi. I hope
this will be continued further.

Bhusawal being the main junction on the main line of Centre Railway
needs to be upgraded for the sake of better convenience of the passengers and
tourists. I request to provide one auto escalator for the senior citizens & foreign
tourists. The experimental basis RO drinking water facility may be provided at
this junction as practically all trains are halting at least for 10 minutes on this
station.

There is a long lasting demand from our constituency that one express train
should operate between Bhusawal to Mumbai. If at this juncture if it is not

possible to put the new train, I request Hon’ble Minister to please provide the
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extension of the presently running train no. 22101/22102 Manmad-Mumbai
Rajdhani Express to Bhusawal in this budget. Also on the same line there is no
Premium train operating from Delhi to Mumbai via Itarsi-Bhusawal-Manmad. So |
request to further extend the train no. 12001/12002 New Delhi-Shatabdhi Express
to Bhusawal instead of proposed extension to Habibganj in this Railway Budget.

I also request Hon’ble Railway Minister to envisage the possibility of
providing the commercial stoppage at the already provided technical stoppage for
the trains operating between point to point service, Duranto Express. By filling
the vacant position in these trains can fetch more revenue to Railways and also
convenient for the passengers traveling on short route.

The train’s departure shifted from Dadar to Lokmanya Tilak Terminal for
the train no. 11057/11058 (now LTT-Amritsar Express) is highly inconvenient to
passengers traveling from our constituency for the business purpose and also for
the local Political representatives working in the States and various Local Bodies
representatives frequently visiting to State Head Quarter at Mumbai. I request to
reinstate the departure of this train from LTT to Dadar as before.

As regard train no. 11039/11040 Gondiya-Kolhapur Maharashtra Express
having 18 Coaches and running over strength through out year, I request to
increase at least 5 coaches (one-2AC, one-3AC, two-Sleeper and one-General) to
this train. Also, the time at which the train reaches at Pune are inconvenient
specially for the ladies traveling to various College/University from their native
place. I request to reschedule the arrival time to reach at Pune at 6.00 in the
morning.

There are several complaints received from the farmers specially Banana
cultivators for not getting timely & good condition of BCN racks to load the raw
banana to cater them in the market places like Delhi, Varanasi and Lucknow. The
loading points (freight terminal) are not maintained and it is very troublesome for

the loading workers to load the Banana in the rack. I request to provide the good
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conditioned rack in time as per the demand of the farmers and upgrade the goods
loading points which come under my constituency of Raver, Maharashtra State.
With this, I conclude my speech and request Hon’ble Railway Minister to
make the provisions as requested by me for the better, efficient and effective
operation of Railways for passengers for which they have voted to built ‘Ek

Bharat-Shrestha Bharat’.
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SHRI R. RADHAKRISHNAN (PUDUCHERRY): Hon. Chairman, Sir, I would
like to thank you for giving me this opportunity to speak on the Railway Budget.

Since it is my first speech I would like to express my gratitude to the
persons who have been responsible for my presence here in this House. I would
like to thank the hon. Chief Minister of Puducherry Shri N. Rangasamy, the people
of Puducherrry and the party leaders and functionaries of AINRC. I would like to
express my gratitude to the hon. Prime Minister Shri Narendra Modi, hon. Home
Minister Shri Rajnath Singh, senior leaders of the Bharatiya Janata Party and their
functionaries.

I would llike to congratulate the hon. Railway Minister for his first Budget.
He has taken a very practical approach. He has clearly stated what is possible and
what is not possible in this Budget. It is the House people look up to and whatever
promise the Government makes in this House the people believe it will happen.
So, he has taken a very practical approach and clearly he has stated that new
projects require a lot of funds and it may not be possible to provide in this year. He
has concentrated more on improving the services which are being provided at
present by the Railways. He has also clearly stated that Railways is a monopoly
business and definitely with due time in monopoly businesses complacency is
likely to set in and the services provided by the Railways in terms of hygiene, food
and water stand to deteriorate over a period of time. Definitely he has put in a lot
of importance to improve safety, hygiene, sanitation and the food provided by the
Railways. Definitely, it will improve the services to the passengers and it will
increase the number of passengers who will use the Railways.

He should also concentrate to break the class barrier. Railways should
provide services and people of all classes should be willing to travel in Railways.
Definitely, it will reduce a lot of burden on the Government of India when the

number of passengers increases.
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He has also rightly stated that doubling and trebling of railway lines bring
in more revenue than new lines. Every States has its own requirements. Even we
have given our wish list to the hon. Railway Minister. We are willing to wait this
year. Let the Railway Minister take stock of the situation in the Railways, to
improve the situation and make it more viable. We will definitely wait for our
new requests.

Since we have been a part of the French rule, the British railway network
had excluded Puducherry. So, the access of the railway network is lower when
compared to other States in the country. So, this exclusion should be transformed
into a more inclusive approach and Railways should work out the viability to
include Puducherry in most of the train services which they are going to operate in
the near future.

I would like to thank the Railways for introducing a lot of new trains in the
past few years in the Puducherry sector. Definitely in the continuing years also
the improvement in the services will improve the tourism and economic viability.
There are a lot of passengers travelling from Karnataka, Chennai and Kerala to
Puducherry. There are a lot of pilgrimage network there; Karaikkal is one of the
pilgrimage centres; almost all the major religious temples are there. So, improving
the railway network will definitely bring in a lot of passengers from the southern
States and improve the mobility.

A consultative approach between different modes of transport is required.
The Railways, Shipping, Civil Aviation, Road Transport should take up a more
consultative approach and find out the viability of each of the projects because
there may be requests, but ultimately it has to be paid for by the people of this
country. So, viability of the project is important.

Any increase that is necessitated must be done in time. If it is not increased
in time, then the increase will be much higher later on and the heavy burden must

be borne by the people. So, he has taken a very practical approach. Even though
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there may be reservations from all political parties, the services have to be paid for
and definitely the Railway Minister has taken a fair approach.

In the near future, efficiency should be the guiding factor for the Railways.
Year on year, the increase in the railway fares will be a burden on the people and
the Railways should be able to provide services much more efficiently.
Profitability will be there because the Government organization has to work in a
profitable manner. But the burden also should not be passed on to the general
public.

I congratulate the Railway Minister. He has taken a lot of new measures to
improve the railway services; faster railway services are required; speed is now the
order of the day. People want to move quickly from one place to another.
Increasing the speed of the railway trains will definitely serve people much better.

One of the on-going works is between Karaikkal and Peralam. That work is
pending. Since it is on-going, [ would like to request the hon. Minister to expedite
the work and the services are provided in time.

Our other requests have been handed over to the hon. Minister of Railways.
In whatever way he could, he should do; definitely we are willing to wait; but a re-
assuring way is enough. Let him take his time; let him set up the Railways in a
much profitable manner and then consider our request.

Once again, I would like to congratulate the hon. Railway Minister for his

Budget. I wish him well.
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SHRI DUSHYANT CHAUTALA (HISAR): First of all, I would like to
congratulate the hon. Railway Minister for showcasing the modernity and the
approach the Railways should take, to develop itself in the coming years. It was
admirable to note that Railways has approximately 13 lakh employees and over
2.3 crore passengers traveling on day-to-day basis. ]

I would like to thank him for announcing new lines between Jind-Hisar,
Hisar-Narvana, and also for starting a bi-weekly Shatabdi train from Bhatinda to
Delhi. He also started a new Rewari-Bikaner train and Palwal-Aligarh MEMU
train on daily basis. I am afraid that in Haryana approximately eight projects have
been pending for the last ten years. There have been surveys done, but action has
been taken by the Ministry. There are two projects which are directly connected
with my constituency — one from Hisar to Fatehabad via. Agroha and the second
one is from Hansi to Meham, Rohtak. So, I would like to Railway Minister to
please take into consideration and start work on these two projects as soon as
possible.

I would also like the Railway Minister to extend the Kisan Express and
have a stoppage at Bhawanikheda. There was also a demand made by us to the
Railway Minister to start a separate line from Sirsa to Allenabad, which would
connect the border of Chandigarh via. Sirsa. I would like the Railway Minister to
take that into consideration.

Modernisation of Railways, like the introduction of bullet trains, cold
storages and milk vans, was talked about highly. 1 would like to bring to the
notice of the hon. Minister the fact that due to increase in population it looks as if
the whole railway system has been overfed and we are travelling in a herd of
people. So, I would like the Railway Minister to consider introduction of double-
decker coaches in trains. If the double-decker coaches are introduced it will be of

greater help.
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For the development of area a huge amount of money was given to the
Northeastern States. With regard to development of border railway 1 would just
like to remind the Railway Minister that on the western region where we have
connection with Pakistan, we have a pending 25 km. Patti-Ferozpur project. There
are also long lines from Jodhpur-Jaisalmer, Anupgarh-Chittorgarh-Motigarh-
Bikaner, Jodhpur-Agolai-Shergarh-Phalsund and on the North we have Pathankot-
Leh, Jammu-Akhnoor-Poonch and Srinagar-Kargil-Leh. These lines are as
important as the lines of the Northeastern States and I would like the Railway
Minister to take these into consideration and allocate a specific Budget for
development of such railway lines which have a connection with Pakistan or
which are on the India-Pakistan border.

The railway system has been improving day-by-day but the condition of
our railway stations as well as the waiting rooms at the railway stations is
depleting day-by-day. A lot of people are found sleeping on the floors of the
railway stations. The Governments in the past 10 years or beyond that have tried
to improve the condition but the condition with regard to certain basic necessities
like bathrooms and drinking water facility is depleting day-by-day. The quality of
water available at the railway stations is not up to the mark. The pH level of water
is very high there. So, the decision regarding installation of RO system that was
announced by the Railway Minister should be implemented. I would like the
Minister to take into consideration the heavily populated railway stations of
Haryana and introduce the RO system on stations like Jind, Bhiwani and Hisar.

I would request the hon. Minister to improve the current condition of
Kurukshetra railway station. The hon. Minister announced to conduct a survey of
Hissar-Jind line. I would also like to request him to extend that line to Rajound-
Kurukshetra which will not only connect our Capital to my constituency but we
can also have easy transportation of military weaponry from Ambala military base
to Suratgarh, Bikaner and Jaisalmer. I would request the hon. Minister to take all

these into consideration.
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The hon. Minister has introduced one Shatabdi train from Bhatinda to
Delhi. I would request him to run that Shatabdi bi-weekly through my
constituency which will connect Sirsa, Hissar, Bhiwani, Rohtak to Delhi. One
route could be this and another route could be via Jind so that the people of both

the areas are benefited.
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"DR. SUBHASH RAMRAO BHAMRE (DHULE): 1 support this Railway
Budget. I congratulate the Hon’ble Railway Minister- Mr. Sadanadaji Gowda.
He has submitted his Railway Budget inspite of his limited resources and tried to
provide basic amenities to passengers and Bullet-train. However, my constituency
is Dhule which is part of North Maharashtra and 65 years after the Independence,
Railway Ministry has not given any thing for my region which is a backward
region. Dhule is not on main railway line which is depriving my constituency
from industrial growth. So, there has been demand since last 40 years for the new
railway line project, starting from Manmad, via Dhule, Shirpur (Maharashtra),
Mhow, Indore (Madhya Pradesh). This new railway line is a life line for my
region. This will bring small and big industrial projects in my area, and thus
provide the opportunity to the employment generation.

Many surveys have been conducted and latest survey shows ROR more
than 10%. The report is approved, in principle by Planning Commission dated
27.06.2012. The Government of Maharashtra and Government of Madhya Pradesh
have given consent for 50% cost sharing and land free of cost. All the hurdles are
overcome. Kindly give justice to backward region of Dhule by sanctioning this

new railway line project.

" Speech was laid on the Table.
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SHRI NEIPHIU RIO (NAGALAND): Mr. Chairman, Sir, I rise to participate in
the discussion on the Railway Budget which was presented on the 8" July by Shri
Sadananda Gowda, the Minister of Railways.. I also congratulate the Railway
Minister for giving a Budget highlighting the vision, the innovations and the
progressive ideas that are aimed at modernizing the Indian Railways. I
particularly appreciate and welcome the 54 per cent step up in the Northeastern
region railway network.

Out of 8 Northeastern States, Assam has an appreciable railway network
but for the rest of the States we are yet to see the actual benefits of railways
reaching the hills and the Capitals. When the Railways can reach Jammu and
Kashmir, why not North East States? I think North-East hills are more friendly
and terrains are much better. So, I hope with this allocation the Railway Ministry
would be able to add some network. The other day, the Union Finance Minister
had also allotted some amount to speed up the networks.

Sir, may I bring to your notice that in the 50 years of statehood of Nagaland
and 67 years of India’s Independence, we have only eight kilometres of tracks
touching Nagaland which was built during British time. This takes care of not
only the State of Nagaland but also the State of Manipur and the Karbi Anglong as
also the hills. It also takes care of the heavy load of Army and para-military
because of the insurgency, there is a huge installation of Army Units — 3 corps in
Dimapur, then there is a CRPF brigade headquarters in Assam and Nagaland
border at Dimapur. It is catering to the needs of all those in the side of Assam,
Manipur and Nagaland. I feel that this eight kilometres of track is not sufficient.

Therefore, we had come out with a proposal to connect inside Nagaland,
the foothill from Dimapur to Tizit which is crossing six districts covering about
300 kilometres. This is a rich oil belt and also rich in minerals. This will also
connect the further most end-to-end within the state traversing the rich mineral

belt and also crossing the Tuli Paper Mill. This would also boost the agricultural
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products because these are plain sectors having very good fertile areas for
cultivation. It also have the potential of bringing up the township and a
commercial hub.

Sir, let me mention a project which was sanctioned in 1997. It was to go
from Diphu to Karong and the foundation stone was laid in 1997. However, in
2004, this was diverted to Jiribam-Tupul. This is avoiding the Nagaland State.
Therefore, I want the Ministry to re-visit this project and do something. I am not
objecting to whatever was done for Jiribam-Tupul line. But the original proposal
of Diphu to Karong should be re-visited and justice should be done to this project
also.

The project from Dimapur to Kohima connecting the capital is taking a lot
of time. We had some land-related issues but these were resolved. Therefore, I
hope with 54 per cent funding in the north-east, sufficient funds would be given to
complete this project. Coming back to Dimapur to Tizit, this project was
announced in the Rail Budget of 2011 but it awaited the approval of the Ministry.
Therefore, I hope this time this project will be considered as it is one of the most
important projects for the State of Nagaland.

The Dimapur railway station needs upgradation and modernisation. We
need to create more platforms. We need to raise passenger quota from there and
the passenger capacity has to be increased. The Rajdhani Express is the only fast
train which crosses Dimapur and it stops for only 4-5 minutes. When you have so
many passengers to take care from three States including the Army and para-
military, you have to improve the station. So, Dimapur station needs improvement
and upgradation. You should create more platforms for goods and also for

passengers.
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*SHRI P. NAGARAJAN (COIMBATURE): I would like to express my sincere
thanks and gratitude to our Tamilnadu permanent Chief Minister, Revolutionary
Leader ‘Puratchi Thalaivi’, Amma and my constituency people to elect me as an
Member of Parliament from Coimbatore.

Hon’ble Railway Minister presented his maiden Railway Budget for the
year 2014-15. Our Hon’ble Chief Minister has welcomed and appreciated this
railway budget. The Railway Minister has announce various new schemes and
new trains across India.

The Railway Minister introduced 58 new trains including
05 Jan Sadharan trains and 05 premium trains.

He has introduced 5 new trains for Tamilnadu State and 02 Pilgrimage
trains to Melmaruvathur and Veilankanni during festivals seasons. It will really be
helpful the people to visit these religious places during festivals. I appreciate the
Hon’ble Minister for his new initiatives.

To ensure the safety of passengers specially for women passengers in trains
and at stations across India, around 17,000 RPF constables are to be recruited and
4000 women constables for posting in all women’s coaches. It is welcomed by
the women passengers.

A Diamond quadrilateral to be launched for high-speed trains for
connectivity between the four metros for which Rs. 100 Crore allocated for taking
project forward. It is really to ease the passengers’ traffic and improve the rail
service in all metros.

Further the Railway Minister also announced 09 high speed trains which
will help to reduce train journey hours and passengers time also.

The Hon’ble Minister has unveiled several innovative measures in the IT
sector to increase the efficiency in functioning of the Indian Railways stations;

ticket machines to issue 7,200 tickets per minute, CCTV at be installed to railway

" Speech was laid on the Table.
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stations to monitor cleanliness at stations. | appreciate the Ministers initiatives and
innovative ideas behind this.

A ‘Cold Storage Godown’ near Chennai to preserve vegetables and fruits is
really a boost and encouragement to the vegetables and fruits growers.

The Hon’ble Minister has allocated Rs. 1785 crores for construction of road
over bridges. My Coimbatore constituency has not been totally neglected and even
a single project has been announced for this area. I felt some more new projects
and new trains would be introduced for Coimbatore but the people of these area
are totally disappointed. The following four daily floating trains may be
introduced for the convenience of the public:

1. Coimbatore to Tiruppur (50 kms.)

2. Coimbatore to Palakkad (50 kms.)

3. Coimbatore to Mettupalayam (50 kms.)

4. Coimbatore to Pollachi (50 kms.)

If the above daily floating trains are not possible, the following electric
trains may be introduced:

1. Palakkad to Tiruppur via Coimbatore and return;

2. Mettupalayam to Pollachi via Coimbatore and return.

Peelamedu Railway Station platform’s length may be extended from 18
coaches to 24 coaches to enable to all express trains terminating at Coimbatore to
stop at Peelamedu station which will enable the passengers to reach their homes
without wasting their time and also avoid crowd at Coimbatore Junction.

Necessary steps may be taken to introduce more express trains to Chennai
from Coimbatore.

A third electrified track may be laid between Coimbatore and Erode and a
new line between Tiruppur and Karur. This will reduce the restriction faced in
improving rail services from Coimbatore.

All Express trains running through Tiruppur to Palghat must terminate at

Coimbatore Junction.
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Toilets, lights and Platform roofing to be constructed in Singanallur and
[rugur Railway Stations.

Podanur, Singanallur and Peelamedu Railway Stations may be expanded
and provided additional basic facilities to make them serve better.

Widening of Second Front entrance to Coimbatore Railway station may be
done by acquiring land near Collector’s Office.

Stoppage may be provided for the Mettupalayam and Coimbatore train at
Veerapandi, Pudhu Pudur and Tudiyalur Railway Stations and platform needs to
be erected at these stations. It is the long pending demand of the people of this
area.

Hence, I request the Hon’ble Minister to take necessary action to complete
the above projects at the earliest.

With these words, I conclude my speech.
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"DR. PRABHAS KUMAR SINGH (BARGARH): 1 would like to request to

include the following proposals/projects/demands for the developmental purpose

of my constituency by the various ministeries.

l.

Construction of railway over-bridge at Jagannath Nagar railway
crossing at Barpali, Bargarh, Odisha, where thousands of vehicles
pass through daily from three districts namely, Bargarh, Sonepur and

Boudh, creating lot of traffic problem.

2. Number of casualties daily occur due to unmanned railway phatak at
several places in my constituency. Therefore, those railway
crossings should be guarded properly.

3. Barpali, Bargarh and Jharsuguda railway stations should be
modernized.

4. A special railway division office should be opened at Jharsuguda.

5. The following express trains should be halted at the Barpali railway
station —

Train No. Name of the Trains

12994 Puri-Gandhidham (TU) Weekly

12993 Gandhidham-Puri (SU) Weekly

18405 Puri-Ahmedabad (TH) Weekly

18406 Ahmedabad-Puri (SA) Weekly

18107 Rourkela-Korapur (Express) Daily

18108 Koraput-Rourkela (Express) Daily

12835 Hatia-Yasbantapur (Exp) (Tu. Sa) Weekly

12836 Yasbantapur-Hatia (Exp) (Tu. Sa) Weekly

18473 Puri-Jodhpur (Exp) (W) Weekly

18474 Jodhpur-Puri (W) Weekly

" Speech was laid on the Table.
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18442 Ajmer-Puri (Thu) Weekly
18441 Puri-Ajmer (Sa) Weekly
18309 Sambalpur-Nanded Tri-weekly
18310 Nanded-Sambalpur Tri-weekly

The following trains should be halted at Attabira station —
Samaleswari Express ; and Bolangir-Bhubaneswar inter-city.

6. Extension and opening of new trains — Even after 66 years of our
Independence, the people of Bargarh and Bolangir are yet to get direct
trains to New Delhi. So I request to extend Jammu-Tawi-Rourkela Express
to Titlagarh.  Besides, weekly thrice Amritsar-Visakhapatnam via
Sambalpur, to Bhubaneswar may run through Sambalpur Titlagarh for the
remaining day of the week. Again, I would like to request to run a new
Bhubaneswar-New Delhi Rajdhani Express via Sambalpur daily. There is
no morning train to Bhubaneswar from Bolangir. Therefore, Puri-
Sambalpur inter-city may be extended upto Bolangir. Construction of
double lines and electrification of Titlagarh-Sambalpur-Angul should be
made to avoid heavy traffic. Another railway over-bridge may be

constructed at Chowkipara Jharsugdra to avoid traffic problem.

Besides, I would like to take up the following proposals for action by
various ministries:

1. Dhanu Yatra, the largest open-air theatre of the world held
every year at Bargarh may be declared as a festival of
national importance.

2. The district of Bargarh is enriched with tribal and folk
culture. Therefore, a Tribal Museum may kindly be opened
at Bargarh by the Ministry of Tribal Affairs for the

preservation and exhibition of tribal art and artifacts.
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Nrusinghanath is a famous center of heritage and eco-tourism.
But unfortunately this site has not been properly given
emphasis in the tourist map of India. Therefore, sufficient
funds may be allocated for making it an important tourist
destination in the country.

Mega irrigation projects at Padmapur and Bargarh sub-
division and Jharsuguda district may be constructed to meet
the apathy of drought prone farmers.

Cold storages should be set up at Bargarh district for the
preservation of vegetables, etc.

New central schools to be opened at Brajarajnagar in
Jharsuguda district and Padmapur in Bargarh district.
Sambalpuri/Kosali language may be included in the VIIIth

schedule to the Indian Constitution.
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Sites St ’g g1 79 39 fafceai &1 & W Starg €l eman, i #9 99 2009, 2010, 2011 H
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IO MY ... (craym) iferiifed aera 8 SR &R urree 9™ W Foot Over Bridge,

escalators in all major stations, apart from facilities of shelter and toilets and other
big initiatives. The Railways is proposing to give utmost priority to enhance the

Budget allocation to 50 per cent, Sl ARl WRHR 7 Ygell IR AT gl feeh & agardt

AIH @I ¥ @I e & HRO sk 2l Indian Railways would be made paperless
within the next five years. YXofd # -7a-¥ 3R URel I I AR - Fed & w9 |
@1 gl Delhi will be connected with Agra, Chandigarh and Kanpur via high speed
trains. 317 519 Qoo ¥ WIGEE ¥ A A JRYR H JAADER 99 F T 2| 98 F99
T9T W 2l I8 HRA B AIQ T AS 2l AsT W Y, Plel, AYR, AR AR Al
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I welcome the fact that the Railway Minister has proposed to set up a

Railway University of Technical and Non-technical subject. I hope the university

is set up in Delhi. fGeefl <=1 @Y ASEFT 8 3R QR Q2 BT o7 fQeel! F TR Hae sl ol
3R 39 YFARGE &1 oy faeel H S a1 9 98 ¥ ! GeR SQ, a_AT el &
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BT TS ol IR TR H 3R Yed s W Fell Sl 21 9 &1 919 I STl 81 M1l 92T
TR H X & 9 AHR JoR TAT| I9 [ a-A_EE B Sl 15T 8, SAD! dAlbiorel §
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TP Yo PR 9o T8 a9 U 21 A d8l Ol B9 & 9ihe 9, 9 gid auf | g q
R & g B ors ¥ A A1 {6 § geadaR s aemsm

ARIGd, A AR @3 St & 9T g S W A1 & 99 gU € 9 98 W Ud /R
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SHRI P.V. MIDHUN REDDY (RAJAMPET): Sir, I thank you for giving me an
opportunity to speak on the issues concerning my State, Andhra Pradesh.

I am proud that Indian Railways cater to 17 per cent of the world’s
population and it is the largest employer in the whole world. Sir, the rail network
is the lifeline of our economy.

Coming to the issues concerning my State, we never had a proper Railway
Minister and great injustice has been done to us over the past few years. We
request the hon. Railway Minister to take note of this point. The 13" Schedule of
AP Reorganisation Act clearly states that Indian Railways shall, within six
months, of appointed day (a) examine the establishment of a new railway zone in
the successor State of Andhra Pradesh and take an expeditious decision thereon (b)
examine the feasibility of establishing a rail coach factory in the successor State of
Telangana and improve rail connectivity in the State and take an expeditious
decision thereon and (c) The Central Government shall take measures to establish
rapid rail and road connectivity from the new capital of Andhra Pradesh to
Hyderabad and other important cities of Telangana.

Sir, I would like to bring to your notice that none of these have been
mentioned in the recent Rail Budget speech and priority has not been given to
whatever had been promised in the Reorganisation Act.

Sir, there are 29 ongoing projects in Andhra Pradesh and Telangana at an
estimated cost of Rs. 20,650 crore. Though the hon. Minister has told in his
Budget speech that a Committee has been constituted to oversee these projects,
we do not understand the sanctity of this Committee without a proper time frame
and budget allocations in the Railway Budget.

I would like to bring to your notice one more point. Though we sought
funds for important ongoing projects like Cuddapah-Bangalore line, Nandyal-
Yerraguntla line, Venkatachalam — Obulavarpalli line which connects the
important Krishnapatnam Port, Nadikudi — Kalahasthi line and Kakinada —

Pitapuram line, not enough funds have been allocated to these projects. This
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paltry fund will be enough only to compensate the escalation costs and it is going
to be a huge burden on the Railways in future.

The longstanding demand of setting up a loco shed in Nandalur of
Rajampet constituency which is my constituency was not considered in spite of
huge infrastructure lying idle there. There are a lot of sheds identified which can
save a lot of money for the Railways if they start the work there as operations were
done there earlier.

There is nothing specific mentioned in the Railway Budget about the
temple town of Tirupati. The temple town of Tirupati is a very important town for
Andhra Pradesh and a lot of pilgrims visit the holy shrine of Tirumala everyday.
We agree that we need more funds. The hon. Minister was saying that they are
running short of Rs. 26,000 crore. The investors who are going to come through
PPP or FDI will come in only with the motive of making profits. So, it is going to
increase the burden on the common people. Common people in this country feel
that the railways is their own and that it is their personal carrier.

I appeal to the hon. Minister and the Union Government to come up with a
time-bound action plan and do justice to our people. This is my first speech and I
would like to thank my leader, Shri Jaganmohan Reddy garu, my parents and my

constituency voters for giving me this opportunity.
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DR. ANBUMANI RAMADOSS (DHARMAPURI): Mr. Chairman, Sir, thank you
for allowing me to speak on the Railway Budget 2014. The Railway Minister has
confidently given the Railway Budget this year. He has focussed on
modernisation, safety, cleanliness, high speed trains, milk trains, bullet trains, and
then the Diamond Quadrilateral. All these are appreciative of his efforts. But at the
same time we have to be cautious in the case of bullet trains. We know that in
China, which has the largest linkage of bullet trains in the world, about 3,000 kms,
except for one line between Shanghai and Beijing, all the other lines are incurring
huge losses. So, while investing huge amount of money in these lines, we have to
be a little prudent. At the same time, we need these high speed trains. So, we have
to use our limited resources cautiously and judiciously.

I would like to appreciate his efforts towards modernisation, safety and
cleanliness, which is a long-pending demand of this entire country.

Coming to Tamil Nadu, I would like to say that we feel ignored. The
Minister has forgotten or ignored to protect the interests of Tamil Nadu. It has a
population of more than 7.25 crore. But no new project has been announced. Only
five new trains have been announced, out of which three trains are starting from
Chennai which is a border of Tamil Nadu and another two trains which go into the
interior of the State, are biweekly ones. So, we feel let down by the Minister.

There have been a couple of long pending projects in Tamil Nadu. One of
the main projects is the doubling of Chennai — Kanyakumari line. This is not only
the heart of Tamil Nadu but also connects the entire India, North to South. This
has been ignored. We need to expedite this project and give more funds for that.
Also, a project which has been pending for more than ten years is the Dindivanam
— Nagri project, which goes to Andhra Pradesh, needs to be expedited. Nearly 25
per cent of that project has been completed, but there has not been much allocation
this year. In Dindivanam — Tiruvannamalai line, where the people have not seen a

train in that area, not a single track has been laid. The Chennai — Pondicherry line,
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for which the survey has been done and the approval of the Planning Commission
has also been obtained, has also been ignored. The Chennai — Egmore linkage
which has been approved during the previous NDA Government has also been
ignored.  Then, regarding the Tambaram - Vilupuram EMU services,
electrification for four laning, which will benefit about three lakh people,
sufficient focus has not been given.

My constituency Dharmapuri is one of the backward constituencies not
only in Tamil Nadu but also in the entire country. The constituency could be
developed by the train connectivity. Dharmapuri town which is the headquarters of
the district has been ignored. I would request the hon. Minister to look into the
Morapur — Dharmapuri linkage, for which there was a train connectivity during
the British period but later on removed, because this one small connectivity of 27
kms. will show a huge improvement and development of the entire district. So,
through you Mr. Chairman, I would request the Minister of Railways to focus on
this. For this 27 kms. connectivity, a survey was done in 2007 and it has been
approved. The Railway Board has approved it. But, at the same time,
unfortunately, the State Government could not give the 50 per cent fund and it has
been ignored. So, through you, Sir, I implore the hon. Railway Minister to focus
on this.

There is one district headquarters in Tamil Nadu where there is no train, no
railway track at all so far. This is something which the hon. Minister must look
into. It is Krishnagiri district and the district headquarters town of Krishnagiri has
no railway linkage or connectivity.... (Interruptions)

SHRI K. ASHOK KUMAR (KRISHNAGIRI): Sir, this is my constituency. I laid
my speech on the Table of the House in which I have mentioned this also....
(Interruptions)

DR. ANBUMANI RAMADOSS : I am speaking on behalf of you and also on
behalf of Tamil Nadu. I am sure the hon. Railway Minister will focus on that as

well. This is my neighbouring constituency.
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When the hon. Minister said that there is going to a lot of Private-Public
Participation and FDI in the Railways, there has been a huge apprehension among
the 1.3 million railway employees whether there is going to be privatization and
all such things. I would like to convey the apprehensions of the employees to the
hon. Minister through you, Sir. But, at the same time, I would like to say that we
need development in the country like the model of the Airport which has been
modernized. I would like to appreciate that effort as well.

Lastly, taking into consideration not only the conscience of the House but
also the people outside, the fare increase is too much. I would request the hon.
Minister to bring down the railway fare hike so that the entire country is benefited.

With these words, I conclude.
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*SHRI B. SRIRAMULU (BELLARY): NDA Government under the leadership
of Hon. Prime Minister Shri Narendra Modiji came to power at the centre and hon.
Railway Minister Shri D.V. Sadananda Gwoda presented its first railway budget.
Railway budget is equally important as General Budget for the country. Hon.
Railway Minister has made very good efforts to give right direction to the Indian
Railways by introducing various new projects.

Railways is the cheapest transportation of the country. Hon. Minister has
given a comprehensive statement of day to day expenditure and income of the
Indian railways. There are a number of new railway projects which remained in
the budget paper only. The Government needs at least Rs.5 lakh crores to
complete the pending railway projects. It is the need of the hour to give serious
thought to the ways and means to mobilize such a huge fund from various sources
including its own revenues.

For the first time in the history of Indian railways, the Government of India
proposes to establish a Railway University. India is known for having a largest
railways in Asia. An University for Railways would certainly help to improve
skills and Technological Development of Indian Railways. I would like to request
the hon. Minister for Railways to set up Railway University at Bellary district in
Karnataka as it is a very backward area. An university of Railways would help the
district to trigger all-around development.

I welcome the steps taken up by the hon. Railway Minister to check the
atrocities committed against women commuters during their journey. It certainly
would bring good name to the Government.

I also welcome the announcement of a bullet train to run between Mumbai
and Ahmadabad. New train to connect piligrim centers like Pandarapura and
Rameshwaram. Introduction of a new train to spread the values and messages of

Swami Vivekananda etc., is quite appreciable.

" English translation of the speech originally laid on the Table in Kannada.
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In the first NDA Government under the leadership of Shri Atal Bihari
Vajpayee the Golden Quadrilateral was introduced to connect the major cities of
the country. Similarly, now Diamond Quadrilateral railway project is announced
in this railway budget. The railway budget has mentioned that some important
railway projects would be taken up with the help of FDI and PPP. I request all the
hon. Members of the House to extend cooperation to the efforts of our NDA
Government. Hon. Minister for Railways has presented his first budget keeping in
view all limitations of resources in mind. As far as Karnataka state is concerned
the railway budget 2014-2015 has made some efforts to do justice. The
announcement of a railway line between Gadag-Bijapur-Bagalakota would help to
connect both the states of Karnataka and Maharashtra. The announcement of
trains to run between Bangalore and Ramanagara, Bangalore and Tumkur,
Bangalore and Mysore would certainly case the huge traffic in these cities.

Annoucement of Suburban rail to Asia’s rapidly developing Bangalore city,
would help daily commuters and decongest roads and highway. I appreciate the
farsighted decision of the NDA Government.

Announcement of new railway projects would not be enough.
Arrangement of funding is also very important. Understanding these facts the hon.
Railway Minister has clearly stated in his budget speech that the railways projects
would be taken up with the help of FDI.

Hon. Minister has also said that bringing FDI 1s a difficult task in the initial
years but there will be no problems in future.

I would like to point out that the railway budget presented by Shri
Sadananda Gowda ji has not made any false promises. He has taken every aspect
into consideration including financial constrains before presenting his budget.
Therefore, in my view it is a development oriented and pragmatic budget.

I welcome the announcement for survey of the new railway lines and new

express trains for Karnataka.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you, Mr. Chairman, Sir. |
rise to oppose the Railway Budget proposals for the year 2014-15 mainly on three
grounds. The first one is the aspect in respect of privatization; the second one is
the fixation of priority; and the third one is the discrimination to certain States.

The first point which I would like to highlight is, as just now my learned
friend has cited, the Indian Railways is the lifeline of Indian economy and Indian
infrastructure. It is a proud and prestigious organisation of the nation and it is
playing a pivotal role in maintaining the unity and integrity of the country. For
such a very important organisation like the Indian Railways, the message, the
indication, the crux of the Speech of the hon. Railway Minister is that it is going to
be privatized. It is in the sense that it is going to be privatized by three ways.
First one is through FDI, second one is through Private Public Participation (PPP)
and third one is through outsourcing. These are the three methods by which
Indian Railways are going to be privatized. Definitely, even the hon. Railway
Minister is very proud to say that 23 million passengers per day are using the
Railway service. Over one billion tonnes of freight traffic is there per year, and
1.31 million employees are working in the Indian Railways. In the global scenario
also, railway connectivity wise, Indian Railways are having the 4™ place in the
world. Privatizing such a big and prestigious organisation of our nation cannot be
even thought of.

Also the Minister in his Budget Speech has used three terms. One is
commercial enterprises versus welfare organisations. Second is, commercial
viability and social viability. Combining these two factors, he has stated very
good words, that is ‘the decade of golden dilemma’. ‘The decade of golden
dilemma’ means the Railway Ministry is in a dilemma whether it is to continue as
a commercial enterprise or whether it is to act as a welfare organisation as far as
the country 1s concerned. So, such a dilemma is being described as ‘the decade of

golden dilemma’.
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In respect of the social responsibility, the Minister’s speech goes to show
that 16.6 per cent of the gross traffic receipt is being used for social welfare
activities. My question is this. In a large country like India having 126 crores of
population and out of which 30 per cent still lives below the poverty line, spending
Rs. 20,000 crore, that is 16.6 per cent of the gross traffic receipt for social welfare
activities, is that a big amount? It is the social responsibility of the country to
serve its people. Or it is the bounden duty of the Indian Railways, the country to
dedicate this social service organisation to fulfil the social obligations. My point
is this. If FDI comes, if PPP comes or if it is being outsourced, what would be the
fate of the poor passengers? It is very strange to see that out of the 23 million
people who are using Indian Railways, 90 per cent of the people are the ordinary
people, the common man. If FDI comes into the picture, if PPP mode comes into
the picture, what would happen to the common people, the toiling masses of this
country? So my point is, please review the policy of the Indian Railways in
respect of FDI and PPP. Do not privatise this big organisation. This is my first
point.

15.00 hrs

My next point is regarding the priorities to be fixed. We are not against the
bullet train and high speed rail corridor. What is the amount going to be spent on
that? It is Rs. 60,000 crore. Such a huge amount is going to be spent for the bullet
train from Mumbai to Ahmedabad and for the high speed corridor an amount of
Rs.9 lakh crore is required. What would be the result of it? We have to consider
the existing railway infrastructure.

In this regard, I am putting three main suggestions to the hon. Railway
Minister. The first suggestion is to rehabilitate and strengthen the existing railway
infrastructure and then go in for new projects. The second suggestion is to
augment the existing capacity by means of doubling the lines. The third

suggestion is that the market share of freight traffic of the Indian Railways is
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below 31 per cent, so, give due preference to enhance the market share of the
Indian Railways in respect of freight traffic.

I come to the resources available with the Indian Railways. I do appreciate
the views of hon. Railway Minister in respect of resource mobilisation. The hon.
Minister has cited the point that the Government has to find out the resources from
the Public Sector units of the Railways, and investible fund has to be utilised. I
fully support and endorse his view. But along with that, I would like to make
another suggestion. The hon. Minister can also think of having investment of
other public sectors like Steel Authority of India, etc. These are the suggestions
which I would like to make to the hon. Minister. If we think in such a positive
way, definitely, the FDI and PPP can be avoided and Indian Railways can be
strengthened.

Sir, I would not like to go into the details of my State. My learned friend
from Kerala has already cited all these issues. In this Budget, there is a total
neglect of my State Kerala. I am not going to repeat any of them. Out of the 58
proposed trains, there is no train for Kerala. There would be 15 line surveys but
none for Kerala. There are proposals for doubling of 10 railway lines but none of
them belongs to Kerala. There is a proposed Diamond Quadrilateral Network of
High Speed Rail Network but not a single city of Kerala is included in it. There is
also nothing for Palakkad Coach Factory and Cherthala Wagon Factory. As far as
ROBs are concerned, not a single ROB is proposed in Kerala. All the MPs of
Kerala both LDF and UDF met the hon. Minister. His response was very positive.
We hope that some positive assurance will be given in the reply of the hon.
Minister.

Sir, I want to make two points regarding my Constituency. I represent
Kollam Constituency. It is a city of cashew. Kollam Railway Station is the first
railway Station in Travancore. So far it is not modernised. I request you to
declare Kollam Railway Station as the model railway station with a new terminal.

The entire House is well aware of Sri Dharmasastha temple at Sabarimala. It is
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just 50 kilometres away from the Sri Dharmasastha temple at Sabarimala.
Thousands and thousands of devotees visit that place. Let Punalur Railway
Station be declared as a destination to the Sabarimala pilgrim centre and other
amenities may also be provided to them.

I hope that a declaration or a response from the hon. Railway Minister
would come in respect of Sabarimala Temple and three other temples —
Achankovil Sri Dharmasastha Temple, Aryankavu Sri Dharmasastha Temple and
Kulathupuzha Sri Dharmasastha Temple. All the temples are connected with
Sabarimala. These all are very near to the Punalur Railway Station. So please
declare it as a pilgrim centre.

With these words, thank you very much.
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"SHRI ANTO ANTONY (PATHANAMTHITTA): 1 submit the following
requests to the Government with regard to enhancing rail connectivity and
facilities in Kerala.

First of all, I request the Government to kindly do the needful in
materializing the Sabari Rail Project. Proposed Sabari Rail Project connects
Sabarimala with Indian Railway network. Sabarimala is unique in the country for
many reasons. Around for crore devotees of Lord Ayyappa pay pilgrimage to the
Sabarimala Shrine every year. Overwhelming majority of devotees come from
outside Kerala including North Indian States. Another commended reason behind
the pilgrimage to Sabarimala is its promotion of communal harmony. At present,
there is no railway line to connect devotees with the Sabarimala Shrine.
Therefore, the Government of India sanctioned this dream project in the year
1997-98.

Even though it is a dream project, the proposed Sabari Rail is delayed due
to various reasons. Railway Budget 2014-15 does not mention about the follow up
works regarding the Sabari Rail. Therefore, not even a single paisa has been
earmarked in this regard. During the presentation of Railway Budget 2013-14 the
then Railway Minister signalled a positive nod toward the Project by declaring the
provision to carry out detailed survey from Erumeli to Thiruvananthapurm.
People in Kerala believed that the Rail Budget 2014-15 would have enough
provisions to further advance the status of the Project. However, it did not
happen. Therefore, I request the Government to kindly allocate sufficient fund
for survey regarding the Sabari Rail.

According to the existing norms, the State Government of Kerala has to
bear 50 per cent of the total cost of the project. It is estimated that the State
Government of Kerala has to spend Rs. 900 crore for the Project. However, the

State is not in a position to bear this huge amount. Implementation of Sabari Rail

" Speech was laid on the Table.
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Project is delayed for these reasons. Therefore, I request the Government to
consider Sabari Rail Project as a unique one and implement it as a Government of
India’s fully funded scheme.

Another demand I submit before the Government is to upgrade Tiruvalla
Railway Station in to a World Class Station in the public-private-partnership
(PPP) mode. Tiruvalla is the only railway station in Pathanamthitta district in
Kerala. It is the nearest railway station to Sabarimala. Strong presence of NRIs
and land availability are the advantages for the development of Tiruvalla Railway
Station. Despite these factors, potential of Tiruvalla Railway Station remains
unutilized. This should be changed. Modernizing Tiruavalla into World Class
Railway Station in the PPP mode will bring a lot of revenue to the Indian
Railways without any cost and risk. Above all, it will be beneficial to the people
in Pathanamthitta district. Therefore, I request the Government to kindly take a
positive step in this regard.

Forming a Peninsular Railway Zone for Kerala has been a long standing
demand of the people. Peninsular Railway Zone was assured to Kerala by the
Government of India during the formation of Salem Railway Division. However,
the demand has being ignored or neglected since then. Therefore, I request the
Government to take a favourable action for carving Peninsular Railway Zone for
Kerala.

Rail network across the State of Kerala has been over-utilized and
congested. Hon’ble Railway Minister has also pointed out this reason for not
granting new trains to Kerala in his maiden budget. This is true; railway network
in Kerala is over-crowded and congested. We need more railway lines and
doubling of the existing routes. However, the fact is that the Government allocate
a meager amount for land acquisition in Kerala. As a result, the State Government
fails to acquire and surrender sufficient land for rail projects in Kerala. Our Chief
Minister Shri Ommen Chandy has already requested the Government of India to

grant sufficient fund for land acquisition for railway projects in Kerala. Having
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understood the realities in this regard, I also request the Government to kindly
allocate sufficient fund for land acquisition for railway development projects such
as laying new lines and doubling of existing routes.

The State Government has submitted a proposal for a suburban corridor rail
project in Kerala on the Thiruvananthapuram-Chengannur-Harippad route. As
you know, suburban services provide hassle-free travel for short-distance rail
passengers. These kinds of high speed trains will be a solution to traffic congestion
and pollution to a great extent. Therefore, I request the Government to kindly
consider the proposal of Kerala in this regard.

A Coach Factory was announced to Kerala during the presentation of
Railway Budget 2008-09. The proposed factory is setting up in Palakkad district.
The State Government has handed over 230.10 acres of land to the Government of
India. The Project needs further financial assistance from the Government.
However, there has been no mentioning about Palakkad Coach Factory in the
recent Rail Budget and hardly any fund allocation accordingly.

In the same manner, the proposed Wagon Factory in Kerala also has been
neglected in the Railway Budget 2014-15. 78 acres of land is readily already in
hand for setting up the Wagon Factory in its identified location at Cherthala in
Alappuzha district. Therefore, I request the Government to expedite processes in
setting up Coach Factory at Palakkad and Wagon Factory at Cherthala.

Before I conclude, 1 appeal to the Government to consider long standing
demands such as to augment the number of coaches on existing trains, completion
of electrification works, elimination of level crossings and construction of over
bridges and footbridges. 1 hope the Government will favourably consider these

requests for ensuring the best service to the railway passengers.
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SHRI KESINENI SRINIVAS (VIJAYAWADA): Hon. Madam Chairperson, [ am
thankful to you for giving me this opportunity to deliver my maiden speech today
on the Railway Budget in this temple of democracy.

I am greatly indebted to my leader Shri Chandrababu Naidu and the people
of my Constituency Vijayawada for having chosen me to represent them in this
august House.

Madam, I appreciate the efforts laid down by the Railway Minister, Shri
Sadananda Gowdaji in presenting a Budget, which is progressive and capable
enough to place one of world’s largest railway networks back on the development
track.

A lot of new initiatives like setting up a railway university, Innovation and
Incubation Centre etc., would surely help in much needed technology upgradation
and research to provide a safer travel to millions of passengers commuting daily
on Indian Railways.

Madam, I also welcome the various steps taken by the Railway Minister to
improve the passenger amenities at railway stations and on board trains.
Providing good sanitation, setting up of escalators, elevators and FOBs, creating of
WiFi zones, work stations in long distance trains, better passenger waiting
lounges, hygienic food, etc., are all on the Minister’s agenda. Steps like these
would surely generate positive comments from passengers.

I am also happy to note that the Indian Railways carry more than a billion
tonnes of freight every year and would soon be the largest freight carrier in the
world. Boarding a bullet train had been a dream for many in our country and we
are happy that it would soon be fulfilled with the introduction of a bullet train
route between Mumbai and Ahmedabad.

During the first NDA regime under the leadership of Shri Atal Behari
Vajpayee, the country was gifted with an express highway network, “The Golden
Quadrilateral” and now under the leadership of Shri Narendra Modi Ji, a proposal

to create an Express Rail Network namely, “The Diamond Quadrilateral”
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connecting all the metro cities will enhance the connectivity across the country. A
proposal to introduce high speed train with speeds between 160 and 200
kilometres would drastically reduce travel time and benefit millions of passengers.

Now, coming to my State, as | have mentioned earlier, the people are
passing through a very difficult phase and are greatly in need of support from the
Central Government. The Railway Budget, I would say in the context of my State,
has been a ‘mixed bag’. We would have been happier if the Railway Minister has
been a bit more generous. I thank him for announcing a new daily train, AP
Express connecting my constituency, Vijayawada, with the National Capital, New
Delhi and also for a few more trains like the Vizak-Chennai weekly Express Train
and other weekly trains. We also welcome the proposal to set up a new co-
ordination committee to monitor various ongoing projects in my State.

The people in my State were eagerly waiting for the announcement of a
new railway zone to Andhra Pradesh, which was promised to us during the
bifurcation. We were demanding that a new railway zone needs to be set up with
Divisions of Vijayawada, Visakhapatnam, Guntur and Guntakal. Agitations have
been going on for many days in many parts of the State for the fulfilment of this
demand. Me and my colleagues in the Parliament have also met the hon. Minister
and requested him to make an announcement in this regard at the earliest. We
expected that there would be a mention on this in his Budget speech but we are a
bit disappointed that it did not happen so.

An initiative to improve rail connectivity to ports in tandem with the Sagar
Mala Project would boost freight movement and help in efficient freight
management at ports. My State, Andhra Pradesh, has the second largest coastline
in the country covering 960 kilometres with a lot of new ports under development.
We request the hon. Minister to enhance rail connectivity to these ports under this
initiative.

The State of Andhra Pradesh today requires a lot of new infrastructure to be

created in the form of new railway lines, doubling of existing lines, upgradation of
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facilities at railway stations, developing new satellite stations in cities like
Vijayawada, Visakhapatnam, Guntur and Tirupati. One such example is the city of
Vijayawada which is the largest railway junction in South India with more than
250 Express Trains passing through it daily and passengers to the tune of 1.5 lakh
board different trains everyday.

The Vijayawada Railway Division alone generates more than Rs.3000 crore
revenue every year. Due to lack of satellite railway stations in the city, the existing
station is under huge stress and these days the trains are getting delayed due to the
non-availability of platforms though there are 10 of them right now. The people of
Vijayawada have been demanding development of satellite railway stations at
places like Gunadala, Ramavarappadu, Rayanapadu and Singhnagar. We wish the
Railway Minister takes a note of these issues and addresses them in future.

The city of Vijayawada in the present scenario post bifurcation needs better
connectivity with major cities across the country and new trains to Mumbai and
Ahmedabad in the West Coast, Bhubaneshwar and Kolkata in the East Coast and
Bangalore, Mysore, Coimbatore, Cochin and Thiruvananthapuram in the South,
etc., would fulfil the travel requirements of the largest commercial hub of the State
of Andhra Pradesh.

Connectivity of Rayalaseema region with other parts of the State is also
very essential. The people in this region have been suffering for years due to lack
of proper rail connectivity with places in coastal Andhra. We request the hon.
Railway Minister to consider this issue positively and create rail infrastructure
between these two regions in the State.

With these words, I, once again, thank you, Madam and conclude my

speech.
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HON. CHAIRPERSON: Hon. Member, now it is not possible. There are many
Members who wish to speak.
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HON. CHAIRPERSON: Hon. Member, please conclude.
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HON. CHAIRPERSON: Hon. Member, please sit down.
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"‘SHRI MOHANBHAI KALYANJIBHAI KUNDARIYA (RAJKOT): I
would like to congratulate the Hon. Minister of Railways for presenting his
maiden budget under the able and efficient leadership of Sh. Narendra Modi ji.

I would like to bring to the kind notice of the Railway Minister the long
term pending demand of the people of Saurashtra region for doubling the railway
track from Rajkot to Surendranagar. This issue was raised up several times during
the tenure of previous government also, but nothing was done on their part.

The earlier government is all to blame for the constant extreme negligence
of such a popular demand by the people of Saurashtra, which is in no way
economically unviable.

It is understood through the various passengers organizations and chamber
of commerce that due to the heavy passenger traffic of trains, the railway tracks
are being over-loaded in use and causing inconvenience for the people. It is
known that 140% of railway single track is being used for movement of trains at
present. It may be always unhealthy to use over utilized than the permissible.

You are well aware that the Rajkot is central place to connect the tourism
circuit. It is always observed that the residents as well as the religious passengers
feel uncomfortable to get the proper connectivity for their further journey due to
non-availability of additional trains due to single railway track.

It will be grateful for your intervention to intimate the Ministry of Railways
to decide the doubling of railway track from Rajkot to Surendranagar favourably
and on priority and oblige the people of Saurashtra.

It is important to bring to the notice few more works that the execution
work of RUB at Rail Nagar near Rajkot Railway Yard was awarded by Dy.CE,
WR Ahmedabad of which the estimated cost was revised upto Rs. 17.49 cr but the
execution of work is still pending and now presently needs to be started

immediately as the work was suffering because of waiver of levy charges and

" Speech was laid on the Table.



15.07.2014 250

licensing charges as a special case in this matter. However, this work should be
speedily expedited in the view of the long term pending problem.

As regards the execution work of laying of underground drainage pipeline
of 400 mm in Dia. across the NH 8B, that is Porbander —Rajkot — Bamanbore
about 181 KM near Manasorver area, all the queries raised by the Railway Deptt.
have been fulfilled and duly complied but we regret to state that still this work is
pending with no excuse.

The GOI has sanctioned sewerage project phase 2, part 2 for the remaining
area of Rajkot Municipal Corporation under JINNURM. It is utmost necessary to
complete the laying of underground pipeline across railway line as the entire
project is under process but the permission for laying the aforesaid line is still
awaited by the Railways.

Laying of 350 MM dia gravity drainage pipeline at 1/9-2/0 between Rajkot
— Bhaktinagar under JNNURM Scheme of GOI - Inspite of having all permission
and formalities the execution of aforesaid work is pending since 2010.

The execution work of laying 1000 mm Dia drainage pipeline in D Zone
across the Railway line was sanctioned under JINNURM Scheme by the GOI but it
is regretting to state that till date the execution work has not been carried out by
the railways.

Rajkot is the hub of Saurashtra region. The demand of the local people is
to introduce new train from Porbander to Rajkot via Vansjaliya — Jetalsar route
due heavy traffic in the morning by 7 am due to which the working people are
forced to use the private buses for lack of the train.

I request to introduce a new train between Porbandar — Jamjetpur — Upleta
on daily basis to enable the passengers to travel on Vansijiliya and Jetalsar route.
It is the main demand of the people there.

It is to mention that 29 trains are running on the route from Porbander via
Jamnagar Rajkot for approximate 5 lacs passengers, on the other side only 3 trains

are running on route Porbandar, Rajkot via Vansjaliya for approximate 18 lacs
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passengers per day. It is not understood why the step brotherly behavior is being
done for the route via Jetalsar Vansjaliya. It is our demand to introduce long
distance new trains on this route.

It is suggested to connect the 91 km track of Jetalsar Vansjaliya route to
Rajkot division instead of Bhavnagar, because Bhavnagar is far away other than
Rajkot and the Rajkot division is also the administrative division.

It is also requested that the departure of the train No 19572 leaving from
Porbandar by 1 hour 30 minutes, so that the passengers will be able to get the
connectivity of the train No0.59298 Veraval — Porbandar Express at Jetalsar
junction by 18.25 Hrs. This change will help the passengers to get additional train
facility on Somnath Rajkot section. We request you to kindly change the train
timings in the next following time table for passengers getting connectivity at their
end.

The major changes suggested by the Railways have been already accepted
by Rajkot Municipal Corporation. But I regret to state that inspite of repeated
reminders in this matter the execution of work is not yet started, it is not
understood why the delay is occurring.

I would like to state that execution of all pending works related to the
Railways may kindly be expedite at the earliest as the delay has occurred for a

long term period.
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"SHRI LADU KISHORE SWAIN (ASKA): 1 represent a rural parliamentary
constituency namely Aska of Odisha. Sorry to say that even after 67 years of
independence, there is no railway network in my constituency. Only one railway
line is there which is linking to join the other segments of the country. The line
crosses through the constituency along the lake Chilika of East Coast railways. It
has one stoppage at Keshpur (Khalikot) since pre-independence period. The
Britishers showed sympathy by initiating a halt of the express trains at Keshpur
because the farmers of that area had donated the lands for establishment of the
Railway station, Keshpur, that was being continued even in Independent India but
has been forgotten now.

Here, I have the pleasure to mention that there are lakhs of workers from
this area who are working in Surat of Gujarat and Mumbai. My request to the
Hon’ble Minister that the old railway station, at Keshpur to be renovated and the
Express trains approaching Surat and Mumbai to be stopped at the station Keshpur
as a token of sympathy to those people who have donated the land as well as for
the convenience of lakh of workers of Ganjam district who are working in Surat of

Gujarat and Mumbai.

" Speech was laid on the Table.
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*SHRI NANA PATOLE (BHANDARA-GONDIA): At the outset, please
accept my best wishes for your assumption of the august office of the Union
Minister for Railways. The entire rank and cadre of the Bharatiya Janata Party
thank our Hon’ble Prime Minister Shri Narendra Bhai Modi Ji for assigning you
with this portfolio and the entire country is hopeful that the slow pace of
development of railways will increase its speed and the development will spread
across the country.

I would further invite your kind attention to some of the urgent requirement
pertaining to your Ministry in the Bhandara-Gondia Parliamentary Constituency
represented by me in the Parliament. This is one of the backward districts of the
State which was represented earlier by Shri Praful Patel, the then Minister for
Civil Aviation and then in the Ministry of Heavy Industries. The people of this
constituency have given their mandate to me in general and the BJP in specific
with the hope that their grievances will get due attention and the area will develop
at par with other places.

I would, therefore, request your kind patronage and support from your
Ministry for the development of my Constituency by considering the following
proposals:-

1. Goods Shed: Gondia is one of the fast growing industrial centre

which also produces substantial quantity of rice. However, the present
Goods Shed which is situated in the middle of the city does not meet the
requirement as it cannot be expanded or developed due to paucity of
space and other reasons due to its geographical location. Hence, there
is an immediate need to shift the Goods Shed to any of the corner of the
city with the proposal for further development of the same in the larger

interest of the people of this area.

" Speech was laid on the Table.
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Further, the railway authorities have identified a place near Tumsar
Railway Station for setting up of Goods Shed to cater to the requirement
of the people of Bhandara District. The work of construction of the
goods shed may kindly be taken up on priority so that the residents of

the area could avail of the benefit of the same.

Upgradation of Gondia and Bhandara Railway Stations as Adarsh
Stations: Gondia Parliamentary Constituency is one of the few
constituencies which covers two District headquarters i.e. Gondia and
Bhandara. Though railway stations exist in the headquarters of these
two cities, several developments are required to be made. As a first step
in this direction, I request that the above two stations may be upgraded

as Adarsh Stations.

. Increase in the length and height of Platform: Recently new train

service has been introduced between Gondia and Chandrapur which is
being used by large number of train travelers. However, the platforms
in all the stations enroute this railway line is very low, which is resulting
in several accidents. Hence, there is an immediate need to increase its
height to prevent further accidents and facilitate smoother movement of

rail passengers.

Stoppage of Trains: Gondia, Bhandara and Tiroria are some of the
major stations in the main railway line between Howrah to Mumbai,
Bhubaneswar to many areas in Maharashtra and Gujarat. However,
many of the trains do not halt in Bhandara Railway Station which is a
district headquarter. I, humbly request you to kindly consider stoppages
of some of the important trains at the stations falling in my constituency

for the benefit of the people of my constituency.
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S1.No. | Train No. and Name Stoppage required at

1 12870 Hwh-CSTM Bhandara

2 15612- Karmabhoomi Exp Bhandara

3 18030-SHM-LTT Exp Bhandara

4 12152-HW-LTT Samarasata Exp Bhandara

5 12102- Jnaneswari Exp Bhandara

6 12146-BBS-LTT Bhandara

7 12106 Tirora

5. Introduction of New Train Service: Akola is one of the famous religious

centers being visited by substantial number of pilgrims from all parts of the
country and specially from different parts of Maharashtra. Considering the huge
flow of traffic from Gondia to Akola, I request that a daily intercity train from
Gondia to Akola be announced in the Railway Budget 2014 and introduced
subsequently to meet the growing demand of the people of the area.

The demand for new railway line between Gondia-Jabalpur is long pending
aspirations of the people of this area. After a long series of demand, the above
project was sanctioned by the Government and the work has commenced. I have
noticed that there is delay in completion of this project as in some areas between
this line, the clearance from the Forest Department has not been received. The
delay in completion of this project will result in time over runs and cost over runs
which could be avoided if the requisite clearances are expedited. I request your
personal intervention in taking up the matter with the concerned for the same
which will save substantial revenue to the Government and facilitate early
completion of the projects.

I shall be grateful if you could consider my above requests and include the
same in the Maiden railway budget of our Government, which will go a long way
in fulfilling the aspirations of the people of my constituency.

HON. CHAIRPERSON : Now Shri C.R. Chaudhary.
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SHRI JITENDRA CHAUDHURY (TRIPURA EAST): Respected Chairperson, I
am very much grateful to you for giving me this opportunity for the first time to
speak in this august House. I would have been very much happy if I could have
extended my supportt.... (Interruptions)

HON. CHAIRPERSON : Hon. Member, your time is only three minutes. Please
try to conclude within that.

SHRI JITENDRA CHAUDHURY : This is my maiden speech. Please give me ten
minutes. [ would have been happy if I could have supported this Budget placed by
the hon. Railway Minister. But, some glittering announcements have been made in
the Budget. If we go by the history of our Railways, it has been claimed that we
have been in the club of US and the Russia. But, we find that our population is
1250 million. Compared to this, if 23 million population travel by rail per day, it is
only 1.84 per cent, even less than two per cent.

A few days back, one project in Kashmir has been dedicated to the nation.
Why is it after 65 or 66 years of Independence? Why was it not done before? I hail
from a place in Tripura which is the last part of India in the East. The hon.
Minister had said there that it carries steel, it carries cement, it carries salt etc. But
I would like to say that rail in our country is not used only for carrier of any goods
or passengers. Rail should be treated as one of the strongest tools for integration.
Unless the nook and corner of our country is connected with the rail, how can we
integrate this country?

I come from the North-Eastern region. Here, while appreciating the
Railway Minister, I would like to say that 54 per cent hike has been made
compared to the previous year. But there should be clear declaration by the
Ministry and the Government. Out of eight States of the North-Eastern region, till
today only two State capitals have been connected. It has been declared that
another two State capitals would be connected. Why not the other State capitals
like Aizawl, Imphal, Itanagar, and Kohima? Unless this is done, how can the

people of the North-Eastern region be connected with the rest of the country? So,
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generous flow of funds is required for the projects undertaken by the Government
to be completed.

Madam, despite the glittering announcements that were made, unless the
safety standards of the Railways are not improved, how can we claim that Indian
Railways is world class? Unless more than three lakh vacancies are filled up, how
can the safety standards be improved? There is no declaration on this in the
Budget.

Madam, in almost every paragraph of the Rail Budget, PPP and FDI have
been pleaded for. Hon. Members from the Treasury Benches have also been
appreciating this move. I would cite one example. Lok Sabha allotted the Bharat
Sanchar Nigam Limited and Mahanagar Telephone Nigam Limited SIM cards to
Members. But it is a fact that I cannot speak with my wife, my daughter in my
own State because BSNL and MTNL have stopped functioning. BSNL earlier was
privatised. And what is the state of affairs now? So, today if FDI and PPP are
introduced in Indian Railways, people will not get proper services but the private
parties, the foreign players will gain out of the toil of Indians.

Madam, I oppose this move while appreciating some enhancements, while
appreciating some glittering announcements. But definitely our Budget should be
targeting to reach to the nook and corner of the country and very much to the

North-Eastern region.
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H A Wol T8t o g, R 14 SR R ofR o= 39 Fa, 9 40 9 50 <@ @nT
A El...(ag™) I8 W 80 W 100 Wl A% & AT A B, gAifery agi wanfera SRt
qRu BT ET HRAT Sl s B -1 IMETE Bl AT Bl AT AFH e fagry
Aoyl Sft <7 g fam o, 99 UR XA b1 FH{Or SRaran Sy ... (@rger)

HON. CHAIRPERSON : Nothing will go in record.

(Interruptions) ... ~

* Not recorded.
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*SHRIMATI SANDHYA ROY (MEDINIPUR): More than 2000 people travel
everyday by Train No.Up-68007 Down-68002 this train. People of my
constituency have signed a letter and sent it to me. They have written about their
problems which they face every day. If they don’t get the service properly, they
might be compelled to go on indefinite strike. 1 represent these people and I
wish to draw the kind attention of Hon. Minister of Railways and other senior
members of their plight and request them to focus on this issue. It would be better
if in the extension train, a coach is reserved for the passengers of Belda at lease

I humbly request the Government to consider this matter seriously and find

a way out.

" English translation of the speech originally laid on the Table in Bengali
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"SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): The maiden
Railway Budget placed in the House by Shri Sadananda Gowda, Minister of
Railways on behalf of BJP Government is totally anti-poor and anti-people. On
the one hand, he has stated that Railways has to serve like a welfare organization,
and on the other hand, the fare structure has been increased manifold and has
become a burden to a common man and in some cases it is unaffordable for the
poor people. The Railway Budget does not focus on generation of revenue and it
does not spell out how the share of Railways will be increased in bringing the lost
traffic from roadways, which is coming down consistently. Attempt to increase
the volume of traffic has not been made, at present it has been kept at 4.9% which
in retrospect means the growth of traffic remains constant. In other words,
reducing volume of traffic from road to railways has not been attempted.
Decreasing load on roadways will lead to saving of precious fossil fuel which is
declining day by day. While increased transportation by Railways which is energy
efficient as consumes less energy to haul equivalent load by roadways will not
only save fuel but will also save the environment from dangerous carbon
emissions from road vehicles.

The course correction and initiatives stated in the budget speech lacks
innovation and no new ideas have been spelt out. In short, most of the action
plans stated had been thought over and implemented by the earlier Railway
Ministers. Emphasis on gauge conversion, doubling, tripling and even having four
lanes in busy section to increase line capacity is a common practice.

Mamata Banerjee as Rail Minister was aware of the financial health of the
Railways and accordingly a “White Paper” was taken out and was laid on the
Table of the House. To take the railways forward on a programmed manner to

achieve National goal of integration and reaching railway track to far reaching

" Speech was laid on the Table.
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corners of India, she had laid on the Table of the House the “Vision 2020”
document.

The document, VISION 2020 addressed four strategic national goals:-
Inclusive development, both geographically and socially; Strengthening national
integration; Large scale generation of productive employment; and Environmental
sustainability.

The Vision Document states; “The Indian Railways’ contribution to
national integration has been unparalleled. It has knit India together by connecting
all the regions, and almost all the States, in a single transport network. It has
always played a unique role in meeting the transportation needs of the common
man, while simultaneously serving as a critical infrastructure facilitator for the
carriage of goods. In the coming decade, it will continue to keep its service focus
on the underprivileged and the poor, even as it expands its services for the more
fortunate. It will cater to the needs of the people across geographies and income
strata as well as ethnic, religious and social diversities. It will better connect
centres of commerce and industry, places of pilgrimage, historical sites, and tourist
attractions, as also ports to hinterland. Railways also must reach the remote and
underserved areas of the country to bring them into the national mainstream of
development. The Indian Railways has been playing this role in the past, but not
fully. Our Vision is to deepen and broaden this agenda of inclusive and
integrative growth and to take it to new heights.”

“Vision 2020 addresses one of the biggest development challenges of
contemporary India, namely, growth with jobs and not jobless growth. Productive
employment opportunities must be created for all able-bodied Indians, especially
for our youth and preferably in their own habitats. By pursuing bold and
unprecedented ambitious targets in the much-needed expansion and modernization
of the railway network in India. Vision 2020 aims at considerably enhancing the
Indian Railways’ contributing to the national goal of achieving double-digit GDP

growth rate on a sustainable basis. It will accelerate economic growth, open up
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new avenues for employment in the primary, secondary and tertiary sectors and
also promote geographically and socially balanced growth.

Railways as a promoter of environmentally sustainable development.
“Vision 2020” also addresses another major development challenge, which is both
national and global in nature, namely, reducing hazardous carbon emissions that
have triggered climate change. So far, there has been inadequate recognition of
the Railways’ contribution towards India’s climate protection efforts. Railways
are more energy-efficient and less polluting than other modes of transport. It uses
less land than the road sector. By carrying more people and goods than other
modes of transport, Railways can help protect the environment while promoting
balanced development. Therefore, I believe that Indian Railways can be India’s
principal and foremost response to the challenge of climate change. The specific
targets and measures to achieve the above-mentioned goals are summarized below
and presented in greater detail in the main document.

The route network of Indian Railways has expanded very slowly in the
past. In 1947, Indian Railways inherited 53,996 of route kms of rail network and
today we stand at 64099 kms — an increase of only 10,000 kms over 62 years. We
have to break away from this orbit of low achievement to reach a higher orbit of
ambitious growth. While doubling of lines, gauge conversions, electrification and
many other positive things did happen during the last six decades, the overall
expansion of the Indian Railways to areas it did not serve earlier has been
unacceptably slow.

Therefore, the Vision proposes to add 25,000 kms of New Lines by 2020,
supported by government funding and a major increase in Public Private
Partnership (PPPs). Of this, at least 10,000 kms would be socially desirable lines
regardless of their economic viability in the short run. This will, of course,
include the completion of the backlog of 11,985 kms of lines already sanctioned.
This programme would specifically aim at improving the connectivity to our far-

flung areas such as Uttarakhand, Himachal Pradesh, Jammu and Kashmir, and all
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the States in the North-East, namely, Arunachal Pradesh, Assam, Nagaland,
Mizoram, Tripura, Manipur, Meghalaya and Sikkim. We also must not forget
smaller States and Union Territories and large districts unconnected by the
Railways today.

The ambitious goals of growth cannot be achieved without creating
adequate capacity in the Indian Railways’ network. The Vision aims at a major
augmentation of capacity through doubling and quadrupling of lines, complete
segregation of passenger and freight lines on High Density Network (HDN)
routes, substantial segregation on other routes, and electrification on busy trunk
routes.

More than 30,000 kms of route would be of double/multiple lines
(compared to around 18,000 kms today). Of this, more than 6,000 kms would be
quadrupled lines with segregation of passenger and freight services into separate
double-line corridors. This shall include Delhi-Kolkata, Delhi-Mumbai, Kolkata-
Mumbai and Delhi-Chennai routes on which Dedicated Freight Corridors would
come. Maximum speed of passenger trains would be raised from 110 to 130 kmph
at present to 160-200 kmph on these segregated routes and, similarly, maximum
speed of freight trains would be raised from 60-70 kmph to over 100 kmph. The
gap between maximum and average speeds of both passenger and freight trains
will be minimized. Gauge conversion programme would be completed. The entire
network (barring the hill and heritage railways) would be in Broad Gauge. 33,000
kms of routes would be electrified (i.e. additional electrification of 14,000 kms in
10 years). While expanding the network, the Railways will examine and adopt
innovative land-saving solutions like building infrastructure in a multi-tier format.

The Vision aims at making railway operations free of accidents, be it
derailment, collision or fire on trains. Advanced technologies in all spheres
including track, rolling stock and signaling would be used for this purpose. High-
quality training to improve the skills of employees to manage new technology is

critical, and steps would be taken to provide the same. Nearly 70% of the fatalities
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in railway mishaps take place at unmanned level crossings. Today there are around
17000 unmanned level crossings. We envisage that in the coming years not a
single level crossing in the country will remain unmanned or unprotected. Here
too, advanced technologies would be adopted to meet the challenge. I urge State
governments to partner with the Indian Railways in this major task.

Six corridors have already been identified for technical studies on setting
up of High Speed Rail Corridors. These are: Delhi-Chandigarh-Amritsar; Pune-
Mumbai-Ahmedabad; ~ Hyderabad-Dornakal-Vijayawada-Chennai; ~ Howrah-
Haldia; Chennai-Bangalore-Coimbatore-Ernakulam; and Delhi-Agra-Lucknow-
Varanasi —Patna.

Therefore, going through the Budget Document, it is felt that no new
initiatives have been taken by the new Ministry. Further, we find that the state of
West Bengal has been deprived not only from getting High Speed corridors but
also allocation of funds for all the ongoing projects. The new metro alignment
from Salt Lake to Howrah Maidan, carried out by KMRCL finds no mention in the
Budget document whereas elaborate details of construction of Bangalore metro
find a place. Further, no adequate funds for wagon factory at Buniadpur, Axle
Factory at New Jalpaiguri and Coach Factory at Kancharapara has been allocated
to take these projects further thereby metting out step-motherly attitude, which is

far from the popular slogan that all states will be treated at par.
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"ADV. NARENDRA KESHAV SAWAIKAR (SOUTH GOA): I would like to
congratulate Hon’ble Minister for Railways for presenting the budget that takes
holistic view and approach towards the rail department and in true sense lays
down a road map for the development of the rail industry in India, which is always
termed as a common man’s vehicle. With hardly a month or so in the office, the
Hon’ble Railway Minister has presented a commendable budget.

The areas of focused and prime concern that have been identified in the
budget namely, viz. cleanliness, security, safety and skill development of the staff
required special mention. The very fact that the Hon’ble Minister has declared to
set up a Railway University demonstrate the intention and approach in improving
the Railway Ministry and taking it to further heights.

The proposal to start the Bullet Train is a step towards fulfilling the dream
of every Indian citizen and more particularly the younger generation who aspires
to compete with the world. I thank the Hon’ble Railway Minister for identifying
Goa-Mumbai sector in High Speed trains.

India 1s known for its rich cultural heritage and as such lakhs of tourists
visit Indian to experience and understand the Indian culture and heritage. The
Indian tourists also travel the length and breadth of our country to experience the
varied culture. It is in this light the rail tourism should be promoted in India. 1
also congratulate and thank the Hon’ble Railway Minister for the proposal to
introduce the Special Pilgrim Circuits in India. In this regard, I would like to
request the Hon’ble Railway Minister that there are certain occasions when the
special trains are required to be introduced. One such occasion being the feast of
our lady of Vailankanni in Madras from August 20" till third week of September,
2014. Thousands of devotees visit Vailankanni during this period from Goa. It is,

therefore, requested that the special train may kindly be introduced in this period.

" Speech was laid on the Table.
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Besides above, I would like to draw the kind attention of the Hon’ble
Minister that Goa being a tourist destination, a railway linkage to the other parts of
the country would also go a long way in the efforts in the development of tourism.
And I, therefore, demand and request the Railway Minister to consider the
following sectors for introduction of railway line:-
1. Tri-weekly direct train from Vasco to Ernakulam or
Thiruvananthapuram.

2. Daily express trains from Vasco to Tirupathi-Secunderabad-
Hyderabad link express.

3.  Construction of over-bridge at Chandor on South-Western Railway
Station in Goa near Margaon City.

4 Special train in August 20" to September, 2014 for the pilgrims
visiting Vailankanni. Earlier this special train was introduced.
Kindly do the needful by considering the sentiments of the pilgrims
and especially catholic brethren.

5. Train service from Vasco to Mangalore, in the interest of the people

going to Kumta, Murdeshwar, Udupi, Manipal, Mangalore etc.

With these words, I support the Railway Budget.
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g f& a8 ISR o 2
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AR MREY A I 8 o A #3l |1eq ° el Bl g dTell o el Bl ard Bl
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Y Pl 2 6§ WRAT XA g,
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SId B DI AToThel SMadIG Bl 916 § d8 T,

i Yerd feurdiie & dger 8 P

Ve YRR B, 98 T <@t 6 318 quem e € W R T W g 7 98 @it & St 2
T3 SHIE 7 o Yot #3 A1ed Yad 9 |l STEl 1 g a8 9 Sired &
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SR SEsfie ued (W) @ [T S, SO {31 Yold goic W drel &1 Hidl
& folT # 3ATUHT MR dT B gl gleedd ezl Ay & = A&l St & Here
IId H TP WReid iR Mge WRA & A0 &1 Fd_ad s Y w41 87 dare e
ERT IRId fhy MU Yot goie H fe@rfl <a1 g1 Ugell R XA doic § 99T IRd & f[AdN W)
SR fear a2l

XA H AT DR aTall Bl 39 JANBY B @G T<-AGHd Bl arell ©l 9gd ol
areq fomt # Yerd @1 St T <Aifeat Tgm @t gwend @ T 8 ag qutdr § f5 g W Yo
D1 & fqpr TEl HRAT =T, dfeth Neld & A1EAH WYY ¥ B (AT HRAT A18d o

7EIGT, 39 doic H Ugell IR YT g fF WRA Yo B ROR weelt a9 @Y 9
HEl AT 21 TSR Weall a9 DI Sl G 8, g8 AT DI AT A fShe IuaTa R ¢,
HH-J 99 3R AH-YAR ad Iqeral B Bl 3R Vel & 3R J8avi e Adl Iuered
BT 3R A A1 & A1 AH-JR ©eHH AR Yad I & GIR 9 5l

ARG ¥ o U1 SqATHe Bl ARRATAT IRATSHAT BT UR™ B DI 3ol X
AT S 9 SR 81 # ¥g e dredl g (b Yol il | stftehan Al Bl Riebrrd verd
H odl Bl ddR gl 39 N goic H a9 2019 § IsfUar g et St B 15041 S
(A1) B & H @R AhIs © G H, I Sl Y 7, ITd W AH-AhTs W
JAYd & AT T Bl AH-HIE D A H 40 TR B ghg B T 21 BER gl
St A%T 39 910 R 9K I 8 ¥ B e Bl @ iR 98 99 & forg & SaTetol Bt
SABIAD SUANT HRAT AMMRY| qbid! 3R IR-qebeiiep! aHl [quAl & oy Yerd faene o
RATIT B BT TR 39 YT goic Bl Ub AT A 8, U == foom 2

ST A ®3 AeRia <9l # goie 37 oY 9T ¥ gl O & § IR $Ud ay ugd
A T off o Tt gorle 3T @ YIRId B 2l G 9 I P 988 G 2 6 39 Ioie A
AR T8t ft goie ¢ B YR BT AN B a1 B TR T iR HI$ A EHSEIE b
RIS R W goic o Y& B BT Ghed Jad 91 BT 21 $9d Il < & W
HETRI Bl Sire dTell S A B XAl el & foU €k gy Bl AT BT Hebed
ff a7t fomam B
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# ORI A gAY IR WS wedl A T gl YR & @al BT e @1 A% used!
mIfdr §l H AT XA HAT Sl BT 9 919 B q91g W Sl g (P e goic H I[ORI
H ST HT 9gd A @M Bl [oR & foy e T M @ gwema o i gl X
qoic § U ST AT B, STEHSIAIG-GRHI SITAIIRY] USSR ©, JEHEIdIE-UeHT YaRid g,
SEHEEIE-A~Tg UG €, URIGIU-gIas] Ve €, 39 RN Yol Bl YR S Bl B,
9o foy # ST g=are <1 ArEdt gl UASel SR e & WA 9 gy uRkasd faew
o FAY S & AT g8 IcATaeh] Pl BIIal BN S0 ¥4 ehifa-2 ST AR Fail|

X fareT & HEIon, SEHeElE Sl | Wl I uRddd & oy asie # Ho
o & g & A Xl HA O B fA9Y ggare o Arsl gl NI, BN St & drer
&g BN # Al TR TN HRUNA & 1Y AFNERI A 3R BaA-Aqieordl & T8 o
U B o oY a9 Gfaer e &l 8l

# Up-al g HeAl AR gl Nl HATAI BT U WRAT Al BIAd Dl GART D
fog fastell &1 & &1 aryfd & oy AR 99 Yerd WAl Ud oAl WR Y S A1fey e
Ul DY YT B A ST HEd BRAT ARy

ORI, Xeld HATTT H dbR TSI AMM daehy RN el A1y

R, Ui aiieR R d P BRI Bl g W WRIE 81 XA B qeRAl ®
SIUTH Sl Gell S 2, I WR SIgIhT gl Bl IHR 89 JRISIoTel YTl B Fehdl o

H STl HREGURT BT U fewie & aR H P Al H | |1 1541 Alp qHT
# ofll ASATO, AR qE SA T, T8l UWR BHAN YHUMHA RUNY T WIS G @R A AN
B I e 91 I8 98 FEAEI-ARIA YA WA 2 1 iervfi gerEa, s e A St
B S el §l Ay # WEFMT-ARI Xed & Sieisl & qR § Hedl dredl g [P 3dD [o1g
HH-U-BH URMAID A 50 HRIS WAT Aafed | a9 2010-11 & dolc § 3BT Sooid [haT
T AT A qegH A W A § fh I B A gl

JEHSEIE ¥ P, B, AR, IS Yad ared Al dieie # wuiaRd 811 giRrn
B TIH I AAAT HSl, I Ud WS Nod WAl A ORI I3 TaRIHd Bl A
Sed firel, g9 forg # fact owet gl

3id H, # we arEdl g P 39 Yod goie # e & I8 afa=n 2 6 oAl @ wis
JOH dTel, oI o DI oM dTel, AZAIsl B &l < atel, g W1 Raam dre, ... (Faem)
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“sft gonqmer IRl RiE (@wwEie) 0§ AR Y #E ST g IR Y doie &1 aHe
HRAT § 3R 9 ¥ qoic & [l AFH JETF31 St 1 g9d1e ol g o o & d1e o
DI AT B Y ATD A1 (e § I8 Vel goie UK fbar w1 2, e @ wryar
SeraTiRAdl Bl fer

R Yl < ) Srfarawell &1 9a¥ ol & 21 WIRd Yod a1 faga # geftg vd
U # ueH faue ead B &l R BT 2| BHR U 64974 fHHY. BT X1 ead g,
1 W 7000 ATeaTE® MREAT T&AT 12000 FAR MREAT U arai fHH. Bt arad H=al 8
U B 23 ARG A IR 39 oA W MUAT HHW T A &) TAR U 51030 WK B %,
qgl 219931 ATl ATed 4T Al U & U8 b ARG Xl Bl U fad, U el 3rar
& TG H BN T8l g 8, dfch 170 I8! A 9 ded &1 BRI S § ARG X & 13
ARG ¥ 31 HHATRAT 7 IG-faT U PR AUH! HETd ¥ SR TURT & a1 W g4 MR
BT BT AT 81 # WRAT X & ARABINGL, HHATRAT & A 3701 MR Fhe BT g

# AT XA @ ey § S A8 dred], fhd Al SR el [ 1853 H 3T
T o TRNIfe gE-gfaer & foy e 9 @t gend @ o, o1 98! Yod g @t
el AREHD MaTIBAIAT BT Y1 B H Feeaqul Yt (91 gY g7 Jidi &1 b g H
ORI AT /MG Ul g JGUSdl & [agT H YUl AHedl Bl kb AR &

AR Ved 3R ¥ B i U gy & JRd o] U1 3R AFAT 8] WA X
DI TERE W @ Y Al TAD A S QA A o-Ugel A Wil AR GET AW HIST| AT
WS F Xed BT 75 Uferd o Bt B Safs ar) Wi 9 25 uiwd omg Bt 21 wany wret
BT Y& GUIG ST IR TSl 8, Sdih HTel HTS bl Gl IR Wt ST 1 & ST Tl
21 ¥ 23 98 q 39 I # I H FHF YA ISl BT WS H U B <l 3R 99 W gl
DI G Tl IT U AR T, 9Id §9 Vel gl ¥ 9 B ST DI I8 TSI MM AR IS
gl ST el 2 5 A gaEEl of < f2a # el B e A @R $e U BN,
Tt a9 A fegWIM DI T =TT 3™ e I8 a1d 3 & Yol doic 9 Q4 IRE 94
aifed gt 8 o finer & o fownh o & o 7 21 99 uan ® P 39 SR @)
HA R BT F AR TE B TSR 7 S AUMY 3 GGT H DI §, I8 M Tl WA H q&

* Speech was laid on the Table
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B N Folc # 9gd 9N I SHfed P S W @R WA B R E, ad anaeg
TN A @ BA H AFAG XA HA SN BHAIE BRI, VA B Al SHIS o) A HAT S
YeTd © U AA1E g AAT H 8, Vel BT Sewd  ArRiddl Bl dv SRR © 3R Xerd §
AT B FUEA] AT SR 2| UhTe TUST HHCT F 1994 H TAT IH9 AGT HHCS! o 2010 H
S HHIEAIR R Ud RUE X #31a™ 1 TRgd @t off| Yod R & fog dew o © &
oG e giRa qaa-dEr 4 qof &, O dromell @ ana T8 et SR Ao
FgiRa asie 4 gl &1 # Yed wha B, A YT Bl BN dlel "1 Bl A fhar o
AHAT &l [IH ST AR AR X 341 St G073 3R [eiRa qoic & §19 Yad HHarRal o
Ao T @ 2l

# ¥ oIc § PV GG IGAT Aed1 &) 06 Y BT UASL.Y. BT AR B 8IS o
S Al Y WHT § BIUF DI G @ © AT R B A Fherdr BT ARDd & Al
T WHR FARN Tl TG @ AT Ig I YA © [P e St & AT bl J Xed o o
JRIR A 37y 8T H W & 8, SS9 YRR BT Uh AT ST TR BT I Hial |
BAT BT AT 3 R & e & a1 gole o doldl fo@ls sl | Al &1 Yad &
SRATSN TN e DR AT Bl TR TGHR U SF Id Bl Aldd | 3t § 59 Muer A
fieeht & fou gofar g a1 wor W & g 6 weR (& § WRel & d61 & foy swg 7@
B o 2 AR forg g fRIfd Sgg o gl # " Y w3 S 9 emie e &
JIRAT B IRAT B AT AR Folrd & Sl Bl AT TRl S 1R flaR hioss wel UR
TS Yl MSAT BT FATAT Yo BRI DI AT 1T SR |

g™ H Yefd WSl 98+ WR fauer § 99 T WBHR R el IO I T80 gebcl | H
U RN | QoA dTedT g b SRaR Yerd St &l B &1 dial |ifad el off, I9& =1¢ d
M &1 RER &9 § ? dic &I A9 & dold Aes & ANe Ydd © dTS H Jgd 7
B BT HA BN + RT R R S T8l U1 o fh 7EWs 3R WIS H ey wRifud
B fhar SRR @1 Ue foF Yerd &1 ufear WY oW B SheIn| 9rer de | Al S fafaa
T& 2, RIaT R HRRA iR anrdel i fRAfta 3l Yerd & wifri & &% off 9@ el g
AT BT FIH AT AR oAl A Gagn Iuered HR AR oAl & FHIag U Rl gRarer
R &I 8| AN Al WIST 98+ &l Xeld & fod # A 8, b S yas § Gfaen bl
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e Ed &l H =g 6 A N #A S §9 W & §1 Xed W gfagd qerft 9,
IIAT Bl YRE & Y hew ToIy S, AfRerail ol YRam W a9y Suew fhd S|

Yed H S $o Bl fl € d ST SR B dOR% ARPR BT e fam drear gl
YAd | @ B Glagr SAP T8 2] YA D ATET XAd H @ Bl U@ Ud AT 0! T8l
g1 AT S U1 W BT §, SHD AU I ATAT SR YUrEil Dbl 3fUe Bl ol Neld § Iy
HH oI THT W T I B B, TAD] GIRA B oY Afdeid Had Io™ Bl ST o

# YD & SdUTST HUSH Bl STl Sl AT U] el 2 b TR Mpte B
gV ¥ Frforea st s -
1. AETHITRER Vel o & A Tiel SR AT gl Sigf A MREYR B! g 165
TN oIEd B g 120 fHH. gl Ml SaRM A TSl q7 961 I vaId s Suaed gl
TN WeRl @1 AT A8 A YH BN o Ml She[ IR A= Jagr = §l Jgi =i &
fasmm =g fasmarery &1 [aid sraadd 2 Rifh $9 Yad SiaRM A gfiafad oAl &1 SranT
BT B, STl AT BT AR SRIFAGT BT AHAT FHRAT IS B
2. el SaR TREYR 3R oRaTs & AL U VAT Yold W &, 98l <2 U9 faowr &
A ARl B A& W ARy #Eed AH §g Bl AU STER, HIaT @ TR0
B, wfdadic A1 uewadl AfeR &1 ¥ &1 AW 21 el vad SR Pl MREYR 3R
TGS Bl ave fRdIRd BRe SADT AIGIBRUT HRAT S qAT Vold WeIF W 41378, T
AT~ Bl W ETor R S|
3. TSl XAd SR B Jaad] ARBR o MG Veld IR P SOl a1 7 o, oAl
3MM&Y NeTd ¥ M &G & I 3MEST 7 Bl @ DHRUT 3[d db blg B AGY old R
g B e H YAd g Yo Al (AT TAT g1 Y| WRDR gRI o T 0 &1 rgurer

BT 31T 3avTd Bl

4. AGTHTREYR & d1d XeTd ATgl DT QISP UG [IERIhR0T BT BRI b a9 gd quf
B gaT B, Forast graa Wt Yord gReTT g & gRT ) fordm T ®, fhg ordt a@ g e
& A Tollagd oAl BT AT Yo Tl 8l UHl & SAMTed AUSH DI ST MU Y& Hll
g & el ¥ SR I& JAT TSl A TREAR TF Selfagd W o B FdTed U HRIAT
S |
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5. fSeR dua Hifd vd aupifa <Al & TSI ST UR SERId B 7 S+ dT o 8T |
PRAT AT BT B SWE &l o AT AeAYul &, a1 TSl e Yeld W W I
SHfed # 9gd S | 3! O8NId B AFAN UG BRI Dl PHUT BN

6. TMS-SATRIEE & HE U GUD I o Il DI AN SAaT & gRI SRl ST &l gl g
B WHR § o eI Bl Ao - Bl off, 9D dave 39 W W oA Bl Haled AT TP
T B U Bl TMe-sdaeee ® A o Jaiad & U Yad e Ugd 9 SUde g
SATEETE gfi® T B & HROT Y0y ol & d@n § I8 4 A gdeEs 6 9 |9
S 21 31U TRy 2 6 TiiST & SAREKE & Hed ¢ &1 |dTeld B &I ey 3rfderd @t
SR |

7. A WG & DI ST A AR Ve Pl § {6 " TIRAU BT B Dl I
TR TAT ATl JJAAT RGTH BT S8¥d SRAA WIH TR BT S| ST B 59 FidT B
SSeTTd <@ gU §7 Sl B 3evId BRI DI HUT DY
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"SHRIMATI APARUPA PODDAR (ARAMBAG): In the year 2000, under the
leadership of the then Railway Minister, Ms. Mamata Banerjee, presently the
Chief Minister of West Bengal, Indian Railways had sanctioned a new rail link
from Tarakeshwar to Bishnupur, enrouting Arambagh, Jairambati, Kamarpukur
and several other locations to interlink Eastern with South-Eastern Railway.

Considering a constant demand of this rail from commuters and vendors of
this area this will be an easy access between Howrah of Eastern Railway and Adra
of SE Railway, which would help a huge cross section of people to reduce their
journey of 70/75 kms along with to avoid harzards of road journeys. The entire
link has been divided into three parts, out of which, the first from Tarakeshwar to
Arambagh (26 km) is almost completed but the second phase of Arambagh to
Kodalbari (16 km) and the final stretch is from Kodalbari to Bishnupur (44 km)
are still waiting for demands of budget grants.

I request the Hon’ble Railway Minister to sanction sufficient grants to
complete the Rail Link on urgent basis which not only help the people but also to
hundreds of tourists, pilgrims as well as devotees who regularly come to
Jairambati, the birth place of Sarada Ma and Kamarpukur, the birth place of
Ramakrishna.

I would also urge upon the Government to immediately take the proposal of
construction of Arambag-Burdwan new link line in this budget for the benefit of

the common people of my Constituency.

" Speech was laid on the Table.
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SHRI C.L. RUALA (MIZORAM): Mr. Chairman, Sir, thank you very much for
giving me the opportunity to participate in the discussion on the Railway Budget,
2014-15.

I am very happy to hear from the hon. Railway Minister that he is giving
due consideration to the issue of connectivity of the remote areas. Though the hon.
Railway Minister has not mentioned the names of eleven Central Projects in the
North East, yet I hope that the only railway project in my constituency Mizoram,
that is from Bairabi to Sairang will be included in those projects. The progress of
work of this project is very slow and this is due to inadequate allocation of funds
for the project. I would like to request the hon. Railway Minister to see that more
funds are allocated to this project so that this Section could soon be commissioned.

Mr. Chairman, Sir, I would like to utilize this opportunity to mention the
big problem which the North Eastern States of Mizoram, Manipur, Tripura and
Cachar districts of Assam are going to face in the near future and that is the issue
of Mega Block in connection with gauge conversion work of Lumding-Badarpur-
Silchar Section. This issue was discussed on 26™ May, 2014 between a team of
railway officials headed by the Divisional Railway Manager, North East Frontier
Railway, Lumding and the officials of the Mizoram Government headed by the
Chief Secretary. During the discussion it was pointed by the Divisional Railway
Manager, Lumding that the Mega Block with gauge conversion work of Lumding-
Badarpur-Silchar Section is proposed to taken by the Railways from 1% October,
2014 and is likely to be completed by 31* March, 2015.

The Section between Badarpur-Karimganj-Silchar will be taken up for
conversion in 2015 and likely to be completed in March, 2016. The branch lines
between Katakhal and Bairabi Section would be taken up for completion in 2016-
17. This will result in the Katakhal-Bairabi section remaining disconnected from

October, 2014 to March, 2017.
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This is a period of two-and-a-half years. Sir, it is suggested to do the gauge
conversion work of branch lines first before taking up mega block with gauge
conversion work of Lumding-Badarpur-Silchar Section. In this scenario, the
metre gauge section continues to operate right upto Silchar in Assam and upto
Dharamanagar in Tripura. If the gauge conversion work of Dharmanagar-
Agartala, Katakkal-Bairabi, Karimganj-Mahishasan and Bairaigram-Dullabcherra
are taken up first, the supply of essential commodities for the States of Mizoram
Tripura continues to get supply from Churaibari and Dormanagar and Manipur can
be handled from Ramnagar near Silchar. ... (Interruptions)

However, in such a scenario, passenger services remains disconnected in
the branch lines. If the work of gauge conversion of Lumding-Badarpur-Silchar
can be taken up from 1* October, 2015 and completed in March, 2016, this will
ensure that the entire sections gets commissioned in one-and-a-half years instead
of two-and-a-half years. ... (Interruptions) If this suggestion may be
implemented, the difficult period which we are going to face will be lessened to a

great extent.
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"SHRI KODIKUNNIL SURESH (MAVELIKKARA): The Government of
India has forgotten Kerala while they are presenting the Railway Budget 2014-15.
For Railway Ministry there is no state exists in the name of Kerala. That's why the
Hon. Minister while he announces scores of new schemes, he has not mentioned a
single scheme for Kerala. May be BJP government is punishing the people of
Kerala for not sending even a single MP from Kerala to Parliament.

Hon. Minister, there are lakhs of people voted for BJP from Kerala and
statistics says your vote percentage has increased tremendously. So the
punishment you have given to the people of Kerala is a punishment for them also.
You owe an explanation for this. May I remind you that, legends says Kerala was
created none other than by Sri Parasurama. So neglecting Kerala will amount to
inviting the wrath of God.

Really, I want to appreciate Hon. Railway Minister for the good
suggestions he had made in the budget like initiative for Bullet Train, more thrust
towards safety, women security and all. Moreover, for carrying forward the ideas
promoted by the UPA government in its interim budget 2014-15 by Shri.
Malikarjun Khargeji, he has mooted the idea of PPP and FDI in railways sector.
Though the BJP and other opposition parties at that time criticized the move as
selling in India to foreigners, now they have accepted the idea and it is a welcome
gesture and help Indian Railways to move forward.

I am not going to analyze the budget in its entirety, which my learned
colleagues have done. I confine myself to my State and my constituency. I
represent the central part of Kerala in Lok Sabha. The major rail lines in Kerala
traverse through my constituency. Sabarimala is one of the famous Hindu Shrine
in Kerala where millions of people visit every year. The people from South India
throng the temple in huge numbers and railways are their major transport

mechanism. Chengannur railway station has been declared as the Gateway to

" Speech was laid on the Table.
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Sabarimala by the UPA government and initiated schemes to provide passenger
amenities in Chengannur to the devotees of Lord Aiyyappa. Immediately after the
new government took charge I submitted a memorandum to Hon. Minister to
convert this railways station as a world class station to provide good facility to the
devotees. I have personally apprised him also. But the demand of the people has
been thoroughly neglected. May I remind you that the millions of people who are
visiting Sabarimala are not only from Kerala. They are from your State,
Tamilnadu, and Andhra Pradhesh. I once again request you to consider this case
and declare Chengannur as a world class railway station and provide all facilities
to the devotees like lift, elevators, resting places, dormitories, toilets and
lavatories, health clinic, etc.

May I also request that railways may introduce travel facilities to the
devotees upto Pampa from Chengannur by linking road transport as railways do in
the case of Thirupathi and planning to do in the case of Vaishnodevi temple. It
will be a great help to the devotees so that after alighting at railways station they
need not run for bus or taxi.

It is really agonizing to note the budget allotted to Kerala in the budget for
2014-15. For the development work of Kerala the allotment is below Rs.200 crore
only. Whereas some states are getting as many as Rs.20000 crore, I am not
finding fault with some states getting more. You give as much as you want. But
please remember people of Kerala are also your people. You are thinking of
Bullet train with Rs.60,000 crore, very nice. But remember a gauge conversion of
Kollam-Shenkottaih is in snail pace for want of Rs.200 crore. Which is the
priority you decide? But I have to remind you and request you to allot sufficient
money to finish the gauge conversion work. Similarly, there is doubling works
from Kayamkulam-Ernakulam (via) Kottayam route. Unless we provide basic
facility to all, there is no meaning in providing bullet trains with huge investment

and benefit mainly the upper class in the society.
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2.3 crore people travel by train in a year in India, out of which 1.8 crore are
lower middle class or lower class. They are those people who can't afford AC
facility or food plaza or branded food or wifi or internet. So when we think of
developing facilities consider them also.

You have announced 58 new trains. At least, for namesake you could have
given one train to Kerala. You speak Malayalam and we thought you will consider
Malayali also while deciding new trains. Among all the new trains, a Passenger
from Mangalore to Kasaragode is the only one touches the land of Kerala. What a
treatment to Kerala? [ am not complaining about giving eight to ten train to
Tamilnadu or Gujarat or all trains touching Varanasi. It is good only, because
Malayali is everywhere. But please see that some of trains may pass through
Kerala also for benefitting them. If you start one train from Mumbai and passes
through Konkan and reach Thiruvananthapuram means a train for three states.
From Varanasi to Thiruvananthapuram also is benefitting majority of states. My
argument here is very simple, either you introduce new trains to Kerala in
premium, superfast, express, passenger, DEMU and MEMU categories or extend
the already announced trains to destinations in Kerala. Remember, we also
contribute to our GDP in cash and not in kind.

Some BJP leaders from Kerala are telling that for allowing trains and
scheme to Kerala, the MPs from Kerala failed to give suggestions and
memorandum to Hon. Railway Minister. Since those people who commented like
that are not present in the House, I could not name them. But can the Hon.
Railways Minister tell that, we didn't represent. Or not represented means that
Kerala should be neglected like this. May I quote the title of the Hindu news
paper on 9th July after the announcement of the Railway Budget. "Hopes dashed
as State gets raw deal in budget"? What an apt depiction of the people's
sentiment! Kerala has got only what Khargeji has announced in the interim
Budget. Nothing more. My BJP friends in Kerala may first find answers to this

and then blame us. And also let us know what happened to the memorandum you
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have submitted to Hon. Minister or you told the Hon. Minister not to give anything
to Kerala.

Kerala people never expected this raw deal from a Minister who likes to
speaks Malayalam as well. May be it is the decision of a Super Minister. He may
be teaching us a lesson. In democracy we can't taught lessons to the people, rather
they will teach us.

Hon. Minister has announced FDI and PPP for future projects, revamp in
railways reservation system, up-scaling safety to international standards,
cleanliness, safety, security, etc. but what for the railway employees. Millions of
employees are working in Railways. Did the Railway Minister announce anything
for them? There is total disenchantment among the workers. Does the Hon.
Minister announce any plan to fill up the 2.5 lakh vacant posts of railways? Who
will run the industry without manpower? You are upgrading the infrastructure,
new trains, etc. Are the employees ready for that? Are you giving employment to
the kins of those employees who die during duty? An estimated 1500 people dies
every year during duty and in service. What is the future of their families? So I
submit to consider the sentiments of the railway employees also.

I appreciate the effort of the Hon. Minister to administer the Ministry
vibrantly. But he has to be inclusive in decision. The resources are generated
from all, so it should be distributed to all. All citizens has equal vote and none
have any preferential vote, so don't expect to give any preferential treatment. We
want justice. People of Kerala want justice. Give us our due share and do justice.

There are several demands for Railway Ministry related to Kerala as well as
my Parliamentary constituency, Mavalikkara, which are as follows:-

Chengannur Railway Station should be declared as a pilgrim station for
Sabrimala devotees. The then UPA declared this station as a Gateway of
Sabrimala. Now the Railway Ministry has to provide world-class facilities for

Ayappa devotees in Chengannur Railway Station.
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Speedy completion of ongoing doubling work from Chengannur to
Chigavannam via Kottayam. The Hon. Minister may provide sufficient budget
allocation for this purpose.

Regarding gauge conversion from Punalur to Shengotta, this project was
started in 2010. The target was 2013 for the completion of gauge conversion, but
so far it has not been completed due to shortage of funds. Therefore, I may
humbly request the Hon. Minister for Railways to allocate maximum fund for
immediate completion of this gauge conversion.

DEMU Service from Punalur to Kollam may be started. New Rajdhani
Express from New Delhi to Trivandrum via Bhopal, Nagpur, Palghat, Kottayam
may be introduced. Madusagar Express from Ernakulam to Trivandrum. Tea
Garden Express may be extended from Ernakulam to Punalur. Ernakulam to
Kottayam Passenger Train be extended up to Kayamkulam. Punalur-Kanya
Kumari Passenger train, which was announced in the interim Railway Budget

before Onam in the month of September may be started.
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"‘SHRIMATI POONAMBEN MAADAM (JAMNAGAR): I would like to
express my views on the Railway Budget presented in the house on 08 July 14 and
I would like to specifically raise certain issues pertaining to the state of Gujarat.

The Hon'ble Minister of Railways, Shri D V Sadananda Gowda, presented
the Railway Budget 2014-15 to Parliament on July 8, 2014. In his address,
Hon'ble minister commented on the performance of Railways in 2013-14 and laid
out his budget proposals for 2014-15. In my view, the Railway budget has three
big messages to offer: comsolidation, limited populism, and expansion largely
with public private partnership. The big vision ideas like bullet trains and a
diamond quadrilateral of high-speed rail networks have been also been outlined in
the railway budget. The railway budget is quite practical in focusing on
completing ongoing projects and enabling online tracking of project status. Focus
on one bullet train initially, and up-gradation of existing infrastructure for higher
speeds on other sectors, 1s a good balance between affordability and desire. The
Rail Budget for FY 14-15 heralds a new era for the Indian Railways to wake up
from the slumber over long stretch of the UPA regime. The slow growth in traffic
was clearly the result of wrong priorities, misdirected investments and playing
politics by announcing projects without caring for implementation.

I welcome the initiatives taken by the Railway minister for the induction of
new trains and extension of running distance of 11 existing trains. Initiatives for
deployment of women RPF to ensure safety in trains, provision of better services
in terms of food and water, dedicated freight corridor on Eastern and Western
corridors, improvement of E-ticketing system, Wifi in select trains are steps that
would see our Railways attain international standards: Also, with this railway
budget the Ministry targets our Railways to become the largest freight carrier in

the world.

" Speech was laid on the Table.
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I would like to thank the Hon'ble Minister for considering many new trains
and other initiatives for the people of Gujarat state and my constituency, Jamnagar
in particular. The introduction of the Hapa-Bilaspur Express (Weekly) via Nagpur
will not only help the people of my constituency in their business activities but
also boost tourism activities in the state.

I would also like to highlight the fact that during his speech on Railway
Budget, the Hon'ble Railway Minister announced special pilgrim circuits like
Devi circuit, Jyotirling circuit, Jain circuit among others for running pilgrim trains.
The Rail Budget also announced 18 new line surveys, which included rail
connectivity to "Char Dhams", including Kedarnath and Badrinath. Aiming
at boosting domestic tourism, the minister announced several tourist trains
connecting pilgrim centres across the country. Dwarka is one of the foremost
Chardham, four sacred Hindu pilgrimage sites, and is one of the Sapta Puri, seven
most ancient religious cities in the country. Every year this holy city attracts
thousands of pilgrims from all over India and the world. Unfortunately, the rail
connectivity of this temple town remains a major bottleneck for the growth of
religious tourism. Ahmedabad, which is the major hub for the air, rail and road
connectivity in Gujarat acts as the nodal point of connectivity for Dwarka with the
rest of the Country. In the absence of any high speed train links in this segment
(Ahmedabad — Dwarka), the pilgrimage travel is totally dependent on the road
transport network.

The induction of Shatabdi Express between Ahmedabad and Dwarka is a
longstanding demand of people of my constituency. Presently, there are only two
daily trains running between Ahmedabad and Dwarka (Saurashtra Mail -19005 &
Okha Passenger-59547) with an average journey time of about 10 hours.
However, if a fast train like Shatabdi Express is introduced, the journey period can
be reduced to half. This issue assumes prime significance to boost religious
tourism to this sacred town. The intended high speed train service (Ahmedabad —

Dwarka) will be a major boost in connectivity between the Industrial hubs in
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Gujarat (Jamnagar and Rajkot) to the state capital of Ahmedabad. These towns
are the hubs for the casting/forging and brass component industries. Further, due
to the strategic location of Jamnagar city, all three wings of the Armed Forces i.e.
Indian Army, Indian Air Force and Indian Navy have units/establishments in
Jamnagar. The absence of any direct Air Connectivity between Jamnagar and any
North Indian City poses serious hardships to our Officers/soldier's during
movements on official duty and leave. A high speed train line with Ahmedabad
would provide a major respite to the men in uniform.

The other issue that I wish to dwell upon pertains to establishment of
coastal Railway Project for the erstwhile state of Saurashtra. There was a strong
demand by the then Chief Minister of Saurashtra State for a railway line from
Jamnagar to Zund (about 122 Kms) near Viramgam through the villages in the
coastal areas of Jambuda, Balachadi, Hadiyana, Jhodiya, Balambha, Amra, Maliya
Miyana, Desisara etc. The survey was completed by Indian railways in 1957-58.
However, after the completion of Zund Kandla project and the extension of broad
gauge line to Maliya Miyana, a 100 km stretch of railway line remained to be laid
to complete the dream Coastal Railway line project of Saurashtra. This dream
coastal railway project will not only reduce the distance between New Delhi &
Saurashtra region by approximately 500 Kms, but also offer various advantages
such as development of Jodiya Port in Jamnagar, revival of the old ship breaking
yard of Sachana, development of coastal areas and industries of Jamnagar district
and possibly have strategic importance for the Armed Forces considering the
geographical position of the district.

Another demand from the people of my constituency pertains to the
problems faced by the people of Jamnagar due to the origin and termination of
important trains at Hapa railway station. Hapa is a small village in Jamnagar
District located at 8 Kms from Jamnagar City. Hapa is more of a railway
station/colony with a total population of approximately 1538. The absence of

public transport between Hapa and Jamnagar imposes severe hardships on the
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people of the city and more so for women folk. The Railway Minister in 1996 had
directed the rail authorities that all trains bound for Jamnagar to run up to
Jamnagar instead of Hapa, however, this was construed as a temporary relief and
not a policy decision. May I therefore request you to kindly reconsider this issue
and reinstate the decision taken in 1996.

In the words of the Prime Minister, the Rail Budget is a futuristic and
growth oriented budget. The Railway Budget is for the common people and keeps
in mind the development of India as it integrates the best of technology to benefit
the common man. [ am sure these initiatives will see the Railways become a

world class network in the coming years.

A QU ;. Bdd N IR BT & Wi & Rars 3 St

(Interruptions) ..."

* Not recorded
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fTd 1,49,176 Trs &1 AT @ AT 7 wRqa a1 § 9% 991 <1 € | 9 9§ pe
Fahel AT B W 1,39,558 HIs A off Safs g9 qoic # e gfg g8 © | S99
g |ifdd BT 7 {6 59 99y Yo #3 #f |ere el & @ # AR X iR geRdt gnft
IR T & Aprd § ASl S &b AUAT Bl FHR B Uh Hid BT TR A1fed arfl | § 59 ol
DT [T B Y HAT Sl DI &R AN YHBMAY 3R FeTg ol g |
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“$ft HHAE qrEaE (FtE) 2 ¥8 T4 B A © P R g # AR XA T s waH
e 2l FId TS SarEal B W AR §U XA FaRRI B Jge fhA1 o @M gl o faa
08 T &I AMHR ¥l HAT Sl gR1 X qoic U fhar 8, I STR Uew &1 o de@yul
IRASY Be TE ¥l IR AeY A Oy w1 9 g S wew ue fiwer &m g el
NARITIATHS [P (STHRCFAR SAAUHE) T &l IMaeID gl [AHNT aRad # Yot g
F$H AN gRT AR &A1 q% Tgadl ¢l 31 @1 W A1 2 6 4 aRagd & Ared e’k @t
TafEl @ TRE BRI B 8, A1 R gdl IR I DI fJbr I dfed T80 e @yl

T 7 3R G9aT &5 dG qaR Yold & eIy MREQR ¥ W 2] Xeld
Bl e A Bl IUferd 39 &5 H AUl ¥el digd Weodi-aiedre & Haio g wd
S| 1992 H & YUl B gl & 3R e YAqH AN AT 66 HRIS 95 ARG W0 8, DI
319 dh fa<ita wWpfa ua el 8 9l &1 I8 qai-ad bl Vb Hedqul Yol aRAoE 8, e
Ul B9 A U dig WIdl RATY, HUATR U4 HiUcasg Pl SMIE # Sire | M o &l
HIBT Ted e fl | A A1 8 6 39 v aRAToHT &1 gof =i S|

T8l T gE Af Hewaqul ¥el URRATSHT gdf IR YSW Bl dRES dI9R A HoEg
SEIEIC T8 Nl Alsd DI g, FOTdT 99 B W 2005 H G & gH1 7, @t {AaH A
781 TS 78 @ ¥ A1F 7, ol @ I& foxia Wigfa 78 v &1 9@ g, fhg a8
U & Pel SR & gqdi STR Yo% & Heaqul Nel URATSHT & Frfor § Srel oRm, ufves
e, iR vd el o1 Sirew arelt @' aRasHr w13 194 fFariier o 3 s a7 9
faeell S @ g qa¥t &4 8 SRl 3R Yeld & 377 AT UR <&@7g 1 HI®! HH 8 SR

# U MR AT A 6 SWiad Yo aReoEei @1 faci e gem w ®
A B WY g IR YW B @Al GIW SRl § afad e TN aR-AR & Ned
¥ I AlSe Neld WA BT W foar S |

N HAT S A dl SR TS B UR SUET BRI §Y MREYR YeAd WRE 4 T3 el vd
BaST & foly 7 1 ATl UeRidd iR 7 8 gl Yaasd @ ATl @l Al Bl &l 3 Th
AR &3 & Ie%9 IR-9EH! Nogus TR Jel dlell A= WAl a1¢ § ot &, o wE

* Speech was laid on the Table
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HRU B, 37 MSA B g FH ST/ VA 3H YIS DI IJATHGRI YIS H AHSN A
& oY 98701 IR Ved WE ¥ Bael Ud W5 db oAU oAl T Sare [hal S e
IRES IWR Neld T Bl Uh S0 3 gRafid axa S 9o 9 fhar S|

MO Q4 SHled Bl &I H @A U o &A1 445 Ud 464 P a=6S dWR A
IRV T O oIl SR AT o A&AT 422 I BRI A U4 o AT 424 Bl TIRER TD
S ol I qAT GA: S ARN B oAl B a9 aveS IR 96 addl S| Fe & 59
XAEUE UR el dTell oAl H Sifed Bl @ gy TR GfAdr Bl S| Negus Dl ATHDIRI
T B I8 Hed A 1T oIaead B SRew W W ¥Ad IS8 dRke™ Ried &l 07 I
fepan S|

IRES AR fAfeer e 3 RfUa ATeFTeM | 1922 ¥ 48 &) a1 1§, et
gAfi fear S den Y& @ise & i e o, oA Rl & f2a @ A
YA BT W AT Bl A & aRES qIR Xeld WM A & AR T NeAd B SToiR ASdH Bl
o TR SR d wed @ fRAR TR oS yete gt @ S R S|

s, [AERE, WA, <avgdl dd] Blec Ud aReWl IR Neld WM UR SOR
I Ud YISTe &Y AR B S| 5 AR H H9 Yol HAl S UG Yod & SRR
DI DT TR AT BT, T T TP PIg HIIATE! Tl s |

YR SR TR TIGH UaasRl qT §11 UaRild &1 GeWd, Safdl W W TR
TFAYN U4 AW YR &1 9evd Ud dRI-aINT o W BT Taras, TIeH gaye g
qaidel YaRIUN Pl O8’1d SiHied Pl oEd gU fhar S|

31T AR TS IR & [ 57 Aecaqol uRATSHIA 1 SHfEd # arfaeier € gob o

S|
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"SHRI C. GOPALAKRISHNAN (NILGIRIS): I would like to record my views
on the Railway Budget 2014-15 presented by the Hon'ble Railway Minister on 8
July, 2014.

Before I express my views on I would like to express my sincere thanks and
gratitude to our Tamilnadu permanent Chief Minister, Revolutionary Leader
'Puratchi Thalaivi', Amma and my constituency people to elect me as an Member
of Parliament from Nilgiris constituency.

Hon'ble Railway Minister presented his maiden Railway Budget for the
year 2014-15. Our Hon'ble Chief Minister has welcomed and appreciated this
railway budget. The Railway Minister has announced various new schemes and
new trains across India.

He has introduced 5 new trains for Tamilnadu State and 02 Pilgrimage
trains to Melmaruvathur and Veilankanni during festivals seasons. It will really be
helpful the people to visit these religious places during festivals. I appreciate the
Hon'ble Minister for his new initiatives.

To ensure the safety of passengers specially for women passengers in trains
and at stations accross India, around 17,000 RPF constables are to be recruited and
4000 women constables for posting in all women's coaches. It is welcomed by the
women passengers.

A Diamond quadrilateral to be launched for high-speed trains for
connectivity between the four metros for which Rs. 100 Crore have been allocated
for taking project forward. It is really to ease the passengers' traffic and improve
the rail service in all metros.

Further the Railway Minister also announced 09 high speed trains which
will help to reduce train journey hours and passengers time also.

The Hon'ble Minister has unveiled several innovative measures in the IT

sector to increase the efficiency in functioning of the Indian Railways stations;

" Speech was laid on the Table.
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tickets machines to issue 7,200 tickets per minute, CCTV to be installed at railway
stations to monitor cleanliness at stations. I appreciate the Ministers initiatives and
innovative ideas behind this.

A 'Cold Storage Godown' near Chennai to preserve vegetables and fruits is
really a boost and encouragement to the vegetables and fruits growers.

Ootty is considered as one of the international tourist place in India and it is
situated in my Nigiris parliamentary constituency. This constituency has been
totally neglected and even not a single project has been announced for this area. |
felt some more new projects and new trains would be introduced/initiated for my
Nilgiris constituency, but the people of these area are totally disappointed. The
following projects/trains may be introduced for the convenience of the public in
my Nilgiris constituency and my nearby constituency/City Coimbatore, in
Tamilnadu:

Expansion of platform at Mettupalayam Railway Station and laying of PIT

line for maintenance of Engine and Coaches.

Train No. 12672 (Nilgiris Express) Mettupalayam-Chennai at presently
start with 13 coaches in Mettupalayam without general and unreserved coaches
and 11 more coaches attached at Coimbatore Railway Station which causes lot of
inconvenience to the passengers boarding from Mettupalayam. So the said train

may be started from Mettupalayam with full capacity of 24 coaches.

Train No. 12674 Cheran Express from Coimbatore-Chennai-Coimbatore

be extended upto Mettupalayam.

Train No. 22610 Coimbatore-Mangalor-Coimbatore be extended upto
Mettupalayam.

Train No. 56323 Coimbatore-Mangalore-Coimbatore Fast Passenger be

extended upto Mettupalayam.
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Train No. 15344 Amrita Express,Coimbatore Palakkad and Trivandrum be
extended upto Mettupalayam.

A new train be introduced between Mettupalayam and Bangalore.

There is no train in the evening from Mettupalayam to Coimbatore. An
additional run of passenger train running from Mettupalayam and Coimbatore
between 2000 hrs and 2030 hrs should be considered.

Stoppage of Passenger train running between Mettupalayam and
Coimbatore be made at Veerapandi, Puthu Pudur and Tudiyalur.

Stoppage of Nilgiri express at Rani Medu is needed. A ticket counter
facility may be made at Rani Medu Railway Station.

A non-AC First Class coach may be re-introduced in Train No. 12672,
Nilgiri Express.

Hence, I request the Hon'ble Minister to take necessary action to complete
the above mentioned projects and demands of my constituency people at the

earliest.



15.07.2014 321

DR. THOKCHOM MEINYA (INNER MANIPUR): Mr. Chairman, Sir, thank
you. I rise to participate in the general discussion on Railway Budget 2014-15 as
presented by the hon. Railway Minister, Shri Gowda ji. At the very outset, I would
like to congratulate him for his maiden Railway Budget. However, in simple
language, I would like to say that this is an ordinary and a very normal Budget. I
am really sorry to mention that this is a perfectly non-balanced Budget. I do stand
here to oppose the Budget.

Coming to the main discussion, I would very respectfully say that this
Budget is very much non-inclusive, both in content and in quality and also in
quantity. In order to improve the overall quality of the passenger services,
including safety and punctuality, the Railway Minister has not proposed anything
concrete. Anyway, we know the constraints imposed on him by his boss. He is so
apprehensive that he was not able to do even a little amount of justice to his own
State of which he was Chief Minister. But he has accommodated a bullet train
from Mumbai to Ahmedabad. But I tell you very frankly, Mr. Chairman, that
people of the country would have been delighted if bullet trains are proposed
between Kolkata and Mumbai, Mumbai and Chennai, and Chennai and Kolkata.

Passenger fares and freight charges having been already increased
significantly before the presentation of this regular Railway Budget, hon. Railway
Minister has rather an easy task to do his job.

Since time available is very short, I shall now come directly to region-
specific projects. The Railway Minister has not set any right tone when he speaks
of projects of national importance. The national project of Udhampur-Srinagar-
Baramulla and other projects of strategic importance are not given priority.

The North-Eastern region, as you know, is very sensitive one. The proposed
projects in this region for providing connectivity to State Capitals of Arunachal
Pradesh, Nagaland, Manipur and Mizoram are yet to see the light of the day. I
come from the State of Manipur. Manipur, along with other States of North-East

and the State of Jammu and Kashmir, are categorized as Special Category States
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of the country. Manipur is one such State where no train has ever run. There are
still some elders in the State who have never seen a train wagon forget about
travelling in it. In 2004, for the first time, the UPA Government, under the
leadership of the then hon. Prime Minister, Dr. Manmohan Singh and respected
Madam Sonia Gandhi, sanctioned the Jiribam-Tupul, Imphal, rail project. The
foundation stone was laid at Jirighat by the hon. Prime Minister Dr. Manmohan
Singh in 2004 in the presence of the then Union Railway Ministr Shri Lalu Prasad
Yadav and a host of other leaders of the North-East. This project was initially
targeted to be completed by 2010 but it was extended in the first instance to 2012,
then to 2014 and now to 2016. Unfortunately, it has not been mentioned this time
but it is there. It is known to all of us that this is now being delayed and targeted to
be completed by 2022. The reason for this delay as well as the delay in the work of
Lamding-Silchar gauge conversion are attributed to the adverse law and order
situation in these areas. Very often we are very much sorry to learn that the
Ministry has not taken up the matter with the authorities concerned for providing
necessary security coverage for these projects.

I very respectfully urge upon the Union Government, particularly the Home
Ministry, that funds to maintain a dedicated security to each of all the National
Projects sanctioned in the region may kindly be considered and implemented in
the best interest of all concerned.... (Interruptions) Where has gone the initiation
of the proposal for the creation of the North-East Region Rail Development Fund
for ensuring necessary funds for the timely completion of the national projects in
the region?... (Interruptions)

Lastly, I would like to seek the indulgence of the hon. Members present and
that of this august House to tell you the fact that the North-East region is a mini-
India in its true sense of the term. Many different small ethnic groups settle

together. Thank you.... (Interruptions)
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*sft Qe Rig Wi (STemEme) ¢ § U @ AN W QiU WG &F B FHel & fARraRor
g o e &

1, FHEM-RRG 78 Y e WFHa 21 Y310 & HRArE IR & qWa § w6 790 2
Holde] qTATAIE GRT 29,19,744 HRIS WU Y-351 I HIUAEl &g Yeld I AN B T o,
fehg I & arvra # 3f1EeT T fhar AT HYAT 100 BRI WYY B golc H AT Bl S|
2. fcareT-Rrafi-A-dsa 9 gRad (dfei) WdHd 21 39 d9ic (2014-15) # w15
20 TS B AR WIHd B T3 8, S 984 & DA 8, Sdid Iad ol AR AR Bl gfee
¥ 9gd SWArfl 8, Hife At THaT BT ITW WA FARHEH Hedll M- BT X & THAS
g 2, fieam don ¥ &g ¥ 9N § SMERMA 811 21 $UAT 100 BRI W B AR BT
EIECINIC CRGIE Y

3. YR, qreTETe, Tiedl, FSiS 8g 100.10 HRIS WY BT W@ag fhar T g, S
BB HH 8| I8 AN SRV IR WRA DI SIS Tl B 300 . Al B & HH DR drell
A Bl AT 6-7 ANl A gHDT AU Il R8T 21 a9 UG 9ATERY HATO A fFerawd A oy
gl PUAT IRY T b goic § MR IR a9 Yd qAaRy HAG A fherad @ 91 &g
BRI B

4, a1, R YT WA W AchTel AREY S @dwe qd A off, i 48 % I w2
U dohTel Yo fehar S|

5. HSI FreATare ¥ eI, TR d [R, AR db T8 N giaer Jir bl
S BT SR |

6. AT 8% W ATl WS qh g ol Als FaeT qear Wihd i S|

7. geal fhRATR | @Rl I FaeT B P ©, WY 78 X dled Widpd dl S|

8. ST T [IaqR 4 95 fieel! @ dwe 4 2 &9 9ot 8 R o) &

AT S |
9. qreATETe 3§ oAl B gl =g a1 g9 i & forg IR vem &t S|

* Speech was laid on the Table.
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HON. CHAIRPERSON : The next speaker is Shri C.R. Patil. You can start now.
Only Shri C.R. Patil’s speech will go on record.

2 M.AR. T (FEARY) ¢ FHURT FEIGT, H AUBT 984 B SMHN g, AU qoT ATl Bl
AT ATl AR TSRO T S BT Xold & IR H Udh 3l UbR B A gl o 9
W el ARy, YRR T Ay, Wi # Fofl ARy 3R oF d Yard &4 drel 1
T Afgensll S GRem B A1fey| 39 |l aTdl BT eI H @d Y SMeRvny S TireT Ared A
N UdR &1 goic e § SAG! 998 W AN B " H A B S H WA BRI Bl
SHORIMR T 21 37 § 9N B 980 A ANl B S BT 2| DIS U-S8T Il &, PIg
g I & fofg SIar § &R sl @1 J@ee R W 911 vsdl 21 @1 ¢ &1 g gEad
BT AR | IR BH <l b iU A1 JUIY WRBR D G H 1 TRE A ¢ DI e o),
I8 TA GEERS SR WsErRId off fh & ¢F 9 X 9FM ol 91 3 §: ¥l & ufd ami
o1 favar gRTfid &< | 7 e WEd 9% gV § A Sl iR aRdl gl o @t
sfera @1 & &R T8 S Wt Yo fAafer omd, ST @ S a1 feva &1 ) LT TR A
ST § 5 Yol B et T B €, 39 S & T § iR g 8 T Ared ol avE |
S 81 9 Bicd & JEAHA! BI U AHTADR T8l 3T 8| YR YT 3R UReS AqeR B
T I ST ITHA IR 31T 8, I R IIHa T HM H oM arel 21 # wgm 6 S gra R
g, XA 3R Taur el 5, W1 FHE &3 a9 §l YRA H Q¥ B &A@ D AN B o
TR 98 O o B AR B AMRY, IAH HB BAAT &1 TAR T8 U S.AR.GH. 3ifftha il
JMILARAT & B BI-AIC WeehH FEoldl F WA 81 Y| BAR T&f 91 Jaard e 8, 39
fren a1 g A wra & M, @ e 81 & A ¥ S dffee frer @iy, @' e a@
T e wrr g1 IR T8 TaAR iR GRA & S DIl de1 IRy, a8 Wl 9% dQl TE B
9 dHUF BT G BT B, A1 s ge-Ahd I g Pier Gia forn Srar g1 dr # s wirer
ATEd I faT B b SIET BT Pt |1, 98 q81 B U START B A1l g9d forg oft ey
3T AHIRAT P Feer I JRA T VAT AR, 6l SIS AR SHICSd Pl dgd a9l
S Bl YR SR Al § FARI JaT JfU-S1SH Rl &l T8l o H qNN B HHI B B gois A
SR 3T @t ARt & IR Tod B b U U 7, fewe for gan 7 WR ST TE 21 e

" Not recorded as ordered by the Chair.
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I8 W G BT Plg gueHl Bl 8, A 25-30 AT DI oDl JOR ST 2, IAD! Ioig 4
SUH! B! WH B Sl 2 A AT ¥ P 99 o # 9rft derl WY 3R U-Srsd B
arel ARl & fIQ veh o gam ot 1 § 2 iter Ared A Al HRaT B QRA W AT ST
&% oY ST SHR BT HM B WAl ¥ I @ ¢ R I Th I8 FATK 1 goll B, IH
NSt wfis ggrft STy RIS a8l F oy wew, L. &R fER & forg S o € 9 dfeee o
S E, A1 I8 BM Seal FAG B WY, # Ut A dwar gl gRa 7 fAEr ok gd. & 9gq
ST €1 8ANI UTEl & B9 100 AiE I8l 48R iR gdt A Fadx MY 8, § I faedl dorm
5 ST AT QIS HIAY| YR A IS a1 IRORAT 3R YR A aRORAT & g ¢ Ty |
BAR T8l WICHH dagd a1 81 A1 8, J8 Aol gHedl BRil 8, Savd §Hg ANl @ IR He S
g, B3 N MR K 8, I WICHH DI ATSl Hal B Bl IMaeTddl 2l ... (@) §
A1 Fi¥e B G AN §, DIEET W IIRUS], S RES AST B, I ASIS HA Dl
JMMAREHAT & AR IH /M TRAR qAh T AT g ... (ag) S9! |t ergd &l e, di=
fiFe % Ja@T ot a1 wElt B we W g §9 &1 R @ Agen & forg ¢ @iyl g @
ST ORI 9 A ©, 98 d9rS ¥ JEAGEIG Ol © 3R I¥ o a8l ®ed W Wl & B,
3R I UTATYR Teh AT ofhR TG, Al WM Bl &1 ORI T o dTars deb AT g,
Ry g8t & @Rl &1 giaer fra Smer .. (@aEm)

A QUM ¢ a1t g ffReR a1 fofad wa 4 < <

2t W.oR. T : A I8 D AN BT Fraer Fe S|

I=IdIe YAl Aeled, H9 JMUd o1 ol I Ugol 70T a1d W BN o 2l

HON. CHAIRPERSON: Hon. Members, before I call the next speaker, I would
like to state there is a long list of speakers pending with me. I would request the

hon. Members to complete their speeches within three or four minutes.
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AR FAW SrEead () FHIIRT AeIGd, MUY Yl goic oI #g@yul fawg W) J3 arerd
&1 Hiel fon, S9a oy sive! g=rarg ot gl

AEIGY, H IORYM Bl YR YA A@rae! | AR | /G qG qA Sl 3R XA
AT ST B § garg <A1 AT g b qaad] WRBR D AR I BH G PR BT TART B
gl # Y gafery AR I g P W T8 A US N ere § Wa], e B g9 o W@ o,
fUgel Q1% 99 I 37Ud HUILT B TUC H 3MHR § AN | A1 VA I fQeell I 37 BT [T AT
Jb Y1 e oM, ST AU BAN Il Sl XA I DI 9d HEl 7, Ia9 H§ AT gl A
sffepel § & ST ATE, SMUHT €9 Uh d1d B 3R NPT BT dTeeh &l 3 el ol B
foervar & 5 o fol U & &1 e 1 e 9t &l & e Bl eI W Il R
39 BT A IO B IR NAEH o9, B TR 3R o IR o=F & Tt 8, S roend
P R & A= &3 | Siet & W & offaRe wri # W ouw # J[S@ g ug, S
ORI B 3MMH IR AMITSG T DI WM Bl § Yot #3 Sft 9 e s =g
e g & A1 H Wai¥e AR O &7 3o Nl & A 81 g el & ey
S ® H-HH & e, Al § W oA AN § W gl # faed wn arEd € R U
YS! AT8T®, WepR, g, 81 g faoell I BANI IS SR 1 S, A 89 09 |ida
S JoHR A qhd ol # e & aredl g (b aoie d @l [Aderee ot @1 e &
TR & oY U faRIY ¢ aarg ff R 2 iR H I8 Sl A1 Al b oy e &
SIRY W@ fadem= St 71 o WRa B iefavar gee fha, fawe § v @vpfa @
R BERET| 39 BM 4 o] Nl & WS P & FBRST 1 WHT ST DI BIHT FEAqNT
fopan ol sty # @ argd 6 Sisr @1 XA A Afdd A AfF e SNl I XA qoIe
ARBR DI ATF Ul $2BIN R T8l &, a3 SU [ DR H WBR I Bicagal W 394 fors
SN 2 SR I8 91d Iwat R ARl & fg o9 @ ST & @ ¥ udr god 21 g3
A 2 6 ¥8 X goie Wl [ddsdrT< & d9g, e[ 3R Uhdag 9Rd & U Bl @)
M| H W A AR AR B IR A gudre o1 argil b Nt 9ol & g Afgerati
B AR < B a1 FHa T 2, At o g=n & ad H gl (FagE) IE A ugl
ST AT 2., (Sag)
AR | 37751 99T & B 2
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MNAch WA AT : HBIGd, Uh ollg< A d 3+ 91 WH Bl | oA & 25 Al
A gphalldl Afgell §, AT 3T witsl 31 Bar DX fauer # 93 AX A1 0R g1 ST e
g1 & o oo <0 ant a@ e g1 7 w1 &, e 39 T8 fhan, o 9 & 9o §
W@ g, 9eT ¥ e PR W §, WHR B a1 IR ' € R oic b g ard 2 81§
HE FTEH g - g1 R e WRell, So-e, A 99 € SRd IS A1 drorgd SiR TR
® HSM 99 <1 S e T HAT DI WIR AR fFgae 99 517

JHIfa Heled, A0 W qf 78 gs, ofb # T8 Awsd) & oy Sawr €8 qud
ST JATYHT TEI-T8d TAE ol §Y H (U 91 F&| AW Bl g
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N M Rz gso1 (gasd) @ 9wl Aoy, § SNUdT Fa AT A 6 oo g7 X
gole S #eqUl fqwa W ater &1 way fear| 491 uar € {6 oo &1 uEa g Sk awe-gie)
=l 8 gd! §| H WA qd SATET | DEDR WaT H AU q1d D1 A

TG X & fAIY & 9@y Y A T8 S D A UH IS Tl @, S99 W W Bt 74t
g @I 2l IFHT a8 ARl B SFe o off 5 9 e 9 va feRe Tgig e g S
feare & gfaensit &t ok Sarer e fean S &R 81 Adhar € 8 Yo g™ 7 s S|

arft gAY et |G S MR SiaT Tet @t fedhe & gy | Sfiaas oS € s
FE A Bel b gy W A AT e ARyl SR e db a1 Bl | # we @edr §
{5 ETe A AT UTeRT B §U, eV, SISOk B gY, WY X g Bl a1ey| sqe! wd ol
B g&T 2| 89 A Sl AH-9H 90§, H Awsn g b A Sl ad o1 e e iR
a8 A A1 D1 GHAT BN < R H TR BIS B B ® Al SHH S Ao H SR
ITHY B I @I AR

AN 71 H U W © 5 oo o aRe A umelans ofk diiidt w SR ez 1 #
I IR IS el Aedl g (& § 7 A Ygildd w0 A UHhSIels AR 7 & diidt & Raars
gl Fraer ®El @ W MY, IWHT WA BT AMMRY, HRifch &4 3T < H SHRGIFAR TR BHRAT
gl TR B9 Yod & WA B dea i TwSieng ok difid & emaR W & Y, @1 A
TSIl g b PEl 7 BEl BH I8 I S oS b 3R ST SfiK STl 4T oA ot d
®Had AR B Wells & forg T8 oo, o Redt & forg e |

T W el aael Wolded © dR H AT Bl 6 99 golc § WA 781 fear w
gl Tgd Sl el dradel Woided ¥ fBy T 9, 7 U A, O g, BT B, 9N gD |
3R Xl g e fieeh My A IH HARI arIde TE 7, R a8 We ofthd TE ¥,
TR AN B AMTHal 2l Sl 39 aR% &4 fear Siem anfev |

9 I oI &F B AT AR VP © Reel-gieIR @l qi| URIRIR &
3MUTH 80-100 fHARICR H1 Selldhl 21 S VoI fhRIy 9@y Y oI 98 Udb Hel a1, afc
ITA W IST UP Gl 3R I911 JHg Aaed b1 Sl 80 fhaAMIeR &1 SR &, a8 @ 1¥ra A
@ SR I oFar uidt & A oM el S e WY JRE SR I 80
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fpelidier & arR | 1 <fie I3l &1 T au qerar o, a8 a9 of fordn| S|l 8q
R R 2l e TR &7 &R A SaTarud & oI Xl B %R HRAT usdl g1 sAfery
AT Y AT B MU forar| # Yol #A1 St ¥ 3MUT BTl [ w8 ABRISG, DI ISGHT T,
TR el aRa g, @t o B Reeh 39 &1 9aw g9 IR € iR g A R & a|
3METel @ forer A gav g9 ¥R &l O aRe A gws 3R S9s 3™ & 80 fhalHier &
Sl & [PHRIY MY A PR QU AT 909 o foy, S e fQeel! & URISTR &3 & vy
W HH FT @IRY| MU Yh SHTE Al fRn dH ) forn f6 e I aga 9 ©
SGTATIT R & (oY, I8 Al U Jel ol | oifeh faeetl &1 1 Ueh Her 2 faeell 3R URilerR
Wl A e A B 2 U Shaaad & oyl fReel-gadiemR & | 17 i |
A €, MR ST Uit & I W 16 B 9 TS I I a1 YA el @ Ul R,
TR 99 71 § 6 9 39 vy w @ €1 gEaik SgRar it I8f 93 €, a8 Ioae ugd
M0 g, oIfhT a8 W) 78 & ¢ iR W A B 5 ¥si W fpvie & faby Wi |

fUse g9ic § $B Hd BRIV & IR # gY | ifhd 9 Joic § 91 s 72 2
# IRNE Hom 6 X #31 Sff ST RE A1 &F 1| SAR-IERTe U §SRfAE ¢ aam
& H9o fUwel Xl goic § B g Al 98 o YR W Gl Agdd, Sig B g ASNTG
ST oft | 39 goe W 99 W T8 fer 8 Safe U aoie # of gt off iR onft 9% g
Tl g8 €1 g3 SEi © [ suH o T8 8rl iR Sl Bl o €, I drel o | 4%
SRR @ |

Th g1 Nl BId By el X goic A 2013-2014 H AHIUG & &R I Bl
g1 2| g9 N goic § I URAISHT BT BIs gaIfdr aafed & & s 21 d Yo @) Sft ¥l
ToIC R B B I YUHMAG <t &1 H AT N W3 S Bl YUBHAG <l §, Ioi
UEdl Xl g9l U¥ fhar 2 ok 39 9 & fog ot R e el § f6 S @ ==t Jst
dehR G 21 39 9 B ol BH SMUhT SifieT BRd 8] § IHIG Bl g B S Nl Ba)
AT § os off, 98 981 kI iR S W ENRIN Sdfed dRe B DI AW YD HRAA |
fied qoic 3§ I8 a1 ofY, fHhg se gy amdfed 81 &1 T off|

3T W H 3H 9 W AR SR A DHIAT AT g b sRamn &1 R TRy @t
SHlle off, 99 fewrg | &4 o f2wn 81 el urn &1 99 2013-14 & goic § g4 A9 T4
Mg, A HIoided, AR AT ORI Yiolded, Ui il $9-9, 19 T ¢ 3R Usp wd 84
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e o S 39 9o # d1 T diolaed, Udh AfgaTsoiRH Uieide iR & Tl o= 8 '
el B gorTeid w9 ¥ fUsel goic # daied 85,00 BRIS IUU & Hiolaed SRATIM U<el Bl
el 9 Safs 59 qolc § dHadt 225 RIS YU & Hioiaed Hel 2| 3197 Sia1d § S i @l

) 3T & W |
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"DR. KULMANI SAMAL (JAGATSINGHPUR): I would like to put my views
on the Demands for Grants (Railways) for 2013-14. I am thankful to Minister of
Railways that he has initiated to introduce two new trains from Paradip to
Howarah and from Paradip to Vishakhapatnam.

I would like to mention here that inspite of abundance of natural resources,
Odisha is one of the most backward states of the country. Similarly, inspite of
generating a sizeable amount i.e. Rs 14,000 crore of revenue, the allocation of the
funds to the State for infrastructure development is not up to the level of
expectation. Keeping in view development of Railway infrastructure, the Govt. of
Odisha requested for Rs.3160 crore whereas only less than half of the amount that
i1s Rs.1420 crore was allotted to the state. I am sorry to mention that there are
seven district of Odisha, which have not been linked with Railway network. Itis a
clear picture that respective Central Governments whether UPA or NDA have
always neglected by ignoring the genuine demands of the state. It is pertinent to
note that Odisha had received only Rs.841 crore, Rs.655 crore and Rs. 1116 crore
in the last three railway budgets. Though it has been increased this time, the
allocation, from view point of increase in raw materials and other things, is grossly
insufficient to meet the cost of various ongoing projects in the State. The Railway
Zone coming across Odisha is considered as a profit generating Zone and is also
considered as one of the most preferred destinations for investment, especially in
the metal, mining and power sectors, but the Minister of Railways has overlooked
the state.

I would like to draw the attention of Minister of Railways to the foundation
stone for laying of 82 kms. rail line between Haridashpur and Paradip in Odisha
which should be taken into consideration for completion. Hence, 1 request Shri
Gowda Ji, Hon'ble Minister of Railways to consider for laying of the said line

keeping in view importance of Paradip Port as a major port as well as various

" Speech was laid on the Table.
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industrial set-ups therein. Paradip attracts thousands of tourists due to its status of
major seaport and various industrial set-ups and Konark for the famous Sun
Temple. I request to Hon'ble Railway Minister to consider linking Paradip with
Konark by rail route since both the places are equally important on account of

tourism potential of the State.
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‘DR. A. SAMPATH (ATTINGAL): The sanctity of our Rail Budgets is being
lost year by year. Those declarations made in the budgets remaining unfulfilled
are increasing. Ministers have started to shower promises and those promises are
withered away without even a single stone unturned.

Railways are the veins of the nation which leads to more integration of our
polity and society. But the parochial attitude of various Ministers and callous
attitude of bureaucrats have led to an even widening gap between the people and
the institution.

The recent hike in the passenger fare as well as freight charges will
definitely add more fuel to the fire of agony of the common people. Now the
Parliament does not have any say in the increase of fuel prices or in the increase of
rail fares. The neo-liberal economic policies have started swallowing the powers
of Parliament and thereby the political powers of the common people. Hence, I
oppose the demands for grants in Rail Budget.

How can one imagine that the Hon’ble Railway Minister does not know the
demands of the State of Kerala and its peculiar geographical and demographic
features? For the first time, Kerala has been utterly neglected. 58 new trains were
declared. But my state did not get even a single piece of the pie. We got no new
projects. What happened to these projects like Medical College at
Thiruvananthapuram, two Coaching terminus, one at Nemom in Pallichal Grama
Panchayat of Attingal Lok Sabha Constituency and the other one at Kottayam?
The drinking water bottling plant was declared for Thiruvananthapuram. Most
modern power laundries for Thiruvananthapuram and Ernakulam, and the Railway
hotel at Thiruvananthapuram have all gone in to oblivion in the recent Budget.
The coach factory allotted for Palakkad is yet to take shape. Why when it comes
for Kerala alone? Railways insist for P.P.P. for which we still do not have a role

model. What about the wagon factory at Cherthalai for which the previous LDF

" Speech was laid on the Table.



15.07.2014 334

Government in Kerala has done quite a lot of home work and obtained consent
from the railway minister?

We need safe and comfortable journeys, Speed comes next only. Are our
trains and railway premises clean? Now this year’s budget intends for more
privatizations. PPP is not a panacea for the illness of the railways. Railway needs
funds for development and modernization. It should get more budgetary support
as well as plan funds from the Planning Commission. Railway should not be a
commercial concern and it cannot be. There is no alternative for common people
for long distance journeys. But it has become difficult if not impossible for them
to get a reservation during seasons to reach their home land. Even one to two
months is not sufficient.

Why the railway officials are still hesitant to discuss and rectify minor and
small issues, with local representatives including the district development-
councils chaired by the district collectors regularly? I hope certain mindsets have
to be changed without any delay.

At Nemom railway station, railway have its own land and hence it can be
developed into Thiruvananthapuram South and thereby reduce the traffic
congestion in between Thiruvananthapuram Central and Kochuveli.

In rail tourism, as Minister mentioned under Chapter X, Para 1 & 2 at Page
15 of his budget speech, Guruvayoor and Varkala should also be included. More
centres of Karnataka and Kerala can also be added if we extend the Byndoor-
Kasargod train.

I humbly demand the increasing of frequency of Train Nos.12431/42 H.
Nizamuddin to Trivandrum Central Rajdhani Express. 12217/18 Kerala Sampark
Kranti Express and 22641/42 Shalimar Express.

Kerala is a State having population and more than 3.50 crore and it is the
only region which still lacks a railway zone. I request the Hon’ble Minister to

consider this genuine demand at the earliest.
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Two lakhs of vacancies are yet to be filled up. The work load of the
employees have to be reduced. Safety of the passengers and freight cannot be
compromised at all. The State of Kerala has been demanding for the introduction
of new trains such as Kanyakumari-Goa Janasadaran Express; Kozhikode-
Bangalore Janshatabdi/Intercity Express (Via Salem); Ernakulam-Kollam
passenger train, Bangalore-Nagerkovil Express; Vadodara Trivandrum Express
via Pune.

Also, some of the existing train services have to be extended such as
12977/78 Maru Sagar Express to Trivandrum; 16187/88 Tea Garden Express to
Trivandrum; 56385 Ernakulam Kottayam Passenger to Kayamkulam 56653
Calicut Kannur Passenger to Mahgalore.

The work on the doubling of Ernakulam-Kayamkulam via Kottayam is very
slow though land is already provided. More funds should be allotted for
immediate completion of the project.

Ernakulam-Alleppy-Kayamkulam is one of the most important traffic
routes in Kerala relating to tourism. The Alleppy backwaters are an international
destination and hence doubling of the route is essential.

The work on the Shornur-Mangalore electrification is moving at a snails
pace. More funds should be allocated for early completion which will help for
movement of goods and passengers.

The Kozhikode, Ernakulam and Trivandrum stations have been included
for upgradation as World Class Stations. Feasibility reports have also been
submitted to the Railways. The work for world class level should augment either
through allocation of more funds or through PPP mode.

Varkala, Kadakkavur, Chirayinkeezhu, Murukkumpuzha and Kaniyapuram
may be declared as Adarsh Railway Stations. Kadakkavur Railway Station

building should be declared as a heritage railway station.
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From Guwahati to Thiruvananthapuram/Kochuveli a new train may be
introduced on daily basis to facilitate more travel of migrant workers from North-
East.

The capital City of the State of Kerala may be connected with Jammu —
Tavi by daily train which is a necessity.

A new daily express train: Madgaon (Goa) — Kottayam-Kanyakumari may
be started (Mumbai-Goa Konkan Kanya rakes can be used for this train) Increase
in the frequency: of 2201/2202 LTT Kurla -Kochuveli Garib Rath; from Bi-
weekly to daily is a genuine need. Likewise, Train No.2223/2224 LTT Kurla —
Ernakulam Duronto shall become daily express and this shall be extended to
Kochuveli.

As the southernmost State and a large number of its population living and
working in the north Indian State, adequate number of Holiday Special trains
should also be provided to Kerala.

Varkala is a famous tourist centre and pilgrimage centre of the Samadhi
Place of Sree Narayana Guru. Thousands of people are thronging Varkala every
day. Hence, it is absolutely necessary to allow stops to all Express and Superfast
trains at Varkala Sivagiri Railway Stations.

Those trains which are present do not have a stoppage at Varkala should be
given a stoppage either at Kadakkavur or at Chirayinkeezhu or at Murukkumpuzha
or at Kaniyapuram on alternate basis. The last two stations are nearest to the
CRPF Battalion Centre and the Technopark and the newly emerging Technocity.
It is also nearest to the world famous Santigiri Ashram.

At present many Refreshment stalls in Railway Stations are not properly
maintained and enough care is not given for cleanliness. Hence, the catering
needs in some of the Railway Stations may please be handed over to Kudumba
Shree Units, run by Women’s Self Help Groups. This will bring good change in
serving food and behavior. The lady passengers and commuters will also feel safe

in the presence of these elderly women.
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Foot Over-Bridges are to be provided at Nemom, Murukkumpuzha, Kappil
and Kaniyapuram Railway Stations (all in Thiruvananthapuram District). At
present the public is crossing over the railway track to reach the other end, which
is not safe and admissible. The heights of the platforms may be increased to
ensure the safety of the commuters. The roofs of the existing platforms may be
extended to provide shelter to passengers during day time and rainy seasons.

Late Shri Varkala Radhakrishnan (Veteran MP and former Speaker of
Kerala Legislative Assembly) pressed for stoppage of Train Nos. 16349/16350
Parasuram Express at Chirayinkeezhu. It was accepted by the Railways and
displayed in their website also. But, now the same has gone out from the website
of the railways. It is indeed a shocking matter, Keeping its promose, by providing
stoppage of Train Nos 16349 and 16350 at Chirayinkeezhu will be highly
beneficial to the ladies and senior citizens also coming to the city during office
hours. Chirayinkeezhu is the birth place of famous Cine Star Prem Nazir, whose
25™ death anniversary is 2014.

All new trains starting from Kocheveli and Thiruvananthapuram Central
which do not have a stoppage before it reaches Kollam Junction should be given a
stoppage at Chirayinkeezhu or at Kadakkavur. All night trains to
Thiruvananthapuram Central/Nagarcoil Junction side should be provided with at
least two stoppages south of Kollam, preferably Chirayinkeezhyu/Nemom
respectively.

Angamaly — Nedumnagad — Venjaramoodu as declared earlier the Railway
connectivity through the eastern side of Kerala should become a reality.
Vizhinjam, Balaramapuram, Kattakkada, Nedumangad, Vamanpuram areas can be
connected as southern part of Angamaly —Sabri routes.

The new Railway Minister has a smiling face. Let the passengers and

employees also share that smile.
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“sft o ot | (RemagR) @ A gamEs wd Jeee Ya 35 @1 Agfod Yo aeie
T B DI BIfad 9918 <l g AR Nl HA1 S 5 el dolc H WA Yol @l TWIBR B
W &R < & A& @M | AR ¥ 74 St 7 W fa § 6 8% faea # & v
el © 3R S| ATell BT a1 87 A & I R A 72l W oM iR M fed! & fofg
glaemsll &1 IR H & Q- GRI ¥l golc H R ARl 1 a9y ) e,
It glaemstl, Oy e, Wwes S[er, g die! B AN 3R URERNI, d8dR
H Juell R R f&ar T 2l

Yl g9IC WRAR Nl & BRITDHed Bl RIAIE &l ol o 4 el Al &1 1 faRiy
e e M gl B8 We ¢F, ol oF, 98} WU, ol § Weed], dis-Wis giad],
Al el d 3MfS DI &H § IWH A dr o 11 7l

T R & AR, BRI I H |Er & 9 W S S 5l [emagR
NeTd I SR DI I 3D ARA Y& BRAT o] AY AT &F H b WUGR & AN I
g, R srggfaa sfa @ Seonfadl & Rl &1 a8 21 [amgR ¥ oY sienfiie adams
anfe faRyeR 8, FSiep! gerar oM, Jars w0 3 g™ & oy § A1 Y 941 S 9 verd
HaT H TG PR D oY & MDA BT T8 g
1. AR 9 el Asall, SaqR d& fafeer ool wdfed Widpd AR IRA &S
SR |
2. TR ¥ AR AT SHAHRT ARG el Wd Dl Y @R BR T3 XAd AGA DI
forator v S|
3. STRITG ¥ IANYR, SRIG, WRATe, Hadl, TSRl Fiell, TEAR, [TaR, e
IR A ARTYR Yefd s & fog @18 urd &1 b B, 1 FHor dH-en S|

S N1 @ A Fafafiia el e, 99w, HaEl B T H SIS, STEf Jelal &
65 Tl q1g Al TSN b STl ¥el Bl o+ & ol Scarfed gl 91 qul favary & 6 s @i

DI A X HAT SI R 379y YR1 |
4. AR ¥ Bl qB ¥ AT DI ASADBRI] HRAT S|
5. SIANG IS D T T HIell # Yeld fEdhe Rerr &g &l Al Araegepar 2l

* Speech was laid on the Table
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6. IR & IR 7y Xl gRAoET a1 Wield @ SR, fAdmygR =g
IS & 9 Ry fRaR g8, e e e @ I 8RN, 1 SiHfed 2Rl
7. IR SiF @ 3faETd sl WM R FHIR (X ®Iedh) Ud SURTH ol (JTaR h
RSN B URN) Y 3T aRIBr B
8. MR A Hex dF g I oF I DI eI H Bl
9. T Yol W R feT & I ¢ &1 e fear S| a8t & & oA dod! B
WY T W oA Bl BeRd T8l Bl
10. AN ARQR, A4ITd, 3R T AET W T |/ =S S|
11, AR 4 498 T I3 UaUd AT oF dolls S|
12. MR 9 Haddl a6 Taayd I oF gdrg o |
13. RANR & g a& e I oA Targ S|
14. AR 4 wged I6 $SRAACT I o Iarg S|
15. AR TRAUA B g1 | BRI qb Il S|
16. QR & fo=efa, 9=1g I Al oF I DI A ©l
17.  XId Wl a1 gRI Rad &l 1 97 g
18.  [eTRIgR A SifIHIPR I9RA R XA TS BT A0 {5a1 SR |
19. AR ¥ IRORT T &7 § v o adrg S|
20. (B) IST ¥ gAT dTell MSA & IR feal dt e aer S|
21. X4 9IS B wE b AU gAenfdai @1 X 9 9 el et Ud Soa &
Tl BT &1 Yo # IR g &7 wraerT 891 Ayl
22, AR YIS @1 g ga 9 afRrd 1 9 e s & faw 100 @RS
TR B AR DI WP J&H B A
S8 T@I U4 A & A1 § XA 73 S B ABBN g9l g 998 <l § a7 XA
FH R IR X ToIC BT T AT B
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3t gHA g (BIE) @ AR, WM AR SIS & 3R aRER H qUTd SiUe 8 S8l & dida
FATe g St ¥8l 99 €1 SR Yo & A & 9\ue U8 § et dler ddy Yerd & gw
AETS &I ¥ el 21 A gR forg +ff 3 ) 99 2 5 o & 67 el & 9 ff 34
AFl SISl Bl AETS W A8l oS T R 98t WY o 89U R Rt Y I
AETSH S B AT U8 d faeetl 3RAT iR R oRgws; SIddr| g9 fawarq & fb ¥ 21 ot
39 gR H SR &I |

AR, # gaIg <l g AIfET a9 Sl &1 e 8 59 ad |Hsn of 6 U
AT Yo Arg g8l | Mt & oAl Ao & 9% Bad S9 RIS DI SIS [HAT AT B
el AR Bl 3R W Dol & A Gel el A | AAT B ggell 7 YR B el 2
AT X HAT S 7GR bl a1 Bl AU Xl goIc WV H Joold fhadm o7 offh 1 T
5 RIfT & f5 Al 3 # SR 1 AU &1 GRS Hegd HY? AR, IR QT WDHR
& S RART 2 g8 Y1101 9 @1 8 3R G4l DI IqDh! JAHDN & JREEE & 96 @1
#eT DI Al S & 3R 45 e T ofe Bl & 3R ofeX Sl A A el gY, oRas; Ael
ST faeel a1 R off I AT ST 2 SR UH-He IHH e BRIl 21 AT |qHY Wehd © b
T & FHEd R R ot 8 R Afgensii & SfeR g T 8, S W a1 o B
SAfo # HEdl § 918 AWBR H M A U @Y ¥ "eAg 2 ofp a6 wENl @ ww e
IR o fr fred 6 wEM A fieell & 100-200 fHarfiey & 3R frat gead g8 & ok i
g8 87

AR, WA R e A1 Al S BRil 8, H AU SMHHR P MR W 68 8T g &
I ¢ # Dad 3R dad g8 91 Yo & FHAN a9 B 2 T i fow g 21 s e
URY IEl a9 A Bl § b B e del wer B, fhw e b W Sl SISt el
3R g T8 I & HeM & a5 W1 I e Pl P Fdhd ol

HRT AR T © 6 ST 1 AR <0 & 6T o 91T ST aTed © SIehT STTReTo
T fopefl Ier@R & 81 WY, I Sollell 7 < US| 37TYh! el oI DI O/ T8l © 69a D
IR € 3T < Wiy b fhas & sdrta 9| X8 BRI, Ol uiferimie @ ARR B cler-Us

BUATHR, ol GWIRIA DD JATRTU BHRAT 5 BNI| AR, 3T I8 A YO PR <, qHlg 8

TG, YR FATG 8 STg |



15.07.2014 341

dravr fdg w91 I8 © 6 o9 & wraredt =@ell, o gell ar |t ded o 6 aga
el Ao e SITQm, Afe 39 ¢ & R Ui 81 T © {5 BIs el SieHt a8l Hio
BRAT UG T BRAT| MY §IHhT IR DR <, AT 3MMUD! SRA-SRABR 81 ST | FIa1 e
S 37TYT JoIC Tal ol AHhdl AT HAT S 71 QX1 7 fha1 8, AR 3N &M BT Bl SR

2| 3R 3BT BTH BV dl 3Tl IR W el |
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St e fPeiR (%) : HSlQy, MUY Y9 WS H qle Bl Al fodqn, s forg e
gdTe ol g § qad Ugel YUTHA! S BT 3R Yol Al S &1 g=yarg R arsar g foreim
seTfeR TaRAS 1 Hexl & oy B Sie! fawn &R o 1 o1 arel fai o affde 4 arfdre
I A 9O o & T PR Gdb, 39@ oy HidT ATl § Y 7 S g=gare <1 9 §
T8 Yerd 39T # guR & fY B! 370 Hed IolY &l 3d® 1Y § U A9ard &3 o
& oy e @redr § & SH-0e Xl dgd BT Wd 8 AT 8, oAfdd Wl qb B P el

BT & H AU HAIH I Byl dledl § [P Sieal W STeal §9 ol 15 BT B Y [haAT ST
arfe 39 IR T Bl sqBT 9 fd I | 39b I A IR el 918 W Wfia g 3R I8
Ve QX dTER DI PHeR BRI S DI YRET DI HLAOR & gY I SRE-UD XA g Bl b

T YH BRAT AMMRY| S AN T R DI ORG T PR 37 I &, g8 Tl H |
29 P 91 BRER & oy o A X Fendl 8, IF® o 9gIY MY arfp it His d8f & o,
I8 HF 8 G@ | Il TF TP & o © IR IEH S & 1 A1 A1 U SR ¢ YH I I1Q AT
9 o & S« 9qU S| s WU-A1Y 29 $e iR Ao W &R el gedey )
Pl AMRY| | BART U Al 8, a8 89 S 3R ATl NSyl & A AH el
TEHTCR TR Bl ARy | SR # SIMRYA AMHE Wi &1 JUISTd &, Yol HYHR I Ugd T
2 gafery SRR Mfthd SR # Siedl W Tedl o W@iell Y| 39S -1 ¥l Pid haed
S W A SN AT XS R HIed og OY Al SF & ISR AIodMi bl ISR

T 8|

SR W ST TF SR | | SR 98 O YT Xed HIRET € S8t geedt B &t
el i REdl 2l e MR S goirerdl, wearel, Afog, uigd, | e Rl WwRog
MY (e Gee Bl AT 1 2| 30D A1 H g Al e Aredl § (b oW I STIQR qP
S ST Xetd H a1rg of, S AR BT AT I AlpN el el 81 S oM & o, a9 U
grag W o7 fF I AHd & e, ofeh oot 9@ 9 e @l & 8 gl # T@ FHE
e g 6 S U 9gd 99 WX Bl T 8 3R 15-20 fhaAMIeR T Bt 1 §l F@ AT ar
bl < Tells MU AT Y AT S &1 Jrae= @M S¢| 37 4491 8 {6 3R ol o
TS Y AN IABT A9 BB AT Bl el bl &1 T A B YeTd 1S Bl B oa P

fhT ST i < bl YREM Bl HeToR & §Y I8 d8d Sl B &



15.07.2014 343

*PROF. RAVINDRA VISHWANATH GAIKWAD (OSMANABAD): 1 would
like to express my views on Railway Budget presented by Hon. Minister for
Indian Railways on 8.7.2014. This is first Railway Budget of NDA Govt. under
the Leadership of hon. Prime Minister Shri Narendra Modi.

At the first sight I feel that one can react that it is not a common man
Budget because of the fact of rise in fare and freight. However there are good
proposals in this Budget like introduction of new 58 trains, provision of quality
food, sanitation and hygienic coaches.

Introduction of Bullet Trains as per the dreams of the people of the country
is a most welcome step by the NDA Govt. The first Bullet Train will be launched
between Ahmedabad — Mumbai route.

There is a good step in right direction that the four Metro Railway stations
are developed as world class stations.

For the security of passengers there are large number of recruitment of
women RPF and male RPF which is very good decision for the safety of
passengers.

In so far as my constituency of Osmanabad is concerned, it is a historical
place where the Tuljabhavani Temple is located and thousands of devotees come
there daily, so there is a railway route for the convenience of devotees.

There are some railway routes which I suggest for development of my
constituency Solapur-Tuljapur — Ousmanabad-Beed-Jalana-Jalgaon; Solapur
Tuljapur —Hyderabad; Kurdwadi-Barshi-Vairag-Tuljpur—Hyderabad;  and
Gulbarga-Latur

These are some Railway routes by which the distance of these district will
become closer and the very convenient to the people of my constituency.

On the first sight we can say that the budget clearly indicates the long term

vision for Indian Railway.

" Speech was laid on the Table.
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I must congratulate you for shouldering the responsibility of Minister of
Indian Railway and I am sure that you will be able to fulfill all the development in

this sector.
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$it gE fsn (smaweht) : HEIGY, SMUN HY dle Bl IEAWR fQAT, g9 fofy # aMudl g=yarg
AT B A AT WS § SR ST dlel BT Usell IR fawR el 21 # XA g9ic & 9w H qre
& folg @l goTl § Hifh 9gd &1 AxIe1y, dqferd, gl 3R gRaell Xd qoie #41 Sif 5
T fhar 81 Bt | A N 9ol W B & M g4l bl g 81 gl 95 AR v o ga
©, STy I AT I1dl BT QBN BR e I FHY ST &1 BHRAT aredl g

# O &3 el W JSHR A §, T8 o Sual H AU g-4mawil iR qeREgR|
SR TH gog DI g JUYH & 8 3R TeRMYR AR Q4 JeTe H31 el bl HHqH
& 2] UBell R 1957 31X 1962 ¥ I8 d8l W FADR MY A| # He arear g &6 el &

3 a8t 91 ff 9T 919 89 ol ¢ @ 91 IR K 8, BARI IUE STawil A St BT
THATT TUG 8 3R q¥ ffet § g JEHIER 1 ¥t &1 e 81 ol

SMSIE | SR 3T qh SMaRN B Siied & foy ™ I8 & ofialed gu 7 3R
I g F B faT usd ff IR st Rl 7 smawht B Y ¥ SieT & forw v wfafy
a1 < 2| foeelt 7 amaw axAT-ueEE W fhar o iR srervfiy e Wi St & e @1 g
A B AU Y F I ATp 59 ARt # Wgurht 8 81 safav S99 9l R @l
3ol ¥ o Salt 1 Yol & ST 9 iR 39 oy St &AW1 dved Yo | S[ST go1 SR
qexIgd 8, oIt agi At ol Hiex 9 B Il W B, dehlend yud " st stedt S @t

WBHR 1 TeIgd Dl TSI B B oIy R f5a1 o Rt & vl I AR v

g B

AR AT & 5 #Mawi BT Xl A Siied & oy div- RRRET 8k gy S9e! JordiqR
# ST ST a1fes smawt arfell @t Y Y &t glaer e wa | st gAR & § 99 g9 Joic
ST Bl 91d B € Al g8l 9gd AR o U9 e S R oirel d Yo el e ot
BT S 3fefTdl &1 <9 B BIST 89 AW &, 2010-11 & IoIc H gSddl devIgd ol ollgH
do-cu g8 oft oraat ol 9 &1 g% T8l ga 2
AU ARG : 3MYBT 3R AR BIg Wise g Al AT F31 S BT 3T & SR
2 ged s A HE S o A faRad # < g gl e & ol A § A @vedn gl
D IfAal ARV SRS I St 4 U A @l 5, # Iudr W qHeE Rl g
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AN FHAR QAR DT IHDBT 1A AT | T8vgd A HaRI ToRMYR IRl Bl §Y DI
BlAdIE d% Sired @ oy fdeT &=ar gl
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“3ft dopet ARt (WERIOTIS) : I8 ¥ doic 9¥ & 9AY e & fov ve tfefie aeie g
3 golc & HIEGH F < DI fdpd & IR W o O & {70 71T F31 S 9 99t &3 o)
&I QAT 21 I8 o U IR goic gl I8 d9ic 9¥ &A@ 3 Hidl b1 URR |Ied arm|
39 Ioic H UG W@ uifie Wl I XA ¥ Sied W e far g qen q@ gfver #
R Y AU 3T UgaT a1 b, e fIg gofe o I @1 W amvon & Tt 81 ¢F
H o SAT DI 30l Jhagn, 8T Ao, U el 39 W W v goic # T4l & Y 2 H
R T Ul B AT aTel &3 H AP AT &l BAN &F H IRER I ARTd T ¥erd ATgA
TR g, Aiaar AUt AT 9b Y Bl S e 7 S 9l A UrEl, TR o U 3R
AT BT STl Tl 984 oAl ¥ §9 W WX I ST gR1 AN @ off & o {6 % o7 =S
SR, MY Ueh ISR S &1 HIV0T B 8, 39 (o # A /301 ST 1 gwyare <dl gl |1

B W SUG HERISTIS Dl XeTd algd A SISl S, R SIU AERISHS AT 31T A

YA g F T8 9T gl fUsel o # W gerll arn AERSATS W B |9 gon ol #
A 73 A ST § 6 Sa N AN B ol § AFHAIAT B §Y G AT DI Bl
P PN, Fifh B8R TRBANTS geril Bl §Y TREYR DI M © AR AIREYR A BT qT]
Je1 TSl ST B 3R gerd! | el % Ydb Nl Ale Hal SR |

3 § A HRAT g 6 IREQR ¥ @S Sl 3! gadl 8, S Alaal § Ialr
SR AT ¥ fQeell @ /@S I@ o aardl SR B, Alaad], Rar B smed )R
AT S| Rigar gR1 Siee wRE B, O we 9 aam Al o gl Bl S
faftr=1 <A1 &1 oevg fhar R, W1 {6 Awmifa ff SR dR W whdl 8, 39 @S e
SR | STgETE, SRS 9 TR R B W oexd fhar S| gdR frel | s @il gren fow
W 3 IR ¥ ToAl Afdd HC B AR T g, Faidh I8 9gd I SIell 2| SHHT A Al
BT B BN A< H AFA HA AEIGT S Pl TS <Al g, 3R T 91 FAG Bal gl
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st fashw SES (FiBR) ¢ H a9 2014-15 & U A YA A gRT ORI YA a9 &
FHAT H AT 37U a1 @ g

# AT WA g8 A XA #E Sf @I Edfeld iR 98aR doie IRd B B
TIfie qUTS <1 §1 39 Ioic § AT @ Gl Ab-THTE iR 78 ¢ BT g fpar
g, S MR B I8 goIC R Xl Bl g QM <1 Xd & TAB bl ARET0r 3R IehT R
g & oy Yo fawafdenerd & WU ofu oY # (s 75 e &1 &R of 91 81 Jws-
3BHETETE WM W golc o I A FHY DI g9 BN AFHIE JEHAT St Bl dRE A1
vt AT S AT U faWmT & fo SRS & AR UW gF &1 AN fHAr & (1) AUt (2) i
(3) RIEIRS (4) W] 9D WY BT Adhed AR B Ao AFRT Xl HAl Sf & 59 qolc
@1 gl H3 IoC A T AT B

YT H R U g1 R W@ | godt of # A @ geAy 3R & ER 8 I8 o
Fed AT & forg fFar &1 w99 1 gy 21 39 9 Al &7 RAgd® ofd gT A Xl
H3 S 7 39 X qoC H 21 ARYLUG. S@F B Wl AR Al Bl By AYFTD qhAld A
N B D AN B B| 98 dds AR gl 39 N goie 7 At giwmsit ) s1wl 9R
o T 2 Al & fon 9% giaemsit & |1 & R GRaEneli B R W 98aR 919 S Bl
=IO B gl oAl | dleds Jag, W& ¢ S AMSHEl AN DI AAN, AR BT B T
21 B, fewe gidp glaer &1 faR B anfe g7 9l wrdl &1 W 8 @y |

A AMD G &3 3 od & Y ShevasRl S fhar S &, St FefalRad &

BTG BT aRIR AN, BRA AT A FST WM 8, b ¥eld & Al H 1 agd
0o Tl T8 QAR I8 W9 | AR X #4415t F g o -
1. AR A g Vel olrg s 3iUsl & SHM H R0l gs ol 99 W9 Xold Bl
el WA & TS @ ddbs! ¥ el off ofR Ryctae & A9 | Al gt il g8l a ved drsa
DI RAS A FieSl § gRafid dRd gU gaad el | widy e I IR fear S|
2. Sel-JISTE]T ¥ vaEre d (ag $9Td 993) @ dlis 3% A &g NoId s
faerl S B 8, SW AN Te U SEafR (FRR) IF Yodd dARd & IR gt &
3MER W AT S|
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3. SoelIRISTeRT Jaere Ao YT of$9 W 483 HYBI H A AWBY DI ITD! AT
I URAR & [l W BT Xerd 9T gR1 AR el & g1 aRaR § ue-forg gz
T AT T B

31c: ofd # H AT X HA S R IR d9Ic &1 @R Gd {H HRal gl
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sit AR yware fst (aien) @ AT /Ui Sit, Yol g9ie A werE A#E Sft @) gt
A @ AIHT 2| H S wemw | A X 7 S Y ag gea o 9rgan g oo #
fadSR Aol Td TN MAT § ORel B ey 9T S1fa Sa9dsd 2] 8 eI R ST ST
g 5 9ra el 4 e & forg ol arsd @l € ok g ol Raf &1 ot 21 | &
W AgRY © fh AR RS iR 9§ Sl & fog & ST # Us 319 31 aw &1 S|
W AGET & ¥ fIage g™ ST § Sl <% BT U Y@ dieikerd 81 98 W) Nl B gaiw
gfeerg T8 21 A 73 S 1 goic # fief wrell @1 Siret & fog oF g @ 91d dEl
ST fF 980 @R AT 21 AT SR § 6 I fIEde g™ Bl S R o dells oy |
TAG A1 B Sl T o7 TN ool W T9RA g™ B GO B S ¥, SW aRT S-iar-
fragpeam-MGIR-sameEe 8 gy Iolrdl S| WY Ve S SareEe § @Sl & g,
9D IFpeH™ T gol I AT § IFpe S SN Sl A doe] (8 St 7 Y
HEl 2l SRS TN S g™ § YR d@ doidl 8, S WS db 9@l Sy,
T A S| Jer ©

17:00[=}

SO TP T IR BR BT BId o Bl AT B Y| IGAGR WORIE TR dre,
fepe g™ B g HM®YR d% da18 9Y, 31 I8 WoRiel H WSl &l 3] FRA AfHyR
AT B ASAHOT MY BT Y| AADHR SR AR B Y AIHR0T ST S|
RN USRI, §7 USRI, TRIeRY UaNd, d99d o dadr g T ded ©§, Jdl 9w
Shifel YRSl ST §lal Ud fage 9™ I 8ROl 8, Pl URifaT =1 & Iod § gy B
SR AT BT WY GaEr BRMT | TREYR A T aTell SR DI SIS dTell Glaror & oAl § A
®rs o7 fIFge oM Td dfar W B gU dals og| Jaidad U Bl dwE § dF e
arr feage g™ Ud dfar @ars 9yl Afew foRe &1 &9 &) &1 T BT A1y dnfds e
I B ARG PR D | AY AT &F H oI dlel GREs, APy, RIARMYR iR ARG S
WAl H P IR TMREAT BT WIUS AT ALY, FAD! AN BB T4 A 81 B & ARGl
WY & [l AIgS dTel Nold BIedh I §§ B &d1 11 8, §9 YA: Wl Sl a1y difds
R AR @& wert 3R e HF B IF G "R Y 7 gR uRgd Ry T ores
el goe & fory 9ers < gl
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"SHRI INNOCENT (CHALAKKUDY): As far as the development of railway
facilities 1s concerned, following demands of Chalakkudy Lok Sabha Constituency
should be addressed properly and urgently.

Ankamali-Sabari Railway line — adequate amount should be allocated for
this project. Land acquisition should be completed in a time bound procedure.
Many people, within the geographical surroundings of this proposed lane could
not sell their property due to the lagging of this project. Central Government
should complete the project in a time bound manner. Another important issue in
my constituency is Airport connectivity, New railway line to Nedumbassery
Airport is an important requirement. Foundation stone was laid in 2012.
Completion of this line is important for lakhs of passengers from this airport.
Railway Station development is another concern in my constituency. The status of
Aluva railway station should be enhanced to national level. Major trains should
given one minute stoppage at Chalakkudy railway station and Chalakkudy railway
station should be included in the Adarsh station Escalator facilities want to be

introduced in Aluva and Chalakkudy railway stations.

" Speech was laid on the Table.
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£ e AR WG (FIewal) ¢ A [9ald, § god R [aife gre) 9eq 9 sman gl
3MId R ST TS & AR H WS B B IAWR A1 11, 9 oy # 3Mueh! g=are <l
g # DI ATHaHT &3 B Sl BT Al Al § 8 931 gor 39 MUEA & HfeR H
ST 2 § ATBU SR ST 2014-15 XA qoIC B AHAT PRAT g1 Yeld WA rferawer
DI AT 3R ATHT €, g8 WIKAT Yol AR Yhall 3R ISIdT B Iciip 4t 2l

# AT HHA S BT Ut <1 € [P A8 qoic §9 R8BI Ul doic @ oy ¥ F
DI ST BT fABT BT 3R oW AT S¥-y Ugel S WY goic Uer fohar a1 98 el Heqd
BT ATl # A SN P W A B g guTs < @redn g B o qdaxil Bl da”e o
JOHfA® A @ BROT AT BT T8l 9RIT, aR AT WSl 9erT o® BROT Xddd Bl
JHW IS UST| Teh <l XeTd Bl ATYD gleld WRIG Bl T AR g IR% ATl WISl 37ferh
B & PR AT AARAE H ¥edd BT R RO HH B T SO [oHad A IR
THAM B A1 BT TR VT WISl 9@ BT S Wed WX DHeH IOl © IAD! a1l wei
@ WY, B T AT HHA SN oy gaferg ff qur$ & ura € afy ydexdt WReR @ a7
A3 BT BT FRe Tl A <R AT quEAT of Fhd U offh MU o¥ifed R ¥ead f2a
H Yd ARPR Bl ORE bad =Y WR fqvard T8 fHar afed dfed Aomn [ wR Yed @
BRIST BUY WY B T €, S R 4 e g

U H PB Al BT ey, fTEdaxer iR AIEiERer A 9 w7 §, <9 H ol
SF B! 91d el AN @ T, AT WR BT WA IR N @ 5l <« H b VA &F ©, Ps
U el qrarmera € o oot & a1 ff Yo ues & Pt of 2| F wehwify s g fp qd
RHR B TAd A & HROT ¥eAd D gl &6 gl 31 fawas g & A A ot &
P YT IR ATD JAH YA F ¥ad DI MfIH Teld 9gd S sRfT | § 3Ma9 1o &3
& S @ fog Q- des & @redn g

[ [UTA ¢ 37T (=1 H9 H2 St T < QIfory |
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“sit gergfay W RiE (sME) @ # 2014-15 & XA oI W AU IR Fa HRAT g A
Y& #A S S goie U9 o, S9e! wwiE 9t 9@@ & |l @ 99 2 & 7 o1fe |
31 X AT B FiAem < BT Fhed X oI H §l TIF A AP o I Weodl, I &
U T RN, IS H ST uracl S Gdeeiied e ©, O WX |43 St 1 faey e
o 21 et wf>at @t gfaen agm &1 dahew ¥ aoic # B, 8 o HHaTRal & 29 @Y e
s A 1 B, 39 W AT ere A M gl R gRATSETY Sifd I 4Ly, ERBR & R
YT o1 S off, g8 A1 A1 URY T8 gS AT 91 ¥ Wfdd 8 I Ul YA BT Hobed el goic H
gl

# FRETS I & GEIG Al AHT & A MM gl AR &F H PRI BT ga1E eyl
RN g, I8 Wi BT BN HGRAFT AR &7 # MM gl garg § LA 31 3-a1 drorae
Ao Td TUd Bl ARG WR BT Dl A5, NAIST BUS & R, FEIfeud A1ee
I BT &I, Al R (9 s, 3fea Ipa oifh 170 SN 3Md] daid
TR & YRTSH g, S8l ¥ W S AN M-S 81 9 WR & AREl AN F@l MR Ah B
gl

PRI TAT W Wi T BRI B OUT B AMHS Tfay gede I Bt 8, offp

S AN EEIE & AN B G & W W) 0 2l

T: WRBR A g dm -
1. g1 ¥ 73 feel @ oY U YURBRE/ NG F ¢ & S|
2. gITg I JYAAYR, 3TBHSEIE &b oY Uh o & S|

3. gAEE I TSl db T dTell o T SHIER dl IR db gl oI |

4. geaTe A S 48R & forg o & S|

5. R A AR DI o & S |

6. 3Tel ¥ BRI & 4 €138 UH.g, o dells ST |

7. BRI I BT gaTE A7 AT ¥l AvSH H @l S |

8. ARG WA Sl FRETVS BT Ae@YUl ¥l ¥ 2l 30 WA W A & e D
TR I B ave I TR AT BT 38vd fhar S|
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9. grare, FIRSIE &1 Yerd are & Sirsl Wi |
10.  HIIIAT TJAT T W1 WAl TR TIFAU o Pl SexId bl SR |

S R faval W HLGYU YT BISYR HUSH Yol Yaee, gare R ATred qo Id
v AR & e @ W W Al AW A WAl @ gl ST RY bRl § b e 3R
BRI & Bl [ Yol Faedt FEeati b1 e B
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et saifar gd () ¢ A @ula, #§ AR AR ST @ g A N w41 S
BRI URd Y T gwasdTt Yot aoic a1 wwedd ot 2| g e <9 &1 wen W g1 Q9 @
IR TWRE S dTell YAd olTs 341 9l el F BpR 1l gl AFHR Xl H31  qoIe § <9
T AR DA B (AT PIS T Dls AN & &l WY AR 97 el & A9q<T & F S 3 fed
A &, WG XA HA SN B g1 S foral @1 O BiE Ahma TE el 81 8RS &
Il fIwar © 6 eme AY g ST9R @I Bl & H & gU 931 9 N goic © A |
e =gy | § @€ =t € 6 el deauiy Ao 4 FigRareiR - R aqa & oy T3
YA TS & g 9d ud gorn ol ff¥ad vu A g ar et Ry, arerare, fearen, g
3R ggf @1 Sirew aren g1 3 R 39 8 Yo gT W A, S wEl 9 dEl ved B oA
3w $U A SAHSHN ATfd B

AT AHf AEeT, ofd # ome WiemH | Y o Wud &5 W $B Nall &
WIS &I AN HRAT g BR I8 AR AR ATl S # fUoel 65 a6l § 1 I5 g
SIS e el =TS Ty ¢l FMfYad vu 9 w9 A 7 B AR iR wiore fefaee A
AR A S & gRT SRS Ui gor S T YURA fmar S| agt ve S R
g, S X W H FaW AfIF WA ST B dTell ¢ 3R Yad DI A1 g4 31fd o1
& g1 A A 8 3R ger e € & Picd waas™, Mal e R qeAl Yo &l
WIS 39 el &1 U< BRTT| $9e 37eldl 898, BN 3R Rasihar v Ut a1 9 &,
S HE T HE Adl, ®Y R T B oued wrell gl g9 v g 6 Aee 63 S @
ERT a1 SIgTell & S-S &1 Jaar &l &e H [@d gy A1 AT WIKlfed o Bl
GRAT DI ST

D ITATAT SMHAT § I YdTeIhlc YR 8, AST 3Nl AR fBaarer a® o= & forg
UH ASH a3 o gl T8l dReE U U S8 8, S ATl U UaRId &l Siredt @ iR
31fdes & S1fereh IoRa o arelm i 21 H A X HA S 9 ydTadle YR & dRSE!
YT WA W WS & B AN BT B

AISISNRI Yeld WA HEl 7 Hel Sg™Ive JAREST 3R THe IR @ve AR Bl
TR WA &, T8 UST & 9gd ¥ AT e e E| g9 v A w5 St & gm

B AR, SAYR URII 3R I=Tg QaAs™T &l Sevrd bl SR |
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fea=Al, AR, Yarael TR ¢ & O8)d & [l § Uoel uig gui & JiF9 Bl a7
&l g1 qs1 amen ® b A A@E S 6 9 AN Bl QR BRA B BE D

TS U g1ffeh el 81 ORI H d8 drell arail &1 Joldls § S ©Id & 3R
ORI 7 g1 A B BROT 7O Yep ATy a1s &l 39 diffies TR o ol <o
AT 2| H T8l AR, TqAYR VR, SR, AIE YR SR ¥ SR Ui @ S
DI AT BRI g

ot Sl veRn RS 9 faemameTT @1 o 2
HON. CHAIRPERSON: You hand over it to him. He will look into it.
A A1 <1 @M | gAY g1 faear © 6 390 Sl Uas &l §qal H Sl @IS 8, Sl
o o WY W Il @ Al 3R BAR RTel T Xed Bl AR A9 QAT 8, S HUl IR g
7 fpam Smgl Xt H#A S @ A @@ fad 2

17.09 hrs (Hon. Speaker in the Chair)
D WY B T N oI BT qHAT B §Y H U A1 FHIE PRl g
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“sft vm alRE g (Woelterr) A YA WA S B JaRGare <dT g SRM o% @
U Gfdede Nt goie U | g97 faward & {6 39 qoic gR1 Sl Yol fUeel dIF a9l 9 98d
Bl 3 Hehe A YoR &1 2l g3 g & & A=y Xl #3 Sft 7 Xeld 1 ¥el A Bl GRan
& o aga & foar & &9 < ¢ b Raae W e favra asf # gg, e 9 s
Yd gRT G AMRATE! J&, A GHEAl g8l P8 sqara paredl &1 Rured 59 a| &1
WA B 21 Y G § & Yo 73 St 7 v Ve wen Sorn © % wka W ugeht
IR ol o T, S THR 85 WIS o 4Rd D A AedYUl ¥l DI Sieq & a9y
T fmar 1 O @t Reeh-arorel, S fh arorft va frerfie ofiR R weR 8, SiEl R
STl Bl AT H T W-fAee W SATd €1 Sfd B9 Yol qoi¢ UR Tl BRd ©| I W AT U
AT & Bl R ST 21 IRV YIRUIE 4R &1 Ueh AUl UIRUIC a9 bl 8, forRaeht
TAR AT YITHAT S 39 & 9 39 9 &l UAHEd &x @ & IRIVRI TIRUIE doIt
IS A-U 3 Py fCehe MRV DI FiaeT &1 2l 50 b Al R T 1 gsar §l gaforg
# A A/ S W IRIORA YIRUIE TR Yo Xeld AREV] D5 DI RATIAT PRA BT AR DR
g AR A5 St Bed A HEERT &1 & U fAgT 69T g, STel TR Xeld STRET & g
Gfaem & 21 safelw @ @1 50 6. Hl. R TSR Ved MRV BT HRaAMT TS @ 2| gAfery
AR #3 ST W R GRAT g o ddhd fAg™ @91 H Udh Yeld SRR B olegd @l
RO @1 SMQl MRER &, A #3 Sft & e owar € f6 S Yamfeal dwee 9
IRIORTT ST d@Tell 8, S9dT s BRIbd § UaH BN $9d 1Y & § Yo goic BT aud+
FRAT Z| T QAU P IERYR ¥eld WA W U e &1 owd g His &l <@d §¢
TR0 ST Th IR <5 IRV A oG 9 31T VU TS Sl IR Tells SY | aRmoRt o
TREYR T STl ATg [l S|

* Speech was laid on the Table
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‘SHRI ANURAG SINGH THAKUR (HAMIRPUR) : I would like to
congratulate Honourable Rail Minister, Shri D. V. Sadananda Gowda for
presenting a far sighted and progressive rail Budget.

This is by far the best rail budget presented in last several years. Railway
Minister has taken care of India in its entirety and has ensured that every region
gets something. This is a welcome departure from the past where the state from
which railway ministers belonged used to get lion’s share of railway projects and
other regions would be summarily ignored.

Probably for the first time in the history of railways, no new line projects
have been declared by the Ministry and instead focus is on completing the existing
projects. This is a brave move by the Minister which was very necessary as
Railway Minister rightly pointed out “The more projects we add, the thinner we
spread our resources and longer it takes to complete them.” Railway Minister
through budget also pointed out a very important fact which deserves attention.
He said, “In the last 10 years, 99 New Line projects worth Rs 60,000 crore
were sanctioned out of which only one project is complete till date.” Wasn’t
this broad daylight robbery of the people by the UPA government which went on
announcing the projects without bothering to complete them? By just allocating
projects, it raised the false hopes of the people that they would be getting rail lines
soon but unfortunately this dream of people of getting rail line has shattered.
Therefore, it is important to complete existing projects first and in that context not
announcing a single new line project is commendable.

I personally want to thank the Railway Minister for giving my constituency
two out of 18 new surveys announced in the Budget. In fact, Railway Minister
mentioned that 4 projects are as old as 30 years. I would like to bring to you kind
notice that one of these projects is Una-Nangal-Talwara rail line is in my

constituency. This project has been allocated budgetary support of Rs 20 crore

* Speech was laid on the Table.



15.07.2014 359

this year which is very meager and much more allocation is needed to complete
the project. I would request the Rail Minister to allocate a large sum for this
project so that this project could be completed in one go.

Also the rail line Bhanupalli-Barmana-Mandi-Kullu-Manali-Kelong-Leh
railway line is of strategic importance for the nation. Construction on this rail line
should be started on war footing and should be targeted for completion as soon as
possible. Across the border, we have Chine which has built a formidable network
in the Tibet near the Indian borders while we are faced with the situation where we
have not a single kilometer of rail line on our strategic borders We are heavily
dependent on road network and airlifting for transporting our army requirements .
While transportation through road takes long time, airlifting is an expensive option
and has limited capacity. Therefore, it is needed fully functional railway line on
this strategic route. I request you to consider this line which has been approved
should be extended to Leh.

I also request honourable Minister to consider following trains to originate
from Una which are currently originating at Nangal Dam. The distance between
these two stations is hardly 12 kilometers and if these trains start from Una/Amb-
Andora instead of Nangal Dam, it would be very convenient for the people of the
areca. These trains are:- 64514 — Nangal Dam-Ambala Passenger starting from
Nangal Dam at 0600 hrs ; 64516 — Nangal Dam — Ambala MEMU starting at 1040
hrs; 64512 — Nangal Dam-Saharanpur Passenger starting at 1400 hrs; 54512 —
Nangal Dam-Ambala via Chandigarh Passenger starting at 1440 hrs; 64518 -
Nangal Dam-Ambala Passenger at 1650 hrs.; 54512 — Nangal Dam-Ambala via
Chandigarh Passenger reaches Nangal Dam at 1140 hrs and starts at 1440 hrs from
Nangal Dam resulting in 3 hours stoppage at Nangal Dam. It can be easily
extended up to Una/Amb-Andora; and 64512 — Nangal Dam-Saharanpur
Passenger may be extended to Haridwar

I also request the Rail Minister to consider following proposals which

would be beneficial for my constituency:
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1. Train No 12326 Nangal-Kolkata runs once a week (Saturday. This
train should be run at least thrice a week and should originate from
Una/amb-Andora.

2. Train No 22450 Una-Nanded Sahib runs once a week (Thursday).
This train should also run thrice a week.

3. Train No. 12046 New Delhi-Chandigarh Shatabdi Express should be
extended to Una and it should start at 0900 hrs from Una instead of
1200 hrs from Chandigarh.

Following trains which currently originate from Chandigarh should start
from Una/Amb-Andora : 12450 Chandigarh-Madgaon Goa Sampart Kranti
Express; 22686 Chandigarh-Yeshwantpur via Pune Karnataka Sampart Express;
22688 Chandigarh-Madurai Superfast Express ;12218 Chandigarh-Kochuveli
Kerala Sampart Kranti Express; 19308 Chandigarh-Indore Weekly Express ;13256
Chandigarh-Patliputra Danapur Express ; 12232 Chandigarh-Lucknow Sadbhavna
Superfast Express; and 14218 Chandigarh-Allahabad Unchahar Express

I request Honourable Rail Minister to kindly consider these genuine
demands of Himachal Pradesh which is a hilly state and has been ignored in terms

of railways since Independence.



15.07.2014 361

1. #gS I UUSy (TEiel) ¢ 37eue Weledl, 37U HSl Nl goic WX dlel @l Jaur fau,
9 U § aTyep! g=yaTe <a1 g1 9f% W & AW 8, S}ierg # g9l & [anior Sy
@ T BT &I ¥ W@ gY S doic H FHAdT aRaT g H A F o g ofef 39 Sw W
SHIBfed  Aefors, ANTelicy ardre & [aRuRLST 39 9a9 7T U8l IR UdhlH

AT &1 e g faan, U wor fJaRe ifesd SMeard U &1 gHiia § keIl

IR # AR H [e gor ofl § @rear § 6 JIoRRy Xdd WA B AW IAD!

ofey wIfa # Ufed dMedTe TR BRI Sl g'i | ggd Al WSy oRdl ©, offdhd ufed
e St & M A U YR oFf WY g8l 9 T3 fQeell oS Syl el HA S 4 A% &7
P A AR O Ry & Swa fow § S g=m@e <@ gl AN SR efaRfas wgdea,
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SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): Madam, due to
shortage of time, I will just take two minutes. Tirupati railway station needs
special consideration. Almost 30000 to 40000 passengers visit Tirupati everyday.
At present, it has only four platforms. It has adequate space for another two
platforms. A small direction from the hon. Minister or his office could provide two
more platforms and it will decongest the station.

Secondly, Tirupati also has another railway station called ‘Tirupati West’.
If some passenger trains could be stopped there, tremendous pressure of traffic on
the main Tirupati railway station would be reduced.

Thirdly, the people of Tirupati have been requesting for the last 20 years
for a direct train from Tirupati to Shirdi via Gudur. This would fulfil the demand
of the people, which is long pending.

The fourth and the last point is, almost for 30 years, a special track has been
pending with the Railway Ministry, that is, Nadikudi railway track. This track will
be passing through the places where there is no other transportation available and
covers mostly the backward areas. A survey in this regard has also been
conducted. My senior colleague, who is sitting here and who has been elected as
an MP five times, has also been requesting for this project for the last 20 years.
Therefore, I request the hon. Minister that Nadikudi railway track could also be

considered as a special case.
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"SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): As we know very
recently Government has announced the enhancement of passengers fares in all
classes and that in freight charges also. We know most of the working people are
already victims of unprecedented price hikes of essential commodities in some
past years of UPA Government rule. Common people expected some relief from
Modi Government as it was promised through election campaign. But this
Government put a huge burden on the people of this country.

Also the passengers who use the Indian Railway every day are also badly
affected. Besides that, Government proposed highly expensive bullet trains on
some routes. It is true, India needs high speed trains, but preference should be
given first to connect poor working people habitats with low cost rails.

So I want to propose some demand of my constituency as follows

A relief has been announced by Railway to the MST Passengers prevailing
their journey up to 80 kms with 15 days single fare but with enhancement rate of
14.2% increase in fare. My appeal to you that as per the prevailing Railway
norms, the radial distance from all originating Metro Section located centrally i.e.
150 kms is considered as suburban section. So, I request you to kindly issue an
instruction to the railway authority so that the relief already announced for the
journey may please be extended up to 150 kms.

Please take initiative to set a new Railway line from Berhampore to
Krishnagar via Domkul and Karimpur under Sealdah Division because a huge
number of people (ie. at least 60 lakh) are dependent on private vehicles by road.

One Railway Bridge over river Bhagirathi at Nashipur in my constituency
is under construction. The construction work is already completed but only a
small part of approach rail track is not yet completed due to some land dispute.

Please take some lawful action to complete the work.

" Speech was laid on the Table.
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*SHRI VINOD KHANNA (GURUDASPUR): 1 am writing this to bring to
your notice few urgent demands concerning railways pertaining to two
strategically important towns of Batala and Pathankot in my Parliamentary
Constituency. First of all, there is an urgent need for the construction of new
railway line between Qadian and Beas to provide direct rail connectivity to Batala
town. Batala is an industrial town with annual consumption of pig iron, the basic
raw material, of about 2 lac tones. Whole of the above said raw material is
unloaded by the railway department only, but, in the absence of direct rail link to
Batala, industrial raw material has to be brought to Batala either via Amritsar or
via Pathankot which increased the cost of raw material because of longer distance.
Apart from this, seasonal produce of food grains is shifted to different parts of the
country form Batala by the railways. Moreover, due to lack of direct connectivity
from Batala to major cities, around 10 lac people of the area have no option but to
travel via Amritsar, which results in spending more time and money. The project
is already under consideration of the railways land pending with construction
division of railways.

Secondly, the railway station of Batala is in bad condition. Only one side
platform is operational since independence which causes a lot of problems to the
passengers while departing or arriving at Batala railway station. Both side
platforms need to be urgently upgraded with overhead foot bridge facility and
basic facilities like toilets, drinking water, lighting of platforms etc.

Thirdly, a railway over bridge (ROB) was constructed on Batala-Dera Baba
Nanak road railway crossing a few years back. After the ROB was made
functional for public, the under bridge railway crossing was closed permanently by
the railways department. ROB on Batala-Dera Baba Nanak road does not link
Batala-Aliwal-Fatehgarh Churian road which falls in between the above said

constructed ROB. This results in non-connectivity for more than 25 thousand

" Speech was laid on the Table.
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residents of the Aliwal road, Batala residents and they are forced to travel nearly 4
to 5 kms. more to reach Bus Stand, Civil Hospital, Schools/Colleges and main
markets etc. Therefore, the under bridge railway crossing should be made
operational to obviate the hardships being faced by the common people on this
account. There are examples of already existing under bridge railway crossings
like railway crossing no. 17 near Bus Stand Patiala and under bridge railway
crossing near JCT Mill Phagwara.

Fourthly, the industrial units of Batala are in crisis as they are existing at
the far end of the country because of withdrawal of Freight Equalization of raw
materials policy of Union Government. It resulted in increased cost of raw
material as compared to industrial hubs of the mineral rich states. This issue need
to be addressed.

Lastly, Narrow-gauge problem in Pathankot city needs immediate redressal.
This narrow-gauge line is operational day and night. During peak hours right from
8.30 a.m. to 8.25 p.m., 9 times the Railway Fatak is closed and creates traffic
snarls and choke movement of normal traffic. The people of Pathankot demand
that the narrow gauge station should be shifted from Pathankot city to out side the
city and for that DRM Ferozepur should be instructed to conduct an on the spot
study for shifting narrow-gauge station out side the main city of Pathankot with a
view to give long awaited relief to the people of Pathankot from the situation of
traffic chaos on this account. Then, there is a genuine demand for halt of a Delhi
bound train at Dinanagar. [ demand that the train no. 14037/14038 and train
no. 18216/18215 should be given a halt at Dinanagar in the larger interest of the
people.

I hope necessary instruction would be passed on to the authorities
concerned to fulfill the aforesaid demands of the people of Batala and Pathankot

of my constituency and I shall remain ever grateful for this benign gesture.
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*SHRI KIRTI VARDHAN SINGH (GONDA): 1 wish to draw your kind
attention to the long standing demand of the people of not only my constituency
but also those of the adjoining districts of Balrampur, Siddharthnagar, Khalilabad
and Basti, for the establishment of rail link from Khalilabad to Balrampur via
Uttraula. These districts form the Northern part of UP and share their border with
Nepal.

The hinterland of these districts lying along the border of Nepal is amongst
the most backward regions of our country. The people of this area are cut off from
the rest of India by virtue of being bounded by the international border in the
North and almost non-existence road links to the South and other parts of the
country. The few roads that do exist are in extremely poor condition.

Understandably, the standard of living of the people of this region is poor
and they lag behind not only economically but also socially. Apart from a few
sugarcane processing units, there are almost no other industries or big business.
Agriculture, in its subsistence form, is the main livelihood. Establishment of a rail
link to this region is vital for the growth and progress of this large area of our
country.

The people too have been long demanding the construction of the
aforementioned rail link will bring them out from their isolation. Since 1970 there
have been numerous public meetings, protests, and agitations, in support of this
demand.

Recognizing the importance of this linkage, the Railways have carried out
two surveys for a track alignment between Khalilabad to Balrampur via Uttraula.
The first survey was carried out in 1977 and the report was submitted in 1979.
The second survey was carried out as recently as in 2012-13. This latter field

survey was done on the same alignment as the previous one. The report of this
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survey is pending with the Gorakhpur Division and yet to reach the Railway
Board.

The proposed rail link between Khalilabad to Balrampur via Uttraula is
surveyed to be 147.3 km in length, costing Rs. 1224.23 crores, at the rate of
Rs.8.31 crores per kilometer. The rate of return (ROR) as vetted by the Accounts
is positive i.e. the Railway will be in profit in operating this proposed rail link.

Apart from being a profitable venture, it is also a social obligation of the
Government to the people of this region. The strategic importance of such a rail
link also needs to be highlighted in the present international scenario of the
increasing presence of foreign powers in our neighbouring country. This area has
witnessed many unrests in the past and the positive effective on the regional
economy that this proposed rail link will undoubtedly have will go a long way in
stabilizing this region.

Thus, 1 urge the Government to kindly take up this pending important
project of laying a rail link between Khalilabad to Balrampur via Uttraula at the

earliest.
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"SHRI S.S. AHLUWALIA (DARJEELING) : 1 welcome the Railway Budget
2014-15, but simultaneously would like to register my sentiments on the non-
inclusion of any packages or even any mention about the World Heritage
Darjeeling Himalayan Railway (DHR) which is located in my Parliamentary
Constituency. The tiny 2 feet Darjeeling Himalayan Railway (DHR), popularly
known as ‘Toy Train’ is a tourist icon and only surviving British Industrial Relic
of Darjeeling. The railway was inscribed as “World Heritage Site” by UNESCO
in 1999, the first Railway World Heritage Site in Asia and second in the world to
be given such a prestigious status.

The DHR enjoys worldwide fame for many reasons such as a gateway to
spectacular Himalayas full of mystery/imagination; They tiny 4-wheeled steam
engines of the 19" century are living legends for sounds, fragrance & romance of a
bygone era; The curves, loops, “Z’s” and steep grades crisscrossing the road is a
work of genius and a travelers delight; Darjeeling is famous for 5 T’s —
Trains/Tea/Timber/Trekking/Tourism.

DHR is among the ‘World’s Top 25 Trains”. DHR is among three exotic
rail travel experiences available in India, the others being the Palace on Wheels
and the Deccan Odyssey.

DHR still runs the original B class steam locomotives, which are almost a
century old. DHR still follows a 100 years old train operating rule which is unique
in Indian Railways. DHR trains run without signals; and following the century old
tradition, the train is piloted by a points man on foot when it passes through the
crowded Kurseong town.

As we all know & understand that to build “Brand India”, Narendra Modiji
emphasized focus on the 5 Ts — Talent, Tradition, Tourism, Trade & Technology.
Across India, the various Ts find regional importance given the availability of
local resources. But in order for “Brand India” to be realized, technological up-

gradation is required to enhance the value of the regionally applicable T. Like in
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Darjeeling, the most significant T is Tourism. Tourism in Darjeeling is
synonymous with the Darjeeling Heritage Railway, a site accorded the status of
World Heritage Site by UNESCO. 1 would like to submit the following about
DHR:

The Darjeeling hill railway is very important from the tourism perspective
not only for Indian Railways but also for the country as a whole. The DHR has
been declared a “World Heritage Site” by UNESCO in 1999 because of its
uniqueness. The tourism potential and heritage values of this hill railway makes it
more special than other railways in the world.

The Vision of Darjeeling Himalayan Railway is to become a World Class,
Tourist Friendly Heritage through active partnerships with all its Stakeholders.

The Goals of Darjeeling Himalayan Railways (DHR)are to become a
‘Tourist Friendly’ Railways in next 5 years; to restore, conserve and preserve its
assets that have Heritage Values.; to undertake ‘Win — Win Partnership’ with its
stakeholders for additional Revenue Generation ; to identify, explore and
implement innovative ideas and processes that would reduce expenditure on
maintenance and operation of the railways; to improve Cost Recovery percentage
(Increase Revenue); to increase number of train services and to improve Service
Quality.

DHR is an unique railway which is also inscribed as UNESCO World
Heritage Area. The USP is century old steam locomotives which is unparallel
anywhere in the world. It provides a unique travel experience over its famous
loops and reverses.It enjoys support from several leisure organizations from
abroad. The system is supported both financially and technically by one of the
largest monolith organization in the world, Indian Railways. It enjoys support
from local communities and various India based NGO’s. It is a Central
Government enterprise and thus enjoys influence and control in Government
decision making. DHR attracts a lot of Foreign tourists every season year after

year.
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I would like to mention the following Important Issues related to DHR
which need your urgent intervention and announcement along with your reply to
the Budget Speech. Development of Comprehensive Conservation Management
Plan (CCMP) for DHR. “Fund-in-Trust Agreement with UNESCO for
Development of Comprehensive Conservation Management Plan (CCMP) for
DHR?”; and Total Cost: Rs. 4.145 Crores.

The Darjeeling hill railway is very important from the conservation
perspective not only for Indian Railways but also for the country as a whole. But
the DHR lacks general understanding and framework in dealing with issues which
confront the conservation of the DHR World Heritage property among its
stakeholders and regional authorities.

On that note, there is also lack of specific high powered monitoring
mechanism resulting in general lack of understanding among all the stakeholders
as to how railways as World Heritage property are to be conserved in practical
terms.

DHR should therefore have an appropriate management monitoring
mechanism comprising all stakeholders and authorities head functioning under the
supervision/guidance of PMO office with Director, DHR Railway as a Nodal
Officer for addressing conservation and heritage related issues of DHA.

This is need for establishment of effective and empowered DHR
management headed by Director DHR, Kurseong in terms of administrative,
financial powers, human resource power & provision of dedicated budget
allotment for DHR.

Tindharia workshop still main trains century old steam locomotives and old
heritage coaches of DHR. These steam hauled trains are mostly used for premium
fare based services, regular tourist excursion and charter services only.

Replacement of historic machinery at Tindharia Workshop is necessary.

Immediate plans to modernize/technological upgradation of the Tindharia workshop
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are needed. Revival of foundry activities & procurement of 10 Nos Boilers and 20
Nos Cylinder Castings for B Class locomotives is required.

Tindharia workshop is pivotal in running the DHR. It provides the repair &
maintenance support to the Coaches, Steam and diesel locomotives, the function of
Tindharia Workshop. Therefore, any decision taken to convert TDH into museum
or workshop should be considered bearing in mind the holistic approach to conserve
DHR.

Prior to 2003, the spares needed were built in house at Tindharia workshop
but later it was decided to close foundry and other important shops and procure
these materials solely through Rly Stores Dept. without bearing in mind holistic
approach to conserve DHR. Since then, procurement of foundry items has been
negligible due to non availability of suitable vendors etc. As a result, the workshop
and other DHR units are facing serious problem in managing the 100 years old
locomotives.

The DHR must continue functioning. The shortcomings in resources, in
terms of infrastructure, spares are machinery, have to be urgently addressed. For
running the Workshop the foundry shops, black smithy, erecting and machine fitting
shops, adequate infrastructure should be provided. For technology upgradation,
automatic machines need to be given. Indian Railways have a requirement to return
the performance of the B Class locomotives, on the DHR section of NF, to their
original performance. That is the ability to haul four coaches up the hill to
Darjeeling.

Therefore, the rehabilitation of the Tindharia Workshops is to be
undertaken not only with a view to repair the workshops and carry out the
restoration of its torn components including the circular track; but also to conserve it
appropriately as a living industrial Heritage complex, with the necessary ambience
befitting its character and its world heritage status. The significance of this property
lies in its continuing use as a working railway. Its abandonment would necessarily

call its status as a World Heritage Site, into question.
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Procurement of 2 diesel locomotives NDM6 — 400HP with a total cost Rs.
7.6 Crores is needed for passengers between NJP and Darjeeling & local transport
services between Kurseong and Darjeeling. Two diesel locomotives are being
proposed for inclusion in Rolling Stock Programme 2014-15 at a total cost of
Approximately Rs. 7.6 crores. Past investment in new Diesel locomotives have
witnessed increase in passenger annual number from 30,000 to close to 1 lakh and
improvement in punctuality of the long distance DHR trains. The diesel
locomotives are about twice as powerful as the ‘B’ class steam locomotive and can
haul 4-5 coaches along the whole line.

I congratulate the Railway Minister for presenting a well-balanced Budget
and I sincerely hope that proposals mentioned would be accepted and the
announcement for the requisite Budgetary support and decisions would find mention
in your reply to the Budget Speech, thus saving a World Heritage Site and brining in

unbounded gains to Tourism in Darjeeling.
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THE MINISTER OF RAILWAYS (SHRI D.V. SADANANDA GOWDA):
Madam Speaker, my only request to my friends is that please hear me in detail. Do
not interfere in the middle. If you have got any queries, please ask me after I have
completed my speech so that it will be easier for me.

For the last one week, I saw the House. My friend is not here - the captain
of your team. Not captain, the Member who was sitting behind ... (Interruptions)
PROF. SAUGATA ROY : Vice-captain.

SHRI D.V. SADANANDA GOWDA: He may be the Vice-Captain. I am sorry
that every time ... (Interruptions)

SHRI SUDIP BANDYOPADHYAY : Please make such a speech that does not
provoke us.

SHRI D.V. SADANANDA GOWDA: Okay, Sir.

I have attentively sat through the discussion that was held for the last three
days. As many as 76 persons spoke on the floor of the House and 142 Members
have laid their speeches on the Table of the House.

Really, it was a very lengthy debate and my friends have given some
valuable suggestions. They have also made some criticism, but I treat all that
criticism as constructive criticism for the betterment of the Railways in the coming
days.

Apart from the discussions, in the initial stage itself, I would like to point
out one thing. The good discussions and good suggestions that were given by my
friends, will certainly be taken care of by me, but I apprehend that certain good
suggestions, which I have already accepted, have not been appreciated by my
friends. My predecessor, Shri Kharge, had decided something about the fare hike
and I accepted it wholeheartedly and went ahead with its implementation. They
are now raising voices against the fare hike. Is it fair? I only want to say to my
friends sitting on the other side that whenever you have taken certain decisions

and those decisions are taken by me also, certainly, you should accept me as your
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man and say that something good has been done for the Railways for which the
decision was taken by you earlier.

Apart from the suggestions and questions raised by my friends, there have
been a large number of requests for higher allocation of funds for the ongoing
projects, for introduction of new trains, for improvement of passenger amenities
and for projects in the respective constituencies of hon. Members. I do concede
that a Member of Parliament thinks that in the Budget, certain things would be
allotted or given to his constituency also. It is certainly there in the mind of a
Member that something will come to his constituency. I am sure that thinking on
those lines is certainly not bad, but as far as Railways is concerned, we cannot
think on the lines of some small constituencies and on the lines of States; we
should think on pan-India basis and we should think that the entire country is one
unit. As far as Railways is concerned, we should go ahead on that concept. That is
there in my mind.

I am very much thankful to Shri Dinesh Trivedi who was my neighbour in
the earlier days when I was a Member of Parliament in the last Lok Sabha. Even
though he is now sitting on the other side, our parties may be different but our
hearts are one. Certainly, I appreciate his concerns and how he spoke yesterday.
He pointed out that the Railway Minister would never be free from requests and
suggestions for new works, new trains and new stoppages. As an erstwhile
Railway Minister, he is aware of the constraints of the Minister for Railways and
that the balancing act has to be done by the Railway Minister on all the days till he
is there in his seat. That is the need of the hour. That is what was expressed by my
friend. Shri Mallikarjun Kharge, Shri Muniyappa, Shri Adhir Chowdhury and
Shri E. Ahamed also spoke. They have also been in charge of the Railways. Shri
Muniyappa said that [ am an RSS man. I would like to say and that should go on

record that I am proud to say that I am an RSS man.
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A large number of requests for new lines; new projects; and new trains
have come, but, so far, there are no suggestions from the other side on how to
improve revenue generation. This is one of the important areas that need to be
covered. If [ have got sufficient revenue in my hand, then your requests would be
acceded to, but none of you from the other side gave even a single suggestion on
how we can generate the revenue. ... (Interruptions)

SHRI SUDIP BANDYOPADHYAY : Hon. Minister, you have already earned the
resources required by increasing the fares so much. ... (Interruptions)

SHRI D.V. SADANANDA GOWDA : I will come to that point.
(Interruptions) Certainly, you are at liberty to ask questions. ... (Interruptions)
SHRI N.K. PREMACHANDRAN (KOLLAM): Madam, it is not fair to make a
blanket statement like this. ... (Interruptions) We have made so many suggestions.
... (Interruptions)

SHRI D.V. SADANANDA GOWDA : You all are aware that the Railways has
got a huge manpower. There is 94 per cent of operating ratio and only six paisa
per rupee will be the revenue that will be in our hand. So, all of you should guide
us on how we should go ahead. Simply placing so many requests before the House
or before the Railway Minister will not give any positive response as far as
revenues are concerned. I have got a shelf of ongoing projects, which require
approximately Rs. 5,00,000 crore to complete without adding any new project, and
this should be looked into.

Aspirations from the hon. Members are more than what we can meet.
Realising this, I have very clearly stated in my speech that I need to focus on
completing the ongoing projects so that we try to deliver what the Indian Railways
has promised to the people of this country despite the fact that all these projects
were proposed by the previous Government. ... (Interruptions)

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Please listen to me.

... (Interruptions) 1 have a right to know. ... (Interruptions)
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SHRI D.V. SADANANDA GOWDA : Please sit down. No, I am not yielding. ...
(Interruptions)
A 37eAeT : MY U f2Y, 7 S 91 = B
... (caeT)
SHRI ADHIR RANJAN CHOWDHURY : How did you calculate the amount as
Rs. 5,00,000 crore? ... (Interruptions)
SHRI D.V. SADANANDA GOWDA : Madam Speaker, all those projects were
announced by the earlier Government, and I would like to stress on all the
previous Governments .... I would like to state one thing that ... (Interruptions)
SHRI ADHIR RANJAN CHOWDHURY : An officer has written something for
you and you are simply reading it. ... (Interruptions) How can you calculate it? ...
(Interruptions) 1 am charging that you are misleading the House.
(Interruptions) You are guided by the officers working under you.
(Interruptions)
HON. SPEAKER: Shri Adhir Ranjan, whatever you have said will not go on
record.
(Interruptions) ..."
AT 37eAE ¢ 7R IS Sfl, Y 98 syl
... (gEr)

SHRI D.V. SADANANDA GOWDA : I would like to state once again that this
Government is not to politicise any development issues, and focus on nation-
building only. ... (Interruptions) We will not politicise any issue, and
development will be our priority. ... (Interruptions)

It is our firm belief that politics and development should not be played in
the same stadium. We would like to play the game of development, and any effort

to play politics will be blocked at every stage. However, I would assure this House

* Not recorded.
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that the demands of the newly elected MPs, who are here, and my colleagues are
noted and will be considered favourably as and when the opportunity arises.

It is only our endeavour to complete the critical projects in time with
available resources and by mobilizing the resources from all possible means. In
order to achieve this goal, I have adopted a strategy of near plan holiday and
prioritizing the ongoing projects, which I believe is the priority of the Indian
Railways. Hence, to give continuity, the projects and the new trains announced by
my predecessor -- Shri Kharge -- in the Interim Budget have been kept intact in
my Budget and not even a single announcement made by my predecessor was
taken away.

From the debates in the House, | have gathered a few areas of common
interest raised by the hon. Members, and I would like to touch upon them briefly.
The most often debated issue is revision of passenger fare and freight rates. I do
not want to reply much on this aspect because several occasions have come before
this House and this has been discussed. As I have stated in my Budget Speech, the
fare hike was long overdue, which was understood well enough by the previous
Government and they had already approved it.

There has been a lot of criticism from the hon. Members representing
different Parties. Surprisingly, criticism has also come from members of the
previous Government who had approved this fare hike. I would like to make one
point very clear that the fare hike was implemented by my Government because it
was the need of the hour and because of the “TINA’ factor. There was no fare hike
in the last ten years. Input cost, salaries, pension outflow, and fuel cost, etc., went
up substantially. Even after the fare hike, the common man is not burdened as the
fare of the sleeper class is one-third of the bus fare for an equivalent distance. This
can be seen even today. Even after the fare hike, the bus fare for the equal distance

1s three times more than that that of the train fare. That has to be noted.
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The Indian Railways has been cross-subsidizing — I have got the figures and
I can give the figures — the passenger fare out of the resources generated from the
freight.

Madam Speaker, a point raised by the hon. Members is that the PPP model
has not delivered the desired results and, therefore, it may not be an appropriate
way of channellizing the resources. Here, [ would like to clarify to the House that
so far we have received a good response from the private sector in terms of
investment in seventeen mile connectivity projects; twenty-two private freight
terminals; wagon investment and leasing schemes; containers’ sector; setting up of
production units; and construction of private sidings. All these commitments made
in the recent past are approximately worth Rs. 15,000 crore. This is a good
beginning and, therefore, I have vested hope in PPP route.

Further, apprehensions have been expressed regarding permitting FDI in
the railway sector. I wish to lay this at rest. FDI in the rail sector is positive signal
to the investors regarding seriousness of Indian Railways in raising and
implementing big ticket PPP projects, such as high-speed corridors, dedicated
freight corridors and suburban corridors. Permitting FDI in rail sector will
encourage rail infrastructure creation and growth of manufacturing industries in
the country. I wish to clarify that none of the existing railway functions are being
privatised. FDI will be introduced in such a manner that our core operations are
ring-fenced. It will not be allowed inside the operating area; FDI will be allowed
only in the area of infrastructure development and other areas.

A lot of concern has been expressed about the security of passengers,
especially lady passengers travelling by train. We have addressed this concern in
detail in the Budget. I do not want to repeat it again. In the Budget, we have
proposed to recruit 4,000 women RPF constables, in addition to the 17,000 RPF
constables who are being recruited. The strengthening of RPF will ensure that the
coaches meant for lady passengers will be guarded sufficiently in order to reduce

crime against women in the railway premises and in trains. The new recruits will
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also undergo a gender sensitization programme which will be periodically
conducted so as to further make them aware of the requirements of lady
passengers.

Hon. Members of West Bengal raised a strong voice of discrimination
against West Bengal without realising the allocations for the new lines, doubling
and gauge conversion projects, etc. West Bengal stands first in terms of allotment.
I have separately calculated the share of each State in the Railway Budget. Except
the States of Jammu and Kashmir and North Eastern States where national projects
are being undertaken, West Bengal, with an allocation of Rs. 3,280 crore, stands
first and yet the Members were shouting at me saying that West Bengal has been
neglected. You are telling that you have been neglected. ... (Interruptions). 1
will come to each and every area. I will come to each and every State.

The second place goes to Uttar Pradesh with their total allocation of
Rs. 2072 crore. The State of Bihar stands fourth in the series and the State of
Maharashtra comes third with Rs. 1660 crore allotment. ... (Interruptions) The
total allotment is Rs. 27,147 crore out of which these allotments are made. Why I
am coming to this point is because whenever you raise voice on the floor of the
House, you should be aware of the allotments that are made. Totally, there is no
discrimination between the States. There is no discrimination against anybody. It
is only in the larger interests of the country. Sir, the State of Uttar Pradesh has
got an increase of 31 per cent and special attention was given to eastern and
western Uttar Pradesh which was neglected in the earlier years. Even new surveys
and other things have been taken up in sufficient areas of Eastern and Western
Uttar Pradesh. I would like to announce that today one more survey is done in
Uttar Pradesh between Baruch-Kalidabad-Shravasti-Balrampur-Bansi and
Meghwal along with the upgradation of Gomatinagar Railway Station to the
international standards. The State of Maharashtra was allotted with 11 per cent

more than what was allotted last year. ... (Interruptions)
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I will come to Kerala because my Kerala friends are very much worried
about their State. A delegation from Kerala had met me regarding inadequacy of
allocations for their State in this Budget and other issues like setting up of a coach
factory in the State of Kerala. Generally, our work is spread over all the States.
... (Interruptions) Please wait for a minute. You do not have the patience. ...
(Interruptions) However, they are also fully aware of the situation of Kerala.
Many sections are over-saturated. There is total congestion in the lines and other
things are well-known to my friends. In spite of that, their concerns need to be
really taken care of because the density of population in Kerala is more. So,
certainly I would like to form a Joint Study Group to address the concerns of
Kerala by opting for the State officials also to solve all the problems with regard to
land acquisition and other things also. ... (Interruptions) I am very generous as
far as Kerala is concerned. Certainly, Kerala is the State where we have got
temples like Guruvayur, Sabarimalai etc. So, we would like to have a pilgrim
circuit in Kerala. ... (Interruptions)

HON. SPEAKER: Everybody should not ask.

SHRI D.V. SADANANDA GOWDA : For the State of Bihar, apart from the
introduction of various train services, I have also allotted a sum of Rs. 1,534 crore
for all the projects including the critical projects of bridge across the Ganga near
Patna. The Railways have planned to make adequate funds available for
completion of Digha bridge also. Since how long is Digha bridge pending? How
many ministers have come from Bihar? I would like to pose a question to Bihar
Members.

Really, I appreciate the concerns of the West Bengal people because they
have got something in their minds. Their Chief Minister, the then Railway
Minister had shown some discrimination. Now they raise their voice to support
their claims. That is all.

These two projects in Bihar are very important projects which will connect

the State in toto. So, we are looking at these two projects of importance. ... (agm)
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sft ST UHTY ARV ATga (1) : 7eTe Heled, [9eR # 55 TR Tjis BUd B AroT |
feR & w1y wewa fwar = 21 ... (Interruptions)
SHRI D.V. SADANANDA GOWDA: The Chief Minister of Odisha requested for

a higher allocation for two major projects in the State. Adequate funds are
provided as per this year’s requirement. Despite that, a delegation of MPs from
Odisha met me today with their demands like introduction of a separate Rajdhani
service for their State capital and such other demands. Given the shortage of time,
I would like to discuss these issues once I am free from Railway Budget process
and necessary steps will be taken in that direction.

About North-Eastern States, | am sorry to say that still some State capitals
are not linked with the railways. After 65 years of Independence, several State
capitals are not linked. We are determined that within the next four to five years,
all the State capitals of the country should be linked with the railways. That is our
intention. This time we have allotted 54 per cent higher allocation to the North-
Eastern States because we want to take up all the projects of the North-Eastern
States.

MPs from Tamil Nadu are raising their hands from back benches. Tamil
Nadu also is not discriminated against. We have allotted Rs.1,233 crore which I
hope will adequately take care of the requirements of the State. In addition to that,
projects of development of terminal facilities at Kanyakumari and Nagarcoil and
also development of Rayapuram station will be taken up as the third terminal for
Chennai.

It has been brought to my notice that Darjeeling Himalayan Railways need
to be restored to its past glory by taking up comprehensive conservation
management plan in association with UNESCO. Earlier, the UNESCO had given
it a World Heritage status. So, we want to take up this project in the coming days.

Certainly, the needs of the newly formed States of Telangana and Andhra

Pradesh should be taken care of. Even my senior leaders are telling that a zone
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needs to be formed immediately to take care of the railway connectivity across the
State of Andhra Pradesh as well as Telangana. ... (Interruptions)

$it = Yol (R ) ¢ HAT SN, BIofUe & DI haed B Fd1 gaAT?... (Faum)
SHRI D.V. SADANANDA GOWDA: A Committee has been formed to look into

the matter. I hope that I will get the report immediately. As soon as I get the
report, the request about the formation of the zone will be certainly taken care of
and we will go ahead with the railway projects in Telangana and Andhra Pradesh.
... (Interruptions)

SHRI KADIYAM SRIHARI (WARANGAL): What about the coach factory in
Telangana?

SHRI D.V. SADANANDA GOWDA: Regarding matters pertaining to Telangana
and Andhra Pradesh, as soon as we get the report, we will have a separate meeting
and we will go ahead with that.

I would like to say something to my predecessor Shri Mallikarjun Kharge. 1
ensured that the projects initiated by the previous Government in the State of
Karnataka are provided with additional resources. In addition to what Khargeji
announced, 11 new trains and five services are announced in this Budget. ...
(Interruptions)

HON. SPEAKER: Please, this is not a question and answer session.
SHRI D.V. SADANANDA GOWDA: Khargeji, Karnataka was allotted Rs.1,543
crore in this Budget. ... (Interruptions)

In addition, the frequency of Uppili-Mumbai weekly train will be increased
and it will be made a daily train.

An inter-city express between Bengaluru and Harihara has been demanded
by the hon. Members, which would be discussed and taken care of.

Another point raised by the hon. Members seated on the other side is that
there is an element of cross subsidy in passenger traffic, and that the general class
supports the higher class passengers. I would like to present the reality here. Let

me clarify that the reverse is true. Unreserved passengers, who contribute about 91
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per cent of the traveling public, contribute about 44 per cent of the passenger
earnings. Reserved passengers, who constitute approximately nine per cent,
actually contribute close to 56 per cent. So, the argument that cross subsidization
is being resorted to, especially that the general class supports the higher class
passengers, is not true. It is far away from truth.

Madam Speaker, if there had been periodical and regular revisions, the need
to do a revision of this magnitude as was done this year would not really have
been essential. I am facing the consequences of the years of running this
organization without realistic and practical approach that has put us in this
difficulty.

Despite these constraints [ have maintained the interim budget
announcements of trains and added a few more. Thus a total of 157 new trains
have been announced including 138 introductions, 15 extensions, and four
increases in frequencies. Thirteen of these new services will be to West Bengal, 16
to Bihar, and one big State Uttar Pradesh takes a major share of 32. ...
(Interruptions)

SHRI N.K. PREMACHANDRAN : There is nothing for Kerala.

SHRI D.V. SADANANDA GOWDA: My Kerala friends, you rest assured. We
will hold a meeting with you people in my chamber along with my officers and we
will sort out all the problems pertaining to Kerala. ... (Interruptions)

Similarly, after careful consideration and respecting the aspirations of
various Members, 28 surveys have been undertaken in 15 States. Along with this I
add one more survey of Durg-Dhamdha-Bemetara-Nawagarh-Mungeli-Bilaspur
line.

Many Members of the House raised the issue of how high-speed trains will
be funded when the Railways are short of funds for regular projects. ...
(Interruptions) Madam Speaker, the high-speed train project will be funded
through bilateral funding mechanism as well as by FDI route without burdening

the traveling passengers and the common man.
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Madam Speaker, I would like to place on record that my Budget is a budget
with a difference. I have cautiously steered away from the populism and from an
overemphasis on expanding the expenditure base, and moved towards
augmentation of revenues, consolidation, regenerating and bringing new practices
into the organization which was left behind for centuries.

My Budget has focussed on issues like timely completion of on-going
works; resource mobilisation; harnessing new technologies; increased emphasis on
safety, security and services; new innovations; and creating awareness among the
countrymen that Railways is the pride of the nation.

Somewhere we have to realise that unless we move ahead, we will be left
far, far behind in the race for faster, quicker and more efficient technologies which
are being displayed by our neighbours and the more developed world.

I do not say that I have covered all the issues which can be brought on
board to improve the organisation; nor I can say I have covered all the issues
raised by my learned friends in the House. Needless to state, with sincerity and
earnestness, | have attempted to cover majority of the concerns and ideas which I
have been listening in this august House for the last few days.

To conclude, within a short span of seven months, I will be coming back to
this House to present another Railway Budget. I hope, then the remaining dreams
of all my friends and issues of all the Members of the House will be finally

addressed.
AT e8¢ 94 U9 & SR © fou v B

... (cgagm)
A e 2 59 9T & q1e 31 Iq1d & It B

... (cFagm)
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HON. SPEAKER: I shall now put the Demands for Excess Grants (Railways) for
2011-12 to the vote of the House.
The question is:

“That the respective excess sums not exceeding the amounts shown
in the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to make good the
excess on the respective grants during the year ended on the 31* day
of March, 2012, in respect of the heads of Demands entered in the
second column thereof against Demand Nos. 12 and 13.”

Demands for Excess Grants (Railways) for 2011-2012 voted by Lok Sabha

No. of Name of Demand Amount of Demand
Demand Excess Grants voted
by the House (Rs.)
1 2 3
12 Miscellaneous Working Expenses 279,85,87,643
13 Provident Fund, Pension and other 769,61,68,663

Retirement Benefits

Total 1049,47,56,306

The motion was adopted.
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17.47 hrs

APPROPRIATION (RAILWAYS) NO. 2 BILL, 2014"
HON. SPEAKER: Now, the House will take up item No. 12. Mr. Minister.
THE MINISTER OF RAILWAYS (SHRI D.V. SADANANDA GOWDA):
Madam Speaker, I beg to move for leave to introduce a Bill to provide for the
authorisation of appropriation of moneys out of the Consolidated Fund of India to
meet the amounts spent on certain services for the purposes of Railways during the
financial year ended on the 31% day of March, 2012 in excess of the amounts
granted for those services and for that year.
HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
authorisation of appropriation of moneys out of the Consolidated
Fund of India to meet the amounts spent on certain services for the
purposes of Railways during the financial year ended on the 31 day
of March, 2012 in excess of the amounts granted for those services
and for that year.”

The motion was adopted.

SHRI D.V. SADANANDA GOWDA: I introduce™ the Bill.

" Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 15.07.2014
** Introduced with the recommendation of the President.
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HON. SPEAKER: Now, item No. 13. Mr. Minister.

SHRI D.V. SADANANDA GOWDA: I beg to move that the Bill to provide for
the authorisation of appropriation of moneys out of the Consolidated Fund of India
to meet the amounts spent on certain services for the purposes of Railways during
the financial year ended on the 31% day of March, 2012 in excess of the amounts

granted for those services and for that year, be taken into consideration.

HON. SPEAKER: The question is:

“That the Bill to provide for the authorisation of appropriation of
moneys out of the Consolidated Fund of India to meet the amounts
spent on certain services for the purposes of Railways during the
financial year ended on the 31* day of March, 2012 in excess of the
amounts granted for those services and for that year, be taken into
consideration.”

The motion was adopted.

HON. SPEAKER: The House will now take up clause-by-clause consideration of
the Bill.
The question is:

“That clauses 2 and 3 stand part of the Bill.”

The motion was adopted.
Clauses 2 and 3 were added to the Bill.

The Schedule, Clause 1, the Enacting Formula and the Long Title
were added to the Bill.

HON. SPEAKER: The Minister may now move that the Bill be passed.
SHRI D.V. SADANANDA GOWDA: I beg to move:
“That the Bill be passed.”
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HON. SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.
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17.50 hrs
MOTION RE: SUSPENSION OF RULE 331G

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): I beg to move
the following:-

“That Rule 331G of the Rules of Procedure and Conduct of Business
in Lok Sabha in its application to the discussion and voting on the
Demands for Grants (Railways) for 2014-15 be suspended.”

Madam Speaker, the Standing Committees are yet to be constituted and that
is why, this suspension.
HON. SPEAKER: The question is:

“That Rule 331G of the Rules of Procedure and Conduct of Business
in Lok Sabha in its application to the discussion and voting on the
Demands for Grants (Railways) for 2014-15 be suspended.”

The motion was adopted.
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17.52hrs
DEMANDS FOR GRANTS (RAILWAYY), 2014-15

HON. SPEAKER: The House shall now take up Demands for Grants (Railways).
Motion moved:

“That the respective sums not exceeding the amounts shown in the
fourth column of the Order Paper be granted to the President of India
out of the Consolidated Fund of India, to complete the sums
necessary to defray the charges that will come in course of payment
during the year ending the 31* day of March, 2015, in respect of the
heads of Demands entered in the second column thereof against
Demand Nos. 1 to 16.”

HON. SPEAKER: Hon. Members, as you are aware, the House will now vote the
Demands for Grants (Railways) for the year 2014-15. Although Rule 331G of the
Rules of Procedure has been suspended to enable the House to pass the Demands
for Grants without the same being referred to the Departmentally Related Standing
Committee, the Demands would, however, stand referred to the Standing
Committee on Railways, after it has been constituted, for examination and report
to the House so that the Committee can make suitable recommendations which
may be used in the preparation of Demands for Grants for the next year.

... (Interruptions)
HON. SPEAKER: It is always done like that.

... (Interruptions)
HON. SPEAKER: Hon. Members, as you are aware, the Business Advisory

Committee vide its report adopted on 11"

July 2014, has recommended that the
Demands for Grants (Railways) for the year 2014-15 may be taken up

immediately after completion of items relating to general discussion on Budget
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(Railways), 2014-15 and discussion and voting on Excess Demands for Grants
(Railways) for 2011-12 and passed without discussion. As sufficient time for
moving of cut motions is not available, I treat all the cut motions, which have been

circulated, as moved.
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TEXT OF CUT MOTION (MOVED)
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HON. SPEAKER: I shall now put all the cut motions, which have been treated as
moved, together to the vote of the House. Does any hon. Member want any

particular cut motion to be put to vote separately?

SOME HON. MEMBERS: All together.

HON. SPEAKER: Okay.
I shall now put all the cut motions to the vote of the House.

The cut motions were put and negatived.

HON. SPEAKER: I shall now put the Demands for Grants (Railways) for 2014-15
to the vote of the House.
The question is:

“That the respective sums not exceeding the amounts shown in the
fourth column of the Order Paper be granted to the President of India
out of the Consolidated Fund of India, to complete the sums
necessary to defray the charges that will come in course of payment
during the year ending the 31* day of March, 2015, in respect of the
heads of Demands entered in the second column thereof against
Demand Nos. 1 to 16.”
The motion was adopted.
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17.54 hrs
APPROPRIATION (RAILWAYS) NO.3 BILL, 2014°

HON. SPEAKER: Item No. 16, hon. Minister.

THE MINISTER OF RAILWAYS (SHRI D.V. SADANANDA GOWDA): I beg
to move for leave to introduce a Bill to authorize payment and appropriation of
certain sums from and out of the Consolidated Fund of India for the services of the

financial year 2014-15 for the purposes of Railways.

HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorize payment and
appropriation of certain sums from and out of the Consolidated Fund
of India for the services of the financial year 2014-15 for the
purposes of Railways.”

The motion was adopted.

SHRI D.V. SADANANDA GOWDA: I introduce™ the Bill.

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 15.07.2014
** Introduced with the recommendation of the President.
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SHRI MALLIKARJUN KHARGE (GULBARGA): Madam, you may at least now
allow us to speak when the Bill is being taken up for consideration. We would
like to explain because this is a Bill... (Interruptions)

HON. SPEAKER: Please listen to me. It is only an Appropriation Bill. What are
you talking about? U1 &l BTl 5@ a8 99 RaRe &l B |

... (Interruptions)
SHRI D.V. SADANANDA GOWDA: Madam, I beg to move:

“That the Bill to authorize payment and appropriation of certain sums from
and out of the Consolidated Fund of India for the services of the financial
year 2014-15 for the purposes of Railways be taken into consideration.”

... (Interruptions)
HON. SPEAKER: The question is:

“That the Bill to authorize payment and appropriation of certain sums from
and out of the Consolidated Fund of India for the services of the financial
year 2014-15 for the purposes of Railways be taken into consideration.”

The motion was adopted.

... (Interruptions)
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HON. SPEAKER: The House will now take up clause-by-clause consideration of
the Bill.

... (Interruptions)
AT 37eAe ¢ Yo goic W 15 € =dl 81 TR 21 M9 91d B A1 FAf|

.. (e
HON. SPEAKER: The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.

... (Interruptions)

AR JeheT ¢ U T2 Bl 211 15 € g@ B @ 9% $B Tl g9l
.. (e
HON. SPEAKER: The question is:
“That the Schedule stand part of the Bill.”
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

... (Interruptions)
HON. SPEAKER: The Minister may now move that the Bill be passed.

... (Interruptions)
SHRI D.V. SADANANDA GOWDA: I beg to move:
“That the Bill be passed.” ... (Interruptions)
HON. SPEAKER: Motion moved:

“That the Bill be passed.”

... (Interruptions)

AT e : T I SN, R R G TR AMUH! drerm 22 This is not the way.
... (Tagm)

SHRI MALLIKARJUN KHARGE : There is no Standing Committee now.
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HON. SPEAKER: I know.
SHRI MALLIKARJUN KHARGE : So, they cannot take any suggestion. We
have accepted for suspension of the Rule. At least whatever Members want to
speak, the Minister can respond so that at least they may know where they
stand..... (Interruptions) The Minister has made a number of promises. He
should at least clarify the exact amount given to Kerala and what he is going to do.
... (Interruptions)
A 31ehel ©  aN Ugel 3N |9 98 sy |

.. (o)
SHRI MALLIKARJUN KHARGE : How many new trains he is going to give?
He has explained about all the other States. Let him tell about Kerala also in one
or two minutes.... ([nterruptions)
Yo Hwoerm ® g W (3w R ¢ otenet ARG, Yol d9ic WROESW H BTh AeRT
T g © SR 140 AN T Ul fiRad WO @ §l g9 H B XA HA SN A dRA B
AT 9el W Mg fhar € 6 9 S99 dvR # M| . (J9u™) SEd! 9dl )98

FEYT Idd [TaR B3| ... (Fau) safy 98 fhR { o9aR ... (@agm)

A 3remel ¢ U 97d T8 el B

.. ()
MADAM SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.

HON. SPEAKER: The time of the House is extended till ‘Zero Hour’.
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18.00 hrs

st YW AT e (FSeeER): A e Sf, # ged B MERIsAl § W B gU
3MUPT T=IAIE a1 g b MU & I Bl e Q| ... () #sH, § amus A1 A
3Tl ARBR I U fde PR 8T g & IR ARPR § 7o HATA BN AT & el 2

.. (g RFSEE & STe-31e Il H Ac’ A3 WURe &l ... (Fau™) g9 A iR

#3 f[depd ¥e €1 ART WHR § IE HATGT FY JA & e 2 ... (Taum)

18.01 hrs (Dr. M. Thambidurai in the Chair)
# 3 AW W HRG ARBR A B SISHR U & [ded &R @1 § (& 50 Jared

P T TRD AT HATAT 1T Y| . (TIe)

HON. CHAIRPERSON: I would request the hon. Members to go back to their
places. If you want to have any discussion, you can have it outside the House but
not here like this.

£ I ARA TS @ 3191 I8 A Ao, I8 YT qaTo fegea d & 9|l ¥ fUwser ok
TRIT 2| 39 TS DI FHAT W S B TG F R MM Jd BRI - HHl & a1 3z
gl gamafa o, # fUedh WeR & IR H gam aredr g 6 sl veR 7 v Ta1 #3en
TR, S YRAH HATAI § SAD! A 24 PS8 MR FGRE H 3T AGRAT FAIS DY
AT 22 HRAS 2l 3 # fUsell TRHR | Yo1 dredl § 10 a9 H IR IS¥ &l qu-aaqd]
IWBR GRT 3R BT B ARBR gRT 39 TS B IFGH! B 718 2l .. (raer)

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Sir, the living and working

conditions of Indians employed in Iraq are harrowing after the outbreak of civil
war in Iraq and thousands of Indians are affected. A majority of them are nurses
from Kerala and they find it very difficult to survive. Indians in Iraq are leading a
miserable life with no food, water and other basic facilities. The nurses had gone
there for their livelihood after spending lakhs of rupees for paying huge amounts
to agents for jobs and visas. Some of them have taken education loan also.

Thanks to the bold initiative of the Government, especially our Minister for

External Affairs, Shrimati Sushma Swarajji. I thank her for taking a bold stand.
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However, many nurses are still waiting there for the mercy of the God. The
Government should immediately make necessary arrangements for their safe
return to Kerala. Since they do not have any other means of survival and
livelihood as also they have lost everything that they had earned in Iraq, the
Government should take action for their rehabilitation. This is the most important
thing because hundreds of nurses came back from Iraq. They have lost
everything. They took loans from banks. So, this is a very important issue which
I have to raise for their rehabilitation. The Government should rehabilitate those
nurses who have come back from Iraq.

Sl dRN% PR (SHATe) HHURT HEIGY, AY GG & AHHTS & el BaRyR, He Uael
H WD FERST Yol diclel A8 U< ANE gRI Sdtferd 3, o S-%Ml a1 aviy
UISIHH d¥ 2005-2006 ¥ AN 2010-2011 AP HaTferd gafll a¥ 2012-13 H AN & 39

¥ IE UISTshH RN @1 2| o UISIhH & WA g hielsl Pl ay 2014-15 AP & [oIg
GERTT BRI iTh AT 7 S-BMT @1 ogafa & 8 e darem gg sifgd Wi
Jeplip! fem aReg § g AAT 89 ofded [daRE € q91 Y§Ed Pl QI A, 2014 B
faeell gaman T o7l fUes Jeoikaus &F & 9 ASNIRIYE! UTSIhH &l HaTed Jahi & fad
# arawd ) Ut SRt el § 6 Arar war & & T g

3 AR s AR A JIRY ¢ fb 39 W AfdaR B gY ARae HRA qebiTeb!
f2rerr uRug 93 Reel I oty a=ar e & gaT &
SHRI BADRUDDIN AJMAL (DHUBRI): Mr. Chairman, Sir, I am very thankful

to you for permitting me to raise a matter of urgent public importance.

I wish to draw the attention of the House and the Government towards the
present pathetic situation of BTAD area of Assam is once again witnessing
massacre of innocent and poor people making the area tense. Two days back four
businessmen were kidnapped and brutally killed in Baksa district of BTAD. The
Bodo extremists have been targeting non-Bodos time and again killing hundreds
of innocent non-Bodo people. In the year 1990, 25 Bengali Hindus were killed; in
1993, 50 Muslims, 10 others were killed; in 1994, 96 Muslims, 8 others and 9
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Bodo people were killed; in the year 2006, 35 Hindu Assamese people were killed;
in 2008, 51 Muslims, were killed; in the year 2012, 80 Muslims, 9 others and 24
Bodos were killed and in the year 2014, 52 Muslims have been killed. The State
Government has totally failed to control the situation and have failed to take tough
action against the culprits.

Under these wretched circumstances, the only hope left with us is the

intervention of the Central Government in the matter. Therefore, I would like to
request the hon. Home Minister through you to intervene in the matter and take
stringent action against the guilty and ensure safety and security to Muslims and
other non-Bodo people in the BTAD areas. I would also like to request that the
illegal weapons from the BTAD areas may be recovered immediately and also
impose President’s rule.
2 e [FAR (S]) : ABIey, H AUD AT | ARBR Bl & 59 AR AT =nedn g &
SR-HIHR H T W B VA AT, S 67 T W A0 AMNER FH A ofs W 7,
3T ) Il ARG T8 el 21 a9 1947 H ufeeHt wifhw™ # oY gY U Rwpeiist 2
3T I@ Tedi Bl Ugls & oy SADI Dlg JfawT T8l e Ul § iR 9 e vd dara
F o T U Al TE T U Bl 39D Wi Ud ATRUIES oF TS HR & gRar | ay
1947 H 37 Y HR9 12 @@ W4 RugSist 8, St ot W /e ISRl B! e oS B &
3R 3T deb ITep! T8l WR Sl S & T 8, IFHT AR 8 ol (Hell &l HA i
g 2 {6 99 9 AN S0 BR-GR BISHR UG A Iei AN o, UIiheae 1 Sd g9 SHA
o off off 3R WIHRR 81 AT o, T9 SRE-GWR &I WHR 7 T4 I8 aral fHar o {6 S
31T BISHR AV &, BF I8l W 3MYD! il ofehd TSl qb SIh] o H1 T8 fear Tl

HRIGd], W MU I WA § fF S 98 W SN &1 "ifae g6 e @iy
3R RAYS STdwT d1$ &I 767 a1 ST =12y arfs Ia! AfeR fAd wa ok 9 s
AUBRI BT Sl TSE TS W8 €, I8 WA 8 AD |
it 3o fsn o (W) @ 99Ul wEGy, JMUd AIedH ¥ H WRA WRGR &1 &N AMHNd
PHRAT ATEd § fh A WG & TR W H Q1 BRa%), 2013 Pl Al Nl o HAT
St 1 e aRadd & foy Rrem=ma fean el a9 2016 # a8 &M QX1 8F dren o, dfhd
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3l T a8 B TR Tl B Url gl # =rEdr g b WA ARBR 39 W &AM« 3R A

gRa &1 HH ST S|

T8l 91 W RITH-HAMI Nl YEve WR Uferdn 9 APar dd a1 & BRI ¥l Bl ued
a8 SR & et aog § dF A’ 96 ¥ A 48 I8 ) § 9mwdl g 6 96
feTU Uep 7% Reterrg ufer, Fami, @dval Bld g dd|yR iR fafsar 9 a=rg Sie| a8f w)
Igd & U Yod wiRrd € M R R 9§ S 99 gdeTsit &1 #Rur g g g
.(FEgHE) SHUE dEMR WR B AT W TSl O dTell G9OR oF AT 5258

... ()

HON. CHAIRPERSON : Hon. Member, during the ‘Zero Hour’ you have to raise
only one issue.

ST, W@t Wetol AERW (SHE) ¢ QU Sff, IS IS W7 25 BRI AETdH AY
ARG & G W BIHR Al §l WX &F H B! FHY UBA b ATaR(soT b1 Rrar=ard
AT AT| S o RIS B qg W b1 34l qeb AT T8 galT 21 g9 URumeRay g8
3H-qF BC I& M o Bl Bl HEGR H AETS adb b1 QR AR Sfiofeft eaven # g,
s SR 991 gREwd F A= Bl Bl SHG Al WY AEH &F H qaEiS H < <o
el & U el 9U 911 T &1 59 AW & Sieb e & a1 fR el i Al e ® 3R
S99 ©C P S O REdl 8 SA(Y Il aer Pl Big A T8 21 30D Al el
T ® HHAN AN A FEeDd! | UL I &1 I AN WR A goi A SIT&T SFYE & AT
AT B &1 A AYD AH § WPR F (e & {6 SR A d@TS db & JIoHH Bl
3 HREAT Y, G S AT B, S QA AR WY 3R W O 98 g1 AT S T I,
9 qb TATEIS § el el bl Al S|

2 AgA A VAT (s S0 Awem) : QU Heled, d U HIEH W & HATS B
ST MBI BRAT ATl §| AR WG &5 s laror #ed & 98i W) d1.gA. qd /1 Bl Al
T D BM B I HA D g R TR W 7 o gy § forn gl Afew = dae
ERI Sl S| g3iiar & Sl off, 98 7 fhy S & &M $dh1 gal 2l dicd & 81 & a9
W T8l Ay fe geed Bnil § SR RN @ A6 Bril §l § @l FATGI | Heal drsdl § (b
3R I T P 8 TR M BT 98 23R IR ¢ A Sl dicd & &I ¥ 8, 98 TA
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B TG g8l W gRE TR W Y 39 a1 @ ol aR aRie vy woR Ry €1 R wm

AT S HOR! & < A1 A8 S AS! BRI B HM e YR B Ahl B

SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): Mr. Chairman Sir, I
want to draw the kind attention of the Minister for Water Resources to a serious
concern. Sir, you know that Hirakud Dam is situated in Odisha, and particularly in
my constituency, Sambalpur. This is the longest dam in the world. Its
construction started in the First Five Year Plan and completed in the Second Five
Year Plan.

Now the concern is, there 1s a crack in the concrete structure of that
building. The Odisha Government has located the problem and has written to the
Ministry of Water Resources of the Government of India A scientific team of the
Department of Water Resources reached Bhubaneswar and discussed the matter
with our State Government but no concrete decision has been taken as a result of
which, I apprehend, that any type of danger may occur in respect of that dam. The
rainy season is on. Huge quantity of water will be pouring into the dam. I do not
know whether the dam will exist or not. There may be some kind of danger to the
dam.

Sir, through you, I request the Ministry of Water Resources to look into the
matter immediately.

HON. CHAIRPERSON : Shri Hansraj Ahir — not present.

Sieeht Sashies wea (REson) @ JAufd ARG, WRd WRGR & ARy vrT &t darg sik
ARG @ d8d ORI WRBR T WA & dR W Rer 4 GafEa srieAl 4 A4nT fomn ol
TR # 39 Seed & oy 1) g1 e far o gat €1 39 dRieHl & O @ B aRE
IRBR Bl e ot b 39 TIAFN BT IRV & A ST 9V, Fifh g7 BRIGH & STRU
e & &= # @y yiieron, &Hd [Abry Jor FRIfRIDHRo & ded Bl Iw fhar S dehar 2
S WBHR 7 W AN 9@ B 3201 A5 | 39 W99 § ORI & qeablol = AT 7
e ®ripdl YT R gAR & fU AFEE g9 w3 Sl AU fHAr ol o

IRBR F 39 AeT § JaRIAT B RAUAT B gl D5 DR gRT 37 BRIGH BT FAT |
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e @1 goiE W A BB Uod & A A AR A1 ga AR TR HA1ed a1 SaRe
AW, IR WRHR | 39 6y F good T8l A a8 2

31 W WRBR W IR 2 b ARBR ol A 39 AR D1 Forsy, oy b siafRer
THAD! Bl USU D &R P IP Ugd Fd a1 T PN D1 9 Ad F iR dAnT
RS HINEISEC
2 PUA TN AW (IMACH) : AU ST, a9 2013-14 H &9 BT MRS I 1310 B0
JAT HURT BT TRET I 4000 BUY AT 37 q¥ 2014-15 & Y WHR 7 T TR HoI Bl
YU BT B AN Bl Bl o of fb ged 50 Wi BNl SR Bl W BN al @Y W
Pl BT ®BrRIET B8Rl 39 & 9 9 &1 gwomt off oifee 50 0¥ doM I foosdt Ot fopam
BT gABT A T8I BN, VAT B ol ©l

37 § TR A W Bl § 6 ds IvhR a1 3R B |fed o HHal W e
arel @l AfEd fHAE P 50 Ued GA®l J&AT B BT TR Jod R Bl OAN B
FTRT FoY, A fHa U SiifaeT el qRe | dal D 3R AH-3AT B D (oY
AR T B
2t T HAR [T (BT ¢ FHURT FBIGY, H TRBR BT L AUD HAH A 3P DAl
18T & SIRES Uod & DIl e &3 # REE 3R Blexd fTel & Sfdiid a1y @fio
FHE AN AT A ARl 8 21 39 WSl el & HRU BIeAT iR AREE g @ IR
H1 Yh dgd g9l Aex 3Nl HRal ATl 3 Bl NG H ARBR B T Al & BRI a8
TN Q@ 6 F AIIC B T 21 3 g W AYF B BIe-BIC s ahd w® § e feawr &
w0 H AOR Fd & 3R AP AUR Bl Bl fhg R e feaxt & w0 d 319sd &
MR BHRA Pl T8 - S & DR R b I8 AHAT HRA WBR & A 3 & D
HROT FAR AOGY IS RISAIR | S M S99 IS gV & J Woe varfaiRal &
T H BA U ©, ST GRI b1 YT 81 R8T 8| $AY A1 3R & o feaxr &1 FHafa
& & fou Frm a9y S, Aifoai @918 Sy SR arge @ S Bl R W Sidd R B
foU g8l W T R Q@ [ R B SGaron 9T 31 fFerd & S|
AT wafe @ & BINels HARI - SRR 8 |
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3t AT IR AFaR (FlewrEl) @ quIfd A7eley, # fUs AEH ¥ WRA ARGR D 8
AT 3R GATIRVT HATAT BT S ATHE BT A8l gl H Dlemal § gaax AR g as
Teh I TN 8 Sl IAT A4l & de R T g 98] OiF €9 b B3 PR Ua-uy b1 S|
BN AT| G8f Q1 BIC-BIC UBIRAT © S IM-TAT & R-fAfd # g A Usrel 2 il udin
UES & U H Sl ST © S oW 52 4T H hell gl 8, T @=q Afharaii g
S B o T ATl WP Rl B b BRU ST IR B T, 1w e
MABRT HIETT GRI WA AMGATAT & a9 H FRENARU & Qe B IR w7 w2
I AT Jod AR § Afd g, fded e e @t fel-wad & @ R’ 9 g,
fSTIeh WIRUT U UBTS U4 S HUR a1 VeI e & i Wk 9 gs a7 & o
3R W AT 1 98 & © I 3R TEINT UBTS 10 HISRX qb WiEgell 8l gl o
UG T & WY FARAE B Sed A B $E B qra9e AT T4 H AR =TS,
g1 foRI BRT QAR UR HR Wehe I 8 AT &1 I a4l & BN I drel HGIAR
ST & TR AN SRISFIR 8 3R ATl A1 A TS a1 Y g W Ahar &l fave
IR W T1 AR 9T B @Y WA P 98 A8 HAT T, AN AT A1 AHG Ged B A

TFIAAE DI TWRE 9§ AT §| § IS ATXH F Byl dredl g [ IR IS¥ B WRIR G

Hftharelt & A1 el BR SdY WA BRal JE &, ORI BRUT TR FAT DI 3R el
D FHRT YT 81 TS B

3t = AR qvsy (RRSHE) @ weigy, § aue 91299 A Bid sfedl & R HibTT dld
fofics 1 go1s © 98 IRIRNUS &9 & TRAT F%R 4 & T RS ATST HHT gRT
3TSe WIRTT &1 Brl wEfed fhar o 8T §1 Sl gR1 R ANRS, favenfad o
B RSN & S A T$ 6T 2l 3[C JHad § I Al DI Bardl 1 @1 § a1 o
ERI 978 YAIS$d B BT B {ha1 ST 8T 81 ¥ aRE PolRIcH H HYHI D Hdadh Al
IR BT BT PR W@ 6, fb QM1 Sharl gRT AT Bl Geoligeel 8 AT DR DI goig 4
) @fRey, sfrar Rurfén, S @1 fsswra 7 &1 ok a8t & TS & iy & qragg S9
W HHeH] SR AT T SN & A1 I5 I8 W Hel {6 80 g <@ offl| Hemeed A
U v R &3 IR adia g8, Rrera &t 13 AfeT o a& 18 Sriard T8 g8
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# 31U AW W HRA WRDR A AT Bl § b 4RT HibT it & AwHS bl Pt
Y 5 39 IR H <ifderd driard w|

eI, HAT Sl 9ed H 90 ©, 91 9 39 N H 6T H PV hodl?

HON. CHAIRPERSON : This is the ‘Zero Hour.”. The Minister will not reply
now.

Shri M.K. Raghavan.

... (Interruptions)
SHRI M.K. RAGHAVAN (KOZHIKODE): Sir, the country needs to debate why
the Indian Nurses are going abroad when their services are required in the country.
Recently, we know that the Government of India did a commendable job along
with the Government of Kerala to bring back safely the Indian Nurses stranded in
the war-torn Iraq.

Most of the Nursing professionals are migrants, especially from Kerala. So,
what makes things worse is the low pay or the killing hours which they
experience. They are given very low salaries. Even the most professional private
sector hospitals give Rs.6000 while in the middle-sized hospitals the pay packet is
just around Rs.3,000 to Rs.4,000.

In many hospitals, during duty hours, there are no rooms for them to rest.
And even paying for overtime is an alien concept. The nurse-patient ratio in India
is a poor 1:30.

The country needs to adopt a policy measure to be initiated by the
Government to improve the status of the nursing community which has not really
been implemented.

According to the 2010 World Health Organisation Report, job insecurity
for contractual staff, low pay and lack of a conducive working environment are
just some of the key unresolved issues related to nurse retention in India.

There is no longer any scope for India to lose any more of its nursing
professionals to an exploitative work environment. And, for this, change is the

only way out.
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Therefore, I urge upon the Government of India to constitute a Commission
to study the problem and bring out a special proposal for the services and
protection of the Nursing Community.

SHRI VINCENT H. PALA (SHILLONG): Sir, I thank you for giving me this
opportunity to raise an important issue.

Sir, through you, I would like to draw the kind attention of the Central
Government to the road condition in my constituency. In the National Highway
44, the condition of the road is such that the loaded vehicle will overturn in the
National Highway. The work has been sanctioned and allotted to a contractor
whereas the contractor has not started the work. So, I would request the
Government to take steps in this regard. Either the work should be cancelled or to
blacklist the contractor or to re-allot it to some other contractor so that the work
can be started because this is the lifeline of the Barak Valley and of Meghalaya. It
is a very important road.

HON. CHAIRPERSON : Generally, as you know, we ballot notices for the Zero
Hour. Now, many Members have made a request to say something. If we allow
this, there won’t be any sanctity for the balloting system. Therefore, only if there
is any urgency, that too if there is only one or two requests, I would allow. But 15
hon. Members have requested. How can I accommodate them? If you cooperate, |
can give just one minute to each hon. Member. More than one minute, I cannot
allow. Only you cooperate, I can allow the hon. Members to speak for just one
minute only. In future, we can accommodate one or two requests but 15 hon.
Members make a request, it is difficult to accommodate.

... (Interruptions)

HON. CHAIRPERSON : Hon. Member, you are allowed to say what you want in
just one minute.

£ fag@ == wEal (GRIEYR): J9ld ofl, afeqR el & § w99 Sl B
SfaRrd 45 81 g gl g8 Safalrd Ried @ giaer T8 81 & BHRu el aRudre |

SHBT STl fhaT STaT 21 ol IRUdTel & T 1 BRIS 25 g JudT bl 2l 89 19
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HH W MR TR & [ BT YA TR AT 1Y A6 SNat-9cg 4§ a5 AHDI B B
&l 0D |

st St gd (AqA) ¢ A Ui Sft, § oy werd | g BRUNSE OB
arell SIS &1 3R WRBR Bl LM 3P Bl el gl 99 1980 3R 1989 H
ReAUr Soft H 41 U dui T 3 fHAT WA AT oA IF & Us Aol & =ia srafed
A TR YUl BT TS DHRUNIA DU gRI SUR e A @1 S @l gl ... (Faer)

HON. CHAIRPERSON: Don’t read. Just tell what you wanted to say. You are

allowed to say within one minute.

S ST gd ¢ QuIIid Sff, AR A a9l | Iforad Ul bl e ot faar offe
3T SD! i1 AR a5 T8 BT UGS W@l B, AUD HegH A WHR DI & DA
BT ATEd! g b g7 41 U 4ui bl 99 YUl & aR1aR R@T WY o8l W ¢ (a9 &M <R 50
CIEIEERENIRC I

#it SifPa Tt PUR @9 (FRW) ¢ AFA FHURT O, SR STAR™ F W g T8 8IS
SN W fER & Al Bl B Sllad Wehe H OB AT | WIS & B (B IS BT
R WG A & Y faaer 81 M| 3R Bg WRDR A 3N § 6 97" TR AHsiar & qsd
faerR &1 arrdfed art &1 gl wfAed ® meR R fhar S e oY daife 9 &3 |
HHC Pl @i B W T9RT S 9o | 39D A & Ag W HEl e g wedd STeRn
DI fId IS BT BM Afderd TR fHar Sy R [J8R &1 gear afed aequl Smedre
A= 8 & | . (eram)

HON. CHAIRPERSON : Don’t read.

... (Interruptions)

HON. CHAIRPERSON : You are allowed to say within one minute. More than
that would not go on record.

2 I P AQd (TSAIYS) ¢ FAHTURT S, § 98a & Fe@yyl A0Tel B AR AU ATH A
AT AR WAl Sl Bl ST AT BRAT ATl g b a9 2002 H W@ AT 3feel [8r
IO S W HE O 1 e H o6 g Ao} deH fRY T R sR AT e
qTeelyd W s faam |qwr & H g derR wifid fam gl 11 BRIs I A IS
IO alT| ST HISRATgOIeA gall, 3MYh IUHRU Y T R 3|l Ih a8 AT




15.07.2014 424

Tl ol © Forra! aoig | 9gd fagda 81 & 21 UA.049. 30 W I8 R 21 I yaRitee B
gl puar 39 Qe # et vaRr forar oy, wE WM WReR e gl
3t ge fisn (smawht) ¢ AR QuTR, § SUehT &I SiHUS qeRMYR fAid Pedll =1e g

W Bl RE B B OB oA Ared1 gl I8 9gd uafed g g1 I8 Yo sl dAlpaHt gard q
UES 3T H AT BAT AT S A decblei = AT 31 dearor {8 St 7 wiga b ol
SRS BT JAGRERIAT B T8 I A 74! Jol DI BIS AT il 5| T8 B &rzaradi Bl
AT 8 16 59 gal 1 =@re], fhar Sg| IR 4ol 99 & a1 {6l @R 39 o &l a1
TAT| I8l AICaR 9@ el fhar 797 A Ugell & SR H ded Yo 8 T8 ol § A9aR B
3T & H AT A1 8 W BM PR T SONRRI A gOT [F F9T /A WewH a6 i T8l
o .. (craem)

AR [Tt @ 3 Berd fHeR|

sit dieral fPoR (Meererisn) @ AR @uefa, # MudeT e oS SIS @ dlh
ATETeTe TS, AITEIEIS, BTN, TS 9 AR WISH TR DI R (eaT arear gl a8
We BRI ARATES gRT 24 T factell & et oft| I8l fasiel &1 & gsar @ offe
faSTell dae aMe a1 &9 "¢ & SR § Safe faga fafme smimr &1 w2 6 e
| 8 PR S fastell 81 <1 @1 H | HH 50 YU UM € Bl R A HrogHR Bl AT
ST TS| IR U< DRIWCT WS 50 a1 Pl AFH & (oY AR T8 | # &I 3fepiva
DA ATedT g b 31 [ Wei # 24 € fastell ot Jgfd |

ST, IWTBY HORAT (JMRT) : AFAT FHUR, § 3MTD ATETH | SIFRT WY YISl Hdhe Bl

R ARBR BT LM JATHNA BRAT ATSdT g F&l SHIA Bl Ul Q¥ TRe W @RI 81 2000 &
5000 T FARSS | I8T &1 UMl 4 e [Sepd T8 81 I | Ul @ 2| SR B
ST TSl ST W S W6 Bl AW WaR ¥ 9T 2w @t Sear o et
Hehe A YoR B! 8, 39D (U 31 Hed o |

it eRREE TR (aRf) @ A 9uefy, W AT 8 @ fdid 9Eug A § TR 3
el & forg av 1980 ¥ Gef dcdy &1 v fhar M e Seed aukn T4 B 96 o
TR BT T BRAT AT TR & SHIoAT b1 I YO g3l I G871 ATHT 4 [HAMIC Wl ool
JH S 2§ deeg WR T8l A4l B fBHIR TR uiferesT aReg 7% & gR1 fUed i Arai
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& PR TareE T &1 3fay v HRan T S@fd B A T B BTN 39 TR B Uy
JERATAT DI AT T8I §| TAR SIS BT YRIOIG F&I TAAT W TABR SIS Jferan H Ui
uraet w R # e Sl 21 39 Uy quwnen § TR urferdl uRug SR e g @t
a9 o1 argde & ufafed dwsi wEraasll, ugeil &1 HIch ITdhT HiE ol Td 31
BICKIISECRE I EN RSN IS IR IR

# AROTTS HTSfEA (PR @ AR |HIURY, SIS HT HE S B G W ST g3l 7l W
HHS &3 3FNel & A9l dediiel ¥ diuEre b U SR o, diumme e
fafiice § HRRA 21 39 S 3§ RidaR 2012 7 R 915 & MR R o9 & & e
A PO A AN BT AT 3Nl $9 BUAl & TN A A6 fod db qqs ded fhRl )
Aol faaRor, BIEHTE! R difeAl i gsl g3 @R § 78 el g fb 5w pur H A
AN {5 UpR BT fdo 4 R 3T &1 TR 41T WR IS =T HegRue o[l 8 3R I8
adg Al 81 TT IE TBRUl WM Yfefd 3R g8l & <l Bl Ul Fall a R e 5 16
AN H I Q1 B REIR AT 3R BT Uae 1947 & DIaH 14 AR Ul BiaH §1 3R A &
T UWITERMR &o1 Bl TS| 1 Al # 781 o &1 2 % 14 arh @t ARwrd o=t 8 g8,
THRATERIR &9 R 81 g8, MMM AR Ui Siad oaf 181 fpar Tar?ag gavol ASeRag 2
R gfe, BO & HHaRAl iR el & e var 1 |Aeiar gon & < i+
AN B! BlS e




15.07.2014 426

£ e gare W (vam) @ A w9l SIRES ST & gl Td TTedl el # srgite
% HRY G B RAT IO B TS gl H UAr] A9ET & ¥ A1 | H el qar ared
g 5 S iR Jolrs HE H 496.4 feiHier @1 o8 % 105 MHeliier a1y g8 @l o1,
AghT, Tored, [ee Bl Wl TR g1 (AR TSl | WiieR qoigyl U4 fpari & [Rafa gz &
TS gl # oNU® A ¥ WRBHR BT &N FHE AT aredl g AR e & argar g o
agl & feaml & fay, Wd o qHwn vd gars A et © fau St gam g fdar s
a1

SHRI P. KUMAR (TIRUCHIRAPPALLI): Hon. Chairperson, Tamil Nadu is one

of the frontline States of India in the field of social security and social assistance
programmes. Social security pensions are provided to deprived classes under
eight schemes in Tamil Nadu. Under these schemes, there are 35.64 lakh
beneficiaries. This figure includes 12.37 lakh persons covered under the three
Government of India supported pension schemes. In view of the ever increasing
food inflation, monthly pension was raised from Rs. 500 to Rs. 1000 in May,
2011. Monetary support provided by the Government of India is only up to Rs.
200 to Rs. 500 per beneficiary per month in three out of the eight categories. The
total financial commitment to Tamil Nadu Government for a year is Rs. 4,491
crore whereas the Government of India contributes only around Rs. 600 crore a
year. With its limited resources, the Tamil Nadu Chief Minister, hon. Amma is
doing her best to provide social security to all the needy citizens. This monetary
support to the disadvantaged sections of the society cannot be compromised at any
cost. Therefore, I appeal to the Centre to remove the ceiling on the number of
beneficiaries under the Centrally funded schemes and also cover more categories
of pensioners as is done by the Government of Tamil Nadu.

I also urge upon the Centre to enhance the Central Government pension
amount to Rs. 1000 per month.
SHRI M. MURLI MOHAN (RAJAHMUNDRY): Respected Chairperson, thank

you very much for giving me an opportunity to speak on the subject. While
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bifurcating the united Andhra Pradesh State, the earlier UPA Government assured
the House of the People that a category of Special Status to the residual State of
Andhra Pradesh will be given for a period of 10 years. I would request the Central
Government, through you, the period of Special Status category may be extended
to 15 years, instead of 10 years, keeping in view the financial crunch being faced
by Andhra Pradesh Government. I would like to know from the Central
Government as to why such permission is delayed in according a category of
Special Status. Due to bifurcation, the State Government of Andhra Pradesh has
lost majority of the revenue.

In this context, I understand that the present Government of Andhra
Pradesh has requested the Central Government for a grant of Rs. 8,600 crore as an
additional Central Assistance in order to meet finance and critical developmental
projects. I also understand that the Government of Andhra Pradesh has sought the
Central Government to sanction industrial incentives and concessions.

HON. CHAIRPERSON : Tomorrow, on the discussion on General Budget, you
can speak all this. Shri K. Ashok Kumar.

SHRI K. ASHOK KUMAR (KRISHNAGIRI): Thank you, Chairman, Sir.
Before starting my maiden speech, I would like to express my sincere thanks and
gratitude to our Tamil Nadu hon’ble Chief Minister, revolutionary leader, Puratchi
Thalaiviy, Amma and my constituency people to elect me as a Member of
Parliament from Krishnagiri, Tamil Nadu.

Sir, I would like to request for setting up of a Kendriya Vidyalaya either in
Krishnagiri or Hosur. Krishnagiri is a backward district and it is a junction city for
three States, that is, Andhra Pradesh in north side, Karnataka in west side of
Krishnagiri. It is a thickly populated district and the people of district speaks
Telugu, Kannada apart from the regional language of Tamil. A lot of serving
military personnel are leaving back their families there and around 5400 ex-
servicemen and around 3695 widows of ex-servicemen are living there with their

family. Many Central Government offices are also functioning there.
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Hosur is the second biggest city and fast growing industrial city in my
Parliamentary constituency. It is the border city of Andhra Pradesh and
Karnataka. It is a mosaic of different cultures and languages. Most of the people
speak three languages, Tamil, Telugu and Kannada. Many Central Government
Departments like Central Excise and Customs, Income Tax Department, Central
Sericultural Germplasm Resources Centre, Railway Department, and other offices
are functioning there. Many State Government Departments like Sericulture
Training Institute, State Livestock research Farm, Institute of Vector Control and
Zoonoses of the Department of Public Health and Preventive Medicine are
functioning there. So, we want a Kendriya Vidyalaya in my constituency. Please
help me, Sir.

HON. CHAIRPERSON: The House stands adjourned to meet tomorrow, the 16™
July, 2014 at 11 a.m.
18.39 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, July 16, 2014 / Ashadha 25, 1936 (Saka).
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